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LOK SABHA DEBATES 

LOK SABHA 

Thursday, "prO 2, J987/ Clilitra 12, 
J909 {Sakal 

---
The Lok Sabia m~t at E/~v.N ollh~ 

Clock. 

(MR. SPEAKER in the Chair) 

ORAL ANSWERS TO QUESTIONS 

{ Tt(lnJlallon} 

MR. SPEAKER: What has happened 
today; why tbe House is aiviol • delerted 
Jook ? 

SHRI BHAGWAT JHA AZAD: AU 
ha\'e run away. 

{ Eng 11""1 

SHRI S. JAJPAL REDDY Neither 
water oor the M ioit.ter. 

AN HON. MEMBER: He is coming. 

MR. SPEAKER: Why are you late, 
Sir 7 

SHRI BHAGWAT JHA AZAD: You 
must pull bim up, 

MR. SPEAKER: First, make amends. 

THE MINISTER Of WATER RE-
SOURCES (SHRI B SHANKARANAND) : 
I am sorry. Sir, I got late I did Dot think 
that my QUtEttlOO would come up 50 5000. 

MR. SPEAKER: Do not take it for 
granted that the other Member!» would bo 
present. 

I 1rl1:8tloo ProJ~C'fs or Bihar Cleared '0 Sis th and Seventb Plana 

·514. DR. G S. RAJHANS: Will the 
Minister of WATER RESOURCES be 
pleased (0 state: 

(8) the number and name! of medium 
and major irrigation I'roject8 in Bihar wbicb 
have been gi\'en c1~arancc during the Sixth 

MR. SPEAKER 
Lak,bmi. Not present. 

Sbrimati JbaDli and Sevetlth Fh>e Year Plan period; 

Shri T. Bala Goud. He is also Dot here. 

Shri Kali Prasad Pandey. Not present. 

(b) tbe irrigation projects on which 
construction work has started and tbe 
amount SpeDt so far: 

(c) whether any target hal been fixed to 
Sbri Pratap Bbanu Sharma. He is also complete lhe projects; and 

Dot preten t. 

Dr. O.S. Rajbaol. I take it ror lfaDted 
tbat you are a .... ,. prclOOt. 

DR. O.S. RAJHANS: Thaok you. Sir. 
t Qo. No. 514. 

SOMB HON. MEMBERS: Where is 
the Mioi.ler of Wacor Resoulcea ? 

(d) if so. the detaih thereof? 

THE MINISTER OF WATEIl 
RESOURCES (Sa-IRJ B. SHANKARA-
NAND): (8) to (d). One major and 13 
medium irriaation H:bcmes in addition to 
one Modernisation scheme were sanctioned, 
aU during the S;xt h Plan. The construction 
work on all tbe scbem .. , except Ajlaniblnatb 
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Sebeme, bas been started and aD expenditure 
of Rs. 65.12 crores is anticipatcd upto 
March. 1987. The scbemc:t talptted for 
completion in the current Plaa are lia4wami 
Reservoir, Sonua Reservoir, Suru Rescrvoir. 
Lalor.tu R."fvoir. TMWw R.esef'¥Oit', 
Nandini Reservoir. Tapkara Reservoir, 
Dakaranalla Pomp Canal Pbase II, Nakati 
Reservoir medium leMmel .ad Kancbi 
Modernisation Scheme'; and those durin. 
tbe Eighth Plaa are AUraDJ. llese"oir 
major scheme, Kansjore Reservoir, Upper 
Saukb Reservoir aDd Sureogi Reservoir-
medium scbem~l. 

DR. 0.5. KAlHANS : Tllere hal becn 
• tremendous cost e~.lation as rcprch 
irrigation projects in Bibar. Por example, 
the oriainal C06t or the Koai Projcot wa. 
R,. 13 crores and now it ia Rs. 282 crorn. 
There is a virtual loot tbere. May I know 
from tbe bon. MInister whethet he will 
ensure thlit tbe amounts beida apent on 
projects Ute Kosi Project, Oandak Project 
or Baemati Project are properly utilised end 
are not .iphoned off by contractors and 
engineer!? I want to know tbe ,y.'em of 
monitoriol. 

saRI B. SHANKARANAND: What 
tbe bon. Member bas said is a 100d tbina. 
It is a suaaestioD for action. 

Oil. G S. RAJHANS: Coming 'rom 
the land of Ajaanibinarh, I want to know 
tbe reason for Dot atar'iDa cODstruction 
tbue. Can the bo1). MiniMe.. ..ure tbat 
there wi!} be DO cost eaeaJaaiOD in the projeclt 
M bu mentioned in his reply and also that 
tbe project. will be completed in time. 

SHRI B. SHANKARANAND: Tbe 
Ajpnibioatb Pump Canal Scheme envisa,el 
tiftina of 12.20 cumcc of Oaol8 water at 
Sultanaanj near Ajlanibinatb temple to 
provide annual irritatiob to an area or 17206 
bectare. in tbe Monlbyr and Bha,aJpur 
districts of Bihar. Tbe scbeme cODsilts of 
10 many things. It is estimated to COlt 
Rs. 16.8 crores. The annual irrigation for 
Kbarif would he about 9' 14 hectares and 
for a.abi 7692 beetarea. Tbe moment I 
wiil be able to aay .. to wby tbis hal been 
delayed, I 'Will pt the informatioa aDd pa .. 
on to tbe Hon. Member. 

5Hal BHAGWAT JHA AZAD : J 
am ,fateful to tbe Minilt~" for Ibe det,il. 

that be bal Ifven aboot tbis scheme, much 
of tbat we know. We would like to know, 
.. bicb we arc 'ptcrested. ,inee bow laD, this 
..... it ,.ad.,. Wby it is not beiD, 
takeD up ? Wbat about tbe Prime M iniater', ....,.1108 .heet the eteatatloD of cost in 
projects-whether ,. I. at tbe Central 
Government lenl O? 8' tbe State Govern-
ment level? Who Is not wllUo, to do it' 
Wby is It lyiDI for 10 lonl? 

SHRI B SH -\NKARANAND : The irri-
ption projects-whether major or minor--
are planned, fuDcted and implenu-ntcd by 
tbe Statea. If tbe Stales haw Dot been ablo 
to live tbe proper project reports. whicb 
could be very ~asily cleared by the ewe. 
and if th~y dOD', provide eoouah fund, ror 
tbe implementation in tbeir anoual planl. 
perbapa Of) project cao be completed. 

SHRI BHAGWAT JHA AZAD; Sir. 
it is • tenerel statement. J would like to 
know wbdher it is due to 'he lack of 
prvjec. rrport or due to tbe lack or fund,. 
Whero it it Iyina-wbetb ... ia it in YOUI file 
or in tbe Stato Mioj"lc:rts file 1 

MR. SPEAKER: Draw a clt-ar Une, 
that is what be is asking. 

SHill B. IHANKAItANAND: AI far 
a. my information goes, tbe Oo\'~rnnlent ot 
India il not responsible (or ,bi •. 

SHRI BASUDEB ACHARIA = Who is 
responsible tben ? 

(Interruption.) 

(TrDnl/ atloll] 

SHRI V. TULSlaAM: Mr. Speaker, 
Sir, (he bon. Minister is dolo. something for 
Bihar •••••• 

AN HON. MEMBER: He I, dolnl 
oothfol. 

MR. SPEAKER.: Is be doio. notbinl '1 

SHRI V. TUL8lRAM: He is doioa 
IOmethina. I waot to know bow many cases 
in f" pte I 01 Bihar are peodin. with him 
and the time by whicb tbe lame would be 
clear~d? Which are tho otber States. the 
cates 1ft respect of which are pendln, with 
bim; tbe Dumber of .ucb cates and the tltne 
b)' ",bleb the1 .re , 0101 to be cleared 7 
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MR. SPRAKER: It doee _t adtt 
from tbe malo queSlIoo. 

SHRI SA.AT DBB: I •• nt to know 
from tbe HOD. Minister wbetb~r aloDg witb 
tbe enbancement and eacalatioo of ra'" 
particularly in Bihar, tbe cost benefit ratio 
b 8'&0 bei08 calculatecS ot 0.'. If 10, what 
are tbe reau Itt? 

SHRf B. SKANKARANAND: No 
project is cleared without t~e COlt beoefit 
ratio beiol calculated aad approved by tbe 
ewe and tbe TKbDicaJ Advisor, Com· 
mince. The COlt be_ftt ratio ".ri.. (rOft) 
project tl) project depeoditJl upoo ... riO.1 
ractor ... 

SHRI SARAT DEB: My quatiOD is 
nol answered Sir. When the cost of 
coo.,ruction i, ,ot_ up, that you are 
apPfovioa; at tho time or \be inidttiOll, at 
che time of e.tia.uue tbe cou beoc&t ratio iI 
worked out. ) would lik. to koow whetbel' 
.'Ier the e"per;dit"ro aoes UP. ,be COlt 
benefit ratio i. worked out or nOl. 

SURI B .. SHA.NKARANAND Tho 
cost benefit ratio is not worked out 
every year. It is worked OUI at tbe 
time of the clearance of tbe project. But the 
escal. doo tak.. places due to •• rioua 
faclofL 

SHRI KUNWAR RAM! The Kosi 
Project 9las ICarted afrer we attained 
Independence and so many years havo since 
passed. It appears tbat it will never be 
completed. (Interruptions) This i. a 
eomnlnt. (1IJt,,.,..ptu,,.J) The COlt Of lhi. 
project bas DOW ri.., to al. 200 ~ ud 
It is no,wbere Gear oompleli9D. Will die 
bon. Minister please atate wbetber lOme 
provisiOil bat boea made to COfIIpIete it or 
DOt" Iecondly. Upper S.lIari Prollo' .Is 
Mot b7 the Bibar OO'Nl'DOteot to '" Ceatre 
fot approval if) tbe years that followed 
after I ndependence. It b.. recently been 
ftnai4ud aDd tbe hOD. MJoflter bas s!afed 
that it is IQinl to be included in the Eflbtb 
Five Year Plan. I waDt to know wbether 
ita first phase i. beinalhcJuded or tbe 6nal 
Ph •• ., 

{&wI'-) 

SHRIB. SHANKARANAND: A. fu 
a. Kosi is concerned it consists of four maiD 
parts, viz .• Kosi Hilb Dam which is maioly 
iD Nepal; Kosi Barr...,; Kosi Wesler. Canal 
aod Koei Eaatern Canal. Kosi 811h Dam 
is under nqotiation between Nepal and 
Jadia aDd we bope tbat lometbi.,. will tum 
out. As rcaards Kosi Eastero CaDal tbe 
work on the Eastern Kosi Canal ')'Item was 
at.rted in 1959. It wal opened for irriration 
in 1964 through partiaUy complered irrigation 
SYf tern. The irrigation poleDt,.l of Eastern 
KO!Ii Canal k 4.34 latb ba. A potentia) of 
3.74 lakob ha. has been creaM<! by tbe eac:! 
of 1984 ... 8S. The works executed tin Marcb. 
J 985 bat been considered as Pbne .. ) of tbe 
Project. Tbe balance works are to be 
impicelMftted as KOat Ealt"l11 Canal Pba~-JI. 
The eflimates are under tbe consider.doG of 
tbe ewe. 

Aa resarde w.slern Kosi can.' 
project tIM latest cost of Indian portion 
works to RI. 282.24 crores. Nepal re.db 
of .Ofks siace completed in 1985 at a cost 
or RI. 60 46 crONs. fnd. portiOft 56 Km. 
ftlIIlch work a we... taken up and 40 Kill. 
re.ch bal beet) completed. Out of ?O 
.tructutet. 26 b1a .. bten completed. 16 are 
in proaresi. 4 under .bd*riDe and the reat 
24 are under de.I,Dt, etc. Outlay propoeed 
1ft 1986 .. 87 is RI. 3~ cro ..... 

( TrallJllJllo,,] 

. SHRI KUNWAR RAM: Mr. Speaker, 
Sir, DO reply bal beeD ai'Nll in ..... rd to lho 
Upper Sakari Project" 

MR.. SPBAKER: Yo" eaG oeN for 
ioformatioo; be will INt it to .you. 

'aocthNJll1 A ....... ' to Vio •• CMoc.l ..... 

-'IS. SHItIMATI DASAVARAJES. 
WARlt: 
SHRI H.N. NANJE GOWDA: 

Will tbe Mini.ter of HUMAN Itll. 
SOURCE DBVELOPMBNT be ptoned Ie .... : 

(a) wbether tbe Association 0' Indian 
UdiYenlttCl coDalatiol of Vico·CbaoceUon 
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and Directors of Institutions bat urged the 
Union Government to bripg in a le-gi5tlatioD 
to ensure functional aUlonomy for them aDd 
tbe CblloccUors; 

(b) if so, tbe details of tbo proposals 
received from tbe A!sociation in tbis regard; 

(c) whether Government have examined 
the propoqls; 

(d) if so, tbe action laken in tbe matter; 
and 

(e) tbe extent to wbkb it win be beJpful 
to the Universities 7 

THE MINISTER Of STATE IN THE 
DEPARTMENTS Of EDUCATION AND 
CULTURE (SHRIMAll KRISHNA SAUl) : 
(.> and (b). Yes, Sir. The Association of 
Indian Uoh'ersities has. in a memorandum, 
urged the Union Gov~rnment to enact a 
leaialatioD to ensure (i) functional autonomy 
for the Chancellors and Vice-Chancellors; 
(Ii) a uniform procedure foc selection of 
Vice-Chancellors; (iii) provisi()n for a fixed 
tenure of Office of tbe Vjce-Cbanc~J1or, 

unbiD-Scr~d by tbe plea1ure (1f tbe 
Chancellor; and (iv) the delclwo of power. 
to sUlpend tbe Vice·Chaoc~llor wbose term 
of Office is statutorily specified 

(c) to (e). As visualised in tbe Pro· 
gramme of Action for implementation of the 
National Policy on Education. the U.G.C. 
bas initiated steps to review the manage-

. ment patterns inctuding the structure. roles 
and responsibilities of varioul university 
bodics and to evolve new and effective 
management systems. A Committee has 
been appointed for this purpose and ita work 
is in progress. The Memorandum submitted 
by tbe Association of Indian Universitiel 
bas been brOulht to tbe not;ce of tbe 
U.G.C. with tbe suggestion tbat tbe Com ... 
milSion should take stepa to have tbe 
management models being evolved by them 

. widely di~ufj~d 80 tbat they may become 
the basis for new legislations. 

SHRIMATI BASAVARAJESWARI: I 
-would like to know whether a deleaation of 
Indian Univeraities baa met the Prime 
Minister in March, 1987? The Prime 
Minister bad assured them tbat tbe 
Centre would constitute a work ina sroup to 
10 iDto the details of tbe propoaal and wilJ 

'rame a ... outllDe for the lealllatiOD. I 
would like to know wben "AI tbe committee 
CODstituted and when it i. loina to conclude 
iu work ? Wbat is itl outcome aDd wbeG 
I, tbe Government lOin. to come before 
tbe HOUN for. uniform leaittatioo'l 

[ Trol,,'alloll] 

SHRIMATI KRISHNA SAHI : Mr. 
Spt"aLcr. Sir. tbe A.I U. bad submiued a 
memorandum to the Government in July. 
1986. Thereafter. a. I said in my reply. 
tbe Government forwarded the memo-
randum to tbe U.G.C. A commitln of 
Beven memben bas allO been COD$tituted 
lor tbis purpou and its work is in prolfcu. 
The IUJICICioDS of the committee will be 
considered as 1000 as tbey afe rcceiycd. 

[ H", 11.11 1 

SHRIMATI BASAVARAJESWARI: I 
would like to Ie now wbelber if i. one of tbe 
important Iuuestions in tbe meeting for 
_niDI up queadoo. bank io each uoiver-
.ity and allO 10 siye directions 10 tbe 
tcachers and .tadenl. tor conductin, tbe 
examination. Also. w~ther Ibis committee 
is loin, to accept such a luueatioD. Sir 1 

[ TrGlUltlr/ollJ 

SHRIMATJ KRISHNA SAHI : Sir, 
the questioo asked by tbe bOD lady 
Member i. pot related to tbe main question. 
Sbe will have to put a separate question for 
tbi •• 

[Engll&h] 

Trt.t.~Dt 01 Leukoderma 

.SI7. SHRI V. KRISHNA RAO: WRI 
the Mini.ter of HBALTH AND FAMILY 
WELFARB be pleased to tta te : 

(a) wbetber aeowm. Incideoal at 
Leukoderma il Doticeable io an parts or tbe 
country or in IOlDO particular resion.; 

(b) whether aD), study ba. been under-
taken to Identify tbe cause, and the r.,ioOt; 
aDd 

(c) tbe ItOPS taken to &lve adequate 
publicit, about the apeclallaed c.otrea or 
lr •• UDeot for h. dIIouo aDd to dltpol the 
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common belief tba' lbit disease II incurable 
.. well AI infectious and hereditary., 

THE MINISTER OF STATE IN THE 
MlNISTRY OF HEALTH AND FAMILY 
WBLFARB (KUMARI SAROJ 
KHAPARDE) : <a> to (c). A ltatemeot is 
liven below. 

Statf'lDeat 

No population baled survey bas so far 
been conducled 10 e.timate tbe incidence 
pattern of Leucoderma in tbe ccuntry. 
However, accordin, to the analysis of tbe 
patients treated at the Central Research 
Institute for Unaoi Medicine. Hyderabad, 
it has ~en found aha' tbe incidence pattern 
of Leucoderma is hi,b io coastal areat. e.g., 
Andbra Pradesh, Gujarat. Kerala and 
West Bengal compared to othor States of 
lodia. 

The Central Council for Research in 
Unaoi Medicine hal done studies 00 this 
disease which have been publisbed. 

Disscminati~n of information on this 
Iubjcc:l is done by tbe CeDtral Couocil for 
Rosearch in Unaoi Medicincs based 00 tbelt 
researcb fiodinp. 

SHRI V. K.RISHNA RAO: On the 
faco or it. tbe aOlwer appears to be 
·unreliablc·. The survey CODductcd from 
Hyderabad centre does oot mention about 
Delhi. I do not know bow far it il valid. 
J have SC('D with my own eyes a larae 
Dumber of perIoDs affoc:ted by Leucoderma. 
Even small kids have been affected. It is 
reatly lurprisina tbat our Governmont has 
not undertakcn any survey to find out tbe 
Dumber of persona affec'~d io tbe <;OUDtr)', 
the caUKS and itt remedies. 

Thcrefore. 1 would like to know from 
tbe bODourable Minister wbether tbe 
Ooveromeol win conduct • aurvey to Hod 
oue tbe perccntaae of people affected in tbis 
country, its camel and otber details. 

K.UMAR. SAROJ KHAPARDB : Sir. 
I would like to teU ,he honourable Member 
about wbat ho has mentioned jUlt now in 
bis supplementary question. It bas been 
understood from tbe Director General of 
Healtb Services tbat DO data in reprd to 
~ of LoUGOdorma CIIOI is maiD-

tained io the hospitals and that it is Dot 
poaaible to indicate the rcuon. of tbo 
treatment. Uader tbe Un.oi system, 18,000 
cases have been studied. The Central 
CouDcil for Researcb in U080i Medicioe 
bas claimed encour8.ina results OD the use 
or cenain combination of medicines. 

SURl V. KRISHNA RAO: I would 
like to know whether tbe Government is 
aware of the fact tbat accord ina to lome 
experts, early detection and treatment will 
make it easy to cure 'be Leucoderma. 

If 10. what are tbe .teps beina taken by 
tbe Government to provide proper treatment 
and other facilHics in all parts of tbe 
country. 

THE MINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARASIMHA 
RAO) : This bas been mentioned io tbe 
answer. This study or survey conducted 
so far is not on a population basis. It is a 
palicnt-bac;,ed survey. that is, in a particular 
bospital, in a parcicular researcb institute. 
18,000 patients bappened to come, tbey 
made a survey. they made an analysis of 
those patients and tbey came to certain 
conclusions. There is no nationwide 
survey. If there is not much informatioo 
I bout otber areas, areal other then from 
where the rl8tients came. then tbero is DO 
surprise about it. Such a survey bas Dot 
beeD undertaken in tbe case of any otber 
disease also. I had occasion to submit to 
the House that we are DOW also di.cuasin8 
tbo fea,ibility of haviol a proper survey of 
these Don· communicable diseases aDd tbe 
incidence of those diseases and from time 
to time send it to a particular iostitution 
at (be Centre so tbat at any given timo it i. 
possible for us to know at Jeast to a 
measurable degree tb~ incidence of a 
particular disease. But at tbe moment •• a 
I bad occasions to answer many questions 
io Parliament, our figures do not happen 
to be as rdiable as we would like tbfm to be. 
This is a State subject completely. We are 
DOW trying to persuade the States, hospitals, 
researcb institutions and other institutions 
to cooperate in this pr<'cess of keepina 
records. At the moment, tbe situation il 
Dot quite satisfactory. 

SHRI SURENDRA PAL SINGH: It 
Ippcatl from the Italement tba toni, tbe 



Unaoi system of medicine Is carryiq on tbe 
l'fIUarcb. Do \\e take it tbal allopathic 
.,Item is not doio. any retearcb i1) tbi. 
fteld , 

SURI P.V. NARASIMHA RAO: Tbe 
allopatbic Iystem bas Dot come up with 
aDytbioa like a survey . Secondly, they do 
Dot have a sustained metbod of treatment. 
In view of tbit aDd also in view of lome 
Ibortcominls in respect of other systems. 
we have found that tbe Unani system baa 
takeo arcater interest in this and tbey have 
come to certain cOBclu3ions. "bey bave 
finalised a particular method or treatment. 
They have made ,be survey of more tbao 
eiableen tbou~and cases which is alar. 
number. Whatever reliable information is 
available. it is avaiJab\e from this system. 
J cannot say tbat the other systems bave 
dono Dothinl. but what they have done is 
so ditfu!ed that it is not possible to conclude 
anyrhing definitely. 

[Tran.J/aIIOll] 

SHRI MANOJ PANDEY: Mr. 
Speaker, Sir. IcukoJerrna is ,uch a disease, 
medidne for t be treatment of whicb bas DOt 
yet been found. Bue the Gvvcrnment and 
tbe health experts are aware of the cause, 
of leukoderma. In such a situation. bat 
tbe Department of Healtb evolved precau-
tion. to check tbe spread of tbis disease 
and to propagate these pr~a\ltion' .mODI 
the people? 

(E.,glish] 

SHRI P.V. NARASIMHA RAO: The 
reasons which have been adduced so far 
for this disease are a little far-fatcbed. 
Some of them are really far-fetched. I 
would certainly like tbe Members to know 
that there is Dotbios precise and whatever 
has come to our k.nowledge is 80 impreci.e 
tbat not much is possible by way of 
prevention. Now. gastro-intes,tinal 
disorder like chronic amoebiasis. chroou: 
dyspepsia and intestinal worms 81'0 cause 
leukoderma. Then. leukoderma bas been 
seen to appear atler use or broad-spectrum 
antibiotic!', especially chloramphenicol and 
streptomycin. This is really unima,inable 
tbat slfcptomycin sbould le4td to 
leukoderma. It may lead to one io a 
million cases. All tbis Is 10 imprcc'" that 
.it it just not possible to make au, 

reoOMmtodation in reprd to _bat 
preventiv. lotion needs to be taken. The 
maller i. really in .be realm or furlher 
ttatartb. Notbiol dd\ohe caD be laid. 
Symptomatic treatmeat is .iven and normal 
precautions are rateo both in allopathy eDd 
otber systems and tbat b all tbat can be 
said at tbe moment. 

SHRIMATI VYJAYANTHIMALA 
BALI: J would like to know whetber Iny 
Itudy bat been made at the sehf)() I level io 
tbe St.,es n'aardtog leukode'ft"a. 

SHRt P V NARASIMHA RAO: No. 
Sir. not with particular reference to 
leukoderma. But the schools have a 
proSf.mme which fs intended to he intensi-
fied. I am !ure that will cover all this. 

( TrlJlulatloffl 

AulstaDce to Student. fur Stud, Abroad 

*518, SHRI AKHTAR HASAN: 
SHRI DEEP NARAIN VAN: 

Win tbe Minister flr HUMAN 
RESOURCE DEVELOPMENT be rrlea!tt"d 
to 5tate : 

(a) whether Government Fender any 
assistance under any of t!:cir polictet to 
Indian studentt desirou! of loins abroad fOf 
Itudiet on tbeir own; 

(b) if 10. ,be delai. thereof; and 

(c) if Dot, wbetber Government prop080 
Co formulate aoy sucb policy 7 

[Engll.rlal 

THE MINISTER OF STATE IN THE 
DEPARTMENTS Of eDUCATION AND 
CUL TUftB (SHRIMA TI KRISHNA 
SAM I) : (a) to (c). Onder the Scheme of 
"Partfal Pinancial As.tttance'·, assistance ID 
lbe form of interest-bearing tOln Dot 
C'JIceeciiDI Rs. 6,000 fa liven to Indian 
students desiroul of goiDS abread for 
studies on tbeir OWD, to meet tbe COlt or 
one-way pallalc. This loan i. refundable 
in suitable iDltalmcoti. 

[Tro",/oll on} 

SHRI AKHTAR HASAN : Mr. 
lpeakor. SiI, tbe ItOD. Itt ... , bat ltaICId 
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that .. i.taace la tile ro,. of IrJteNM 
bearioa 10.n DOt esc_dial al. 6000 q .Ivee 
to Indian .tUdeDt .... ou. of 10i91 abfO&d 
for Itudi~.. So far a. my informstioD 
aces. one way fare to Canada or U.S.A. 
I. about RB. 8000. I wMdd like to kftow 
wby the Goveroment do oot pay R.. 8000 
.. non-rerundable assilt.Dee 10 meet the 
COfl of one wa, rare to the students who 
are aharp In studies aDd ".ot to punuo 
Cbelt studies abroad 10 tbat tIIey could oWer 
lbell' servioet to tbe country after completion 
or tbrir studies ? 

SHRIMATJ KRISHNA SAHI : Sir, 
this &chamo is • 'Partial Financial ASlistanee 
Scheme" which W.1S ~r1td ia 1947. The 
ma1d purpose of 'bit scheme ""AI to live 
100M u§iuanoe to tho rel\lllM .tudents of 
Indian or .,10 U'Iio, abroad. I( tor 
unrofeaoen t4i1&Ons •• student laced 60.uacia) 
ddB.!\I!t)' at a lalO1' staae.. bo uaed to be 
livon .,).fn: ••• stance to eoablo bim 10 
continue bit studi.. However •• ',er J 95]. 
'Partial Financial Au.caoce Scbeo1c' _. .. 
_1M) uwd for aiviOI mtrit IObolarsbipa. 
Under fbi, ..:beme, loao fol' ooly 000 wa, 
fare used to be liven aad it did GOt bave 
any spt'cific purpose. 

SHRf AKlI fAit HASt\N Mr. 
Speaker, Sfr, the p...,tiC:f of tbe Caoadi an and 
U.S A. Governments j, tbat they provide 
belp in a number of ways to the ItudeDts 
who study 'bere lor 6 montbs on their own. 
It include$ offcr of job there its~lr. Will 
the Govc:'rnmenc 01 Indi. en .. r into .ny 
lu.;h •• teemeot with tboM countries, 
uoder which the rfomiling aDd brilliant 
8ludenu ... lttr «)nJpJetioo of \heir stuciics. 
could return to India to work for tho 
development or tbe country and to slreDI" 
then our administrativo mad:tiner, to tbat 
no .bortaae 01 expericoccd persooael is (elt 
in the country? 

SHRIMATJ KRiStiNA SAHI: Sir. 
the policy of the Oov,rpmcDI is 10 spoosor 
only meritorious student. 'or studies abroad 
aod lb~y do returD to Jodi. aDd prove 
beneficial to tho countr)'. A. recard. tbe 
compariloo made b, abo hon. Yom.bcr 
with U.S,A. and Canada, I would say tbat 
thoir rul. .tad ,tlUt.doD' ... dift'.ft!nt 
Irom ours and. 81 web. it is Itot proper to 
compare tbe two. 

SHRI DEEP NAIlAIN VAN: 1ft 
rep11 to tbe quwtiOD, the bQII. MIDfstot 

.... clearly stated tbat aHistaocc of It •• 
6000 in tbe form of loaD is liven to tile 
Itudents desirous of IOinl abroad for 
Itvdiel. I would like to know from tbe 
boo. Minister tbe Dumber of iltudent • .to 
went abroad for studies, tbe Dumber of 
those who returned to India as allo tbe 
Dum~r of those who settled there itself. 
What action Government bave taken so 
lar to recover JoaDS from tbose who .. ttled 
tbere? 

{E1Ilt/slal 

SHRI P. V. NARASIMHA RAO: I 
would J ike to cut. lonl story sbort and 
say that tbis scheme it more or IeS6 mori-
bund DOW. It is not io force. It W85 started 
for • particular purpose in 1947. That 
purpose was served aod after 
that nothing bas ~en done. This 
scheme needs or deserves to be scrapped 
BDd rtpJattd by • scheme whicb makes 
better sense. That is what we are lolnl to 
do. 

[Translation] 

SHRI K.D. SULTANPURI Mr. 
Speaker, Sir, may I know the Dumber 
of sfudents who went abroad for studies so 
rar 1 How much money was distribuled fo 
them as loan and how many of them 
beJon,ed to scht"duled C8Sk~/~cbrdu1ed 
tribes 7 

SHRIMATI KRISHNA SAHI: So 
far as the question of the boo. Member 
is concerned. there is a wparat" scheme 
for it. As re-Iards the 'Partial FinaDCial 
Aui.c.nee SchemeY J S9 students have been 
liveD loan under tbis scheme to go abroad 
since 1947, but many ('f tbem have not 
repaid the toano As has been ,aid by my 
senior colleague., the scheme ba. almost 
been scrapped DOW. 

(Engl""] 

O.erbaul or DeIhl Main Railway St.tlon 
Area 

·S21. DR. B L. SHAILESHt : 
SHRI PRAKASH CHANDRA: 

Will the Minl.ter or RA1LWAYS ~ 
pleased to .tato ; 
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(a) wbether a pJaa ba. been 
drawo up to overhaul Delhi Main RaU"ay 
Station .rea; if so, tbe details thereof 
includio, tbe outline. of the propoied 
structural changes to decongest 
the area. financial implication 
and time scb~duled (or its implement •• 
tioo; 

(b) tbe results of tbe study made, 
I' any. About the proposed second entry 
from Kasbmere Gate side to tbe Main 
Station; and 

(c) whether tbe recommendations of the 
Delhi Urban Ara. Commission in reaard 
to this plan to make it functional aDd also 
to preserve tbe charactor of this 'pormineot 
architectural landmark of a b)-lone era' 
have been kept in view in finalising ~bc said 
plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA): (8) and (b). 
A study bad indicated that due to beavlJ!' 
built up area on Ka~bmer~ Gale end of 
Delhi Main Station. it wall not feasible to 
provide second entry to Delhi Main station 
from Kashmcre Gate sirlc. 

(c) Does not afise. 

{Translation} 

DR B L. SHAILESH: Mr. Sp~aker. 
Sir, the hone Minister has replied to my 
question like 8 computer issuing a rallway 
ticket. My Question was quite important. 
but be bas disposed it of in just two Hnes. 
I want to know from the hone Minister 
whetber tbere is any provi"!(ion to somebow 
increase the circulation area or Delhi Main 
Railway Station ? Sir. Jakhs of people 
catch trains from and get down at Delhi 
Main Railway Station daily and sometimes 
even D T C. buses enter the premises 
thereby making the passengers to wait for 
half an hour or even an hour to let out of 
tbe station. Vehicles like taxi. scooter, etc. 
are also not availahle there. Sometimes, 
even the IUlgage is stolen with the conni-
vance of some policemen and unauthorised 
coolies. All those thinl~ cause indescri-
bable inconvenience to the passenaers. In 
view of aU this, win tbe bOD. Minister be 
pic. sed to state wbetber there is .of pro., 

poIal lor .teDIJoa of Delhi Mala Rail .. , 
Station. if 10, whetber Ooveromeat .re 
loioa to take tome ItOpsin this rcprd ., 

SHRI MADHA VRAO SCINDJA: A 
scheme witb aa outlay of R.I. 1.13 crorea 
bas been prepared lor tho moderni-
sation, buautification and extcDtloa 
of Delbi Maio Railway Station. An amouDt 
0( RI. or 2 cror. 84 lakbs bas already beoo 
out or i& durin. the ysa, J 986-87. 
RI. 2 crora 60 l.kb. will be SpeDt durin. 
tbe current year and tbe scheme i, expected 
to be completed durin, tbe oex' financial 
year. 

DR. B.L. SHAILESH: Mr. Speakor, 
511'. as tbe bon. Minister miaht be aware 
tbat tbe building in which the retirin. 
room is located at Delhi Main Railway 
Station i. very old and it. uprer Ooor it 
in a very bid condition. The •• me is also 
true of metre poge hookinl oftlces ~cause 
their number 18 Dot adequate. The parcel 
oflice Is allo in tbe nme condition. There-
fore. I wou1d like to know from the hon. 
M fnllter whetber he proposes to undertako 
IODle modernisation , 

SHRI MADHAVRAO SCINDIA: Sir, 
aU these thinas are beinl ,iven auention. 

Late ROODI ... of Superf •• t Tr.lu. 

.522. DR. A. K. PATELt : 
SHRI C. JANO.~ REDDY 

Will the Minister 0' RAILWAYS be 
pleased to state: 

<8> wbat ba. beeD tbe frequency of 
lace comiol of luped.at traina at tbelr 
terminal. in the month of January lilt: 

(b) how does it compare with their 
punctuality record. 10 January, 1986; and 

(c) the effective measurea taken io 
this period to uPirad. the punctuality of 
superfast and other exprt'11 traiol ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIND1A): (a> 22 8% 
Supetfast traios arrived late at ti:teh' 
tCJqlioa_. durlD~ Jao,ary. 1987" 
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(b) 25.S" Superfa.t ttains arrived 
late at tbelr termll1l. in January, 1986 .. 
Thus, comparatively. there was Improve-
ment In tbe performance In January. 1986 
u compared to January. 1986. 

(c) A close watcb I, kept on tbe 
runDiD' of Super! .. t and otber Expru. 
trains and their punctuality is monitored 
round tbe clock. 

DR. A.K. PATEL: Sir, In tbe montb 
or January, 1981, 22.8 per cent luper-fast 
trains arfilled late. In tbe month of 
January. 1986. 25.5 per cent trains arrived 
late. Tbes.e luper·ra.t traiol are now 
Iupcr .. slow trainl. What are tbe common 
causes for these late arrivaJs and what steps 
you are going fO take for tbis '1 

SHRI MADHAVRAO SCINDIA: Sir. 
wbat mu,t be kept io mind is the Dumber 
of super·fa~t trains. 10 spite or constraints 
of tf a..:k capacity, due to tbe pressure of 
demand and due to tbe justified requirements 
of various areas. tbe number bal been 
considerably increased. 

t T"QII:tlatlonl 

MR SPEAKBR : Wbat d() you think, 
Clin *c -.ucb a thing blppen if ladies arc 
I:Uiog? 

SHRI f.r1ADHAVRAO SCINOIA: Sir, 
ladies bother Ole too much. My fate is that 
In Rajya Sahha as ""'en as in tbis Hou~e. 1 
have to share scats with t.bem. 

THE ~itNI5TER OP STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRtMATI KRISHNA SAHl): You can 
.,k him. Sir. bow wen we work. 

(Int~rruptlons) 

THE MINISTER OF STATE IN THE 
DEPARTMENTS Of YOUTH AfPAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN B.BSOUaCB 
DEVELOPMENT (SHRIMATI MARGARST 
4LV A): Sir. be ,. 'celiD, I,ft out, 

THB MINISTER OP HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P.V. NARASIMHA 
RAO): I certify tbat tbe (ault liea tbere. 

SHRt twfADHAVRAO SCINDIA: Tho 
priocipal realOOl for the delay in 22% of 
the super-fast trains. apart from the ICner.t 
ftaSODS like accidents or otber problems .. 
are that tbis year we have had a lot of 
problems due to ro.. We have bad 427 
trains losiol time due to fOI. 8S opposed to 
236 last year. Thanks to many of our 
friends in certain States, we have J08t time 
on 88 traiOlt al opposed to 32, due to 
&aitalions. Rains and breacbes have made 
89 trains lose ti~ 8. atainlt 35 tbe year 
previously. Due to ,iolle 10(;01 beiDa used 
on double-headed train. due to operational 
reason. tbat arose a couple of months 880, 
4.5 trains have bad to lose time. 

SHRI S. JAIPAL REDDY: How 
many trains due to inefficiency (If tbe Janat. 
reainle '1 

SHRI SYED SHAHABUDDJN: I feel 
tbat tbe present system of computation o( 
tbe statistics on tbe punctuality of trains i. 
rather inaccurate and iomowbat deceptive. 
The bon. M inilter is only fait ina ioto 
consideration (be number of traios as a 
percentage of the total Dumber of trains 
which arrived late a' tbe destination. He is 
not tak ina into accouot either the total 
journey time of the particular train. or tbe 
df'aree of time by which it arrives Jate~ I 
would. therefore, like to know wbether the 
bon. Minister would like to KO deeper ioto 
the question of unpunctuality~ and lives us 
a better picture of tbe actual state of affair. 
wbich is hidden under prescnt Itatistics. 

SURI MADHAVRAO SCINDJA: Tho 
bon. Member's suuestion bas been certainly 
noted. It would require much more 
detailed work in,; and I would certainl, 
e".mine tbe possibility of workiol this loto 
• c:oml'uter software proaramme; and if 
there are lapses on tbis account too, tbey 
could be hi,bUabted aod looked ioto. 

SHRI U,N. REDDY: It i. poor 
consolation, WhOD tbe boo. Minister informs 
tbe Houle that tbere f. lliabt improvement 
h.s tile punetUlUt7 of our luper-rat tr .... ·· 



COl»,*,d. in tbe last 1 or 3 JDofubL The 
A.P. Bxpress .. a super .. faat traiD bM bMo 
r'uQJ)in& late by. .bout l to 3 1\)0..,. 4aiI,. 
both 'lillY'. Will tbe bon., Mioiater eDQuir •. 
mlo tbe r08lODI fDr tbis dela" It mQ t. 
more beneficial to ao ioto tbe realOOi (or 
the delay in eadI luper.falt ,rata. 

SBRl MADHAVRAO SCINDJA: W. 
*re eonstantly monitorl", tbe cbronic late 
ruDuers; and I could Dot a.tch the name of 
the particular Dame whlcb the bon. Member 
meDtioned. 

sail. D.N. REDDY: It i. tbe A.P. 
I!xpre.l. 

SHR1 MADHAVItAO SCINDIA: I 
.HI .lao be lootiDI into tbtl. There are 
tbese cbronic bad rUDDers. wbicb are beiDa 
looted into. The A P. Elprea is allo one 
lOeb tralo. 

Alloat'oll 01 F •• d. for Ksjabllab.eat of 
R.ral S,...u Ceatr •• 

.'23 SURI SOMNATH RATH: Will 
(be Minister or HUMAN RESOURCS 
DI!Vm.OPMENT be pleased to .tate : 

Ca) the States wbich have been allocated 
funds ror tbe establisbment or ru.ral Sports 
Centres; 

(b) the Central alliltaDee aiVC'D CO the 
States 10 far (or tbis purpoae; and 

(c) ,be number of students from 
M.barubtra. wbo have been &ranted 
acbolanbips under tbe 'Sporta talont 
aebolarabip' scbeme durioa 1986- 87 7 

THE ~lNlSTER OF STATE IN THE 
DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND WOMEN 
AND CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURC2 
DEVELOPMENT (SHaIMAIl MAilGAllET 
ALVA): <a> aad (b). 00 &be batla 01 
propoull received, floaocial .uillaoce of 
Ila. 15.19 lakha baa heeo rendered &0 &1M 
Statet of Andhra PMdab. Huya ... 
Himachal Pradeab. JammCl and Kubmir. 
Karoataka, Mabar.lbe.,.. Orilla. hnjab, 
IUjaitban, Tamil Nadu aD4 Uttar Pftldcala 
for OI'abliabmcnt aad malateoaooe 01 bral 
lpottl ~ 4QaiDa * ,~ "86-.17, 

(c) Durl .. 1986-87. • Iota! of 384 
lIudeDb from YaharaabUa have bceallADlCd 
tdlolarabipa UDder tbe Sj)ortl TalOllt 
Scbolarabip S~b .... 

SIIRI SOMNATH RATH: The 
Goveroment is livlq much importance to 
rural aports CCDtrc.. 10 vic" of tbe tact 
tbat .ome of tbe applications of tbe rutal 
lportl centrel Kot to tbe Oovcrnment of 
India throuab tbe State Government. are 
DOC forwarded 10 tilpe. or are Dot forwaroC'd 
at an-with abe result fbat those sport. 
CtOfrea are deprived or Central Government 
.... o .. -Ir &be rural .porta -:e.Dtr. lend tbeir 
appUcaUoDS to the f,OVefDmcot beioa recom-
mended by tbe Me.ber. of Par1iament-
of tou", a copy Is beiDi lubmitted to 
the State Gov.mmeGt-",ill tbe government 
consider tboac applications aDd liven araDt 
to 'hem 1 

SH'RIMATI MARGARET ALVA: The 
lpotts centre aebeme II operated on a '0 : SO 
.hario. baa'i. Therefore. wbeo we receive 
a.,plicatloftt. any number or centres from the 
State caD be funded by us provided ehe 
State allo makes a commltmen, lhat they 
will put in '0 per ceot of t~ Irant. The 
luantion mad.: by the MP hat been 
diacuued witb abe State GoverDmeDI and 
tbe), are not prepared to .lIow us to 
decentralise It to tbe extent of directly 
(undiD. tbe district. 

SHRt SOMNATH RATH : I have Dot 
a.ked (or deceotralisatioD. I am askin, for 
consideration or the applic:ation. It may ao 
happen tbat the S'I'O Goveroment never 
considers lome application. in time. When 
loeb applications are beiDa rrcdved by tbe 
Centre. will tbey forward them to tbe 
State. for due conaide-ration? What amoun' 
bal been _Iven to the Slate of Ori ..... for 
bow many centres and bow ms ny .'uclen«. 
bave been liven acbolarsbip io 1986· 87 under 
tbe lports talcOl tcbollnbJp &cheme 1 

SHRIMATI MAROARET ALVA: A. 
far a. Orl ... '- coocenxd. we ba\t. liven 
them RI. 1.22.860 ror 269 rural cenues. 
A. I laid tbat tflla I, oaJy '0 per ceDt~ tbe 
OIlIer 50 INr edt fa I'Ut by tbe Stlte. The 
....-clon .... by the boD.. member that 
we .aou)et "irectJ, fund fa IOrbetbin, wbicb 
we ...... ptepllfcd to tate it up with tbe Seato 
00 ....... ' ....... becauae it would aJIo 
~. It ..... for... I '"' ,ot tho total 
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of the scholarship; State-wise bfeak"DP I do 
Dot ba yeo I am prepared to sift it to you; 
I will try to give tbe exact Dumber. 

[Tran.llorloll] 

5MBI SHYAM LAL YADAV: Mr. 
Speaker • Sir. I would Uke to know from tbe 
boo. Minister what di.cipJina do tM, 
i.oclude in Sporll Cenlrea and In what 
partieul •• field. tbe usistance is liveD to \lao 
Stale Government? Will be live "0810 
dircct ,rant r or the dtveloptDeDl of pia,. 
arounds in tho rural arta. 10 aba. we could 
ffI'COMmend sucb play-around •• n.d lend ~ 
proposal. to him 7 WiIJ be make lOme 
separate P!OVWOO for the deyelopment of 
play-arounds and sport. centres ? 

SIiRIMATI MARGARET ALVA: I bad 
a couple of months 880. wriUen to all tbe 
Membcn €'f PIIrlialMDl ieformina ,bem that 
we bad introduced a BeW IdIeme by .bicb 
we are liviD, RI. 1 lakb per year per diatrict 
for developmeot of rural play-fields aDd .tbat 
tbey sh()uld let District Collector to send 
proposall throUSb tbeir State Governmeots. 
Here a,ain we have been in toucb with tbe 
State Governments because very often tbe 
prol)058ls from the district.do not coa. to 
Delbi in time becaMe tbe State GOWIDmCDta 
take tbeir own lime 10 forward them. We 
have called a meeti"'l of tbe State Mhritten 
of Sports next me-Dtb to dtlCull the pottIbl. 
lity of decentralisation; that If • cerdftcate 
'rom the Colkctor is auaobec:J. .,loa t"', tho 
land is available and could be dcYCloped. we 
may directly fund the district 10 tbat there 
are 00 difficuhlcl. 

SHRl ANAND SINOH: Mr. Speaker, 
Sit, it IOClIlS that Joctla II ttanloa rar t.btod 
III tbe field of &pOrtS. Durin' tbe 1.lt few 
,oara. we bave ,,"D tbat we are ,Ioklo. to 
tbe bottom In sport., Ylbefber it ~ cricket or 
boc.kcy. In view or an tbese Chinas, I would 
like to koow wbe!ber Government would 
consider ioc:rnsin. tbe scbolarsbip , 
Secondly. a. our country continues to be 
predominantly rural .. will tbe hoo. MiDuter 
OO1JIider framioaaeme radiaal peJiey 10 a. 
to eacouraae tbe taleDt ill IpGEtl aDd a"" ,. 
dcvolop lbe .porta lD rural ..... ? If tbt 

Oowmmeot liv. them adrquate tebcdar. 
Ibtp, we can mate tremendous .trides iu 1bo 
field or sporta. 

[8",11111] 

SHRIMAl1 MARGAR.ET ALVA: I 
am ,'lad to iarorm lhe boft. Member tb. 
we have Increased both tbe aumber and 
the va1ue of tbe ecbolal'sbjp ovet' tbe last 
one ) eat'. There h .. been a tbree baodteel 
fold risc-tbree times we have increased tbe 
number and tbe anoual amouDt h .. allo 
been Increued tbree times ... fat •• the 
.. Ioe of fbI. eebotarablp is concerned. aud 
1 would "ke 10 ten .. . (lnt~,,.uptlolJ) 

PROP. N.O_ RANOA ~ How much i, 
it ? 

SHRIMATI MAR.G~RET ALYA: It 
is as_ 3.600 • ,ear aad drere are two t,pea 
of IcboJanhips one at tbe State .Ie.1 aDd 
OGe at the national level, tbose who reach 

~ the Dation.. cbampioosbiPi aad those who 
receive .•. (Interruptions) 

SRllt S. JA.lPAL REDDY: TIna times 
or IbN. taaadred times , 

SHR1MATI MARGAJ\B'f ALVA: 
T&uee tl .... mellDI we bave iocfeated it tb .. 
fold botb in "aloe and in money, wblcb .. 
thfte ban*-, PH CI8IIt. 

MIl . .&PBA&Btl : Mr. aeHy hi ~ 
IIMICb particular .about.be percootaao. 

SHRIMATI MARGARET ALVA: It 
1a B.a. l600 per ,oar • .it bas IJQDe up_ 

SHill BASUDBB ACHAalA : May I 
toow from tbe beD. Mia"r. bow __ 
rurala,oru .coaIr. bave beoD opeud 10 far 
ia tbe CCNOtr)' ? 

SHa.) BHAGWAT JHA AZAD: In 
Weat Be_I. 

SURI BASUDIiB -"CHARlA: Not in 
West Ben •• I, but in tbe country becauae he 
bas atready meotioned tbe amount sanctioned 
for the Jural oeDtres but be bal Dot 
mentioned about it. 

Ma. "P8AltBR: It ,iI .... DOt 'be· .. 
SJ:Ul1 .MUDS8 ACHABJA: Sbe ,. 

Dot lDOotlODOd about it. -S1M baa mentioned 
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about tbe amount sanctioned. Dot tbe centre. 
and tbe number actually ope~ed. And. who 
i. executina tbis scheme. whether tbe Sporta 
Councils are entrusted with tbe execution of 
these centres or any otber autborit)'? AI,o. 
may I koow from tbe Minister whether she 
ba. roce:ved any proposal from tbe Govern-
ment of Welt Beoaal? Sbe baa oot 
mentioned about West BeOlal. How many 
proposals baa sbe received from Weat 
Beoaal ? (/nterruptiolld Wb'lt 7 No 
propoul? 

SHRIMA TI MARGARET ALVA: I 
can answer if you sit down. I would like to 
teU the hoo. Minhter that as far as tbe 
eatir. country is conoerned ... (lntnruptions) 
I am sorry-tbe boo. Member. 

(JIII",,,ptioIl8) 

SHal S. lAIPAL REDDY: He was 
mistakioa her for tbe' and she miltQOk him 
to be • Minister I 

MR. SPEAKER: Look at tbe difference 
between him aDd her. 

SHR1MATI MAROARBT ALVA! He 
"as talkin, so mucb about West Bena-I 
tbat I made a mistake ... (Interruptions). We 
bave opened 3,111 rural aport' centres in 
aU tbe SIAl" totally and tbe outlay bas 
been Rs. 10.14.826. I must tell tbe boo. 
Member tbat we have DO pending proposal 
from Welt Benlal. I fact, in our lis' tbere 
are DO ceotrot (rom West Deoaal at the 
moment aod West BeD ••• probably have DOt 
sent us aoy proposal as yet. 

1 would also like to tell the bon. Member 
tbat we do oot directly live it to .he District 
Sports Councils. The proposals come to 
UI from tbe State Government and it i. "P 
to tbe State Government to decide which 
_Seney will actually execute them in tbat 
State. 

SHRI BHAGWAT JHA AZAD: If we 
lend direct, will you procoss it 7 

8H&1 A. CHARLES: The answer 
aiven by tbe bon. Minister is tbat financial 
alai.tance is beiDa liven to tbe States. ( 
am sorry tbat Kersla bas been left out. You 
koo" tbe contribution made b, Keral. to 
uphold tbe bon our of tbe nation in the (kId 
Of sporta. Two projectl bay. bela HIlt by 

.. 
the Kersl. Government tacll'din, one for a 
stadium wicb synthetic track.. May 1 know 
from tbe bon. Minister whether in view of 
tbe special case of Kerala tbese projects will 
be processed 89 expenditiously as possiblo 
aod a favourable decision laken ? 

SHRIMATI MARGARET ALVA: I 
would like to lay. tbat if there are no SP("ts 
centres sanctiODed under this scherm. il t. 
because we have not received any proposal 
for tbis particular scbt-me from Kera)a? but 
I would like to tell tbe hoo. Member tbat 
all Ibc three proposals whicb were received 
from tbo State of Kerala have r~ivcd 
'pecia' atteotion and Iraots up to Rs. 2 
crorel have been sanctioned Co Keral. for 
all tbe proposal. which have come from 
Keral •. 

OprnlBa of Navodaya Vhlla.ayAI 10 
Mah.r •• blr. 

·524. SHRI BANWARI LAL 
PUROHIT: Win tbe Minister or HUMAN 
RESOURCE DEVELOPMENT be pleased 
to ataCO : 

<a> whether tbere is a proposal under 
the consideration of Govcrnmen t to open • 
lerp number of Navodaya Vid)'aJayas in ,be 
Maharasbtra Stato during 1987-88; 

(b) if 50, whether tbe lilO' have since 
been ~lected; 

(c) tbe detail, or the locatioos where 
Navodaya Vidyalayas are likely to be opened 
io Mabara$htra; 

(d) bow much land hal been provided 
by tbe State Goyernment (or tbis purpose; 
aDd 

«() whon tbele Vidyalayal will atart 
fUDctioning in the Mabarasblra Stace ? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMEST 
(SHRIMATI KRISHNA SAUl): (a) to 
(c). The number of Navoda). Vidyalayu 
to be lOt-up in Mabaralhtra durin. 1987-88 
is yet to be decided. 

{TrGn./atlon] 

SHRI BANWARt LAL PUROHIT: 
Mr. Speaker, Sir. tbe Miolaler 01 Sta,o fot 



BducatJoo of Mabarubtra. Shrimad Kenia. 
bad addl'Clltd • prell eoof .... oce in Bomba, 
00 6th Marcil aDd I would requat JOU 10 
listeD to tbe reportiolof tbat conforence for 
• minute-

[&WI""] 

"12 Navoday. Vi4,a1ay.. model 
lCbools iacludlnl two iD Vid.rbba. ODe 
In ChaDdrapW' dlatrict and otber 10 
Vav.tlDal dlttrlct wiD be opened iD 
M.barubtr. from luI, mil ,car. 
DlIc:la.iDa tbis at a prell conference ben 
,eatcrday Mioistel' or State for Education 
MI. Cbadrika Keo ... .aid that the otber 
beneficiary diatricb would be Deed, 
Jat_. ParbbaDi, Dbale. Jalpoo Naabik. 
Tbaoe, Abmednaaar, Ilat»aalri aDd 
Stadbudul'J •••••••• 

[Tramlallo"l 

Mr. Speaker, SIr. tbe bit quettloa that 
bl. DOW .riteo before us II wbetber tbe 
Mlnleter of State lor EducatioD of • State 
was 10 competeot lbat abe dllcloeed tbe 
entire aebeme before the reporters aDd DOIN 
when • Member or ParliameDt I. askina a 
question. be" bolo. told tbat no dC'ci.lon 
baa been takeD '7 Therefore, either .be baa 
spoken •• or tbe bon. Uoioo Mini.ter 
wan .. to IUP"", tho informatloo. 

MR. SPEAKER : Tbll 
unparliameotary • 

word J. 

THB MINISTER OP HUMAN 
IlBSOURCB DBVBLOPMBNT AND 
MINISTER OP HEALTH AND FAMILY 
WELPARE (SHRI P. V. NAIlASIMHA 
RAO): Sir. botb 01 them ar. corNCt~ The 
State OovernmeDt has .eDt • proposal 
10 ... tI0l tb. placet whet. .ucb Vid,..., .. 
.bould be opened. Wo haft oot ,.t taken 
a floal deci.ioD. W. ,ball dilaD. it with 
tbem. We .ball 10 tbare aDd tee wbat 
IacllItlea the, are 10101 to provide. Tbero· 
fora, • demand hal been received rrom them, 
but we have not yet uamloed tbe propoaal 
full),. 1'Ilerefore. both tbe NiDilten of 
State-Central as weD a. State-are correct .. 

MR. SPeAKER: ADd ,OU too are 
correct • 

•• NOI reool'Cled. 

Oral .A.nswer. 14 

SHRI BANW ARI LAL PUROHIT: 
Mr. Speaker, Sir. I wal quito disturbed by 
lbe reply 11"eD by the Stato EdUcatiOD 
MiDiater in tbe conference and tbat is wb, 
I have asked tbi, question. The hOD. 
Minister of Education is aware tbat bis 
Minillu of State doa Dot love Vidarbba. 
but be bimself represeot. Vidarbba aDd 
koow. tbe txtent to which injustice bal beeD 
done to Vidarbba in tbe matter of education. 
All that I waot to say is that injustice should 
Dot be done Co Vidarbha. If tbis reaioa is 
&lveo two Ichoots out of a sbare of 12, ie 
will. areat iojustice. Already, tbere is a bi8 
backlo.. Therefore. I would like to koow 
wbether tbe boo. Minister would re-coosider 
it and increase Vidarbha' sbare 7 

SIIRI P.V. NARASIMHA RAO: Sir. 
bad •• decided it earlier. be would Dot have 
lot aD opportunity to apeak all tbil. There-
fore ••• did Dot decide ••. (Inter, "plfons) •.• 

(&glls"1 

SHRI MUKUL WASNIK : May I 
know whether the curriculum to be followed 
in tbe Navoda,.. Vidyalayu will be .imiJar 
to tbat whicb will be followed in other 
schools or tbe curriculllm Will be somewhat 
diO'erent (rom Ihat will ~ followed in 
ordinary acbooJI ? 

SURJ P. V. NARASIMHA RAO: W. 
are lo1lowiol CBSE. 

Sea Eroaloa I. Kare.taka 

·526. SHRI O. DEVARAYA NAIK: 
Will tbe Minister o( WATBR RBSOURCES 
be pleated to sta te : 

(a) wbether Government are aware 
tbat there is contiouous sea erosion iu 
coutal belt in Karoataka: 

(b) If 10, the itCPS taktD to prevent 
tbler .(OIion and tbe amount SpeDt so 
rar; 

(c) whether It is a fact that tbe mODey 
allocated for prevention of erosion work 
bal Dol been properly utilised by tbe State 
Government: and 
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(d) if 10, wbether tbore is aoy moDi· 
toriDS apney set up by UniOD Ooveromeftl 
to check up tbe proper utilisation or fundi 
In proper time ? 

THE MINISTER OF WA'fett 
RBSOURCES (SHRl 8. SHANKARA. .. 
NAND): (8) Some reachel of Karnatalra 
00.sta1 bell are prooc to sea erosion. 

(b) The Government of Karnatata 
baft identified tbe vulnerable reaches 
aureaatiog to 72 S "mI. in lenltb. 
According to tbe State Oovernm~Dt pro-
tective works have been carried out 00. 
leD.tb tOlalliol 11.6 kms. at a cost of 
Rs. 2.81 erOles so far. 

(e) No such report bas come to the 
Doticc or Oovetoment of India. 

(d) Utilisation or fuodl by State 
Governments comes under the audit con-
trol of the Comptroil~r and Auditor 
General of lodia. 

SHRI G. DEVARAYA NAIK: The 
boa. Minister has laid in the reply that 
tbe Karnataka Government have ideoti-
fied vuloerable reacbes aalrelatina 72 S kms. 
io length wbile the protective work. baye 
boeD carried out 00 a leoatb totaHift. 11.6 
km.. at a cost of Rs. 2.81 crorcs. Thi. 
II rcalty a VOr) less area and tbe amount 
.pent is meagre. Pccvcol;OS sea eToflOD i. 
tbe uracot need of tbe hour because people 
tbere are 10siAI their laods. bOU3C'. 
valuable trecs and so many olber thin,l. 
But uofortulUltely, tbe Guvernment bas Dot 
&lvon iu serio", attention 00 this work. Some 
vinal" have already been wubed out. 
These villages are Bcolre, SuratkaJ, Matpe. 
Gaaaolli, SbirvaDle, Sbitur, BbaktkaJ, 
Itodibbag. Manki, Murdesh1t'Br. K ... raocl. 
Pav8Dakurva, Kafki and Rames' .. rtallU. 
So, these viII_let have already been 
wasbed out and .ome otbctt 'ill .... are 
OD tbe way to be .. ahed out. That Ie wby 
tbe Government has to tako keeD interett 
in tbe m~tter. Government is spendiog 80 
mucb of money for other purposes. J am 
DOt que.tiooing tbat. Btlt since it il a 'Ve" 
important and tbe butfltnl prohlem of the 
people or cOl1stal areas. it i. reaU, 1M poor 
poople-fi!Mrmeo aad Harijabs-who are 
reaidioa io those arcas, 10 may I koow (rom 
die hOD. MiDistor whctber tben 11 aD, 

COMtfUoMw PI'OpoaaI WON lbe Oowm-
Il1eOt to ..... mere- ftnIdt to Ihe S.te to 
oevet more .... for flal, wort , 

SHRI B. SHANKARANAND: Sir, it 
is true tbat.. erosion is lakioa place on 
tbe coastal line of f{arnataka. lpeciaU, the 
Uttar Kanaad. and Dalnhin Kaoud •• 
I have a JoD, Ut. of the eo. "It I Ie lcbes 
where tbe .,oMOO I. ttlkina place. But I 
.boutd oy tbat Oood control aad anti.sea 
.-osioD form part of tbe State pUDlo, 
and 'he Stato b .. to prmfde fGock (or tbe 
GODlrGI of aroaion er to an .. t the coastal 
erosioo. In ibis rcprd. tile Kamataka 
Goycr .. enl bas .~ loaD .-flu-itance. 
lind tbe PI_DOio. Comnriaion, in November 
1916. had II.. R.. rou, crores.. loan 
."'taDCa. B.t die GO'fcrnmeoC o( 
Karnatalra could oat provide tile matcb;na 
Irant in their State Plan and 10 they did 
not accept it. On the other band. they 
wanted tbe loao assistance to be in tbo 
Central MCtor. The Houe iJ aware tbat 
we do DOt have aOf fUDds lD .be Ceotral 
leCtor for &Ilia P_poM and to we could Dot 
ptoYide • .,tbiOl. 

SHRI O. DEVARAYA NAIK: Sir, 
tbe boo. Minister bas aaid that be bas 
Dot received any report reaardinl the 
mi.utiU .. dOfJ or funds by tbe Scate. We 
haye lot ~ett.in doubts. In Kamac.ka. 
they ar. noC ulfoa Ihe Central funds (or 
tbe purpose ror .bi,b l~y are "i'lCD by the 
Central Government. Por example. if you 
aivo graDt (or coD'rollina sea erosioD. tbe, 
wiD use it (or lpaymeot to their employees. 
If you ,ive a .... C"OI" of rupees for 'beir 
Sodal Department, lbey will disburse it (0 

tlair • ..,10,... Tbta .. OUf ~oubt. Tbat 
it why J would like to tao. from the bon. 
MiD"er wbetb. &be Ooveromeat ia 10101 
to"""'o die r.ct wbftber 'beey bave 
QtWIt~ it proper., or eot. 

.RIJ 8. SHANK.ARANAND ; Sir, u 
I ·Ia .... alread, .. aid io my maiD anaIVer. 
Ceotro~.. DO moailOriaa 00 the proper 
DliliaaUoo of fad. provided lor rbis work. 
neepa die .. die oontlOl or 'be CotDptroUer 
aDd Auditor 0 .... 1 .,,00 i.lo ebar.e of 
controJUol and auditina 01 account.. It 
would be ver, 4J11cuJt'or .. to motJitor 
tbe proper utiliaation of fuo..tl b, tbe aan. 
for tbi. work. 

SHIll E..I. aAO: Sir. 1D Bttm0D4l 



YHbqre of KtiIbDIIi 8iltftCt. 
acrea of land 01 poor ......... _ ... 
eroded by tbe sea wblCb I have brou,bt to 
tbe kaoMed.. 01 die _II. **t.. I 
wrote a Ie..... aIIo to tal. earlier. 1IItt 
baa resulted in. b_ .... 01 ....... 
RI. two crores because lot of coconut 
t ..... aad "aloable crape. ~ Mire RIfted 
on that IaDd earI.f. I ... to koow 'rem 
the bon. Willi_r whether .. .01 proyicte 
tbe same .SAil,.nee immcdiatwt, to tbe 
Andbra Pradeab Ooveromot"ot and protect 
tbese poor farmeR from losirll their 
valuable lands, ,,·bleb i.. 1011 Dot ooly 
to tbtm but to the n.tioe allo. 

SHRI B. SHANKARANAND : Sir. it 
is true tbal in the Stale of ADdhr. Pradesh 
wbidl bal • coutal line of about 960 
kilometres, at some reaches there t. coastal 
erosioa. A. J .id wkit refOHMe 10 tbe 
Kar ... uk. Scale, w. do not bave MY 
fuods in tho C •• trill .. tor ffill Ieau 
e"iatance to tbe State. 

tJPlratl.doa of "' ...... _,. Ail,"" 
·S~7. SHit! CH1NTAM'ANI JENAt: 

SHRI~fOHANBHAIPATEL: 

Will the Minider or CIVIL AVIATION 
be pJ9sed to state : 

(a) whether Oo¥ernlDlDl .... talc_ 
.ny dc~i!ion 10 uparade eM At..Dedabad 
Airport to facilitate international Hilbtl; 

tb) if 'Ott -.bettier the work ou Ih'-
airport bal start.d; and 

(c) if 50, \\-ben It ia likely to be com-
plefed 1 

THE MINISTER. OF STATS IN THE 
MINISTR.Y OP CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) There 
I. no proposal at present for uPiradratioo 
of raeiUtica at Abmedabad airport into 
international airport. 

(tt) and (c). De .. arise. 

SURI CHINTAMANI lENA : May I 
knew ftom the hOD. Mini.ter bow maoy 
lucb airports aae &.OiDI to be uP!ll'8.dcd as 
International Airports in the country iu 
ttM current year, "at it. 1987-88 Md in 
tbe Stveotb Five Year Plan 'I What would w me fstim_ted cost o( that ? 

WIl"'1'£M ANSWERS TO QUlBTlGNS 

,-.,11"] 
GuldeUne. for Airport. Sf'cDrff, 

~ll. SHlllMAn N.P. JIMNSI 
LAKSHMl: 
SHill T. 8ALA GOUD : 

Will tke Minister of CiVIL AVIATION 
be ple .. d to stato: . 

(8) whe~r there are any uoifoJ'IQ 
pddeliaes for security arranaemooll at all 
tbe Airports in tbe country; and 

(b) if so, the malo features tbereof? 

THE MJNlSTEB. OF STATE IN THB 
MINISTRY OF CJVIL AVIATION (SHRI 

. JAODISH TVTLER) : Ca) aDd (b). Yel. 
Sir. Tbese Security arraDacmeots have 
beeD desilned 10 regulate entry of persons 
and "ehitles, to ensure security of rt,istered 
ball8P and the aircraft and to rule out tbe 
poulbility of a passenger carrying a weapon 
00 bis person!band-bagaaae. The objective 
i. to ensure that there is DO unlawful inter-
ference witb civil avialion. 

SupenllloD or Drul Maoufaetare 

·'12. SMa) K.ALJ PRASAD PANDBY : 
Win tho Minister of HEALTH AND 
FAMILY WELEARE be pleased to state: 

<a) wbether Government propose to 
permit non-Ph.rm. aradlPltes to supe"_ 
aDd control tbe processing aod manufacture 
of drUis under rules 49 (a) and 50 (c) of 
tbe Orull and Cosm:ti~s Rules 1945i and 

(b) are tbe recommendations of the 
Druas Technical Advisory Board. not 
proposed to be fol1owed and, if so. the 
reasons tberef or ? 

THE MINISTER OF STATE IN THB 
M1NISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
ItBAPARDE): (8) lind (b). Rule 49 (10 
of the Druss and Cosmetics Rules pert.illl 
to Qual.fioations 01 dIU, ioapc:ctorl oDI, aod 
Is 00' relevant to the qUCitioa.. Rule SO(t:) 
~~ Dot c&ist. Rules 71 and 76 relate to 
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the quaJificatloDl or competent tech ... 1 
.taft' for tbe supervision of manufacture of 
d,up. These quahficatioDs ioclude DOD-
pharmacy ar.du.tea also. 

The Drup Technical Advisory Board 
(DTAD) recommonded a.mendment of tbeae 
Rules with a view 10 restrictinl the quail .. 
ficatlon. to a delreo in Pharmacy or 
Pharmaceutical Chemistry. Followiol tbo 
publication of tbe draft notification, 
Governmeot examined tbe objections put 
forth by various otber interests. took the 
view that tbe qualifications should for 1be 
prc5ent, continue to be broad and dropped 
tbe proposal. 

Ceotral A •• lltaDce for Vidllba·A.hokD ... r 
Road 10 Madh". Prad.elb 

.513. SHR) PRATAP BHANU 
SHARMA: Will tbe Miniatcr of 
SURFACE TRANSPORT be pleased to 
.'ate : 

(a) whetber tbe Government of 
Madbya Pradesh has lu~mitted a proposal 
for auiltanee for streoltbeninl and wideniq 
or Vidiaba .. Asboknagar Road (about 160 
kilometres) under the scheme of Ceneral 
auistance (or roads 01 Inter-State or Econo-
mic Importance; and 

(b) if 10, whether it has be~n included 
iD the action plaD for 1987-B8 ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI B.AlESH PILOT): <a> Yel. Sir. 

(b) Owioa to mea are allocation ear-
marked under tbe Central Sector Roads 
programme durina tbe Seventh Five Year 
Plan, it is not possible at present to render 
financial assistance to any State Road, 
includina the Vidi,ba-Asboknaaar Road in 
question in Madbya Pradesh. 

Bbaairatb J oarnal 

·SI6. SHRl C.D. GAMIT: Will tbe 
Mioilter of WATER RESOURCES be 
pleased to state: 

<a) whether tbere bas been a deJay fa tbe 
publiqtioD Qf Bha,fratb journal; 

(b) wbetlIer Ita publtcatloD ... allo 
ROPped tor IOIDedme; aad 

(e) ir 10, tbe "'PI tak_ to eoture ill 
tJaely aDd reauLv pubJJcadoo u aJao to 
brioa aboat ImprOftlD_tl , 

THE M1NISTBa OF WATER. as .. 
SOURCES (SHU 8. SHANKARANAND) : 
(a) The publicatioD of the Bbaairatb Journal 
i. up to dalO. 

(b) No. Sir. 

Cc) Does not .rile. 

IDyolfe.ea. or Vol •• ,." O, ... luII08. Co 
Proeole HI_. I. NOD-Hledl SjteakiDl 

Arn. 

·'19. SHR! PARASRAM BHARDWAJ: 
Will tbe M'oiater or HUMAN 
RBSOURCE DBVELOPMENT be p.tued 
tostate : 

(a) the aumbet' of voluntary orpoiaatioDs 
eoaaaed io tcacbiDl aDd prop&plioo or 
Hindi in DOo-Hindi .pcakiDI .reu of tho 
couatry; and 

(b) tbe detail. reaardioa abe financial 
... iltaoee aiveo to IUeb oraanisahon. by 
Union Ooveromeot durioa tbe I." throe 
,ean.. ,eaT-wile 1 

THe MINISTER OF STATE IN TUB 
DEPARTMENTS OF EDUCATION AND 
CULTURB IN THE MINISTRY OP 
HUMAN RESOURce DEVELOPMENT 
(SHRIMATI KR.JSHNA SAHJ): (a) and 
(b). The Dumber or VoluDtary Hindi 
0",,0_1100' and detail, of .ranl-ia-aid 
livllO to tbem duriol the Iut three ,ean are 
•• uDder: 

--------~-----.,----- ,----
Year 

19 ... 85 

19.5-86 

1986·87 

No. or Volua-
fary Orpni .. 

.,Ioa 

Amount of 
arant 
liven 

95 

108 

(R •• fa lakba) 

40.'. 
46.80 

lIS 69.5. 
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Selectloa 01 Monameat. for Flood 
LlpU •• 

·520. SHRI SRJKANTA DAnA 
NARASIMHARAJA W ADIY AR : Will the 
Minister or HUMAN RESOURCE 
DEVELOPMENT be pleased Co Itate : 

Ca) whether tbe proposa' for ftood 
liabtiol of lbe seJected arcbaeoloaical 
monumenfs in Kara.taka it under coDsi· 
deration of Governmeat; 

(b) if to. the del8 ill of the proposal 
received from tbe State Ooveromcot (or 
flood liahting of selected monuments; and 

(c) the steps taken to implemept tbe 
proposal? 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HU~fAN RESOURCE DEVeLOPMENT 
(SHRIMATI KRISHNA SAHI): <a) and 
(b). Prc.)t'osa)s for flood Il'hting of tbe 
followina lix selected • rcbaeol oalcal 
nlonumcnts under central protection 
were received from tbo Government of 
Karnatltke: 

(i) GamBleswara Statue. Kartala 

(in 001 Gumbaz. Btjaput 

(iii) Bar. Kaman, Bijapur 

(iv) Tippu Sultants Daraab. Stiraop-
patna 

(v) Vijayavltbata TOffiple, Hampi and 

(vi) Ibrahim Rouu, Bijapur 

or these, proposals for first four monu-
ments have already been approved. Pro-
posal fo respect of VijayavilbaJa Temple .t 
Hampi is under consideration. Propoaal in 
respect or Ibrahim Rouza. Bijapur was Dot 
found acceptable. 

(c) The responsibility to implement tbe 
approved propouls of flood liahtine rests 
witb the Oovernment of Kal1lataka. 

Youtb Ho.tel. at Tour'.' C.'rel aDd 
TrekktDI Roate. 

-,2.5. SHRIMATI JAY Al'"I PAT-

NAIK: Will the Minister of HUMAN 
RESOURCB DEVELOPMENT be pleased 
to .tate : 

(a> whetber Government have a pro-
posal to let up .ome youtb bostels at 
important tourist centres and trekkina 
routes duriol tbe current plan to promote 
youth travel; 

(b) if 10, the pJaces identified by 
Oo~mment for tbat purpose; 

(c) whether tbe construction of some 
such youth hostels has already started; 

(d) if 10, the location of locb hostels; 
and 

(e) the names of tbe important tourilt 
cent rca wbere lucb youtb hostels are 
already fUDctionioa '1 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHIl.D DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCB 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA) : (8) and (c). Yes, Sir. 

(b). (d) and (e). A statement ia liveD 
below. 

Statement 

The following places have been Identl. 
fied for seuing up youth hostels: 

1. Nagarjuoas81ar 

2. Rancbi 

3. Bodhga,a 

4. Simla 

S. Cbaodigarb 

6. Srin ... r 

7. Gulmarl 

8. Baoplore 

9. Kbajurabo 

10. Bombay 

1 t. Oopalpur-on-sea 
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13. lJinlmcr 37. U.-.I", 

14i CblUo ..... 31.0 .... -

IS. Mouoorie "4 &04 ...... 

16. Uttartub1 (U P) 
40. 00., 

I', Bar"" (011'" Lake) 
41. ,...,.... 

11. Cbempuoji 4" •• 1", 

19. TUfa 
.,. Luc:toow 

20. Viab.kh ........ 
44. Howtab/Calcotta 

4$. l'apur 
11. Vijaya __ 

~. Dell .. 
22. Tawalll 

2J. Juneprb 

24. Kulu 

47. C.laopte 

48. Beech (Ooa) 

2S. Paha1pm 
49. Saj)u&ara 

50.. Dbua ....... 
26. Kisbtwar 

51. ~ 
21. Mao.1ore 51. V.,blal 
21. Golbarp 51. Ukbnat 
29. Jammu 54-. Sf_II' 
30.. IM,-.... 

'5. Kol •• ib/Luoalei 
31. Belur-Halebkt 

56. ~ipw 
32. Muod' 

5'. ICallaaber 
33. Indore 

58. Rubba 
34. Pacbamarbf 

'9. Jodb""f 
35. Puoe 

60. Mqbar 
36. Bbubanelbwar 

2. Since tbe .tate IOvennnenu .,.... 80t beea able 10 provide .. 04 a& OliO, of the 
above places. OO'Ycramcot bu qreed to Ia8Ctioo youtb bodelt allo at tbe fonowina 
places : 

1. Tirupati (ADdtn Pradesb) 

~. Kuruk.betr. 

4. Calicut } (lterala) 
3. Brnakulam 

5. Jab.lpur 

6. Tiruoelveli 

7. MAdurai 
(T.mll~ 
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8. Huaao 

9. Ka .... r 

10. Ajmer 

II. Joahipur 

12. Koraput 

13. N ... oa 

I'. Oot.ahat 

.,. Ouwaud 

J6. AI_nata 

11. NaharlaauD 

18. Aizawl 

19. Namcbi 

20. SbilloOi 

21. Alra 

22. Impbal 

23. Dim.pur 

24. Paln. 

J 
1 
J 
} 

(ICaroataka) 

(Rajasthan) 

(Orilla) 

(Auam) 

(Tripura) 

(Aruoacbal Pradesh) 

(Mizonm) 

(Sikkim) 

(Mqba1aya) 

(Uttar Pradeab) 

(Maolpur) 

(NaplaDd) 

(Bibar) 

3. Tbe conatructloa'of yt*th bottel. bat already beeD started at tbe tollo"iDI ptaeea ! 

I. Naberlquo 

1. Kurutt.betra 

3. Eroakulam 

4. Calicat 

5. Ouwabati 

6.s.... 
7. Impbal 

I. Dlmapur 
,. Patoa 

10. IUr. 

11. IbtU" 

12. Aara 

1 
1 

(AruDlcbal Pradelb) 

(Hura") 

,Ail •• ) 
(Karoatat.) 

(Maaipur) 

·CMa .... ad) 

(albar) 

("~InIdJ''''''ted 
aDd ltarted tuoc-
tloni.oa reet,"". 

'(tillar ....... ) )fNtlI_~"""'~ 
dOD. 
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4. The youtb bostels are alleady fuoctiooiDI at tbe followiol placel : 

I. Am ritsa f 

2. Patni Top 

3. Paochkula 

4. Dalhousie 

s. Naioital 

6. Jaipuf 

7. Bhopal 

8. DarjeeJiol 

9. Puri 

10. S~underabad 

11. Madras 
12. Pondicberry 

13. Trivandrum 

14. Aurangabad 

IS. Gandhinaaar 

16. Port Blair 

17. Mysore 

18. Panaji 

19. SbiJlon. 

Macbinery lor Speed) R~dre5 •• 1 01 
Public Grie •• ncn 

.'28. DR. V. VENKATESH: Will 
the Minister of RAILWAYS be pleased to 
atatc : 

<a> whether Government', attention i. 
drawn to tbe presl report. rcaardina 
srievances of tbe travellioB public in Indian 
Railways; 

(b) whether any new Institutional 
artanaemont is contemplated to ensure 
speedy and effective redressa) of tbe 
arievaoces of tbe uavellina public; and 

(c) If 80. the details thereof ., 

THE MINISTER OF STATB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) Y08. Sir. 

(PuDjab) 

(Jammu aDd Kashmir) 

(HarY80a) 
(Himaehal Pradesh) 

(Uttar Pradesb) 

(Rajaathan) 

(Madbya Pradesh) 

(Welt Beap)) 

(Orlua) 

(Aodbra Ptadetb) 

(Tamil Nadu) 

(PoDdicberry ) 

(Ken)a) 

(Maharlsbtra) 

(GuJarat) 

(Andamao and Nicobar hlaods) 

(Karoataka) 

(Ooa, Daman aDd Diu) 

(MeabaJa ,a) 
._------ --~-- -------

(b) The pubUc Irievance. redresaal 
machin~ry 00 the Railways hal recentl, 
been IUeamlined in order to make it more 
effective. 

(c) A statement is liven below. 

SI.Cement 
A"Qn6~m.nt'lor SJH~d)' R~d' •• 8QI of 

G,/~vaIfC~' 

(i) The Public: Orievance Rodeossal 
Macbinery bal beeD placed under 
tbe cbarae of additional Divisional 
Railway MaD8ler on tbe Divisional 
aDd Additional Ocneral Maoqer 
at tbe .Railway HeadquarlerL 

(iI) At important Itatiool, in addition 
to tbe provision of Complaint 
Books. Complaint Box"s bavc bccD 
ioataUed. 



41 Wrltien Answ." CHAllRA 12. 1909 (SAKA) 

(Iii) At major .tations. Public 
Orievance Redreual Bootbs bave 
been set up to provide oo-tbc-sopt 
redresAI to tbe ex.tepc realible. 

(iv) Analysis of eomplaints il beioa 
carried out on computers 00 lomo 
Ranway. DOW. 

(v) The timo taken for redruaal of 
arievanc" where investigations arc 
~rl' is beiDI reduced. 

(vi) Studies of system deficiencies in 
area. gener.tina a large nU!Dber of 
public complaints arc beioa uDder· 
taken for improving the function-
iDa of the system. 

AcquJaliloD of Land for 08-loiD8 Rail"., 
Project. 

.529. PROF. NARAIN CHAND 
PARASHAR : WiJl the Mini.ter of 
RAILWAYS be pleased to state: 

(a) whether all on-going projects (new 
railway lincs under constructioo) bave been 
tbe "klims of cost escalation on account of 
various (acton includinl tbe increase in 
tbe emt of land and ,be alow prOCCll or 
acquisition; 

(b) if 80. whether Government propose 
to ensure tbe expeditious acquisition of 
land (or these project! e5pecially to tbe staac 
for whic:b tbe fioancial estimalea ba ve been 
• anctioned for constructioJ); aod 

(c) if so. tbe Dames or all sucb on.goinl 
project. for which tbe land bas been 
acquh'ed ror tbo sanctioned portions and 
tbe dates by which land would be acquired 
in respect of the remaioioa pro~ts ? 

THE MINISTER OF ST A TB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <a> Yes. Sir. 

(b) Etrortt are ICDcr.Uy mad. to achieve 
tbls objective. 

(c) Names or oO-loing New Line 
Projects are liven in R.ailway Budaet with 
details of cost, expeD~iture and allotment of 
fundi. Acquisition of land required for 
DeW lIncl is In different .taaes of ProatOll 
lot dift"eteot sectioos. It i. loitiated 

~.ocorc!lDa to ."aJlablUtJ 01 faD4a aD4 .lI 

finaUsatioo depends aD State Governments' 
dealing with different stalcs of land 
acquisilion procedure al per Act. 

Road OYerbridge. on Natloaal Oil,.,r.y. 

·S30. SHRI BHATTAM SRIRAMA 
MURTY: Will tbe MiDister of SURFACB 
TRANSPORT be pl6ased to state : 

(8) whetber Government bad assessed 
tbe need for construction of 400 road 
overbridacs on National Highway. at tbe 
beginDing or tbe Sixth Plan; 

(b) if so, tbe number of road over-
bridges which were included io tbe Sixth 
Plan; and 

(c) the number of road overbridgea on 
National Highw8)'S assessed to be CODstruct-
cd at tbe beaiooins of tbe Seventh Plan 
and tbe Dumber out of them included 
therein? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURPACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

(b) 60 Road over/under brid,es wero 
included in tbe Sixtb Plan. 

(c) 71 Road over/uDder bri<Jses havo 
been included in the 7tb Platt out or 379 
bridges required to be constructed at (be 
commencemeo t of the Plao . 

Markellnl CooprraUfe AareemeDt 
betweeu Air ludl. and Japaa 

5272. SHRI K. PRADHANI : Win tbo 
Minister of CIVIL AVIATION bo pleased 
to alate : 

(a) whether tbe Air lodia aDd Japanese 
Airlines bave sigDed a marketinl cooperation 
.,teemen t; aDd 

(b) if so. the salient features tbereof 
and its financial implications? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHItI 
J~GDISH TYTLER): (a) and (b). Y4I. 
Sir. Tbe .,reemeDt was .ianed 00 2nd 
l\.tarch, 1987 with • view to jointly tappiD. 
tho marut potential "tweeD the two 
countries. koopiaa bOlh tbe AirUaealD oloIt 
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touch for promotion of Tourism and 
arranging meeting! for exc:hanstnl market 
information. Since tbe esteemeDt was 
aisncd 00 2nd March, 1987 only. it is too 
early to say anytblol about tbe financial 
implications. 

Direct TraIn Service betty.e. Ho"ralt 
and Varanali 

S273. SHRI ANANDA PATHAK : 
Will the Mioitser of RAILWAYS be pleased 
to state: 

(a) whether Government of West Bengal 
bas demanded a direct train sen'icC' from 
Howrab to Varanasi; and 

(b) if so. tbe reaction of Govcromeot 
thereto '1 

THE MINISTER OF ST ATE OF THE 
MINISTRY Of' RA.ILWAYS (SHRI 
MADHAVR.~O SCINDIA): (a) Yes, Sir. 

(b) 10 view or 17 pairs of traw 
available between Howrab and Varanasil 
Mupalsarai and scarcIty of re,ources. tbe 
proposal bas not b~D found fcu'ble. 

Strength of Staff In Railway. 

5274. SHRI SURESH KURUP: W.ll 
the Minister of RAILWAYS be ple.1ed to 
state : 

<al ,be number of permanent Class IIJ 
and Class IV staff in Personnel Brancb of 
Indian Railways; 

(b) the Dumber of total staff workinl in 
Indian RaHways; 

(c) whetber any yardstick bal been raid 
down for tbe creation of poses or Clall III 
and Class IV statT io PersoDocl Bt.nob~ 
aDd 

(d) if so, the details thereor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Tbe 
posiuon of staff io Personnel Bra ncb of 
Zonal Railway! and Production UoitS.1 on 
11.8.1986 is beilll collected and will be laid 
IJD fbo Tablo of tho Sabba. 

(b) 16.13,280 as 00 31.3.1986. 

(c) and (d). No yardstick bas been 
fix.ed by the Ministry of R.ailway. for CI ... 
III and CIa.. IV .taff of tbe Per.ooool 
Branch. Some of tbe Railwa, Administra-
tions have evolved tbeir owo yard.delc. 

( Trlllt,latlon) 

BI •• R19f'r Project 

5275. SHRI NANDLAL CHOU-
DHARY: Will tbe Ministrr of WATER. 
RESOURCES be pJeased to state : 

(a) whether survey workin, beinl carried 
out io Sapr district (or senina up BiD. 
r.ver project bal lioee been completed; 

(b) if not. the aspects in ugard to whicb 
survey is yet to be conducted; 

(c) the time by .. bich approval i, likely 
to be aC(;ordc:d to this project; and 

(d) the teasons (or dday in accordina 
approval to tbe project? 

THE MINISTER 
RESOURCES (SHRI B. 
NAND) : (8) Yes. Sir. 

(b) Doe. not .,tae. 

OF WATP.R 
SHANKARA-

(c) and (d). The modi6ed project report 
incorporauna abe compliance of tbe 
comment. on tbe project proposal hal DOt 
been received from tbe Statt! Government. 

(Engli,II1 

More FUer". by FOr.'aD AIrlia,. 

S276. SUR) 0 M. BANATWALLA: 
Will tbe Mini.ter of CIVIL AVJA 1'10N be 
pleased to state: 

<a> wbetber 'here Is any proposal to 
allow 1010110 a i.linel to iocreue their 
Dumber ollli.ht, 10 Jodla even without 
reciprocal arraDlemeot. with Air Jodia: 
and 

(b) i( '0, tbe del.il. and roasoo. 
tb.reof? 

THB MINISTER. OP STATE OP THB 
MINISTRY OF CIVIL AVIAnON (SHU 
JAGDISH TYTLBR): (a) No. SIr. 
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(b) Doa not _rile. 

MOIler. Co ..... ., C ... tN a' lad .. 
latit.te of TethDoloaJ. Ma"" 

5277. SHRI P.R S. VSNKATBSAN 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMBNT be pi_sed to Itate : 

(a) wbetber it I, proposed to set. up a 
modem computer centre at tbe Indian 
Joa,ituto of TechoolOlY. Madra. witb 
German conaboralion; 

(b) if 10. tbe dcwila thereof; aDd 

(c) bow this facility ccmparea ",hb the 
ladltliea availablo io othor Indian Institute. 
of Te<:booloay '1 

THE MINISTER OF STAlE IN THB 
DEPARTMENTS OF EI)UCATION AND 
CULTURE IN THE MINISTRY OF 
HUMA N RESOURCB DEVELOPMENT 
(SHRJ~1"TI KRISHNA SAI .. I): ('I) to (c). 
It it proposed to set up a ~t~efn Computer 
C.ntre at liT Madra. witb financial assil .. 
lance from the Federal Republic of German, 
(FRO) as wetl •• Government of Ind' •. 
The System wi\l have 80 ,erminaa 
(SIEMESS) with prOViSion to coonect 
another 72 ind'looously available tor.ina" 
or IB~.f compatlbJe pel. This provides a 
larac 00-,*"0 timo st.af'ina cornpuuna environ-
ment for liT Madl"aL A 1004 CAD 
Itation (-or eogioesfiDI work is abo included 
in the pro~')osed configuratit'n. The power 
or the CPU and tbe online Oeak StOIa .. il 
comparable to tbe system. available propoH'd 
io other II TI. 

Oppn ... ion or rUnt. Guild to propoled 
Esten.loB 01 Ser,lcc of Pilot. 

'278. SHRI JAGANNATH PATT· 
NAJK: Wall tbe Minister of CIVIL AVIA-
TION ~ pleased to state : 

(a) .. betber tbe propo .. 1 10 live ext~ 
.100 08 CO'QU'aot to retirioa pilots i& Air 
India aDd Indilo AirlJnea bas run iato d~ 
cult'''' foliowiDlltfORI opposition from tbe 
Pilots Guild which baa •• preuod ita total 
opposition to tbe move; 

(b) ir so. the details reaa.rcUna the pie. 
advaaeed by tbe .irlines unloo, ID lbia 
reprdi .DCI 

(c) the reaction of Oo\'ornmont atoll. 
whb the ,uideJioc. tbat bave bee., adopted 
by Oovernment ? 

THE MINISTER OF STA1'E OF THE 
MINIS1RY OF CIVIL AVJATION (SHRI 
JAGDJSH lYTLER) : (8) and (b) .. Both cbe 
Ind'8e Pilots· Guild nnd Indian Commercial 
Pilocs" AasociatioD have objected to confrac-
tual employment of re1 ired pilots or Air 
India 8Dd Indian Airlines 00 the around 
that the proposed cnpgemeot of Pilot. after 
5upelannuatioo will C(lmC in the way of 
career progre"ion of exi5tiDg Pilot •• 

(c) With a view to meeting shortage of 
trained pilots, GovcIDmcot have permitted 
Air India and Indian Airlines to rer('mploy 
retired pilots 00 contract basis for a ~riod 
of one year. 

rtlr~ct Link of Korba wltb Ie.ny.kamar. 

5279. SHRf AJOV BISWAS : Win ,be 
Miniiter of RAILWAYS be pleased to 
state : 

(a) whether be received a Memorandum 
dated 3 October. 1986 from Joint ActioD 
Council, Korba- Trivandrurn Direct Railway 
Facilities. Korba (Madb)la Pradesh) durin, 
his visit to Korba; 

(b) whether the demand of people of 
Korba area ror direct link up by train witb 
Kanyakumari is under consideration of 
Government; 

(c) wbethC'r tbe furmer Miois!er of 
Railways bud assured the Council vjdo Jetter 
No. 82/Cbg. 1/14/133 dated 6 July. 198] 
tbal the matter was in tbe priori1y Hst of 
Railways for consideratioe; and 

(d) pendiD8 fiDalisation of direct rail 
link up between K o. ba and Kanyskumari, 
wbether Government are cODCtding tbe 
interim demands put fC'fward by the Joint 
ActioD CouociJ ? 

THE MINISTER OF STATE OF THE 
MINISTRY OP RAILWAYS {SHIU 
MADHAVRAO SCINDJA} : (a) Yes, Sir. 

(b) No. Sir. 

(c) Yea, Sir. But tbo former MiniatM 
of Railway. bad rqrctted jtuJ'odutlioD of. 
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direct traiD between DUf, and Ttivandrum 
lor waDt of requisite resources. 

(d) The number of through coacbes 
from Drug to Kcrala was increased from I 
to 2 from 1.10.86 and these are DOW beinl 
diverted via Naapur from 1.4 87. Extension 
of Sarnatb Express to Kerala and Oevra 
R.oad·Cbampa Passensers to Bitaspur. 
increase in duration or Itorpa~es of IOn. 
Man and 29 Extrt"ss at Champa to to 
miDutes. increase in Quota for Korba in 
Durl-Cochin through coaches etc. have been 
examined but not found justified and 
feasible. 

Sport. School. at ORgole (A P.) 

5280. SHRI C. SAMBU : Will tbe 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) whether GO'lernment have any 
propo!al to start lfO Sports Schools in tbe 
country; 

(b) whether it is a (act that an alloca-
tion of Rs. 200 crorcs bas been made for 
promotion of sports; 

(c:) 9thetber Government pro~e to open 
sucb a School at Ongole in district Prakslam. 
Aodhra Pradesh; and 

(d) if so, tbe details tbereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AfFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMAll MARGARET 
ALVA) : (a) No Sir. However. some State, 
have set up Sports Schools and are SUPPOft-
ina them. 

(b) Yes Sir. The allocation bas been 
made for the Seventh Five Year Plan period. 

(c) and (d). Do not arise in view of 
reply to (a) above. 

Road Proposals of Hary.na for Dec'.raUoa 
as National Hlgh"a),. 

5281. SUR I CH. RAM PARKASH: 
Will tbe Minister of SUR.PACE TRANS-
POl\T b. pl~sed to $tatc ~ 

(a) whether aDJ proposals bave been 
submitted by Government of HaryaDa for 
dec)arlo. certain State roedl .. NatioDal 
Hilbway.; 

(b) if.o. tbe <letai .. thereof: aDd 

(c) tbe reaction of GovernMent thereto' 

THE MINISTER OF STATE OF THe 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) 10 (c). The 
Government of Hafyana bal forwarded tbe 
following three roads for beina classIfied al 
National Highway. in lbe 7th Five Year 
Plan. vlt. 

(j) Narnlul-Cbarkbi-Dadr ... Bhiwlni.-
Hansi· Barwala-Tobana-Ludbiana; 

(ii) Ambala·Jaadbari Road; and 

(iii) a.T. Road a' Km. 182 60 Kms. 
(on Slate Hi.bway No.3 J) '0 join 
N.H. 22 at Pancbkula. 

Howevrr, owiOI to financial srrinltncy end 
other priority cODsiderations., it i. not 
possible at present to declare any or tbese 
r()ada 81 National Hilbway. 

Re'fle" of All India opea Scbooll' Schf'me 

5282. SHRI LAKSHMAN MALLICK: 
Will abe Minister of HUMAN RESOURCe 
DEVELOPMENT be pl~.sed to state : 

(a> wben the An India open Schoo) 
Scheme was launc:bed; 

(b) whether any review of tbe scheme 
hal since been made to know tbe deficien-
cies. If any. and tbe eatent to wbich its 
objectives have been achieved; and 

(c) if so. the details thereof '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OP EDUCATJON AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): CI) The 
open Scbo~1 was set up in tbe year 1979 
and admissions Itarted in 1981 for aats X 
00 AU India buil. 

(b) No. Sir. 

(c) Doel Dot ad ... , 



" 
CHAITR~ 12. 1909 <SAKA) W,.Ut~,. . AIISW_,., 50 

Rel_lar,.nOD 01 Sem~et of Veta""r. 
aad a.arer. World ... B Co •• I •• Joa ...... 
5213. SHR.IMATI BIBHA OHOSH 

GOSWAMI: 
SHRIMATI USHA VERMA: 

Win tbe Mini.ter 01 RAILWA VS be 
pleased to state : 

<a) whether the services of aU vendors 
and bearers workiOl Oft commillioD basi. 
in the dt"partmeotal caterinl lervic:e of tbe 
Railways are proposed to be rqulartsod; 
aad 

(b) if so. tbe financial burden likely to 
be borne by tbe RaU",ays .. • result 
thereof 1 

THE MINISTER OP STATB OF 
THE MINISTRY OP RAILWAYS 
(SHRI MADHAVRAO SCINDIA): 
<a' Commission .Bearen and COOl-
mi.ion Vendon are bein, COD-
lidered for absorption apinlt vacancies in 
aanctiooed posts arisiD, 'rom time to time, 
subject to their suitabilitY •• 1 per instruc-
tions on the subject. Hence it is Dot 
possible 10 consider absorption of all the 
commi,!;on beaTen and comll'iuioD vendors 
irrespective of availability of vacaocies 
and other facton. 

(b) In absorption _iDst vaocanci .. 
In laoctioned atreDIlh. no additional 
fto.ncla' burden i. lo¥olwd. 

CondltloD of IDeUa. D ••• 

S284. DR. T. KALPANA DEYI: 
WiU tbe Minilter of WATER RESOURCES 
be pleased to atate : 

(a) whether World Blok O .... nlsatloo 
baa BOunded a warniDI 'bat moat of tho 
darns in India built in early fifties are 
10 • bad atate and if Immediate action i. 
not takeD It cniabt caUIe disaster; 

(b) if 10. tbe name. of dams mcotioned 
10 such report; and 

(~) ,be aeUoo taken. if aGl'. in _bis 
repr" , 

TH! MINtlTBa 0' Wlt1'D. 

RESOURCES (SHRr B. SHANKARA. 
NAND): (a) No sucb report hal como 
to tbe DOtice of the MiDi.try of W.ter 
Resources. 

(b) and (e). Do not arise. 

C ••• a' Worker. 10 Ran •• ,.. 

5285. SHRf SYED MASUDAL 
HOSSAIN : Will tbe Minister of 
RAIL WAYS be p1eased to state : 

(a) the number of casual workers 
work ins in tbe Railways; Zone-wile. 

(b) the Iteps taken to regularise them: 
aod 

(e) it steps are not beina taken fa 
tbis ~8ardf the reasons thereor , 

THE MINISTER OP STATE OF nIB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) (a) tbe 
number of casual Jabour employed OD 
Railways as on 1.1.1986, zone-wise is as 
under = 

Centra1 37618 

Eastern 21561 

Nortbern 47949 

Nortb Eastern 16384 

Northeast Frontier 8565 

Southern 251J8 

South Central 19677 

South Eastern 16023 

Western 21750 

(b) At present, barriog cortaio 
exceptions. virtually .n vaocanciea in 
Group 'D9 (Class IV) are beiDa filled b,y 
abe ICfeenina and absorptioD 01 CU\laI 
labour aod subttitutes. Sucb absorption 
II however. subject to amtaltifity of 
vacancies and eJitdbility of suitability of 
individual casual labour fer ",ular 
emp1oyment. 

(c) D,," DOt arlae. 
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CODlpeltlallon to SODI or Widows of 
SeameD dyiD& In Ha'Del. 

~286. DR. SUDHIR ROY: win tbe 
Minister of SURFACE TRANSPORT be 
pleased to .tate : 

<8> whether sons or widows or the 
seamen who die in harness do not act 
coml)Cnsation in time; 

(b) wbether harassment i. causfd to 
them either by the Sbippina Corporation 
of India or by private ship OWDcn; and 

(c) if 10, the stf-PS contemplated by 
Governm~nt ror tbe speedy disposal of such 
caleS? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) (8) 
Death compensation is disbuncd by 
tbe Workmtn9s Compensation Commissioner 
witb effect from 1.7. J 984 on same bcioa 
depo,ited by tbe concerned shipping com-
pany through P and I Club. Amount or 
compensation is accordina to the National 
Maritime Board Agreement. which at 
pretent is bigfler than admissible. UDder 
Workmen"s Compensation Act. 

(b) No information about 
bas been received in tbe 
General of Shipping. 

(c) Does not aris~. 

harassment 
Directorate 

Taklol over of Gandhigram Institute 
of Rural Health and Family 

Welfare, Ambathural 

5287. ~HRt MATJLAL HANSDA : 
Will the MiniCiter or HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether a proposal for tak ina 
over of Oandhigram Institute of Rural 
Health and Pamily Welfare. Ambathurai, 
TamU Nadu is under consideration 
of Government: 

(b) wbether UnioD Government bave 
de"uted 8 lenior officer to vitit tbe aaid 
lnstitute and to submit a report; 

(c) If 80, wb~tber tbo report bas been 
Ivbprltted; and 

(d) If no, the decision taken by 
Oovernment 00 tbe rcpolt ? 

THE MINISTER OP STATE IN THB 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMAR) SAROJ 
KHAPARDE): <a> No, Sir. 

(b) to (d). Two Senior Ofi"lCcrs havo 
viahed the JDltiaute and bad beld discussions 
with the management, staff ",oclfare 
association, memben of Trusl and Tamil 
Nadu Government. On Ibe basis of 
reports submitted. it has been decided that 
tbe Gandbiaram Institute of Rural Health 
and FamjJy W&:lfare should continuo it, 
present status 81 an autonomous organisa-
tion. 

ProtHt .. , by Doctora 

'288. SHRI K. RAMAMlJRTHY: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the demands made by doctoR 
who ob,erved protest da9 on January 16. 
1987 25 reported in the State.man dated 
17th January~ 1987; and 

(b) the reaction or Government 
thereon and tbe seeps being taken in this 
regard 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH ANn FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (8) and (b). The 
Government bave seen the report publisbed 
in the Stat~4tm8n dated 17th J3nu:uy, lQ87 
regarding tbe protest day ob'l.erved by the 
Members of the Indian Me~ical Association 
on tbe 16th January,. 1987 whIch relatt"d to 
the demands of Junior Doctors and others 
particularly with a view to formulating a 
uniform wage policy ror doctors. The State 
Governments lay down the pay structures 
of their employee" including doctor. 
keeping in vi~w their financial resource. 
and connected facton. As of now it 
appears difficult to formulate a national 
wale policy in respt'ct or doctors a'onc. 

Stept 10 Brlog down A.,'.floe Turbine 
Foel Raft'S 

5289. SHRI SANAT KUMAR 
MANDAL: Win the Minister or CIVIL 
AVIA 110N be pltJasod to "at' : 
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<a) whether the International Airlines 
have rescnted high fuel cost and tbreateoded 
to skip if steps were not taken to briDI 
down tbe aviatioo turbine fuel rates and 
airports levies to international leve1s; 

(b) whether the International Airport. 
Authority or lodta proposes to levy peak 
bour surcharge to force them to adjust 
their scbedules and .lso introduce 
passenger screening eba rgc, and landiol snd 
partiog cbarges at tbe Ilirports; and 

(c) if so, tbe det.ils tbelcof and 
Government~1 reaction thereto 7 

TUE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL AVIATION {SHRI 
JAGDISH TYTLER): (a) Wher-eas scme 
International Airlines operating to India bad 
expres'tcd concern over (he price of Aviation 
Turbine Fuel and air!')Ort 14!v;c!. there bas 
been no threat (0 ~kip ovcr India 00 these 
issues. 

(b) and (c) Yes. Sir. The Govern-
ment has .greed on tbe foUowina proposals 
of Internatwnal Airports Authotity io 
respect of international nights : 

(i) increase in the landina and parkina 
ch;ugC's for international flights by 
9.75% rffective j .4.87; 

(it) le\')' of surcharge 0' 25% OD 1and. 
ing charles for superaoDic 
aircraft. 

Members of lodl ... Medical evaDeU 
COD' louin, after ('ompletloft of 

TeDure 

S290 SHRIMATI MADHUREP. 
SINGH: Wall the Mioj~ter of HEALTH 
AND FA?\.ULY WELFARE be pleased to 
state : 

<a) bow many members of ,be Medical 
Council of India have already completed 
tbeir teTm of 5 years. but are still continuin, 
as Members; and 

(b) by what time they are like1! to be 
subslitUh~d by the duly elected Members in 
accordanco with the provisions of tbe Indian 
Modical Council Act. 19561 

THE MINISTER OF STATS IN THB 
MINIST&Y OF HEALTH AND fAMILY 

WELFARE (KUMARJ SAROJ 
KHAPARDE): (8) 27 Members who have 
completed the ter~ of five tears are still 
continuiog as Members of tbe Medical 
Council of India. 

(b) The Government of India bave 
already requested the various concerned 
authorities to take necessary action for 
conducting the elect ions of the Memben to 
the Medi~al Council and action bas alrcady 
been initiated by various authorities in tbis 
di~tion. It is expected tbat rlectionst 

wherever not yet complete, will be held 
very early 10 tbat new Members 
will replace tbe Members who are 
contiouing beyond their term of five 
years. 

Self fng up of Development Corporation 
for Women 

5291. SHRI MULLAPPALLY RAMA. 
CHANDRAN : W.II tbo Minister o( 
HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether any Stare Ooveromtnt bas 
come forward for setting up of a Develop .. 
ment Corporation for women so far; and 

(b) if so, tbe details tbereof? 

THE MINISTER OP STATE IN THS 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCE 
DEVELOP~1ENT (SHRIMATI MARGARET 
ALVA): (a) Yes, Sir. 

(b) Proposals have been received from. 
few States and Union Territories such as 
Mahar8sbtra. Chandigarh. Punjab. Tamil 
Nadu etc. partiCipation in the capita) of 
women's Developmeot Corporation •• 

New. item. ~aptloned moat AJunedlc 
Drug. found Adulterated 

5292. SHRI SRIBALLAV PAN' .. 
GRAHl: Will the Minister . of HEAL TN 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether attention or Oovernmebt 
bas been drawn to tbe Dews-item appeariq 
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10 the ·Hindustan Times' dated 28 
December. 1986 under tbo caption "Most 
Ayurvedic Dcull found adulterated": 

(b) ir so, whether authentic barks are 
rarely available commercially and ayurvedic 
druas containinl ashoka bark are beinl 
marketed in tbe country; 

(c) whether detailed pharmacoaoostic 
investigations of 12 samples at the Lucknow 
centre of the Central Institute of Medicinal 
and Aromatic Plants have revealed that 75 
per cent of the 12 samples of tbe ashot. 
bark were aduJtC'rated; and 

(d) if so, the details in tbis regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : <a> Yes, Sir. 

(b) Thero are two varieties of Asboka 
tree in tbe country. There names are 
··SalaCQ a.fhokun and ··Sura.cD ;ndira". 
While Saraca ashoka is available in limited 
quantity, Saraca indica is available in 
plenty. Bark of both the species is beina 
used as Ashoka bark. 

(c) and (d). In a study conducted at 
the Central Institute or ~fedicina) and 
Aromatic Plants, among 12 drul samples 01 
asbota bark, 9 were round to be substituted 
by bark of some other plants while 3 
samples were found authentic. 

DI,er.IDO of Flight A I SOl rrOD. MOKOW 
to llel.inki 

S293. PROF. MADHU DANDAVATE: 
Will the Minister of CIVIL AVIATION be 
pleased to state: 

(8) whetber Air India's F1iabt. AI S03, 
was diverted on 13 lanuary, 1987 from 
Moscow to Helsinki due to bad wbether at 
Moscow; 

(b) whether tbe aircraft was exposed to 
severe icinl c:ondltions for about 24 hours 
on around· at lub-zero temper. tote at 
Helsinki; 

(c) whether the A.I. instructed the Pilots 
to certify tbe aircraft instead of positioniDI 
• qualified aitctaft maiDtooanee CDliocer; 

(d) whether tbe situation could have 
bee" avoided by adoptiBl a "Second ofli,*, 
tralnin." concept; and 

(e) 'he remedial meuurea heiDI 
contetnpJatcd in such matters 7 

THE MINISTER OF STATE OP THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDlSH TYTLBR) : <a> and (b). VOl, 
Sir. 

(c) Yes. Sir. The pilot. arc tully 
trained aod qualified to carry out exlernal 
pre-flight insp«tioll in absence or aircraft 
maintenance engineers. 

(d) No. Sir. There It no pt'ovision for 
second officer in Airbus A310 aircraft. 

(e) In view.of (c) and (d) above. quea-
liOD does Dot arise. 

Eklaksbl.Balurg'.t Railway Llue 

S29~. SHRI PlJRNA CHANl)RA 
MALIK: win the Minister of RAILWAYS 
be pJeaKd 10 .tatc : 

(a) the latest position of Eklak'hi to 
Baturlbal railway hoe in We~t Ben,.1: 
aDd 

(b) the allotmcnt made 10 far, if ao),. 
and tbe detail. of tbe progress made 10 
(ar 1 

THE MINISTER OF STATE OF THE 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
The expected expendllure for Eklaksbi-
Balurabat scction upto March, 1987 U. 
RII 3.60 ~rorea. TM prolreaa till January, 
1987 is 3%. 

AppolotmeDt of CommiUee to re,le" 
Fuactlo8l .. or NIEPA 

5295. SHRIMATI GEETA ,..tUK.HER. 
lEE : Wilt tbe Minister or HUMAN 
RESOURCB DEVELOPMENT be pleased 
to .tate : 

<a) whether a recent Audit report In 
respect or National lostitute for EducatioDal 
PlsooiPl aod AdmlolatratloD bal luUotted 
appointment of. Committee to revi •• tbe 
fUDelioolaa or tbJI lDatitutOi aocI 
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(b) tile otber obaer •• tJou ill tile audit 
report (oplber witb lh. propoaod ac:tJoa by 
Government ? 

THB MINISTeR OF STATB IN THE 
DEPARTMENTS OF BDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURce DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : <a> aDd 
(b). The audit fet'ort in respect of tbe 
National Institute fol' EdU(:8tiooal PlaDning 
and Admioi.tratiOD (or tbe year 1985-86 
baa ""inled out that the Governmcnt bad 
Dot conducted 80)' rcyjew of tbe workiDJ 
aDd prOlret.s of tbe lostitute even .fter 1 S 
ycars of Its existence. Otber observations in 
the Audit Report relate 10 non-completion of 
property resilten and atoct registers 
cootaining dc:lalJed r~ord, of all assets, 
physical verification or stores and stocks 
and Don-settlement of advances with 
CPWD. A copy of tbe aUdit report is 
liven io tbe statement given below. 

The Que,cion whether a Review 
Committee should be appointed shall be 
deciJed keep,n. in view tbe kind of 
respoo1ibihtie, tbat would be entrusted to 
NIEPA in terms or tbe tasks before tbe 
Ministry. A. rep rd. other obaervatioDs, 
N1EPA it beiol asked to take appropriate 
action. 

Stateau!ut 

"IUIJI RI'I'fI" 0" 'lte NalJDnall~/itull 
f)f &1"catlo1lal PI""",,,, a"d 
Adminlltt(lllo"_ N."" DrW 

lor the ~rar 191$ .. 86 

1. Gee.at 

The National Institute of Ed uca tiona) 
Plannina and Administration is floanced 
mainly by tbe Government of Jodia. Durio. 
1985-86, it recelvcd araot amouotfpl to 
Ill. 8S S8 lakhs (Non·Plao Its. 60.41 laths 
and PJan: RI. 2S.11Iakbl). 

2. Commeatl on Aceo.otl 

2.1. Asic-f. 

TM IOltltute bad Uleta ... 1UI. 
Ill. 108.03 lakbl U OD 311t Marcia. '''' a. 
detailed bolow : 

(R.. 18 laklll) 

0) Land and Buildioal 55.88 

(ii) Equipment, Machi-
nery, Furniture 
and fixtures aod 
vehicles elc. 

(iii) Ltbrary Bookl 

Total 

37.39 

14.76 

108.03 

The Institute had not completed tho 
property RegIsters and Stock Reaiaters 
containing dcta iled records of assets. A. 
such the value of assets shown in tbo 
Balance Sheet could Dot be verified. 

1 2. Ph,slcal .,trIBe.CloD 

Tbe Physical v~rification of stor.. .act 
stocks had not beeD conducted after 1979.80' 
(except for bostel items aod library book, 
wbich were physically veri6ed dUf'ial 
1984,·85 and 1985-86 reipectively). Tbe 
Report of physical verification o( boslel end 
library books W8S not ready and wa. DOt 
therefore produced to audit, except tbe list 
of mi!l9inl books 'Valuing RI. to 698 plol 
£ 81.486 plus S 83.795. Action to trace 
these books or Wt"ite off of tbe Ion _. yet 
to be taken. The Institute atetwd 
(November. 1986) that tbe Phy.ical veritica-
tion of stationary, furniture aDd '-..biD& 
office equipment and bostel items bad "nee 
been completed aod tbe reports tbenaI 
were uDder process. 

2.3. Non.settlement 8f ad,aocel wltb 
CPWD 

(8) The Balance Sheet of the Institute 
.bowed a4ivances totalJiol to ... 67.83 
1ekbs deposited with tbe CPWD al OD , •• 
Mareb, 1986 for various construct leo ....... 
Yoar-wise break-up is liveD al under: 

Year 

1 

It .... 
ia ta .. 1Ie 

'.JJ 



AtilL 2. 1981 

I 2 
--------------------.--.~-----. --

1~80-81 and 1 11.69 
1981.82 J 
1982-83 0.73 

1983-84 J 1.82 

198:\-85 19.39 

1985-86 16.87 
---

Tolal 67~83 ---
Against thi~, the register of advances 

(Estates Section) showed a balance of 
Rs. 91.41 lakbs. This needed reconciliation 
aad correction in the ac\.ounts. 

(b) The w\Jrk "construction of staff 
Quarters Type-I to Type-V" bad been 
completed in 1982-83 at a cost of RI. 34.28 
lakhs, but adjustment of advances was 
carried out for R~. 27.01 lakohs only. 

3. Rniew of tbe programmes of NIEPA 

Rule 41 of Memorandum of Association 
d Rules of tbe Institute provided for lID . 

review of the working of the Instltute at 
intervals. The Government bad DOC 
conducted any review of tbo workiDI aDd 
proaress of tbo Institute .e\·en after 15 yean 
of its existaoco. No action had been takeD 
in this regard 50 far (September. 1986). 

Surrender of Money from BudlletarJ 
Provi.loos for Edoe.lioa 

S2~6. SHRI VJJOY KUMAR YADAV : 
Win tbe Minister of HUMAN RESOURCE 
DBVELOPMENT b§ pleased to s,ate : 

(8) the amount of money beiol 
lurrendered out of the Core Sector of 
Education from tbe Budget provisions for 
tbe year 1986-87; and 

(b) tbe amlJunt. surren~~red from tbe 
tait year's budgetary provlslons and tbe 
reasons therefor 1 

THB MINISTER OF STATE IN THE 

DBPARTMENTS OF EDUCATION AND 
CULTURB IN THB MINISTRY OF 
HUMAN RESOURCe DEVELOPMENT 
(SHRIMATI KRISHNA SAUl): (a) aDd 
(b). Out of Plan Badlet for Bducation 
durina 1986 .. 87, • sum or RI. 323 lakbs baa 
becn surrendered duriol 1986-87. 

Durin. tbe year (l98S· 86). a sum or 
RI. 7289 lakohs was surrendered out of Plan 
Budaet (or Education. 

Tbe r"a~ons tor these surrenders were 
mainly the Don-approval and delayed start 
of scbt'mcs and =dow utilisation of .:entral 
assistance by Slate Governmenb. 

Seeps co Promote Sport. 'D RUlal Areal 

5297. SHRI tv'URLIDHAR MANE 
Will 'he Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to Ilate : 

(a) whether Government have taken 
some steps to promote sports in rural areas 
o( the country and if so, tbe detail!! Ihereof; 

{h} tbe details or the txisting schemes 
of tbe Goovernment in this ft"sord; 

(c) whether Government would consider 
incr¢8aing the number of scholonhips to 
outstanding lportsmen and sports-women 
belonlinl to rural areas; and 

(d) if 10. tbe dc1aHs thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPr-.,1ENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MAROARET 
ALVA): (a) Witb a view 10 promolina 
sports lndudios iD fural areal of tbe 
country. Government i. implementioa 
various scbem~1 importaot of which are AU 
India Rural Sports Tournament. Promotion 
of Rural Spous Centres, the Sport. Talcnt 
Search Scholarsbip Scheme. development or 
RUfal pla}'fields etc. 

(b) Under tbe schemes of All India 
Rural Sports Tournament and Promotion of 
Women Sporta. tbe Slate OoverDDleQta and 
Uaioa Territory AdminiatraUoDi are assisted 
financially iD boldin, tbe rural ape, .. , 
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touroamentl aDd women sports champion-
sbips ""pccdvol, at block. dietrict and I.ate 
Jovel.. Under tho .cheme of Spera Talent 
Seafch Scholarships. scbol.rablps are 
awarded to YOUDg' boys and alrls at acbool 
wilh an aptitude for sportl to develop tach 
taleDt and to eDible them to have nutritious 
diet. 

(e) and (d). Oovern~Dt have already 
Incaased tbe number of scholarships from 
400 to 1200 at National Jevel and from 800 
to 2O~5 at State level under its scheme of 
Sports Talent Search Scbolarsbips. The 
bendlt of increased number of scholarships 
i. allo available to tbe sportsmen and 
sp')rts"women belonaiol to the rural areas. 

M,lore Ran".,. Work.hop 

5298. SHRI V.S. KRISHNA lYER 
Will tbe M init.tcr of RAILWAYS be pleased 
to atate : 

Ca) whether there is any proposal to 
convetC M)'sore Radway Workshop into a 
production u'1it; and 

(b) if 50. tbe details 1hereof? 

THE MINISrER OF STATE OF THB 
MINISTRY OP RAILWAYS (SHRI 
MAOHAVRAO SCINDIA) : <a) No. Sir. 

(b) noes not arise. 

Procedure re~.rdID~ Admi.slolt to 
Kt'odrl,. VidJaJaY.I 

5209. SHRI SANTOSH KUMAR 
S1NGH: \Vill the Minister of HUMAN 
RESOURCE DEVEr.OPMENT be pleased 
to .tate- : 

(8) (he procC'dure beinl followtd by 
KendriY8 Vidyalayas for admission 10 
Class-l and whether Government propose to 
make any change in the existing procedure; 
and 

(b) whether any quota has been fixed 
for ~femberl or Parliament fOf spoDsorina 
admissk.n C.~C8 to Kendriya Vidyalayas aad 
if 80, the details in tbis re"ard and if not, 
'he re1'80nS therefor '1 

THB MINISTER OF STA~ IN TH13 

DEPARTMENTS OF EDUCA1'ION AND 
CULTURE IN THE MINJSTIlY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAUl) : (a) Ad. 
missions to Cla .. -l in Kendriya Vidyalayaa 
are made in abe beainning of tbe academic 
session each year 8S per priorities aiven in 
tbe Statement liven below. Some admissions 
are also made OD the basis of special 
dispensation powers. However. it is Intended 
to stop such discretiooery admissiODs. 

(b) NOt Sir. The Scheme of Kendriya 
Vidyalayas is intend~d to cater to tt. 
educational needs of tbe Children or 
transf~rable Central Government/Central 
Public Sector Undertakings employee •• 
Therefore. the question of bavina a quota in 
admiasioDS for 8DY otber category docs not 
arise. 

Slalem~Dt 

Prior/II,s /0' Admi$liOll In K~nd"lya 
J?ld)'alaya8 

I. Kendriya Vidyalaya in Defence and 
Civil Sectors: 

(i) Children of transferable Central 
Government employees includiq 
De(enc~/CRPF/BSF Personnel in 
uniform and enlptO) ees of All India 
Services, and Indian Foreign 
Service. 

Oi) Children of transrerable employee. 
or autonom()us bodies and Publio 
Sector undertakings fuBy finaDced 
by Central Government. 

(iii) Children or Don-transferable Central 
Government employee, inc1udio. 
D("fcn~/cRrF /BSF Personnel. 

(iv) Children of other floating popula-
tion which inctudes civilian 
population c .:sirous of jOining tho 
pattern or studies adopced in tbo 
Kendriya VJdyalayas. 

II. KcndriY8 Vidyalayas in J nstitutions of 
Higber Learnins and Public Sector 
Undertakin,s : 

(I) Children or the employees of tbe 
In.ti-tutioo/pubUc Sec'or· \}oder-



(Ii) 

taldnlS wbich i. meetfnt all the 
recarrina and non-recurriol Q. 

peadlturo OD tbe Vidya'aya builtiiD. 
aDd equipment aDd scatt. 
Children of transferable Central 
Government employees iocludina 
Defence/CRPF/BSF Personoel in 
uniform and employees of AU India 
Services and Indian Fareilo 
Service. 

(iii) Children of uansferable ernpJo),eea 
of autonomous bodies tod Public 
Sector Undertaking fully financed 
by Central Government. 

(iv) CbUdreo of non-transferable Central 
Government employees inc:ludina 
Defeoce/CRPF !BSF Persoonel. 

(v) Children of other fioatina popula-
tion which includes civilian 
population desiriou'l of joinioa tbe 
pattern of studJ.:s adopted in the 
Kendriya Vidyalayal. 

Escept Ions : 

1. 

2. 

3. 

4. 

The children of defence personnel 
kined in action may be pJaced 
under the clause -exceptions· as 
laid down in the Education Code 
of the Kendriya Vidyalaya 
Sangotban in the matter of admis-
lion in the Kendriya V,dyalayas. 

The children of tbe VidyaJaya aod 
Kendriya V.dyalaya Sanlatban 
staff will be provided scats upto 
S% of the total seats in any of the 
classes io aoy year. In case there 
;s a demand fOf the seats beyond 
tbe above p~r~ntal~t permission 
of tbe Assistant Commissioner 
concerned should be obtained 
berore band. 

Chairman, Kendriya Vidyalaya 
Sangqthan. may aHow as a speciaJ 
case admrssion or the children or 
Members of Parliament provided 
tbcy are qualified. 

Tbe Commjssion~rt Keodriya 
Vidyalay. Saoptban, is empowered '0 mako relaxation io mOIl dcte". 

iDa cues aftd .... al special 
penD_loG for .dmialoo. Irrespec. 
am or lb. cat.aory to whiGh die 
cbIJdreD _lona. 

.,18 ••• 1 .. : 

(0 The term t"fran'ferable Central 
Government Employee- meaD. 
emplo"_ wbo bave ooderaone at lea., one tranler durin. tile 
precodiOS 7 yean. 

(II) The term ·CtJildrco· used io tbe 
above .. meoliooed ··prioritiel". 
IllMOI 1008/ dauabten of tbe 
caleaoriea of employees mentioned 
therein includiol their lepUy 
adopted cbildrco aad ltep-cbildreo 
only. The araodlOos" dependent 
real brothers and skICH of .ucb 
employees will however. be 
accorded second priority. J.". tbe." 
children will be deemed bclon.inl 
to • catcaory nellt below to that in 
whicb their own children are 
placed. 

RetenatioD for 8~be'.Jed Ca.teIScbtd.l~d 
Trfbe Cblldl'eD 

Fifteen per cent and soven-and-a-b.1f 
per ceot of tbe fresh admissions in every 
Kendriya Vidya'aya will be rClerved ror tho 
children of transrerable employ ttl beloD,in. 
to Scbed u led Castcs/Scb~duled Tribes, 
respecti-.ely. Effort. will be made to admit 
locb Scheduled Caste/Scheduled Tribe 
candidates upto tbis percentaae in eacb 
Kmdriya Vidyalaya. If necessary. by relaKina 
the quaUryio, standardl. In the eveDl of 
Iufficieot number 01 Scheduled Calle/ 
Scheduled Tribe cbildren of transferabJe 
employees of tbe Centra. (Jovctomenr! 
aotonomous bodies aDd Public Sector 
Undertaking., fully finaaced by the Ccatral 
Oovernment. and or other prioricy cateaoriea 
not beinl available to complete tbe reaerv~d 
quotal, tbe vacancies will be made avaUab •• 
to Beneral cate,ory or children. Tbeao 
retervatlonl wllJ apply only to leats filled by 
(rem adm •• on in the be,ioninl 0' tile 
academic tetlioD. 

10 each priority cateaor,. cbUdren of 
tbose with more 'ranlfer. involYiaI cbaqe 
Or .. ldeDOl of .,..".,t -Dct ~b1l4 durloa .~. 
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tl" aeven ,.fI. .ball aet prelererJCC 0 .... 
the others. 

Dlreet Tnal •• Iroa H, •• raba. to J •• ma 
Tawl, Trha",um aad RaDle,,,a,.. 
a. froID VIJaJWada to Jammll 

Taw' 

5300. SHRf SRI HARI RAO: Will 
the Minister of RAILWAYS be pleased to 
.tato: 

(.) whether there i. a01 propoaal to 
Introduce direct traios (rom V.jaywad. to 
Jammu Tawi. Hyderabad to Jammu Tawi. 
Hyderabad to Trivandrum and Hyderabad 
to Ramc,bwaram; and 

(b) if so. the time by which tbole traios 
are proposed to be introduced ? 

THE MINISTER OF STATE OP THB 
MINI4iTRY OP RAILWAYS (SHRI 
MA DHA VRAO SCINDIA) : (8) and (b). 
It is proposed to Introduce only one new 
train bet\\leoo Hyderabad aDd eacbin from 
April. 1987. 

Rese"atloD R.lea ror SC/ST 

'lOt. SHRf M. MAHALINGAM: 
Will the Minister of HEALTH AND 
FA~ILY WELFARE. be pleased to state: 

(al whether it Is a face tbat Reservation 
orders for Scheduled Ca.te and Scheduled 
Tribe employees io Central Research Insti-
lute Siddha, Madra. and Captain Srinivasa 
Murthy Drul Research Ayurvedba are Dot 
beiDI foHowed at tbe time of recruirment. 
promotion and .t coofirmation .taac (rom 
tbe da te or issue of tbo,,, orders; 

(b) if followed, cadre-wise and year-wise 
delail, thereof; and 

(c) when the backlol, if 80Y, will be 
cleared ? 

THE MINISTER OP STATE. IN THE 
MINISTRY OP HEALTH AND fAMILY 
WBLfARE IN THB MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(KUMAR 1 SAROJ KHAPARDE): (a) to 
(c). Tbe information is beina collected 
and tho .. me will be laid 00 tllo Table or 
tbe 80\110. 

Spec ••• A".r •• for Promotfal Eduaatloe 
AmODllt ~CI/ST. 

5302. SHRI K. KUNJAMBU : Will tbe 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pJeued to state: 

<a> whether tbere is aoy scheme to livo 
special award. and to proyide financial 
iocentives to individuals/oraanisations wbo 
are eDsaled in promoting education amODI 
tbe Scheduled Castes and Scheduled Tribes 
in the country; 

(b) if 10, tbe details tbereof; and 

(c) tbe details of individuals/oraanl-
sations who were given .",ards/finaocial 
incentives during tbe past two years in 
Kefal.1 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : <8> No. 
Sir. 

(b) and (c). Do not arise. 

A("('umulaf'OD of Cargo In Wareho •• el 

5303. SHRI KAMLA PRASAD SINGH: 
Win tbe Minister of CIVIL AVIATION be 
pleascd to state: 

(I) whether under an agreement between 
IAAI aDd tbe airlines. cargoes havo to be 
cleared within 72 b~ur5; 

(b) if so. what are tbe reasons (or 
large accumulation of cargoes in JAAI 
warehouses; and 

(c) what are tbe details of tbe default-
ioa airlinel and what action is proposed to 
be taken in the matter of cleariDI tho 
accumulated caraDeS speedily '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SURI 
JAGDISH TYTLER) : (a) No, Sir. 
However, in view of tbe backlog of export 
carao at 1.0.1. Airport, Airlines were advised 
'hat export carao earmarked for ftiahll 
leavinl within 72 bours only (eKcludiq 
bqlida),l) would ~ acce,ted at tho Carao 



Terminal. Tbis ti.mc.lImit has aioce boeD 
witbdrawD. 

(b) There is no unduly larac•aca1e 
accumulation of Carlo in IAAI Carlo 
Terminals. However, lome cODlestion bad 
tak.en place at tbe Carlo Terminal in Delhi 
due to inadequate uplift capacity 01 Airlines. 
Door utili!ation of Terminal BuiktiOl by 
Airlines duriog night hours .nd lack of 
sufficient number 0' contaioer., palletl. 
equipment CCC. with the Airline •. 

(c) Most of tbe Carriers have certain 
backlog of Carlo. To facilitate their 
clC"IJrance, exfra-ijectoral flIghts have beeD 
8uthoriaed for auamt"Dtina the uplift 
capacity. The retention capacity of Export 
Cargo hal also been doubted by commission-
ing a new Carjo Bl.lildiog on 30th March. 
1987 at Delhi. 

P ... eoler Ameoitlel .t Railway Station. 

SlO4. SHRf PRAKASH V. PATIL: 
WiU the Minister of RAILWAYS be p&eased 
to state: 

(a) whether it i. • 'Ict tbat seDlor 
railway officers do not tue trains a~ hitherto 
to mainJaio close Jia;IOP with station level 
officer. and problems: 

(b) what directions are beinl issued in 
this matter; and 

(c) wbolber IUrprise tbetkl are proposed 
to be made ae various .lations to judie 
Bvai)RbHity or convenie~es and raeilitiet at 
raih.ay stations for pat;sena~u durina the 
sqcnmer months ? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
M.\OHAVRAO SClNDIA) : (a) No, Sir. 

(b) Docs no, arise. 

(c) Surprise check. at stations and in 
traina are heinl made by Ofticeq and 
lQ6pectors and tbao are proposed to be 
coodnued durin. summer months also. 

[ r'Qnslat!otl,] 

Ski. DI,e •• e. ~ •••• d bl a"utl Pari.",. 
$305. SHR. MANVENDRA SINOH: 

Will the Nioistl1' or HEALTH AND 
FAMILY WELFARE be plcaKd to stai. : 

(a) wbether bcauay parloura in la .... 
DUmPc,.. are beiDa opeDCd in lbc country; 

(b) wbether Government's attention 
bal been drawo to tbe ,k in diseases caused 
by tbem; aod 

(c) if 10. ,,'bether Government propose 
to ;Slue licences with. yiew,o restrict the 
DUmber 01 beau'" parlours to ensure tbat 
Ikin disease, do not .pread , 

THE MINISTER OF STATE 
MINISTRY Of HEALTH AND 
WELFARE (KUMARI 
KHAPARDE): (a) This Ministry 
information in this rCllrd. 

IN THB 
FAMILY 

SAROJ 
bas 00 

(b) No lucb complaint has been received 
in this Ministry. 

(c) Doe. not arise. 

Facilitiew (or Tourist. a. P."2purt. 
N.",.dab. RaJalr and Nat.ada 

aallwa,. StatioD. 

5106. SHRI KUNWAR RAM: Will 
tbe Minister of kAILWA YS be pleased to 
state : 

(a) tbe racilitles available 10 national 
aDd international touri~t. at Nawadah. 
Pawapuri. Raj,ir and Nal.nda RaIlway 
Sa.liona of the Baltert. RRilway; 

(b) tbe ~beme formulated for providin, 
mot. (aciJhia tb.re: and 

(c) the time by wbicb it is likely to be 
impiemeoled 7 

THE MINISTER OF STATE OP THE 
MINISTRY OF RAILWAYS {SHRI 
MADHAVRAO SCINDIA): (a) Bool"o .... 
cum-Reservation "mee., Waiting rooms, 
Wailin, Halls, RctiriDI Room. driDkin. 
wator facility, Refrer.bmc.or Room etc. have 
... proYw.4 at llajai, station. Nawad.Ja, 
p'.'PWi anfS 'NaJltnda are "., .. side ItatioOl 
a~d. t"ferol,. ~ly balip am,nitiea lib 
Pia , form, Waitinl Hall, beocbea, lultablo 
1i~tinl arranpmeoll. drinkiDI waler suppty. 
urioals and latdoea. abad)' trees tie lie .. 
beeD provided. 
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(b) No sc~e h umtor OODsidcr-"bb at 
pm.Dt. 

(c) Doc. not .rite. 

{Engli.,,] 

Shifting 01 lodlan IUfUDle of Ad'faoee4 
Saadia 

5307. SHRI BHATTAM SRIRAMA-
MURTHY: Will 'be Minister of HUMAN 
R.BSOURCE DEVELOPMENT be pleased 
to slate : 

(a) .bether tmre is any proposal for 
,bifting of tbe Indian Jnstitut" of Advanced 
Studies located at Shiml.; and 

(b) if so. tbe reasoo. lberofor 1 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RP.soURCE DEVBLOPMENT 
(SHRIMATI KRISHNA SAHJ): (a) Yea. 
Sir. 

(b) There are s-uaestion. thac tho 
fdftctlonlna or tbe Indi.n Inltit~ or 
Adva~ Study could be further improved 
if it it located at a place where tbere ia • 
pouibility of intercbaoae and interactiOD 
with • I.rae number o( educa,k>rt.l and 
research ioatitution •. 

Bridge o, ... r R lYe' "I a rh('hu on NaUnnal 
H leb"., No. 8A 

S30g. SHRI nrOVIJAV STNH: Will 
tbe Mloistrr of SURFACE TRANSPORT 
be plcased to .t. te : 

(a) whether br~acbet have appeared 00 
tbo bridae over river Macbcbu 00 National 
Hlab.,a)' No. SA: 

(b) if $0. tho r .. lOO. for tbl. pre-
maturo damale; and 

(c) whether the bridae is proposed to 
be repaired ~rore monsoon 7 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACB TRANSpOkT 
(Skltl IlAJESH PILOn : (to to (0). 
Some ... k. '.YO"""'" beIb' ..,._..,tte 

have ."peared io tbe eticulatioft &.'OrtioG of 
tbe balanced cantilever .irders of Macbcbu 
Bridge on Natiooal Hiabway No. SA. 
Tb¥se ate mil,"y due to the ma1-f'Unc"OIiioa 
of the eJr:fsdOl metallic beatin.. whicb are 
proposed f() be repltttect- oow by neo-
preoe belrio". An estimato for repa'n 
hal alrtady been Hnctiobed" a~d 'be 'Work 
is plaoned to be completed bet ore tbo 
eblutnl mObsO()ol. 

Rehabilitation or JOllna 

's3M. SHR1M'ATf USHA CHOU· 
DHARY: 
SHRIMAn MADHUREB 
SINOH: 

Wilt tbe Mibister of AUMAN 
R'BSOURCe DEVeLOPMENT be pleased 
10 atate : 

(a) \\'befber Union Government pro· 
pose to take steps (or tbe Rehabilitation of 
jOlins in Nizamabad; 

(b) if 10. tbe delail. in this reaard; 
and 

(c) wbether tbe jOlin. are also entitled 
to reliefs ~inl provided to! tbe booded 
labour, if so, .be kind of help aiYCD 10 far 
and future proaramme of assistanco in thi' 
relard ? 

THE MINISTER. OF STATE I~ THB 
DEPARTMBNTS OF YOUTH AFFAIRS 
AND SPORTS ANt> WOMEN AND 
CHILD DEVE(;OPMENT IN THB 
MINISTRY OF HUMAN ReSOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA): (a) The State Government of 
ADdfira I Pradesb are lakin. _tepa for the 
rebabUitatioo of JoIios in Nizaaa,bad. 

(b) Some of lbe rebabilitatioa 
me.aures proposed to be ,a ken by tbe StMw 
Oovernmeo! are as folloM : 

(f) , AllOt~ln of b6\We .... to jotkfa" 
on 'pleteftatla1 b.... elmer; trcdl 
O~rbmCQI lands or b)' aeqUld.' 
laodl. 

(Ii) HOUlka, tor JoaInt to ~ tattll up 
uGdcr tbe- Rural Laud ... · E~· 
ment Guaraateo Seheme (RUSGp). 
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(iU) Admission of the children of the 
jagins to tbe scbools and bOltel •• 

(Iv) Sanction of old aae pension to tbe 
jogins. who ba ve (,fosSed 50 years 
of aae and are U"ina in poverty. 

(v) Allotment of suitable Government 
land or ceiling surplus land 00 a 
prefereotlal basis to the jOlio. 
for economic sustenance. 

(vi) Training and employment pro-
Jramme for jOlios for development 
of their skills in tailoring and in 
manufacturing of soap. papad. 
candles. exercise note books etc. 
etc.-the tr8!n;ng is to be imparted 
to them under t be schemes l.ke 
Training of Rural Youth ror Self-
Employment (TR YSEM" Deve-
lopment for Women and Children 
in Rural Areas (OW ACRA) etc. 

(vii) Scttina up of Rehabilitation 
Homes. 

(viii) Setting up or Adult Education 
Ccntre~. wbere tho jogins would be 
rehabilitated. 

(ix) Or8ani~iog necessary medical and 
be.ltb care (or the jogios. 

(c) NOt Sir. 

LoaD to Karnataka (or Purrba!e 01 
Borlol Pumping Seta 

'310. SHRI H.B. PATH .. : Will the 
Minister of WATER RESOURCES be 
pleated to sta te : 

(a> tbo amount 8i veo by tho Uoloo 
Government to State Government or 
Karnataka for the purchase of borinl 
pumpinl lets by the farmers durin. 
1985-86; 

(b) whether the amount is beiDI 
disbursed by tbe banks to some businessmen 
and biB rarmen and Dot to the medium and 
small poor (armers jo that State: and 

(c) the number of farmen who have 
been benefited so far by tbe Ilant aiven 
by Union Govornment durio. tbe laat 
till" )'carI 7 

THB MINISTeR OF WATB& 
RESOURCES (SHR) B. SHANKARA-
NAND): <a> to (c). Information is 
beinl collected and will be laid on tbe 
Table of the House 6 

AmouDt Earmarked for "ork. 00 NailOR •• 
Illah".,. la Blbar 

~311. SHRI CHANDRA KISHORB 
PATHAK: Will the Minister of SURFACE 
TRANSPORT be pleased to .tare tbe 
amount earmarked for work, 10 be under-
taken on various National Hiahway. in 
Bibar durio. tbe Seventb Plan ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PJLOT): Funds are 
anott~d every year takiDI into account tbe 
requirements projected by tbe State, tbeir 
admissibility aDd availability of (uoda ~u, iDi 
a particular year and Dot for tbe PliO 
period. Allotment of fuod, to Bibar for 
tbe development of Natfooal Hcabway. 
during the first two years of tbe Seventh 
Plan is as under : 

Yeat 

1985-86 

1986-87 

FiOAt .UotmClol 

(RI. in latba) 

1457.39 

1685.20 

NotioDallsaUoD of Panella.r Road 
Tran.port SerYlcea 

S112. SHRI A. JAYAMOHAN : Will 
the Mln.&ter of SURFACB TRANSPORT 
be plea.ed to .tate : 

(a) wbether Oovernment are activol, 
considerina to Datlonalise the pas5enlet 
road ttaotport servicet Ie tbe couDtry; 
and 

(b) if 10, wbether Government bav. 
taken Into account varlou. implication. 
rOlardinl investment, runniol and main-
tenance, viability. profitabili.y. ecc. ? 

THB MINISTER. OF STATB OF TlfB 
MINISTAY OF SUAFACB TllANSPORT 
(S8B.) I.AJI:1Sa PILOT). (a) aDd (b). 
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1bon already ellisl tbe proviaioaa 10 
Cbapler IV·A of ,be MOlOf VebJcl.. Ace. 
1939 for oatiooaJizatioD of Stase Caniaae 
aorvlcea by routa or ..... .. ma)' be coo-
.klered appropriate by tho coocemed State 
Governmeota/UT Admioiatratiooa. Tbese 
are eoablioa provisioDs. It .01 of tbo 
State Ooveromeot ., deal.... it is for tbat 
Scate Oovernment to decide 00 tbe extent 
of natiunalization 01 route or area. 
depeodioa on itl judaemeot of the need for 
eDSuriol adequate p&lIcmaer transport 
_rvices,. includio. tbose for rural country-
lide and remote billy .nd back ward areas. 
Various financial and adminiltrative 
implications are taken into account by tbe 
Stale Goveroment before decidiol upon aoy 
scbeme of Dationaliunoa of route/area. 

£SpaDlloD of Jabal,.r Airport 

5313. SHRI AJOY MUSHRAN : Will 
tbe Minister of CIVIL AVIATION be 
pleased to state : 

(a) _betber National Airports 
authority is ptannlna to make Jabalpur 
."itablo ror 8-737 lervicoe duria. tbe 
Se¥eDlb Plan; 

(b) if 10, the detail. tbereof and in 
wbkb year or tbe plan it ia likely to be 
Implemeo ted; aDd 

(c) tbe amoUDt earmarked r of tbie 
purpote ? 

THE MINISTER OP STATE OP THB 
MINISTRY OP CIVIL AVIATION (SUR.I 
lAGDISH TYTLBR):: (a) No, Sir. 

(b) and (c). Do Dot ari&e. 

Dan, Dlre~t Tram Senlc. bet •• e. 
Ba.I.lo ...... New Dellal 

5314. SHRI V.S. KRISHNA Iya .. : 
SHRI V. KRISHNA l\AO : 

Will tbe Minister or RAILWAYS be 
p1eued to state: 

(a> wbethor there ,. any proposal to 
Introduce. direct dail, train acrvke bctwlCD 
Baoaalore and New DeIhl; 

(c) ir oot. tbe reasons thereCor ? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> to (c). 
A new biweekly superfast train No. 
927/928 Banaalore-New Delbi Express 
(via Vijaywada) i. proposed to be intro-
duced Crom April, 1987. betides tbe 
ICarDataka Express already runDiDS twice a 
week. 

t T,.anslatlon] 

ImplelDeatatioD of DeliaklnK of Degree. 
from Job. 

5315. SHRI DILEEP SINGH 
BHURIA : Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pl~d 
to btate : 

(a) tbe names of public undertakiol. 
Ministries aod Departments of the Govern-
ment of India whicb bave done away 
witb tbe requirement of degrees for the 
ra:ruitmcnt of employees as envisaacd 
uDder the Dew education policy; and 

(b) tbe Iteps contcmplcted by Union 
Government in this direction to achieve 
faithful implementation of tbis policy ? 

THB MINISTER OP STATE IN THB 
DEPARTMENTS OP EDUCATION AND 
CULTURE -IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI MATI KRISHNA SAHI): (8) aDd 
(b). In pursuaoce of tbe National Policy 
00 Education. tbe Ministry of PerlOonel. 
Public Grievancctt and Pensions (Depart-
meat of Penoone) and TrainiDS) baa 
advised all Ministries/Department. to 
initiate an analys.is of tho job content 
of various services/posts under tbeir coDtrol, 
and idootiry posts for which an academic 
dearec is. ac prescot, pr~ribed .. aD 
Clleotial qualification. but could be dis-
peoled with ir tbe specific kDowledae aDd 
skills required for tbe performance of 
'be job are possessed by the candidates, 
Arter tbis aDalysis is completed and tbe 
.er~ices/posts are indentiftcd. tbe recruit-
ment rulea for them are propoeed to be 
modified to effectivel, dolink the require-
ment of • U olvenity dear_ from tho 
noruitmoDt &0 tboao lOrViceI/poata. 
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School Boy C .. ~ketcer .... It to U.K. 

5317. SHRI HANN \N MOLLAH: 
Wilt tbe Minister or HUMAN RBSOURCE 
DEVBLOPMENT be pleased to stale : 

<8> whether it is a relct that the 
School Boy Crickf!teers were deprived or 
tbeir schcdukd visit to U.K.; 

(b) if so. tbe reason therefor; 

(c) whether any responsibility has 
beeD fixed in the maller; and 

(d) the remedial measures takeD in 
tbis re88rd by Government '/ 

TIlE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAII~S 
A"ID SPORTS AND WOMeN AND 
CHILD DEVELOPMENf IN THe 
MINISTRY OF HUMAN RESOURCE 
DBVELOPMENT (SHRIMATI MARGARET 
AL VA): <a> No such proro,a1 w .. 
received by the Government. 

(b) to (d). Do Dot arise. 

Proposal to Start Natloaal I •• titute of 
Materoal aad CbUd lleallla 

5318. SHRI A. CHARLES: WiU 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to ,tatc : 

<a> whether there is a proposal to 
start a National In'ititute of Maternal and 
Child Health in the couotry durina tbo 
Seventb Plao period; 

(b) whether any expert Committee 
bal been appointed to work out tbe details 
or tbe above project and whether any 
report bas been submitted by tbi. 
Committee; aod 

(c) if so, tbe details tbereof and lbe 
stage at whIch 'he matter staods., 
prescnt ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF HEALTH AND FAMILY 

WE LPAlt1! 
KHAPAJtI)E) : 

(KUMA.I 
(.) Yet. Sir. 

SAROJ 

(b) Yea, SIr. Tbe ComM'Uce baa DOC 
submitted its report yet. 

(c) 10 view 01 aoswer at (b) above, 
tlac question dOM DOt ari ... 

Broad G •• are LI., I. M81.Jk" ..... 
~1.lbet(ftf.db1. Pradelh) 

5319. SYRI SHIVENDRA BAHADUR 
SINGH: Will tbe Minuter of RAILWAYS 
be pJeased to ltate : 

(8) in view or hUle copper deposits In 
Malajkhand in Sal.ahat district of Madhya 
Pradub aDd tbe- deposits being trans,.,ortcd 
to Kuehlri (Rajastbaa) and other places, 
whether Railway! are plannios to connect 
the place by broad ,auge ra.Jw8Y lint; 
aDd 

(b) if 10. tbe details tbenof ? 

THE MtNISTBR. OF STATE 01' THB 
MINISTRY OF RAILWAYS (SHit I 
MADHAVRAO SCINDIA) : (a) No. Sir. 

(b) Doe. oot ari •• 

(Tran,datlon] 

Pal.enler and Good. Train. runDIll1 
.. ""ai-Bi_ aDd Bloa-Itar.i. 

BI .. ·Jlaa oe' LI." 

5320. SaRI OAL CHANDER JAIN: 
Will tbe Minister of RAILWAYS be pleased 
to staCe : 

(a' tM DUmber of ... se .... ' and 800d1 
trains rUD"" on Ktalai .. Di .. line; aDd 

(b) "e ·"DII1ISIref 01 aood. aad p .... aer 
trains rulll1lD, _ Btdt ... Jra.... Bioa-Jbaosi 
tioe. ? 

THE MINISTER OF STATB OF THB 
MI~ISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) and (b). 
NtHJlber of paDen .. r ,,",Ie. aDd ."erap 
Dumber of loodl crala. ru_"a OD KaIDi-
Bioa. Bina·ltanl and Bloa·Jba'aal leccioftl 
areu .... .; 
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KaloJ-Dina ,"Cion 

BiD.·lt .... HCtioa 

Blna·Jbaoai .«dOD 

4 pain 
10 pair. 

l' palrl 

Daily averaae aoodt 
vai", durina .bUB,. 

season 

20.2 

22.S OIl Bioa-Bhopal 
13.0 on Bhopal-Itani. 
IS.6 

,.-----~.--~---------------------.---

P ••• eDII~r '.dlllie. at J •• a ••• r rail"., 
.t.ttOD aad crlt.rla for Model Rall"a" 

St.tloas 

~321. SHRI D.P. JADEJA : Will tbe 
Minister of RAILWAYS be pleased to 
.fate : 

Ca) tbe measures Government propose 
to take to improve passeoaer facilities at 
Jamnalar Railway Station In Gujerat; 

(b) tbe funds a lIocated for tbi, 
purpose; 

(c) the criteria laid down ror sellin. up 
Model Railway Stations; and 

(d) the funds allocated (or this purpose 
durin. 1987-88 1 

THE MINISTER OF STATS OF THE 
MINISTR Y OF RAILWA YS (SHRI 
MADHAVRAO SCINDIA) : (.) and (b). 
A DOW station buildioa has been constructed 
at a co,t or RI. 27 lakbs at lam_gar ",itb 
various amenities like Concourse Hall, 
Reservation Office, Bookins Omott. Wait inK 
Rooms ror leots and ladits. Rctirin. Rooms 
etc. 

(c) Generally stations located at Zonal 
Headquarter., Divisional Headquarten. 
State Capit.ls. District H.dquarter~ 

importanl JUDction Stations and other 
placel or specific importancc have been 
selected as model statioD •• 

(d) The amount allocated for these 
mode' railway ltatioDs bas Dot yet been 
finalised as detailed pia os 8 Dei eaUID.tel arc 
,till \U1der rreparation. 

Specl.' Cen. ror COO1"dtoatioD "'n. 
Voluntar, Orgaoi.atl.lDI IDVoIY(>d 

In Family PlaDDIltg Programme 

$322. DR. A. KALANIOHI : WiD 
tbe Minister of HEALTH AND FAMILY 
\\'ELPARE be pleased to state: 

(a> whether special cell, ba" been 
created at tbe Central and State levels for 
co-ordinaliDa with non-Governmental 
voluntary OtllDisations doing family plan-
OiDg programme and ir so. the details 
tb~r~of; 

(b) tbe particutars of the Advisory 
Committee representing Don-Governmental 
Organisationl constituted ror developing and 
promoting further the involvement of theso 
or.anisatioDS in the work of family plano .. 
ins; and 

(c) the Stale·wise break-up of the DOD-
Governmental organisatioos rcceivinl 
Central financial assistance for family 
planning work? 

THe MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMJLY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (8) aod (b). A .tandina 
Committee on Voluntary Action (SCOVA) 
bas been constituted in tbe Mioiatr, of 
Health and Family Welfare to encourage 
tbe formulation and implementatioo of 
iDlelrated projects OD health Bod family 
welfare with commuD~ty participatioD at 
arass rool levels in the rural areas and 
urban slums. This Committee is presided 
(\ver by tbe Chairman. Ceo tral Social 
Welfare Board and bas six promiaeDt 
social work.ers as its members besides 4 
official Domine~s. An a11ocation of RI. 2' 
laths bad ~en earmarked duriog the year 
1986-87 fot assistance under SCOVA. 
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State Governments ane! Union TerrI-
tor_ have been advised to examine settiDa 
up of atmnar committees io tbe States/UTI. 

National Level Voluntary OrpniaatioD' 
Conlerence is beina held anoaally 10 
encoutaae participation of Voluntary Oraa-
Disationl in tbo Family Welfare PrOiramm. 

Name of tho State 

1 

ADdbra Pradesb 

Arunacbal Pradesh 

Assam 

Bibar 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kubmir 

Karnataka 

Kef.'a 

Madbya Prade.b 

Mahar.abtra 

MaaipuJ' 

Meabala,a 

Mizoram 

Naaaland 

Orissa 

Punjab 

ADd a110 to elicit tbelr .... aDc! IUII8I-
tlon.. Some or tbe State Government. &to 
alao orpDiaJDI aimDar Stato level 
coororeocea. 

(c) A .tatement alvin, tbe informatJoa 
for tbe year 1985-86 II aiWD below. 

... Centrally SpoDaored 
eec:tor. No. of Volua-
talJ OrpDi .. tiooa/ 

Project. 

2 

24 

2 

16 

64 

10 

3 

23 

27 

10 

10 

1 

8 

6 , 

CeDlJ'aIScotor 
No. of Volon-
tal')' Orpniaa-
tiolll Projects 

3 

1 

I 

5 

2 

1 

1 

2 

4 

I 
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1 

Sikklm 

Tamil Nadu 

Tripura 

Uttar Pradesh 

Wett Bengal 

Andamao and Nicobar Istand. 

Chandigarh 

Dadra and Nagar Hevell 

Delhi 

Ooa, Daman and Diu 

Laka!badwc-er blands 

P(lndicberry 

Pafalft!' Rroad Gaul. [.fDe from 
Se~underabad to KUfDOoi 

S323. SHRI K. RAMACHANDRA 
REOnV : Will the MInister of RAILWAYS 
be rka~td to state: 

(8) whether Railways ha ve a proposal 
for conl\trucfion of a parallel br(\ud pUle 
railway line from Secunderabad to Kurnool; 
and 

(b) if 10. the detail. thereof? 

THE MINISTER OF STATE OF THB 
MJNISTRY OF RAILWAYS (SHRI 
MAl)HAVRAO SCINDIA) : (8) and (b). 
Survey for a paraJlel B G. Hne from 
Secunderabad to Kurnool (224 kml.) ba. 
been approved to determine it. operational 
and financial implications. 

PerformauC't 01 I •••• I. A.I •• Table 
T~Dn!. Cbamplonshlp. 

5324. SHRI KAMAL NATH : Will 
the Minister of HUMAN RESOUR.CE 
PEV£LOPMENT be pleased to state: 

2 

28 

3 

24 

23 

1 

14 

3 

6 

6 

4 

s 

(a) whether India bosted Asian Table 
Tennis Championships in Delhi recently; 

(b) tbe countries which participated in 
these Championships; 

Cc) wbether performance 0' Indi. 
remained much to be desired; and 

"<d) if ao, tbe plans of Government tn 
tbis fcsard ? 

THB MINISTEk OF STATE IN THE 
DEPARTMENTS OP YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCB 
DBVBLOPMENT (SHRIMATI MAkGARBT 
ALVA) : <8> No, Sir. 

(b) to (d). Do not arise. 

[Trall,/atloa] 

Short ... of Aatl-Tetaa.1 V.~eJ .... 

5325. DR. CHANDRA SHEKHAR 
~PATHI : WiU tl,. Minister or HJaALTH 
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AND FAMILY WELFARE be pleased to 
atate : 

(a) ",bether tbere bal beeD au abnormal 
locnale 10 the cases of death due to tetanus 
and also due to sbortaae of anti-tetanus 
wccine; 

(b) if 10. the total Dumber or patien" 
wba died of tetanus during 1986-87 and how 
lt compar~ with tbe correspoDdina ftaur" 
rOt 1985-86: 

(c) wbether Government bave taken any 
action to remove tbe abort.. 01 tbis 
".ccine; and 

(d) if 10, tbe detaila tbereol and If Dot, 
tbe nasons therefor 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPAR· 
DE) : (a) and (b). Tbere are no reports 
from anywhere of an abnormal increase 
in tbe cases of deatti due '0 tetaoul or of 
Ibortaae of anti-tetanus vaccines. Accord-
iDa to the informadon available, tbe total 
number of de.tbl in tbo country due to 
tetanus durin. 198" aod 1986 a rc reported 
to be 4662 and 3777 respectively. 

(c) and (d). Do not .rile. 

(En,/bla] 

Relasatlon for Retired 081<-1.1, to 
••• 11 CGHS F.clIIUe. 

~326. SHRIMATI D,K. BHANDARI: 
sHat C. MADHAV ReDDY: 

Will tbe Minister of HBALTH AND 
FAMILY WELFARE be pleased to state: 

<a> whetber Government have recently 
permitted retired official. or CeDtral 
Government to avail or co HS facilities at 
PUDO, Bombay, Calcutta, De-Ibi and 
Made .. ; 

(b) if 10, tbe detan. of tbele relaxatlOOl 
made for retired CODtral Government 
official, witb objecti.. thereot: 

(c) whetber thAI proposal to extend 
COHS, faciliUca co peoaioDe1'l iQ fl)D10 more 
~"tca il UDder OOPlidef&tiODi 

(d) ir 10, the detan. and name or Stetea 
to be covered under the propo .. l; and 

(e) if not, the rea SODS thereof' 

THE MINISTER OF STAYS IN THB 
MINISTRY OP HBALTH A~D FAMILY 
WELFARE (KUMARI SARO} 
KHAPARDE) ; <a) to Ce). COBS racHitic. 
bave been ellteod~d to aU Central Oovern-
ment P~Dsioners (except Rail\\<'ay and 
I)cfence) in the cHire or Dtlhi. Bombay. 
Jalpur. Calcutta, Madra.. Pune irrespective 
of their place of residence on an experi-
mental basis for a period of 10 monthl witb 
effect from 10th March, 1987. The 
Pensionen will bave tbe option 10 act their 
name relistered witb tbe nearest dispensary 
on payment of usual contribution and will 
be efiaible for the same facilities as are 
beina enJo)ed by tbe Peosioners already 
covered under the Schrme. r:xCt'pt domici-
liary visit by tbe Specialist/medical oflker 
If tbeir residence lies ~yond 3 K. M. radiu. 
of CGHS dispenury. The Questinn or 
exteosion of CG HS facilities to Pen'§ioners. 
wbo are not already covered in more chiC'l 
will be considered after analysing the resule. 
of tbe experiment. 

FI_nrl.1 A •• I,t •• ee to Aodhra PradeA 
for Irr'aafloa Schemel 

5327. SHRI V. TULSIRAM : Will the 
Minister of WATER RESOURCES be 
pleased 10 atate : 

(a> the detail. of irrigation scheme. for 
wbicb Andbra Pradesh Government hal 
approached Union Government for financial 
aa •• stance durina the last three years; yrat-
wise; 

(b) the detail. of the amout involved 
In tbose schemes: 

(c) the time by which necessary fundi 
will be m'ade available for the purpose to 
the State Oovernm"nt and bow much; and 

(d) if DOl, abe reasons thereror ? 

THE MINISTER. OF WATER. 
RESOURCES (SHRI B. SHANKARA-
NAND) : <a> to (d). hri.aUon projects are 
pl.oDed. fuodcd and implemented by the 
'tate Governmenta in ~rdaDCe with t'-e 
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priorities fixed by tbem. Contral auiae-Dce 
illiven in the form of block aranta and 
loaDI to States and is not tied to any acbemc 
or teetor of development. 

[ Translation) 

Deatb of Childree dee to Mala.trltloa 

S328. SHRI VIQDHI CHANDEll 
JAIN: 
SHRI SHANTI DHARIWAL : 

Wilt tbe Minister of HEALTH AND 
FAMILY WELFARE be pJeased to .Iate : 

(a) the total and Stale·wiae percentaae 
of tbe vict ims of maloutrilioD io tbe 
country; 

(b) whether Government are -cooliderinl 
any scheme for providing nutritious food to 
children/ per~on!i who are the victims of 
malnutrition in the country; 

(c) if so, tbe details of tbe scbome; 
and 

(d) if not, tbe reUOQB therefor ., 

THE MINISTER OF STATB IN THE 
MINISTR Y OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) A~rdiDI to surveys 
conducted by tbe National Nut tition Mooi-
'orina Burcllu io 1982 under tbe au,picel of 
IDdian Council of Medical Reaearcb in tbe 
fonowi"a States. tbe percentaae of cbiklreD 
(1-S years) sufferina from malnutrition i. 
liven below : 

State Children Cbildrco 
aufFerinl aufl'erlu. 
(rom from 

moderate Bevete 
dearee of dearee of 
maloutri- malnutri· 

tlOD tiOD 

1 2 3 

1. Kef.l. 17.4 I.S 

2. Tamil Nadu 34.6 '.2 
3. Karaataka 31.2 5.(; 

1 2 3 
~ ~ ------.. --~.._---- ... _ ...... _ -------

4. ADdhra Pradesb 39.5 5.9 
5. Maharaabtra 40.7 6.9 
6. Oujarat 44.4 15.2 
7. Oriasa 42.3 8.9 
8. West Belltal 23.0 0.0 
9. Uttar Pradesb 27.7 1.4 

(1981) 

Pooled 31.2 5.' 

(b) to (d). Specific prolrammea to 
improve tbe nutrition and bealtb status of 
tbe population bave been launched by lb. 
Union Government aod varloUl State 
Governments. These prolrammcs an .. 
follow 1 

1. 

2. 

3. 

4. 

s. 
6. 

7. 

Propbylaxf. 
blindoeaa 
deficioDCY. 

Proaramme ... iall 
due to Vitamin tA' 

Propbylaxi. prOaratnme to preveDt 
nutritional anaemia amona motben 
and cbildren. 

Goitre Control Pro,ramm •• 

Intearated Cbild 
Services Scbcmea. 

Deve)opmeOI 
~ 

Special Nutrition Proaramme. 

JJalwadi Nutrition Proaramme. 

Mid"day meaJ prOll'ammc. 

Aaret-.eat "I •• NetIMrl ....... tile Field 
of DredataL RI.er N •• 'aa'ioa •• d 

W.ter T" •• port 

$329. SHRf YASHWANTRAO 
OADAKH PATIL: 
SHRI O.S. BASAVARAJU : 
SHill S.M. aURADDI : 

WllItbe Mlalater of SURFACB TRANI. 
PORT be pleued to atate : 



(a) whether aD .,reemeDt baa been 
JJaoed witb tbe Netberlands for aaaiataace in 
tho Beld of dredains, river DavipdoD and 
.ater traoaport; aDd 

(b) If 80, tbe total amount of aid tbae 
will b. provided and tho projects or schema 
wbicb are to be undertaken under tbe 
aarumeDt "1 

THB MINISTeR OF STATB Of THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : <a> aDd (b)" No. 
Sir. No specific project _Ireeoleot bal 
been siancd witb tbe Netherlaods for 
assistance in tt}c field of drcdaioa. river 
DAyjption aDd water transport. However, 
durio, tbe recent anoual discussions 00 

dMelopment cooperatioD between India and 
the NetbertaDdt beld in February. 1987 the 
Netherlands deieaation offered an amount of 
DFI 113.0S millioo (approximate al. 6922 
laths) towards financial/and tecboiQlI 
... istance (or tbe project! concerning Portl. 
Jolaad Water Transport, Ship Building and 
Ship Repair Sectors. This offer of assis-
tance is lubject to furtbel' .ppmisal of 
lpecific projects and neaotiatioD tberefor for 
apecific aareemeftt. 

Committee to Eyol,e Guklellael ror E1e 
Cam,. 

5330. SHRI SHANTARAM NAIR: 
Will tbe Minister or HEALTH AND 
FAMILY WEL.FARE be plra.cd to atate : 

(a) wbetber Government bave cODItl-
tuled a Committee to evolve Iroeb luidelioee 
for tbe .. re conduct 0( eye campI; 

(b) wbat are tbe term. of reference of 
tbis Committee; and 

te) by wbat lime tbe Committee i, ex-
peoted to live it. report ., 

THE MINISTER OF STATE IN TIla 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUM.~Rl IAllOJ 
KHAPARDE): (a) Yea. Sir. 

(b) The terms 01 refcrco", of tbu 
Committee are as under : 

(0 to consider the recommepdatioDi 
made for nr. conduct of eye 
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campa and. live ita recommenda-
tloo.; 

(ji) to evolve code of ethics for 
Voluntary Oraanisations in lbe 
conduct of ey~ camr8; 

(iii) to luaaeat measures to promote 
prevention of blindness activitica 
includina cleararn..""e of cataract 
bac:klol; 

(tv) to suagest measures (0 promote 
eye donation in the country; and 

(v) lo consider the quc!Stj~n whether 
the practitioners of } .S. M. may 
be permitted to perform eye 
operations. 

(c) The Committee is lakely to ~ubluit 
its repon by the end of tbis year. 

Sllortage or Anti Rabies InjcC'tiuu. 10 
Hospl •• I, CGIIS Dispensaries 

S331. SHRIMATI PRADIJA W.A. Tl 
GUPTA: W,ll tbe Minister or HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) wbether tbere is a shor'eae of anti. 
rabies iJijections in the Central bo&pha"l 
COHS dispensaries of D~'bi; 

(b) if.o. tbe .lOps taktn by Govern-
meat for auamcntiol supply of Ibe" 
iajegtioDa; aad 

(c) tbe number or patients died due to 
Don-availability of these injections in 1985 
and 1986 in Delbi ? 

THE MINISTER OF STAlE IN THE 
MINISTRYOP HEALTII AND FAMILY 
WELFARE (KUMARJ SAROJ 
ItHAPAkDE) : (a) No. Sir. 

(b) and (c). Do Dot arise. 

NurslDg Home Fadlltlel 

5332. SHRI C. MADHAV REDOI 
Wtll tbe Minister 01 HEAL 1 HAND 
FAMILY WELFARE be pleased to atate : 

(a) whether in .pite of Government 
IIIUraGCel Nur,loa Home tacltitlCl are 
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beIaa _led to OoW'DlDeot o8icen ""bo 
opted ror leAR ..,vice ID 1965; 

(b) if 10, tbe Dumber or otDccn affected 
by such rerUlal; aoel 

(c) tbe ItCPS propoied to be takeo ID 
tbe matter? 

THB MINISTER. OF STATB IN THE 
MINISTRY OF HHALTH AND FAMILY 
WELFARE (KUMAR.I SAitO) 
ICHAPARDE): (a) to (c). All ('meers/ 
PensioDCr. of Semi-Government/autono-
mous arlanizationa covered under Cen~r.1 
Government Healtb Scbeme locludiol opt~ 
10 leAR are clilible for admission to Jeneral 
ward due to acute Ibortaae of Nursiol 
Home facilitic •. 

Aeble.tmeal or Natloaal Cultural Fein, •• 
Held ,_ Delhi 

'333. SHRI RANJIT SINGH GAEK-
WAD: 
SHRJ TEJA SINGH DARDI : 
SHRI BALWANT SINGH 
RAMOOWALIA : 
SHRI SRI HARI RAO : 

Win the Mini.ter of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) .. betber tbl! .chjc\'rOl~Dll of the fiJl.t 
Natiolla) Cultural fe&ti~.) held in Ntw 
Delhi in NovcD'Jber. 1986 bave teen "ani-
fieaot; 

(b) if 10. 'be rr.aio a(bJ(\ur.fDII and 
the total cXPfrditule ili(UfUd in this 
re.ard .rAt ,be contribut"'0 01 ahe 
Union OovcfDmc:ot toward. tbo rxpcodi-
ture; 

(c) -:bctber Cullura. Fe.tnall at tbe 
Zonal leve). aouJd 8160 be pl.noed in t.be 
near future Ie aU... ..cn 100111 C.hur81 
Ceolfet; Ind 

(d) if 80, brief outline or 8ny pro-
aramme draw" aap for lbie purPOH , 

T"E MINISTER Of STATE IN THE 
DEPAR.TMENTS OF EDUCATION AND 
CULTURE IN THB MINJSTRY OF 
HUMAN aBSOuaca Dlft'BLOPIilBNT 

(SHIlIMATI KRISHNA SAHI): <a> Yel, 
Sir. 

(b) The Nadonal Cultural Feativa) or 
what wu popularly known al the • Apa. 
UISaV' was conducted by an autonomous 
rtli.lered society called tbe National 
Cullural Festival Delbi Society. 1"bia 
festival waf held in Delhi in November" 1986 
and it belped to create an awareness amona 
the people in De~bi and its neiabbourinl 
areas about lodsa '$ ricb and varied cultural 
berit_.e. It •• so ~IJhaDccd c:ros!·culcutal 
communication aod inter .. action by briDliD& 
together arti,tes, artisans, performers. 
writers, folk lonsts, paiDtcrs~ ctc. (rcm 
various parts of India and 10 encourasc 
intermiollioJ and fr~e inter -actions amODast 
these at various levels during tbe Festival. 
Tbroulb this Festh-al, efforts have bCCD 
made to .chic\'c cultural integration to help 
forces of Dation.) iDtcaration. 

The total expenditure incurred on Apna 
Utsav \'ras Rs. 5.70 crore approximately of 
which Rs. 3.46 crOfe \\ as 8p~Dt by tbe 
National Cultural Fesfival D~lhi Socirty 
and Rs. 2.24 clore by tbe sevcn Zonal 
Cultural Ccntret. This entire contribution 
was made by Govcrnment of India. 

(c) aDd (d). SCVtD Zonal Cultural 
CtLtICS. "bl(b ale lutO()('m(JUI bcdiel 
'fliu~r~d \lacc. Socicties RcaistratioD Act, 
bave btcn ~(t up for crcatl\'e dc, elcl' ment 
of Ir.dian Culture. Escb Ctntre has its cwn 
GoverniPI Body. Finance Ccmmitt~e. 
Prol181J"1mc Corrmitttc etc. They ba\e 
dra .. 'n up many cultural prcgfllD mt. durma 
tbe v.l1olt ytar. Thc details of tbo~e pro-
luants ale b(irll \\C'lkcd cut by "ratate 
ZODal CulfuJeJ CellUlS Icd S(D e prC'-
1'80 n fa bave aheed} men dr." D &r d in 
lome casts impJuIlcnted. The prcjremm< I 
include-to n,me a fc\\-Su,fi Sanaect 
Festiva', Inter Zol'.J Festival of Folk and 
traditiolJal arl and culture (by North ZOlie 
Cultural Centre): Fedi".) of East, Jan loti 
M.bostbava (by North ernuaJ Zone 
Culture I Centre); Traditional Pu,",pet 
FCltiv.t Holi Brij Festival (by West Zone 
Cultural Centre); Islond Festha1, Marina 
Festival (by South Zone Cultural Centre). 
Sanleet Samaroh. exbi bitions of paintic8s. 
art craft etc. (by South Central Zone 
Cultural Centre); partkipatwu in 'Our Jodia 
&bibitlou·. preacotation of Cililural PJ9-
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srammes rrom other Zonal C"....ultur.l Q,otrel 
durloa loc:al festivals (by North ealt Zone 
Cultural Ceotre) etc. 

Pl'erereaee to the Ward. or EmpIo, ••• or 
IA In recruitmeDt 

5334. SHRf ANADI CHARAN DAS : 
Will tbe Minister of CIVIL AVIATION be 
pleased to state: 

<a) whether preference is liven to the 
wards of employees of Indian Airlines io 
J'CCruifm~D' to various post. in JDdi80 
Airlines; 

(b) whether Government propose to 
atop tbis practice in view of tbe recent 
judaemcot of Supreme Court dCA:larioa i11~.1 
and unconstitutional the practice of aiviol 
preference in recruitment in Delhi PoUco 
to tbe wards of Delhi Police persoDocJ; 
and 

(c) if not. tbe reasons therefor ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLERl : (a> No preference 
is liven to tbe wards of employees or Indian 
Airlines fn recruitment. except to tbe 
depeDdeots 01 employees of Indian Airlines 
who die in an air c:rash or in an accident 
wbile on duty, and dependent. of employe. 
who die while in acr\'i"c. 

(b) aDd (c). Do Dot arise. 

J[eadrl,a Vidyalaya at VII.y.w.cI. (A.P.) 

5335. SHRl V. SOBHANAOREE-
SWARA RAO: w.n lbe Minister or 
HUMAN RESOURCE DEVELOPMENT be 
plcased to state : 

(8) the number and location or 
Kcooriya VidyaJaya io Andbra Pradclb: 

(b) whether children of Oovemmeot 
employees working ia Central Goyernment 
orpnisations are handicapped 10 tbe 
abseoce of Kendriya Vidyalaya at VJj.ya-
wada; 

(c) whether tbe South Central Railwa, 
Vijayawada DivisioD has expressed willi.,.-
ness to provide Dccc ... r, 'ao4 to open tbe 
Vielyala,.; aDd 

(d) if 10. tbe likely date by wbleb tbo 
lCbool will be opened a. Vijayawada , 

THB MINISTER OP STATS IN THE 
DEPARTMENTS OP EDUCATION AND 
CULTURE IN THB MINISTRY OP 
HUMAN RESOURCB DBVELOPMENT 
(SHRIMATI KRISHNA SAHI): <a) Tbe 
Dumber of Kendri),. Vidyalayaa in Aodbra 
Pradesb it 33. LocalioDS of tbese Vldyalayu 
are liveD in abet Statement liven below. 

(b) to (d). A. proposal for opeoiol a 
Keodriya Vid)alaya at Vijayawad. ba. beeD 
received from Railway Miniltr, wbitb .. 
under cx.miD.Hoo. 

State"~Dt 

lVumh,r Dnd LOt:QIJ01" (1/ K~ndrlya 
Vld)a/aya.t '" IIndlua p,.tldesll 

1. Mohammadl Linea. Golconda No. 
I. Hyderabad. 

2. Air Porce Academy, Duodiaal. 
Hyder.bad. 

3. Survey of Iodia C.mpus No. J. 
Uppal, Hyderabad. 

4. Survey of India CAmpus No. n. 
Uppal I H yd~1'8 bed. 

S. Kaocbao Balb, Hyderabad. 

6. CRPF Barracks, Hyderabad .. 

7. Picket. Secuoderabad. 

8. Trimulaberry. SecuDderabad. 

9. Bolarum C/O Headquarter ADdbr. 
Sub Area. SecoDderabad. 

10. MaJkapuram, Visakbapatoam. 

1 I. Nauaena Baab No. I, Viaakba. 
patDam. 

12. Sri Vija,. Nap" Viaakbapatoam. 

13. Waltair, VilakbapabWD. 

14. Fertilizer City, 
Karim Napr. 

1'. Ramquodam Super Thermal 
Power Project, N fPC Ltd., Jyotl-
nap', aamquDdam. Karim 
N ... ,. 
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17. GuDlur, Diatt. Ouatur. 

II. Air Porce Statioll. Belompel 
Hyder.bad. 

19. SVP, National Pollee Academy. 
Dista. Rania Reddy, Hyderabad. 

20. APS, Hakimpct. Secunderabad. 

ll. Vi,.kbapalnam Steel Project, DisU. 
YI .. kbapatoam. 

ll. Sri Vijayan •• ar No.2. Sri Vij.)'. 
Napr. Vilakbapatnam. 

23. Oolconda No. II. Hyderabad. 

24. AFS. SuryaJaota. 

25. Prabbal Napr, R.ly. Colony. 
Guntakal. 

26. Ordnance Factory, Eddu MiI.ram, 
DiIU. Medak. 

27. Naval Armament ~pot Area. 
Visak hapsfoam .530009. 

28. Nau Sena Daab No. 11. Nayal Bate, 
P.O. Viakhapatoam-S30014. 

29. No 11 Air FOrce Academy, H1dcra-
bad .. S00043. 

30. Port. Kurnool, Pin-518001. 

31. 08cbibowti, Distt. Raop Reddy. 
Hyderabad. 

32. Cement Corporatioo or India Ltd., 
Yarraluntla.S 16109 Cuddapab 
Disu. 

33. Cement Corporation of India Ltd., 
Tandur. Diltt. RaDI. Reddy. 

Treat_ent of Caoce, P.tte." 

'336. SHRI BRAJA MOHAN 
MOH A NTY! Will the Minister of 
HEALTH AND FAMILY WELFARB be 
pleased to state: 

(a) whether tbe up-to-date treatment 
or cancer indudioa BUfaicel operation I. 
avanable io tbe country Ind if 10. tbe 
detan. tbereof; 

(b) whetber .ay new drop have boen 
rouod out for tbe trealment of cancer aDd 
if so, whetber tucb drup an tlyail,,~ .In 
tlt, ~oUDtry; 

(c) bow maD), perlons In the countr, 
are beio. affected by cancer aoauany .00 
tbe lotal number of cancer affected people 
In the country; aod 

(d) whether there i. any proposal to 
open .peeial centres in tbo States aDd 
UBion Territories headquarters for up-to-
date treatment of ca"cer in the country 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI 
SAROJ KHAPARDE) (a) Yes. Sir. 
Facilities available include surger)'. chemoth-
erapy aDd Radiotberapy. 

(b) There are reports from time to 
time about development of new anti-canc::er 
dtup abroad. Such drup are introduced 
io tbe country ()nly after satisfyiog all «be 
eooditions pre!cribed under tbe DIUgl and 
Cosmetics Act. 

(c) The Dumb~r of known cancer 
cases in specialised cancer hospital. in 
India during the years 1983 to 1985 for 
.hich tbe figures are avaHable is Biven 
below: 

'Year 

1983 

1984 

1985 

No .. of known 
cases 

44,020 

44,345 

36.768 

(d) Nine special centres for treatment 
of cancer, known as Regional Cancer 
Centres exist in tbe country. There is no 
proposal to set up any new Regional 
Cancer Centre during tbe 7tb Five Year 
PJau. 

{Trag/at/on] 

DII.phlated Condition of Ga.g Canal 

5337. SHRI TElA SINGH DARDI: 
SaRI BALWANT SINGH 
RAMOOWALJA : 

Will tbe M inisler of WATER. 
~ESOURCBS be pleased ~o stat~ ; 
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<a} whether as per ao aaroeomeot 
Psojab Government and Rajasthan Oovora. 
meat are to &bare the e"penditure incurred 
00 the maintenance of Blklner Canal wbleb 
Is also known as Gana Canal; 

(b) if 10, when tbis a.teement wal 
reached and tbe terms and conditions 
aareed upon between botb the Stat_; 

(c) wbetber this canal is in dilapi. 
dated condition at present because botb 
tbe concerned States are not willina to 
spend tbe amount esseoti~11 lor itl 
maintenance; 

(d) if so, tbe facts in tbis reaard; 
and 

(0) whether Government wilt intervene 
10 tbis matter and try to solve tbis 
problem? 

THE MINISTER 
RESOURCES (SHRI B. 
NAND): <a> y~s. Sir. 

OF WATER 
SHANKARA-

(b) An !areem~Dt was reached on 
4th September •• 920 between tbe O,overn-
meo! of Punjab and the former States or 
Babawalpur and Blkaner under which tho 
former Bikaner State agreed to pay annual 
maintenance cbarges for the Bikancr 
Canal. 

(c) to (e). The dilapidated condition 
of the canal i~ due to the fact tbat tbe canal 
is over 60 years· old and, therefore. Deeds 
repairs and rchniog. Government or 
Punjab proposed a project costine Rs. 
80.S9 crores, of which the share of 
Rajasthan is Rli. 59.96 crafes, (or cons-
truction of combined, canal in place of the 
existinl Ea,tern and Dikaner canals. 
According to the project report tbe pro-
po!sls have been formulated in con,ultation 
with tbe Government of Raja')thao. Tbis 
project report is under appraisal. 

Recruitment of SCI/STain So.,.., aDd 
Sam.~tlpur 01,111001 

S338. SHRI RAM BHAGAT 
PASWAN Will tbe Minister or 
RAILWAYS be pleased to state: 

<a> the Dvmber or ca .. 1 CUlp~ 

workioa 10 .mastipur aDd Son pur 
DlvlaiOllli 

(b) tbe pcrcer' ... of Scbodulcd Ca.te 
aDd Scheduled Tribe cmplo,eea amaua 
them; aod 

(c) .bether there are aoy i'reaularl. 
,lea in reprd to rocrultmeot of SCI/ST. 
in Son pur and Samastipllr DivwoDl ? 

THB MINJSTI!Jl OP STATE OF THB 
MINISTRY OP RAILWA.YS (SHRI 
MADHAVRAO SCINDIA): (a) to (c). 
The information ia bein. collected from tbe 
North Ealtern Rail",., and will M laid OD 
table or the Sabba. 

ComputtThatfOD tif Ran .. , StaUo .. w". World a..k As.,.taaee 

5339. SHRf HARIHAR SOREN: 
W111 the Mlnbder of RAILWA YS be 
pleased to state : 

(a) whether hit Miniltry have Rfartrd 
computeri!lation proaramme at RaHway 
stations 1I'itb World Bank ftnance; 

(b) ft DOt, whether such • proposal 
has been mooted by Railways; 

te) if 10, the amount ."'0 by World 
Bank for the above proposal; and 

Cd) the lufdeUnes of the World Bank 
in tbat rq8rd , 

THe MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDJA): (a) No. 
Sir. 

(b) No, Sir. 

(c) and Cci). Do nor artse. 

[TraltSlollo,,] 

R.n"., 1.Jlle. I. Uttar Prad .. , 

5340. SHR' R.AJ KUMAR RAJ: 
wm tbe Miot,tff 01 llAr ... WAYS be pl~~ '0 .t." : 
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Ca) (be amount allocated (or I.yiol 
railway Jioes 10 Unar Prad.b duribJ 
Seveath Five Year Plio; and 

(b) the amount allocated f or Uttar 
Pradesh (or Cbi. purpose for tbe ont t.o 
yean ? 

THE MINISTeR OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
Appro,,_ Rs. 14 71 crotes from J 985·86 to 
1987·88. Allocation in remalnlna )ears 
will depend 00 tbe funds alloc.ted for New 
Lines in tbe Annual Plana. 

(English) 

Rt'sened Vacaocle. In Hlodul'aD Sbl'py.rd 
Limited. VI.akhapalnam 

S341. SHRI THAMPAN THOMAS: 
Will the Minister of SURfACE! TRANS· 
POR T be pleased to ,tate : 

(a) whethrr if il. (act tbat left ... 1 
reserved vacancies have not been filled io 
the Hindustao Shipyard Limited., Vi,atha-
patoam; 

(b) if '0. since when tbeae vacanciot 
are not filled in and the realont therefor; 

(c) whether Government have received 
representation from the Welfare Associadon 
01 the H indultan Shipyard Scheduled 
Castes and Scb~duled Tribe1 Employees, 
Oandbigram. Vlukharatnarn; and 

(d) ir 10, tbe rtaelion of Government 
thereto 7 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH P1L01): <a) and (b). 
Due to shoraaae of ST caodidates aDd 000-
availability of suitable SC candidates 
despite be&t efforts aU the poiott reset ved 
for these cacelories could not be filled up 
by HSL. Mo,t of vacanciH ,eaerved for 
Sea bave arisen from 1980 onwards. 
ManaBement bad takeD a decision in 1979 
Dot to de-reserve reserved points 10 8. to 
improve the overall representations or SCI 
aod sri. Ship) ard has made several efforts 
to 811 up the vacancies by SC/ST candidates 
and tbelr etfortJ ate yield.". posttift 
re8ultt. 

(c) and (d). Yea. Sir. Tbe tepretebtailoua 
from tbo Hiodustaa Sbipyard Sc:hedu1e4 
Calte. aod Scheduled Tribes Empley ... 
Welfare Association were received. OD 
receipt o( tbele representations the aUlre 
,.mut of retervatioos in H S. L. was 
tborouably examined aod tbe deftcleoclel 
alDol witb tbe desired remedial measures 
were broulht to the Dotice of tbe MaDqe-
ment for atrict compliance. The MaDaso-
men. bal already complied witb the 
instructions aDd rectified tho ReservatioD 
Rosters. 

( T,OII f/.al/Oll] 

Proposal to COD.'Ilate Cohen •• , 
Ser,lce Com.I •• loa 

S342. SHRI RAMSW AROOP RAM : 
Win the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

<a) whether Government propose to 
cODstitute a University Service Commiuioo 
GO the paUern of public Service Commission 
to .elect teachers for univenities io *b 
State; 

(b) wbether Government are aWare 
that due to Don-exittence of such a Com-
missi~n competent eltaible candidates beJool-
ina to Scbeduled Castes aod Scheduled 
Tribes are not beiDI appoiotrd; 

(c) Ir so. wbether aoy directives wUI 
be ilSued to the State Goyernment. to 
remove lb;a disparity; and 

(d) if so. by wbat time? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OP EDUCATION AND 
CULTURB IN THE MINISTRY OP 
HUMAN RBSOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAUl): Ca) 
and (b). No. Sir. Recruitment of 
teacherl in State U Diversities i. made 
accordioa to tbe provision in tbe reJevaftt 
Act aftd tbo Statutes. SCICCtiOD .ad 
appointment of. candidates belon,i .. to 
Scbcdultd castes and Scbedultd Tribes are 
also made accordifll to these Provlaioftl 
and tbe pideUoes. if any, "'ued by tbe 
respective State Governments. The Central 
Goftmment hat DO proposal to establilb 
any apDCY for reeruitment of teachers to 
$tate UDlvert~i" '0 the COOD",. 
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(e) and (4). All Universities ia the 
couatry have beeD requested to make 
adequate reserva'ion for Scheduled ea'tel 
Scheduled Tribe caodidatet io tbe appoint-
ment to teaching posiCion.. The m~cbaDka 
for .election of condidatea bclonaing to 
these cateaories have also been commuDi-
catcd to the Universities •• luideJines by 
tbe UniversifY Graota Commiuioo. 

[Engllsll) 

Neurotic Df.order AlDon,lt B1topal 
Gas Vlctiml 

5343. 
Wi)) the 
FAMILY 
.tale : 

SHRI P. 
Minister of 
WELFARE 

PBNCHALLAIAH : 
HEALTH AND 

be pleased to 

(a) whether there i. any Neurotic 
disorders among the Bhopal ... victil1ll; 

(b) wbetber there is aoy unsatisfactory 
report by Indian Councilor Medic&1 
Researcb in this regard; and 

(c) what steps or remedies are beinl 
taken against the Neurotic di50rders ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH -\ND FAMILY 
WELFARE (KU\+tARI SAROJ 
KHAPARDE): (a) to (c). The Indian 
Council of Medical Research has initialed 
two studies in collaboration with meotal 
health specialists from Lucknow and 
Bangalore in ord~r to a~se!s the nature and 
extent of psychological sequelae in the 
gas expo'led population. A community 
based mental health survey in the gall 
affected areas wa~ .!!iO conducted to aS~1 
the prevalence or p~ychiatric disorders.s 
wen a~ to study the a')~or::iated psychosocial 
facfors and outcome of tbe disease. A total 
popu1ation of 2099 in severely!moderately 
affected ar~a1t and 2460 in mildlv aff'!cted 
areas an j 1981 in control area ba, been 
screened. The prevalence rate of 
psychiatric disorders were 132.9 per 
thouund in ~evereJY/moderateJy afl't-eted 
area 60 2 per thousand In mildly affected 
area and 24.9 per thousand in control area. 
It was observed that approximately 92.62% 
of p8tient~ in the exposed areas suffer from 
neurotic diiorder. (neurotic depression 
-=:: S7.4%. Amdety State 33.12% Hysteria 
.. 2.1%). ~ 

A team of PJscbiatriati from BanpJore 
formulated aad conducted a t,ain"" 
prolramme 10 meDtal healtb for lbe medical 
otBcen workin, in tbe au affected .reu 
of Bhopal. The aim 01 tbil proaramme 
wa. to provide aklU. to medical ofBcen 
to recolllite. dialnose. Ireal and refer calel 
with mental health problema. A ~ mannual 
was al.o prepared to aid the doctor.- 10 
baodlin. mentall, 111 cain in 1'1 afFected 
areas or Bbopal. 

CltIIt.ra.Jan Locoaotlye Works 

5344. DR. KRUPASINDHU 8HOI : 
SHRI AMAL DATTA: 
DR. SUDHIR ROY: 
SIIR) PARASRAM BHARDWAJ: 

Will the Minister of RAILWAYS t. 
pleased to state : 

(a) wbether tho future o( abc Cbittaran-
jan Locomotive Works hal become uncertain 
for want or an ecooomJcaI -load' '0 fuUy 
employ it, tkilled manpower; 

(b) il to, tbe details thereof; 

(c) the steps proposed to be faken to 
keep the Chittar.Djan Locomotive Works 
runnina and to provide employment to tbe 
lurplus ItafT; and 

(d) whether any diversification pro-
gramme is also under consideration, if 10. 
the detail. tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (a) No, Sir. 

(b) Doa Dot arise. 

Cc) and (d). It i. planned to produce 
70 electric locomotive. 'n J986-87, 81 in 
1987-88. 100 in 1988·89 and 100 in 1989·90. 
The project for increasing tbe capacity or 
electric locomotive. from 60 to 80 is under 
implementation and that for Increasina th. 
output from 80 to J 00 is under process. 

Leak.le of Clalor'ae Ie CaleeU. 
Port TrUll Godo". 

534'. SHRI R.P. DAS: Will the 
Minister of SURFACE TaANSPOIlT be 
pleaMd to ltate : 
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(a) wbetbor OoyerOIDeOC ba ve iftued 

aD, direction to otber Port Trult Autboritle. 
cautiooio. l&oriOI of ,.. cylinders in 
accordaoce with tho rcauiatioGs set forth by 
tbe Controller or explosives in view of the 
I_kate of a chlorine cylinder inside a 
Calcutta Port Trust lodowo 00 , January. 
1987; 

(b) whether Calcutta Port Trus. failed 
10 obtain proper licence (rom the Controller 
of Explosives for storiol chlorine PI in its 
owo lodoWD and 10 act in accordanco witb 
tbe roaulalioD' eet by tbe Mid officer; 

(0) if 10, whetber aoy responsibility bu 
beeo fixed; aDd 

(d) if so, tbe detaUs thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SURI RAJESH PILOT): <a> No, Sir. 

(b) Calcutta Port Trust bas intimated 
tbat au cylinders are not Itored in their 
lodoWD and tbat a leaKalf: occurred on 
V-I-87 .ben four cylinden declared empty 
were beioa returned to tbe supplier. 

(c:) and (d). A committee has beeD 
coDltituted by tbo CaJcutta Pon Trust to 
iaveatipte ioto tbe maUer. 

HUDler Strike bl All ladi. Trame 
£.,10,", U.IOD 

5346. SHRI P. KOLANDAIVELU: 
Will tbe Minister of CIVIL AVIATION be 
pleased to stale: 

(a) whether tbe All India Traffic 
Employ_ Union of Indian Airlinel .,.,ed 
• bunaer strite in February, 1987.in order 
to prcu tbeir d~maDdl; 

(b) what are tbe dcmabd. put forth by 
tbem; aDd 

(c) the action takeD by tbe Department 
to redreu tbeir arievaocel ? 

THB MINISTER OF STATB OF THB 
MINIS'IRY OF CIVIL AVlATION (SURI 
JAGDISH TYTLBR) : (a) aDd (b). A 
..... , bUDIer Ilrito wal ltaaod by an 
UII1'1IOOIDiICd Uoioa, ,16 •• .. Air Ttamc 

Bmployees' Association. Madras Relion from 
20d March to 6th Marcb '87 and Dot in 
February in froDt or the Indian Airlines city 
booklna offico at Madras domandlng tbat 
traosfers of Commercial Department staff. 
from one office to Boolber, should be for a 
stipulated period wIth uniform norms. 

(c) Indian Airlines Maoa~meDt held 
informal talks with tbe individual employees 
participatina in tbe bunaer strike cxplaioiol 
the reasooablcsoc8. of tbe action of the 
MaDalement. The employees concerned 
accepted transfers and reported to tbcir Dew 
places of postio&. 

There was DO unauthorised absence Dor 
any disruption of tbe operations of J Ddiu 
Airlines .s a result or tbe strike. 

H.1t St •• 'oa between lor.bll aDd A'r. S,.tloDI 

5347. SHRI BASUDEB ACHARIA: 
Will the Minister of RAILWAYS be pleased 
to state: 

<a> whether it b a fact tbat Government 
ba ve received a proposal to provide a bait 
ItatioD between Inrabil and Adr. StatiOD in 
South Ea2ltern Railway; and 

(b) if 80, tbe steps taken thereon? 

THB MINISTER OF STATE OF THe 
MINISTRY OP RAILWAYS (SHRf 
MADHA VRAO SCINDIA): <a> Yea. Sir. 

(b) Tbe proposal for openioB or a bait 
station between Jorabil and Adra stations 
was examined but found neither financially 
justified Dor operationalfy fea.ibJo. 

loddeot of V.igai Esprel'loilJ. 00 • 
"I'ODI track 

5348. SHRI N. DENNIS : Will tbt 
Minister of RAILWAYS be pleased to 
atate : 

(8) whether some railway personnel of 
tbe Southern Railway have been identified 
to be responsible for the Vaiaai Exprt-ss 
lOing 00. a wrODI track near UJun:!urpet in 
Tamil Nadu; and 

(b) if 10. tbe dotaill tberoof? 
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THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) Yes. Sir. 

(b) A Committee inquired into tbi. 
loeident. Tbe Asai.tant Station M,ater of 
UluodurpCl Station. tbe Driver and AI.istaot 
Driver or the train, aDd the AS$lstant 
Mechanical Bnlineer, Tiru..:bchirappalU who 
... in tbe Diesel locomotive bave been 
jOintly held responsible. Disciplinary action 
baa been initiated &aainst them. 

Oucoatln •• raee of dlll'erellt cia ... 
ID Ralll,.,. 

5).49. SHRI RAMASHRAY PRAS~D 
SINOH ! Will tbe Minister or RAILWAYS 
be pleased to state: 

(a) wbetber Government are consideriol 
to have only one class .ystem I~. II class by 
removio8 1 class. ACC systtm, aDd ACC II 
cI .... ,..em: aad 

(b) if 10, Its object and detail. and if 
Dot, tbe reasons for Dot totroducin. such a 
uoiform .ystem 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a> No, Sir. 

(b) Railway. being a commercial 
oqani .. tioD bave 10 provide the cluses of 
accommodation for whicb there is 8 public 
demand. 

IrrlaalioB Poteatr.1 for 1987-R8 

5350. SHRI llADHAKANTA DIOAL: 
Will the Minister of WATER RESOUR.CES 
bel pleased to state: 

(a) whether GovernmeDt bave a proposal 
to croat. additional irriptioD potential in 
It8f~88. 

(b) it 10, tbe extent 01 additioDaJ 
Irrlaatloo potential wbicb would be created 
durlDi the said period; and 

(c) tbo details of tbe mC.lurn proposed 
to be lakoD to create tbe additional irriaalioD 
potential in the couDrry ? 

THB . MINISTBR. OP WATBB. 

ReSOURCES (SHRt B.. SHANKARA. 
NAND): <a> VOl, Sit. 

(b) and (c). The tarlet ror creatioD or 
addicionaJ potcntial durina tbe year 1987-88 
is under ftcalisalion. Tho measurel include 
earmarkina of outlay, for selected projccta 
for eOlurina tbeir early completion aDd 
mooitorinl tbe progress of important 
projects. 

locentlve 10 Ea('ouraae E.tablbbmtbl 
01 Hotplea •• ha PrjYate Sector 

S3Sl. SARI E. AYYAPPU REDDY: 
Will tbe Minister or HEALTH AND 
FAMILY WELFARE be pltased to stace : 

(a) whetber any incentives are proposed 
to be given to encourage eSlablisbnlcDt of 
hospitals in tbe private se':lor. 

(b) whether tbere are also proposals to 
rcaulate charges for scrvic~ in private clinic. 
and bospitals; and 

(c) if so. tbe detaili thereof 1 

THE MINISTER OF STATE IN THE 
MINlS1RV OF Ht::ALTH AND FAMILY 
WELFARE (KUMARJ SAROJ 
KHAPARDE) ; (a) Indu& is commilled to 
attain the goal of Healtb (C'r All by tbe yeat 
2000 AD. ComfT,unit)' parlidpaticn and 
people's involvement in .he delivery 01 
Healtb tervlces has been considcrrd '0 be or 
critical importaDce and as sucb proaramUlel 
involvioi acti\c partjcipation of voluntary 
organisations have bc-cn iupporlcd by tbe 
Government. 

The Central Government pro.ides 
.ssistance to 'Voluntary oraaoilatioD' for 
Huinl up bospi,.11 in rural arcal and lor 
pure bate of equipment etc. Assistaoce 't 
provJdiol to voluntary oTI8nisatioos under 
tbe following scbemes : 

(I) Special Health ScbelBe ror a ..... 
areu: 

(a> ConstructioD (otber tban reaidential 
accommodation) and equipmeot 

Central Goverolllent 40" 

Stat~ Government 4(JIIJf. 

_litotioo/Vol. Otaaaiaatloa 201. 



(b) Coaalrac:tleD-Resld •• tlal 
aetomBlOdatl •• : 

Central Government 

Stato GOVefOOlCOC 

huticutiOD 

50% 

3'" 
15% 

A,.lltance under tht, scheme it limited to • 
maximum of R •. 6 Lakb, per ICbeme for 
cooltruction acd RI. 2 Lakbt for ~qUipmeDt. 

(II) Scheme for l.prOtetatet of Med't'al 
Semen: 

Financi.1 ... i.taoce under this scbnne it 
provided to voluntary orpnisatlon •• bleb 
are runpin. bOlpitals io rural area. or in 
urban areas ~Iterinl to hlab density 8luma 
ror expansion and improvement or ai,tin, 
bospital facilities.. Maximum usistaoce 
a.ailable uDder tbi. ICbcme is limited to 
Rs. 2 latb_ wbicb can be availed of by an 
iDatit.Jdon OQCO 10 three' yeart. 

(b) and (c). No. Sir. 

I TrlJlUlollolI] 

Co .. er.lod of Ka.,.r-Latkae. RaU •• , 
Liae 

'352. SHRI NARESU CHANDRA 
CHATUR VEDI : Will tbe Minister of 
RAILWAYS be pleated to .tat. : 

(a) whether the RaU",,. bave recefved 
any luuestion or demand to COOYert 
x.aopur .. Luckoow Darrow aauae line Jato 
broad aau.' line aDd to introduce local 
train 00 tblt rooto; 

(b) if '0. tbe detaill thereof.Dd the 
actiOD beinl taken by Oovernment thereoo; 
... 4 

(c) the amoont likely to be .peat OD 
Chit conversion work aod tbe beGeftts litely 
to accure therefrom 1 

THB MINISTER OP STATS OP THB 
MINISTRY OF RAILWAYS (SHal 
MADHAVRAO SCIND1A) : (a) to (c). To 
lDeat the _iltlDi and projected traDtport 
requiremeatl Broad Ga. dvubllDa b)' 
... CODvenloa of .aktin. ueen 0. ... 
U. b. ••• D L_oow aad K_,.. CADtral 

bas beeD included ill J 987 .. 88 budaet at aD 
anticipated cost of RI. 49.0.5 crOl'Ol. 

Vo~tloD.1 Tralnllli Schem .. to 
ImplelDeDt Polle, or DeliDIdoI 01 

JON froBl Degree. 

S3S3. SHRIMATI KISHORI SINHA: 
Will the Minister or HUMAN RESOURce 
DEVELOPMENT be p1eased to state: 

(a) wbetber tbe deJiokilll of jobs from 
deareos as contemplated in DCW educatiOD 
policy bal been Itarted; 

(b) if 10, wbetber aHI nsemeDtt are 
beiDa made for increuina io job 1raloh. 
tcbemes and varioul vocational institutions 
with part-time ltudenh to improve profel-
liooal a. di.tinct from academic Ik ills; 
acd 

(c) the Itepa taken to eoSUR tbat 
promotional 8Spectl or tbote recruited 
without de&rees are Dot damased by tbeit 
heiDI without deeroes ? 

THE MINISTER OF STATB IN THB 
DePARTMENTS OP EDUCATION AND 
CULTURB IN THB MINISTRY OP 
HUMAN RESOURce DBVELOPMBNT 
(SHIlIMATI KRISHNA SAHI): (a) No 
Sir. However, tbe Ministry or PerlOooel, 
Public Grievances and Pensions (OeParlmetJt 
of Penonncl and Traioiol) b.. advised all 
Ministries/Departments to initiate aD 
anal,s.. of the job cootent of various 
services/ potts UDder tbeir coDtrol. aDd 
IcScatify polll ror wbich an academic dfp .. 
II, at preseDt. preacrlbed a. an eslODlia) 
qualil1cat iOb bur could be dispensed with if 
the specific knowledae and skills required 
for tIM performaece or tbe job are pOiloaecl 
bJ the candid'teI. Any decialoD about tbe 
specific aervlcca/posta for wbleb uolvenitJ 
dearee could be delioked would be .akeD 
only after tbls aDalYlis i. complet~d. 

(b) Tbe prolramm. or vocat1onaiisatioD 
of education il belal strengtbened io the 
Seventb PlaD. The details of tbe proarammo 
hive stUI to be worked our. 

(c) A detailed review of tbe recruitment 
...... for yadoua poal. iooIudlDt tbt 
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requirements laid down for promotion will 
be ioitiattd after tbe analysis of lbe job 
CODteDt is completed. 

[Tr"lUltltlolI) 

Electrlfkatloft of Luckno,,-KaDpur .ad 
.. LDc'now.Varaa •• 1 Rail"., LIDes 

5354. SHRI HARI3H RAWAT: Will 
tbe Minisrer of RAILWAYS be ple8lCd to 
Itate : 

. <a> whether Government propose to 
electrify tbe Lucknow-Kanpur and Lutkoow-
VaraD8si railway line.; 

(b) if 10, tbe time by whicb tbe work 
II likely to completed; and 

(c) jf DOt. the reuo08 tbercfor ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAtLWAYS (SHRI 
MADHAVIlAO SCINDIA) : (a) There is 
DO lucb propOial at present. 

(b) Docs Dot arise. 

(c) With tbe funds allocated (or eJectri-
lea'ion durin. the Seventh Plan period. 
prioritiet ba.e been fixed to completo 
ehcIrtftcation of Trunk routes _ilb heavy 
deallty traffic. 

FI •• DCI.1 A •• ls.8ate to Baltalpar 
MII.lon Hospital 

S3'S. DR. PRABHAT KUMAR 
MJSHRA: Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pJeased to 
state: 

(a) whetber Bailalpur MissIon Ho.pitale, 
• leprosy eradication centre in Bitaspur 
district bas been liven aoy BfaDt 10 r.r; 
and 

(b) if Dot, the reasons fot not aiving 
... iltance to tbis Hospital wbel~ otber 
voluntary organisadons CDI·.ICd 10 
eradication of leprosy are liven Central 
• raol11 

. THB MINISTER OF STAYE IN THB 
MINISTRY Of HEALTH AND PAMILY 

WELFARB (KUMARI SAROJ 
KHAPARDE): (a) yc~ Sir. 

(b) Does Dot arilO. 

Import of Pam.,. f.r Sri.'''. left 
B.ak c. ••• Project 

5356. SHRI M. SUBBA REDDY: 
Will tbe Mlni'ter of WATBR RESOURCES 
be plC'8tcd to It ate : 

Ca) wbether tbe Government or Aodbra 
Prad"b bal .ou,ht permi •• fon to import 
bUJe capaci.y pumps for tbe Srt •• llam Left 
Baok Canal Project; and 

(b) ir 10, wben the permission Is likely 
to be IraDted , 

THE MINISTER OF WATER 
RESOURCeS (SHRI B. SHANKARA-
NAND): (a) Tbe Government or Aodbra 
Pradesh have requested ror permi_loo ror 
loutiol aloba) tcoden for procurement of 
buae capaci ty PUlPps. 

(b) The State bas been Informed tbat 
no prior approval ror tbis purpoM i. 
necessary. 

fTronJlall"n) 

n.lllralba ... ·J •• d.t,.' Rall.a, Lla. 

"3S7. SURI MANAKURAM SODJ: 
Will the Minister or R.AILWAYS be pleaacd 
to ItaC. : 

(a) tbe present scalC or the work 01 
construction or DaIUrajbara-la.dalpur 
railway lioc; aod 

(b) the .tcps taken/proposed to be 
taken io tb., roprd durio, tbe 80a0cia1 )ear 
1987-88 aod tho fuDda alloQted lor tbe 
.. me? 

THE MINISTER OF S1"ATE OF THB 
MINISTRY OP RAILWAYS (SHRI 
MADHA VRAO SCINDJA): fa) and (b) • 
The fe-appraisal 8tU'Ve" for O.lU'.Jb ...... 
laad.lpur (2)4 kma) ... BO J'ail •• , 1_ ia 
ill proar- witb 80 outIa, of Ra. 11' ... 
lat_ in 1981·88. aeport 'or D.n ......... 
ao"abat (95 tau) IOCdoA baa bMIt .-...et_ 
aDd • dialOige .. Ith Miallt17 01 Seeel .... 
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..... io1tlalect 'or luadiftl 01 tIliI NOdOD. 
Further action OA llowlbaC·Jaadalpur 
lICtioa will be coo&idered .rter compietioD 
01 .. l1U.oy .. 

[BIll lis"] 

M ..... Inel crouJ_.I I. Bl .. , 
(Kar .. taka) 

53'8. SHRl NARSINO SURYA-
WANSHI : Will tbe MiDist.r of 
RAILW A YS be pleased to Itatc : 

(a) wbelher thero ia any demaod from 
tbe people of Bidar (Kern.taka) (or openina 
of manned level cro.siop ioatcad or over-
bridaa; 

(b) ir to, tbe action ,.ken thereon; 
aad 

(c) if DOt, tbe le.tODI tbereto, 1 

THE MINISTER OP STATE OF THB 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The 
demand ia for a manocd level crossinl io 
replacement or a road under bridle located 
witbin Bidar ltation limill. 

(b) aDd (c). The demand is Dot 
acceptable on aarety coasiderations. 

Jape.tlltar. o. Pre.e1dfoa 01811-dn ... 
•• 0 .... C.IIdH. I. M.IIa ...... ra 

33~9. SHRI PRA T APRAO B. 
BHOSALB : Will the Minister or HEALTH 
AND FAMILY WELFARB be pleased to 
ltate : 

Ca) tbe amount spent year- .'ile from 
1984-85 to 1986·87 for prevention of 
bliodoesl amonlSt the children in Maha-
rashtra; and 

(b) ebe detail. of &be faull. acbi.ved 1 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ 
KHAPARDE): (8) Tbe _mouDt .peat 00 
lbe acbeme of prevention of blindness due 
10 Vitamin -At deIe_DCY ia Maba,.&bfra 
durina 1984· 8S. 198$-86 aDd 1986-87 an 
.... 19.5 lakbt. Ra. 9.2 lakba .00 lU4 30.7 
~~, ",,*,'"1,. 

(b) The State ba, covered J 8.S Jakbt, 
20.S lakba, 24.6 lakba children 1-5 yean 
durio. 1984 .. 85, 1985-86 and 1986-87 (upto 
January. 1987) respectively. 

Ltpro" Patient. fa State. 

5360. SHRI PRATAPRAO B. 
BHOSALB : WiJl the Minister of HEALTH 
AND FAMILY WELFARE be plea5ed to 
Itate : 

Ca) tbe number of persoos lutrerinl from 
JeprOlY io each State and Union Territor, 
as on 31 January. 1987; and 

(b) tbe name of the State bavin, tbe 
biab .. t Dumber or leprolY patients 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) A Itatement giviol 
the i eformation is lIVen below. 

(b) Tamil Nadu. 

St.te.eat 

NLElJ-Br~ak.llp 0/ UPIOlY ClUe. Il' 011 
31.1..87 

Sl. 
No. 

State 

1 2 

,. Aodbra Pradesh 

2. Assam 

3. Bibar 

4. Cujarat 

5. Haryan. 

6. Himacbal Pradt6b 

7. Jammo and Kashmir 

8. Karoataka 

9. Keral. 

10. Madhya Pred .... 

Cases on record 
alon 1/)987 • 

3 

478942 

19211 

311994 

76357 

lOBO 

4719 

5886 

164554 

88886 

1'6116 



.-11 """. • .4"....,., 

I 2 3 

11. Mabara.btr. 361762 

12. Maftlput' 6504 

13. Melba1.ya 5701 

14. Na .. 'and 2211 

IS. Orissa 242859 

16. Punjab 3133 

17. Rajasthao 17424 

11. Sikkim 191 

19. Tamil Nadu , 52S90 

20. Tripura 3293 

21. Uttar Pradesb 4818S4 

22. Weat BeDP' 319402 

23. A. and N. IIlaods 993 

24. Anmacbal Pradetb 1422 

25. Cbaodiaarh 64 

26. D and N Raveli 481 

'1.7. Delhi 9673 

28. Ooa 4794 

29. Laksbdweep 343 

30. Mizoram 54' 

31. PODdicberry 7183 

Total 3316716 

• Fiaures are provisional. 

Rb·er. Flo"IDI froID Nepal Into INI. 
5361. SHRI SYED SHAHABUDDIN: 

Will tbe Minister of WATER. RESOURCes 
be plea&ed to state : 

(a) the number of river. which flow 
,,,om Nepa' ioto todie u4 lbet" br.-", 

." -tile fad ... rl ..... .".... or .....,.,. ... 
wIIia1a ..., )Dha; 

(b) _belltH aD), overaD plaG ... .... 
ftol~ 'or ftood control aDd drainqe for 
eacb rI'Ver aystem: 

(0) the pI'OI .... made hi the ~Iop­
ment of • compretleMt.. plan ror tbe 
Mahaoand •• ub""'lem; aDd 

(d) whether tbere have been any DeIO-
,iatlool with tit. Oovernment of Nepal 
reprdinl tbe tributaries of tbe Mabaoand. 
lub-l)'Item. oriaioatJoa in Nepal , 

THE! MINISTER OF WA TEa 
RESOURces (SHRI B. SHANKAll"-
NAND) : (a) Rivera in the fol1owio. IUb-
system, or the OaD" flow from Nepal to 
India: 

1. Obqra tub-system 

2- Oudat sub ... '_' 

3. BUThi a.Ddak lub-IJmm 

4. KQJI.ub-eyatem 

s. Mabao.ao4a .uMy_em 

(b) Comptelleasiw lood control plan 
for the Iub .. yatem haft heeD prepared. 

(0) Comp""'m pl •• 01 800d coDttol 
for tbe Mabaoabda lub .... ystem updated io 
J&DUary. 1987 baa been circulated to Stalet 
and .n concerned for rouow up actioD. 

(d) PrelimlD." calt. have been helcl 
rep,dlol two tribut.riea of tbe Mahan.ada 
.Ub.IYltem. 

Ne. R.n"., Lla_ Iro. Pal", •• '0 Amr 
aDd Hode. to a.war. 

5362. SURI RAHIM KHAN: Will 
the Minister of RAILWAYS be pJcaaed to 
state : 

(a) whetber 00germneot are aware lb •• 
tbeTe il DO r.n tillk between Pal.al and 
AI".r aDd Hodel to Rewari; 

(b)........ Ooverol'DJDt propoH to 
provide rail facitk ... 10 thole places 10 tbo 
cur ..... t &aaoolaJ ,ear COY.riDI the route 
from fat.,. to Alwar yl4a Solmaa "'I. 
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Industrial .real, Ferozepur. Jldrka aod 
Hodel to Rewarl via Nub, Tauru, Dbaru-
Heta; Bhiw. ri .. More industrial areal; aocI 

(c) If Dot, wbetbfr such provisioD i. 
proposed to be made 10 tbe DCxt tlnaoct •• ,.r ., 

THB MINISTER OF STATE OF THS 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yea, 
Sir. 

(b) and (c). No. Sir. 

(TranllQflonJ 

Rrcolaltloa or E •• ml •• tloul Co.duet" 
b)' HiodllultUate. 

5]63. SHRI unAMRAO PAnL: 
wm tbe Minister of HUMAN R.ESOURCB 
DEVELOPMENT be pleased to atace : 

(a) whether it il • ract lb., tb. Union 
Governmenf had recoani.ed the examio.tioRa 
cooducteJ by Uindi Iostitutet for cotr), Into 
Oovernment &er\'ice tbrouab a preas relcuo 
dated 20 March. J 911 and at tbat time tbese 
Institutes were conductio. ex_mip.tionl in 
Hindi (literature) luhject only; 

(b) whether it i. abo a fact that many 
Hindi In,ti'ute' bave .tart~d oonductio, 
examinations in other subject. tau.bl in 
Malrie, Inter or B A. aloDlwlth Hindi 
literature for tbe last .i~ ,ean 50 lbat ,bole 
examination1 aro considered equivalent to 
Milrie or B A. and not only In Hindi 
.ubject; 

(c) ir !l0. whetber Government would 
Illuo orders to r«oantse the examinations 
taken in Hindi literature aJonawith otber 
subjectl tbrou,b Hindi Sabitya Sammelao, 
Pray.. (AUah_bad) for tbe purpose of 
appointment in Qovernmenc service; and 

(d) If thOle nrder. have be~D Issued. tbe 
detail. thereot and if not, the rea.onl 
tberefor 1 

THE MINISTER OF STATE IN THB 
DEPARTMENTS Of EDUCAtiON AND 
CULTURE IN THE MINISTRY OP 
HUMAN ReSOURCe DEVELOPMBNT 
(SHRIMATI KRISHNA SAH): (8) Y .. 
Sirt 

(b) to (d). A Dumber of volUDtry HIDelI 
orpnisatioD' in different partt of tbe country 
iocludiol Hindi Sahity. SammeJan Pray ... 
have been conductiog cxamioadooa aod 
awardill8 certificate. which have beeD 
recoaollod by Government •• beinl equiva-
leot to tbe .tandard of Hindi alone of the 
level to which it hat beeD equated. ThetIe 
certificates I,e cooa1derM for empJoymeal 
porpoaea in tbe GovernmeDt wherever auch 
qualification bu been preecribed. The 
certificate •• o .warded by Hiadl ollllol-
salion. do Dot automatically make a penon 
cliaible to appear 10 a rotula... aamioatlODi 
of all .ubjecta of boards aDd uolveraiti. 
lucb at Matrie, Intermediate, B.A .• etc. 

Publlcatloa of Rail"., TIID. Tabl_ 

5l64. SHRI NARAYAN CHOUBBY: 
WIU tbe Minister 01 RAILWAYS be pleuod 
to Itate : 

(a) whether fun-Bodpd All lodio Tim, 
Table II to bo publisbed in rbo Deaf 
future; 

Cb) whelber it is Il (act that tbe pruenl 
publication "traina at • alanee·· .. tisBa only 
the Plssengen wbo tra'Yel in Rajdbanl 
a.pres_ and air-conditioned compartmontl 
llooriol tboac who travel 10 other ordinary 
.ralm and in tbrouab aDd IOCtional 
carriaael for whom no informatioD I. liveD; 
aDd 

(c) wbethor aDY Ministry would take 
atfPl to print tbe timiD" of u.octional and 
throuab carri_pa" to make tbis all India 
·'traioa at a alaocc·· more necdwolaby aDd 
altO print tbe .ymbots or '.CiUtfo. available 
at tbe Itatiool 10 it 1 

THB MINISTER OF STATB OP THS 
MINJSTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a> to (0). 
"Traina at a Olanee·' pubUsbed by tbe 
Railway. cootaioa detan. or all Mail' 
Expr08l trains ruonina on the varIous im. 
portao, routc:a io tbo country. besides otber 
ioformatlon ueerul for 1001 diltance pa ..... 
prl. Zooal RaHway, leparatel, publilb 
ranwa,-"i. time tabJ .. wbleb .ive detail' 
of 8U tralDi and relevaot iDfOl1D8t1oa about 
,brou.b aod aectJooal carr...... ,COPPI" 
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of all trains and indicate facilitiel available 
at the It8Cl008 through symbols. 

[T'D""lolloII) 

Fadlltlel to Licer.led Railway Porler. 

5365. SHRIMATI USHA VERMA: 
Will the Minister of RAILWAYS be pleased 
to atate : 

(a) whether licen~ed railway porters are 
demanding tbe statuI of clast IV railway 
employees and all tbe facilities except salary 
wbich ate available to regular Clasa IV 
railway employees: 

(b) 'li'w'bcther Government have received 
"ny memorandum from the Nativna' 
Federation of Railway Portc:rs. Venoors and 
Bear~rs in this connection; and 

(c) the action beiDa taken by Govern-
ment in tbis reaard 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRt 
MADHAVRAO SCI~nIA) : (8) and (b). 
Yes, Sir. 

(c) The pi>Clen are only granted 
ror cClrrying pas"engen' luiasge In 
premises on fixed porterage charlet 
coHected (rom the passcoaers dirc:ctly. 
therefote, nllt po~siblc Co trcat them 
with cIa", IV railway employees. 

[Engll.lIl) 

licences 
railway 
to be 

J tis, 
at par 

ServJce. aad C'eanlinM. 'n Kerals Bound 
Train. from Delbl 

'366. SHRI K. MOHAN DAS: Will 
tbe Minister of RAILWAYS be pleased 10 
stale: 

(a) whether Government are aware that 
Kerala hound trains from Delhi lack proper 
services and cleanliDc'J8; and 

(b) If 10, the steps beina taken to ensure 
deanlinels and lood lervice. 'n rbeae 
trains? 

THE MINISTfR OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
ldADHAVRAO &CINDIA) : (a) No. Sir. 

(b) Does not arise. 

Ir .... alarltle. 18 BaJ Bba ... , RaJk,ot 

5367. SHRIMATI PATEL IlAMABBN 
RAMJIBHAI MAVANl: Will tbe Minlater 
or HUMAN RESOURCE DEVELOPMENT 
be pica sed to Ita te : 

(a) wbether Government are .... re 01 
the 'rreaularities 10 • B.l Dbavan' Rajkot: 

(b) the central afaDt liven every year to 
the 'Bal Dbavan' dUlin, tbe lait three yean, 
year-wise; 

(c) tbe preseot activities carried out at 
'Bal BbaY8o'; 

(d) how does the performance of 'Ba. 
Bbaven', Rajkol compare wllb other .tmllar 
centre. in Gujarat and lbe country; aDd 

(e) whether the ·Bal Dbavao.. Rajkot It 
involyed in a land scandal, if 80, tbe detaib 
thereor ., 

THE MINISTER OF STATE IN THB 
DEPARTMBNTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCB DEVELOPMENT 
(SHRI~1ATI KRISHNA SAHI): (a) to (e). 
The IBal Dhavln' at Rajkot is noC under 
thi. Ministry or the Bal Dhavan So<:icty or 
India. It b89 Dot been liven any arant by 
this Ministry or tbe 8aJ Bhavan Society. 
The Ministry i. Dot awaro of the irr~lulari· 
ties in Bal Bhaven, Rajk.ol or irs c:urreJ11 
activities. 

Surveyor AIR Trame by Indian AlrliD •• 

5368. SHRI SHANTI DHARIWAL: 
Will the Minister or CIVIL AVIATION be 
pleased to alate: 

(a) whether lodian Airline. had conduct-
ed • survey of futuro pa .. eDler. travelUoa 
by Indian Airlines to .acertain tbe pelceDtaae 
of increase in tbeir Dumber; 

(b) if 10, tbe detail. thereof; 

(c:) wbether tho Indian Airline. bad 
decided to purcbale lome air·bules after tht. 
8uney; 
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(d) if so, tbe Dumber of air-buses 
purchased indicatins the date of purcbase; • (e) whether it is a fact tbat tbe Indian 
Airlines provided Executive aod &anomy 
clanes in their aeroplanes only .rter purcbas-
101 these air-buses; aDd 

(f) if so, the reaSODS thcreror ., 

THE MINISTER OF STATE IN THE 
MfNISTR Y OF CIVIL AVIATION (SHRI 
JAODISH TYTLER): (a) and (b). Indian 
Airlines bad recentty conducted a survey 
with a view to dcterminiol tbe passenacr 
profile lucb as .Ie, sex and re8SOn.t for 
ara "el. oiC. 

(c) No, Sir. 

(d) Does nOI arise. 

(e) and (f). Indian Airlines provided 
executive aad economy classes 00 their 
A-300 aircrafC in the year 1982. At tbe 
time of purcbase of two A300B4 aircrart 
Indian Airlines also acquired es«"Utive elaas 
seau for (be Airbua aircraft purcbased 
earlier. Since the two ctass confiauration 
... introduced onl, in 1982, the Airbus 
acquired prior 10 1982 couJd not be with 
executive class &eat •. 

Na"od.,. Vid,al.,a. aDd Three Lan,aaae 
Formala 

5369. SHRI HUSSAIN DALWAI : 
SHRI NITY ANANDA MISRA: 

Will the Minister of HUMAN RE .. 
SOURCB DEVELOPMENT be pleased to 
atate : 

<a) wbetber Navoday. Vidyalayal will be 
provided facilities (or tbree languaae formula 
10 Ibat tbrouab iDter-chanle or studeDU_ a 
meaninaful step could be laken lacer for 
DatlooaJ Intear.lion; aDd 

(b) whetber any blue print for the 
curriculum bl. been drawn up and if so, the 
details thereof? 

THE MINISTER. OP STATS IN THB 
DBPARTMENTS OF EDUCATION AND 

CULTURB IN THB MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : <a> Yes, 
Sir. Que of tbe main objectives of tbe 
scheme of Navodaya Vid)alayas is to ensure 
that all students of Navoda),a Vidyalaya 
attaio a reasonable level of competeoce in 
three langui:lges as envisaged in tbe Three 
Language Formula. The scheme also 
envisaaes exchange of 20% students among 
Navodaya Vidyalayas beginDing from Class 
IX. Tbe exchange will take place OD 
school to school basis with one acbool beiDg 
iD tbe Hindi speaking area and tbe olber in 
non· Hindi speaking area. 

(b) The Navodaya Vidyalayas are 
following geDerally the curriculum developed 
by the National Council {If Educational 
Research and Trainioa (NCERT). Additio-
Dal measures to strenlthen aod furtber 
improve tbe curriculum aod scbool pro-
grammes will be takeD up by the Navodaya 
Vidyalaya Samiti on a continuing basis. 

ealt or PolsoalDIl durlog DioDer ID Lad, 
Hardlage HOlttl 

~370. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to sta te : 

(8) whetser there was a case of poison. 
ina during dinner in the Lady Hardinae 
HOltel; 

(b) It so, tbe number of students who 
f~1I sick after taking tbe dinner; aDd 

(c) wbetber any inquiry bas beeD 
instituted in tbis reaard and if so. tbe result 
tbereo( ? 

THE MINISTER OF STATE IN THB 
MINISfRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ 
K HAPARDE): (a) to (c). Tbe Lady 
Hardingc Medical College has reported tbat 
a lew studonts suffered from vomitting and 
diarrhoea on 4th March, J987. None of 
tbe students WflS in a serious condition and 
all of them recovered and tbe majority were 
discharged within 24 hours of admissioD. 
The matter il under InveatilatloD by ConeI«' 
authorities and remedial moasurea have been 
lak.D in this reaard. 
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DeralhaeDt of Box-wagons at H.DulAaogarb 
Oil Nortbern RaIlway 

5371. SHRI VISHNU MODI: Will 
tbe Minister of RAILWAYS be pleased to 
atate : 

<a) whether on 20 August, 1986. two 
box-wagons derailed at tbe mineral siding at 
Haoumangarb on Nortbern Railway; 

(b) if so. whether any inquiry was 
conducted into tbe causcs of derailment; 

(c) if so. tbe fioding tbereof; and 

(d) the action taken against thoso 
found rcsposible. if any ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No sucb 
derailment bas been reported. 

(b) to (d). Do not arise. 

[Tfaln.tlatloa] 

Sbort_ae of Women'. HOltel. 10 Collelf'I! 
EdDcatlooal InstltutioD' 

5312. SHRt O.L. BAITHA : win the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) wbelher it i.. fact tbat there i. 
areat shortage or women', hostels in 
varioUi colleges/educational institutions in 
'be country; 

(b) whether Union Government pro-
pose to eocoorale cODstruction of women's 
bostels by living special grants to various 
universities/educational institutioDs; and 

(c) if 10. tbe details tbereof 7 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHIUMATJ KRISHNA SAHI): (8) 
Althouab DO survey bal been conducted 
to &8sosa tbe exteot of sbortage or hostel 
accommodatioD for women, accordios to 
tDdicatioDl • "ail able. tbe exiatm. bostel 
facilitiol .r. Dol adequate to meet tbe 
4omand •• 

(b) and (c). The UGC bas been pro-
viding assistanco for the constfuction of 
bo~tel. in the Universities and Colleges. 
In tbe case of women's hostels. the Com-
mission has been aanctionioa grants to the 
extent of 75% of tbe approved cost against 
tbe usual 50% for men's hOMels. Further, 
the minimum requirement of enrolment for 
sanctioning development grants iotJudin& 
coo:'ltruccion of hostc)s hlAs been relaxed 
to 150 in favour or women', coUeaea from 
250 in ca. of o'ber collClcS. A new scheme 
for construction of hostels for both b.)y. 
and lirls in technical institution, is propoaed 
to be imp1emented from 1987-8ft. for whicb 
aD outlay of Rs. J,SO OU lakhs baa beeD 
made. 

AllotmeDt of Wagon. Co ~Iadby. 
Pradtah 

5313. SHRI M.L. JI-IIKRAM: Will 
tbe Minister of RAILWA YS be pleased to 
.tate : 

(a) tbe quota or waaons fixed ror 
Madhya Pradesh aDd tbe oanlber of W •• ODl 
aclually lupplied; 

(b) whetber there is aDY CUI in the 
quota aDd If to. cbe details thereof and tbe 
reaSODS therefor; BDd 

(c) the actioD taken by Government 
in thi. rC'lard ? 

THE MINISTER OF STATE OP THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) No 
state-wise quota. for W810nl are prescribed, 
nor are stati~'ics of W8aons supplied stale-
wise maintained. 

(b) and (c). 1)0 not arise. 

Harm'DI Effrct of Flourlde •• Tootb 
Palte 

5374. SHRI NIRMAL KHATTRI: 
win the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state: 

(8) whether any rc~e8rcb bas been 
conducted to prove tbat flouride conlained 
in tooth paste i. harmful lor bealtb; and 

(b) if 10. tho aotioo bolol takeo la 
tbll reaard 7 
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THB MINISTBR OF STATS IN THB 
MINISTRY OP HBALTH AND FAMILY 
WELFARB (KUMARI SAR.OJ 
KHAPAR.DE): (a) and (b). No, Sit. 
However. Ooveroment i, tener.tiDI data 
both for and aillost addition of flotJridc In 
tootb paste. A Committee has been pro-
pOIOd in order to .driH tbe Government 
roprdina the permissible limit or flouride 
coDlont ill toolh paste. 

Bibh, •• ar.Nadlkudl Rail"., Lloe 

537', SHItI M. IlAOHUMA 
REDDY: Win tbe Minister of RAlLW A VS 
be pleased 10 etate : 

(a) ",bether tbe work 00 tbe Bibi-
D8l8r-Nadikudi railway lioo i, .oina OD 
aocordina to ICb.dule; 

(b) if not. the reuODI for Ilow pro-
,rea OD tb'. project; and 

(c) tbe faraet date for its comple-
tion 7 

THE MINISTER OF STATE OF THB 
MINrSTRY OP RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a) and (b). 
It, proares, it accordiol co allotment of 
lunda. 

(c) 110 Kms b.1 been commissioned. 
Balaace 39 I'm.. is taraetted for com-
milaiooiDl io 1987·88. 

CooTer,loD of AdUabad-Naoded Ran"a, 
Uoe 

5376. SHal UTTAM RATHOD: 
Will tbe Mioi... of RAILWAYS be 
pleued to .tlte : 

(I) whether tbe aan_,. ba .. taka 
up tbe survey re&ardinl cODveBiOil .f 
metre pup lino froro Adilabad to Naodcd 
Ib Sout" Central Zolle to raeilltate collieries 
to PorJi and otber piICOl; 

(b) if 10. tbo amoun t speot 10 far; 
aDd 

(o) tho prOINII .. de 
reaar4 , 

tD Ib .. 

THB MINISTER OP STATB OF THB 
MINISTRY OF RAILWAYS (SHltl 
MADHAVRAO SCINDIA): (a) to Ccl. 
Survey for Parbbani ·Nanded-Adilabad 
conversion has been completed. E"pendi-
ture of about Rs. 8 Jakbs incurred 00 
survey and anotber RI. 26 Jaths approx. 
on preliminary works. 

In.alt to WODl8abood aad Ses Vul,.rlty 
10 Films 

5377. SHRI ARJF MOHAMMED 
KHAN: Will tho Minister or HUMAN 
RESOURCE DEVELOPMENT be pleased 
to ItaCe : 

(a) whether Government'. attention baa 
been brawn to news reports about a Dumber 
of films wbicb are full of 'insults to womaa-
bood' and ·sex-vulearily; 

(b) whether it is a fact that since ill 
creation in 1984, tbe Film CertificatioD 
AppeUate Tribunal (FeAT) bas passed 
maD), film. tbat Certification Board 
felt were unfit for exhibition aod 
allo resorted ahc cuts which were impoaed 
00 otber films; end 

(0) if 50, the dttai1s tbereof ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRJMATJ KRISHNA SAHI) : (a) From 
dme to lime complaints have been voiced 
io various quarters including newspapers 
reaarding vulaariey, obsctnity and insults to 
womanb()()d. AU 61ms meant for public 
exhibition are examined by tbe Board in 
accordance with tbe pre~cribed procedure and 
10 tbe lipt or Iuldelinel issued by tbe 
Ceotral Government wbicb include Int6' 
lllio : 

(I) Humao leosibilitles are Dot 
offended by vuJ8srity. obsceoitJ 
and depravity; 

(ii) Visuals or words depicting womOD 
io iIDOb), sen-IUt, to man or 
.JorJfyiol luch servility .. a 
pralaewottby quail" 10 flomea .... 
DOl PI'OIODted. 
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(b) and (c). Details are liven in tbo 

statemeot liven below. 

StalelDeat 

I. Films rtfu$~d Cert;Jica/~ by Board bul 
ordered for Certlficatioll by Trlbu"al 

1984 

1. Rakkshal (Malayalam) 

2. Idhu EOJa Bhoomi (Tamil) 

3. Spring Break (Eoglish) 

1985 

I. Ek Daku Shabar Mein (Hindi) 

2. Maio Cbup Nabio RabooD.1 
(Hindi) 

3. Gribalaklbmi (Oriya) 

4. Maficba Sdksbidar (Revited) 
(Marathi) 

1986 

1. Jawani Ki Kahani (Hindi) 

2. Aurat (Revised) (Hindi) 

3. Kaabmora (Telugu) 

4. Duraa Maa (Hindi) 

5. Udayam (TeJulu) 

6. Iosaniyar Ke Dusbman (Revised) 
(Hindi) 

7. Ardbaratri Anuradha (TcJulu) 

8 The Retrievers (Revised) (Bualish) 

9. Tuff Turf (Enalisb) 

10.. Barbarian Queen (Enalisb) 

11. Rambo : First Blood Part II 
(Revised) (English) 

J 2. Passage of the Dragon (Ena1isb) 

13. Tbe HiU. Have Sy .. Part II aDd 
Tri (Sqli.b) 

14. Tbo Esec::utiooer Part II (Reviled) 
(Enaliab) 

1'. The Zero Boy. (&,l1ab) 

11. Ca •• , 0/ FUnll which TrlbllllQl, "tlf 
WtU.,~d ,0ItI~ elll, ~tJrll.r ord.r.d by tIN 

Boarel 

1984 Nil 

198' Nil 

1986 Feature FUm. 

I. Gaoaa Ki Beli (Bbojpuri) 

2. Andberi Raat Melo Diy. Tete 
H8ath Melo (Hlodi) 

3. Oomai Vizbi.aJ (Tamil) 

4. Aookba loulo (Hindi) 

,. Tho Lonely Lady (Reviaed) 
(Bullisb) 

[)ocGlDeatarJ FAba 

1. Arter. thousand days (Eoalilh) 

Urdu Aeade.,. of Delli' Admlalaeradoe 

5371. SHRI MOHD. MAHPOOZ ALI 
KHAN: Will Cbe Minister of HUMAN 
RESOURCE DEVELOPMENT be plcucd 
to a'ate : 

(a) wben ... tbe Urdu Academ, of 
Delbi Administration let up and tbe anaual 
arane liveD 10 tbe Academy; 

(b) the actual amouot spent by the 
Acadcruy to prop.pte Urdu laoluap 
besldea donatilll book. to daenioa Iluden. 
and lor ,IvID, tcbolartbipe; 

(c:) Ytbetber Government bave mad. 
101 aoalysl. of lbe .orkin, of the Urdu 
Academy; 

(4) wbicb of tbe Urdu ICbooJ. in Delbl 
aro sbort of Urdu tcachers ltatinl tbe 
period for wbicb tbe deficieocy ea.' Its; 
aDd 

(e) If 10. wbat are tbo det.'11 tboreof 
aad reactioa 01 OOftl'DIDOO& ID ....... d 
tJaemo 7 
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THB MINISTER. OF STATE IN THB 
DEPARTMBNTS OF SDUCAnON AND 
CUL TURS IN THB MINISTR. Y OP 
HUMAN RESOURCe DEVBLOPMENT 
(SHRIMATJ KRISHNA SARI): Ca> The 
Urda Academy... let up by the Delbl 
Admioiatration 00 May 12, 1981. The anoual 
pants paid to Ie duriDl tbe 181' 3 ),ean are 
a. under: 

Year 

1984·15 

198'-86 

Plao 

1 S.7SaOOO.OO 

38.00,000.00 

28,00.000.00 

NOD-PlaD 

Nil 

3,85,000.00 

3,60.000.00 
- -- - - - -----..-- -- - _ .. _- - ----- ~ _.. _ .. _ ,,- ......... ~- -- _--

(b) The actual amouDt ape-D! by tbe 
Urdu Academy durin. tbeae yean i ... 
uDder: 

Year AmouDt spent 

1984-85 

1986·87 (Upto date) 

J 2,24.190.03 

31.36,639.71 

19,99.898 66 

(c) The ",orklo, of the Urdu Academy 
II beina superviled by Delbi AdmiotatratioD. 

(d) and (e). Two polta of Urdu 
teacherl. ODe at P.G.T. level and olber at 
T.O T. leve) are I),iol vacant ,iDee 
Octo~r. 1986 io .be follo.inl school. : 

(i) O.B.S.S.S. 
No.1 Jam. 
Masjid 

(II) O.O.S.S. 
".vell Aum 
KhaD 

One (POT) Urdu 

Ooe (TOT) Urdu 

ESpaU'OD o( Nay.' Airport at Coeb'. 

5379. PROP. K.V. THOMAS : Will 
tbe Minialer o( CIVIL AVIATION be 
pl ••• ed to Ita Ie : 

(a) what prop... bal been made to 
expand and modernilO tbe N •••• Airport at 
CovblD, 

(b) bow many fUpts are DOW operat1na 
from that Airport; 

(c) wbat J, tbe total revenue earned at 
Coobfo Airport; and 

(d) how many new fligbt. are likely to 
be operated to Kerala? 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SaRI 
JAGDISH TYTLER) : (8) Tbe work of 
exton,iOD and modification of termiDal 
buiJdiDI for providiol visitor. talltry and 
reataurant i. in prolleu. Navigational 
aid. viz •• Very Hiah Frequency Omni Raoae 
(VOR) and Non Directional Beacon (NDB) 
have already been provided. 

(b) Indian Airlines are operatio. 46 
BoeiD.-137 servicea to and from Cocbin 
Airport per week. Vayudoot is operatina 
3 aervicea to and from Cocbin per week. 

Cc) The total revenue earned from 
Cocbin Airport by tbe National Airporta 
Authority during tbe year 1985-86 i. 
approximately RI. 26.00 lakbl. 

(d) Subject to availability of aircraft 
capacity aod necessary infrastructurel 
facilities. Va),udoot plans to opt-rate air 
lervice between Cochin-Laksbadweep and to 
airlink Calicu' durina tbe Seventh Plan 
period. 

BoelDI .e"'c:e be'ween Tlrupatl and 
Vija,.".da 

5380. DR. CHINTA MOHAN: Will 
tbe MinISter of CIVIL A VJATJON. be 
pleated to alate : 

<a> wbether there is any proposal to 
introduce Boeina s~rvice8 to Tirupati and 
Vijayawada; and 

(b) if so. the time by which Ihis propo-
sal is likely to be implemented? 

THE MINISTER OF STATB OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : <a, and (b). Thero 
ia DO lucb proposal at prelteDt. 

Unlyerl", Itatus to Jamia-MIIII. 
III.ml. 

53'1. SHRI MUKUL WASNIK : 
. _HRI SYBD SHAHABUt>PIN : 



Win che Minister of HUMAN 
RBSOURCE DEVELOPMENT be plealfd 
to atate : 

(8) whether tbe Jamia Millia Islamia, aD 
~ucadonal institution wbicb is • 'deemed 
university' is beiog coosiderod for. Ceotral 
University Itatut; 

(b) if 10. whctber the proposal hat been 
approved by tbe Uoiversity Orants 
Comminion; 

(c) if 10. when such a status is to be 
livon; and 

(d) if Dot, tbe reasons chereof? 

THB MINISTER OF STATS IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATf KRISHNA SAH!): (a) Yes, 
Sir. 

(b) to (d). The proposal is bei.oa 
examined b) t he Government in tbe lilbt 
tbe or vic., of tbe Univ.:raity Grant. 
Commislion. 

Committee for ir •• tlna Itage carriage 
permit' to prJ •• te b ... oper.tor. 

5382. SHRI P. M. SA YEED : Will tbe 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Goycrnment bave consti-
tuted a Committee to clamine the feasibility 
of Irantinl stage carriage permit. to priva .. 
bu. operators; and 

(b) if 10, tb~ terms of reference - of tbe 
CommittC'CI and details of tbe ~hc:me ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : <8> Yel, Sir. 
The Committ~e has bee'l set up to examine 
lb. feasibility or Irant of Stage Carria,o 
permits in respect of busel of private opera-
tors under DTC operation. 

(b) Detailed terms of reference are: 

(i) The feasibility or otherwise of 
private operatiop •• iOGIQdio. tilt 

· . , 
.!I 

If.altai of .. parete permlta to ,ri .. ce operato,. or under DTC 
opera dOlI; 

(II) Nombot' of lueb private buMs tbat 
... , .,. IDducted. 

(iii) The lpeciftC route,l areu of 
operatioD of locb Private DUMa. 

(Iv) ArraDJICO)eDu for differential faro 
ICruetuR. 

(v) The metbod and procedure for 
araotlo, .uob permha aDd oliaibi-
lity criteria. if any. 

(vi) Measure locludio. lostitutlooal 
arraDaementi to control tbele 
_rvieee to eosure their rt'lularity 
and pUDctauJicy and prevent over-
cbaraiol. 

Scheme jf aoy. will be lormulated OD 
the basis of recommendationl of the 
Committee. 

a_enaUo. Qaota I. Tr.1M from G.,. 
to Delill 

'383. SHRI SATYENDRA NARAYAN 
SINHA: Will tbe Mini.tor o( RAILWAYS 
be pleated to atale : 

<8> whether there are adequate relerv.· 
tion qu.otaa for .leeper bertha in traiol ftom 
Ga,. 10 Delbi; 

(b) whether tb. reecrvatlon quota 00 
tbia roua. bad been increued in tbo I •• t 
ft v. ,earl; aDd 

(c) if Dot. tho realODI tbereof 1 

THB MINISTER OF STATE OP THE 
MINISTRY OF RAILWAVS (SHRI 
MADHAVRAO SCINDIA) : (8) Yes. 
Sir. 

(b) VOl. Sir. 

(c) Doea Dot arise. 

Tlcketl_ travelliDI 

5384. SHRI It.M. BHOYB: Will tbe 
Minister of R.\ILW A ya be ploqcd tQ 
,tato ; 
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Ca) wehtber Rai Iways have received a 
Jarge amount of ~eouc duriDl tbe past 2·3 
yeaf. by imposiul fine, etc. on ricket1e •• 
travellen; and 

(b) if 50, the detail. thereof. pertaininl 
to the last 3 yean, year.-w_ 'I 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHR) 
MADHAVRAO SCINDIA): <a> Yel t Sir. 

(b) The details or amount durin. last 3 
years is aiven below : 

1984-85 

Amount 884 35 
{lr Railway 
dues reaJis-
ed (in lakbs 
or rupees) 

1986 .. 87 
(upto 

Dec. ·86) 

1080.1 J )013.48 

---------- ------ --- ---_-- ---- ,--
(English] 

Tt'rm' or Refertlftc-e of Tt'danoIOl' 
Mllslon 

S385. SHRI NITYANANDA MISRA: 
Will ttlt Minisfer of HEALTH AND 
FA \11 L Y \\fPLFARE be pleased to state: 

(a) v.heCher Government have set up a 
T('chn('lJo~y t.'I~~k1n which will aid the 
sc~e01n or the 1\1inistry; 

(h) if so. the terms of reference of the 
Mis~ion; 

(c) whethtr the Mission has b~en 

a!4signcd any time bound a~sianment aod 
if so, (he detaill thereof for 1987; and 

(d) what are the acbievemt'Dts for 1986; 
if any? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ 
KHAPARDE) : Ca} to Cd). Two TechnololY 
Missions have been faken up In band under 

tbe M ioistry of Healtb and Family Welfare. 
Tbe details are al under : 

A Techoology Millioo tftJctd "Vaccina-
tion and Immunisation or Vulnerable 
population speciaJly childreD" bas been 
taken up witb the objectiYe or reduelnB 
morbldrty 806 mortalffy dae to diptberia 
pertulsis, tetanUl. poJioraylftis. tuberculosis. 
me .. Jes and typboid and to achieve self-
lutBeiency in vaccioe prod.etion. It I. 
proposed to achieve the taraefs in a time 
bound manner by 1990. The target for 
the year 1987-88 under tbis Mislion is at 
uDder: 

Beneficiaries Vacdno 1987-81 
---- --- - - --.. ----

Preanant women IT 18 

(66) 

Infanta DPT 16.9 

(75) 

Polio 5.9 

(IS) 

BCO 6 .. 9 
(IS) 

MeasJes 00 

(IS) 

The second Technolol)' Mission titled 
.clnte-gra1ed Vector Control of Malaria. 
Filaria and otber vector borne diseases" bas 
been taken up throuab the lodian Council 
of Medical Researcb. The terms of 
refereoee of this project &re to administer 
the feasibility of Malaria and/or filaria 
control by inte~rafed vector control methods, 
to study cost effectiveness of the alternato 
stratelY and to develop a modd for its 
extension to other "arts of the country. 
This mission is also expected to be over by 
1990. Tbe details of tbe targets fixed 
under this Mislion are 81 per statement 
liven below. 

The Missionl hive just b.en taken up in 
hand and are expected to acbieve the 
objectives by tbe stipulated d,tc. 

~ 
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Allotment of stalls OD platforml 0 r 
SuburbaD Sectloa or Bomba, 

(We.tero RaU".,) 

5386. SHRI ANOOPCHAND SHAH : 
Will the Minister of RAILWAYS be pleased 
to atate : 

(a) how many tea and rerrc:;bmcnt slall •• 
fruits and veselable stalls aDd book staUa 
were allotted durina 1 July. 1986 to 
31 December, 1986 OD tbe platforms of 
Suburban Sc~tion of Bombay on Western 
Railway; aod 

(b) tbo dotaUa cberoof with reasons of 
lucb allotments 1 

THE MINISTER OF STATE OF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
No fresb allotmeot for any stalls bas been 
done in respect of tbe platforms of suburban 
lectioos 01 Western Railway, Bombay, duriol 
lit July. 1986 to 31st December. 1986. 
However. in respect of two tea staUs at 
Oorcgaon stalJOD, which were allotted io 
previous years but bad not been installed on 
a~unt of a dispute reaardio& locacion. 
Divisional Railway Manager. Bombay 
Central, Issued Icuers OD 31.J2.1986 to tbe 
two aUottcea to stan stalls at specified 
locations on platform No.4. 

Name of project 
(year or receipt) 

CoSI in 
RI. eror.,. 
Irrip"oo 
bcocfha 
iD Th. Ha. 

--------------- -- - - -

Narmada Saaar 
(1983) 

MaD Project 
(1982) 

1393 
169 

44 
JI 

I Tranl/atlon) 

Irrllatlo. Project. of l\f.P. PeodJol 
for CJe.raDe. 

5387. SUR! MAHENDRA SINOH: 
Will tbe Mioistcr of WATER RESOURCES 
be plcased to slate : 

(a> tbe names of the IrrllalioQ Icbemea 
of Madhya Pradesb pcodina wltb tbe Centre 
aDd since when; 

(b) tbe details in relard to tbese scbemel 
and their Claim.led COlt; 

(c) a.;rcalc of cult'vilbl~ land, (oref.t land 
and Dumber of valh.llCJ Ilkel)' to be 
lubmcrjJ.cd; 

(d) what would be the uriiatioD 
potential uf lbebe ~cbeol.; and 

(0) tbe reasons (or wiuch each of (he 
.aid schelnes bas not been san~uoned aDd 
tbe lime by wbJch saOC110n iti hkely to be 
accorded 1 

THE MINISTER OF Y,'ATER 
RESOURCES (SHRJ B. SI-JANKARA-
NAND): (a) to (c::). Tbe rtQulred lofoJIDa-
tioa i. liveD below : 

Decail. of 
lubmcracDcc 
iD Tb. ba. 

Foret! Land - 40 I 
Cultur. Land -44 J 
Other Land - 7 , , 
Villapl J 
affected - 2S4 Nos. L 
Forest Land -Very f 
Other LaDd 

Vill.jel 
,ffected 

liUle I 
-1.1 f 

I 
-17 J 

l'-101. 

Prelcn' Position 
of clearance 

- - ._--_ 

Clearance from 
environmental 
a Dale and under 
Fore.t (CoolCr" 
valioo) Ace. 
1980 baa to be 
oblaiood by tbe 
State. 



·31 .~ Written AlUw~r.f 

India. Atr1ID" due. to V.,adoot 

5388. SaRI AMAR ROYPRADHAN : 
Will tbe Minister or CIVIL AVIATION be 
pleased to atate : 

(.) wbotber it i. a fact that Vayudoot 
owes a lot of moaey to Indiaa AirUocs; apd 

(b) if so. the amouDt 'berool aod tbe 
realonl for the delay io paymeDt 'I 

THB MINISTEIl OF STATB OP THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYfLER): <a> YOI. Sir. 

(b) The payment will be made after tIM 
amount payable to Indian Airlines towards 
the lease charaes of tbe F-27 and HS·748 
aircraft is flDelly acUled. 

RecommendatloD' or Fourll. Pa, 
CODlmluloD 

S389. SlJRI SURBSH KURUP: Will 
tbe Minisler of RAILWAYS be pleucd '0 
atate : 

<a> wbetber the recommendations or tbe 
Forth Pay COOlmisaioD rcp.rdiJ'l1 reviaccS 
r.Iea or If II ve Hio. .Uowan~1 daily allowaace 
bave been accepted by Goyernment; 

(b) if 10, wbelbor orden bay. beeo 
i"ued by tbe Government to .eca ,be 
revised rates; and 

(c) if DOt, wben tbe ordora ate capected 
to be iHued '1 

THB MINISTER OF ST A. TE OF THB 
MINISTRY OP R.AlLWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Y •• Sir. 

(b) Yea. Sir. 

(c) Does not arise. 

Doable Rallft)' Llae fro. Sa ....... ) 
to New Fankka 

5390. IHRI SURBSH KURUP: 
SHIU BAJU BAN _IYAN : 

Will tile Mini ... of RAILWAYS be 
pleued to .,.te : 

Written Answers 13i 
(a) wbether there Is any proposal for a 

double line from Sabeblunj to New Farakka 
lila MaIda TowD; 

(b) If 10, tbe details tbereof; aDd 

(c) if Dot, tbe reasons tberefor? 

THB MINISTER OF STATE OP THB 
MINISTRY OP RAILWAYS (SHltI 
MADHAVRAO SCINDIA) : (a) Doubliol 
of rail line from Sabebganj Link Ciibio to 
Maida Town via New Farakka is aD 
approved work. 

(b) It is an approved work at aD 
anticipated cost or R,. 29.81 crores. Outlay 
for 17-88 is RI. 5.S3 lakhs for preliminary 
works Jike soil iOVClliaarioD.. finaJi"lion or 
plaD8 etc. 

(c) Does Dot arise. 

laclwaloD of PioJore-S"arghat Road loto 
National H ilhtray SYltem 

'391. PROP. NARAIN CHAND 
PARASHAR: Will tbo Minister of 
SURFACE TRANSPORT be pleased to 
Itate : 

(a) whether Government of Himachal 
Pradesh bas requested Union Government 
(or tbe inclusion of tbe )ink road between 
Pinjore in Ambala district of Haryao8 and 
Swarabat of Belapur district in Himaebal 
Pradf'sh in tbe National Hiabway s),stem; 

(b) if so, the decision of tbe Union 
Oonmment thereon; aDd 

(c) if DO decision has been taken so (ar, 
tbe likely date by which a decisjon would be 
taken ., 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT) : <8> Yes, Sir. 

(b) and (c). Owinl to limitatioD of 
resource. UDder tbe CCDtral Sector Roadl 
proaramme in tbe 7th Five Year Plao. it i. 
premature to say at tbis stase about tb. 
poslibility of takiDI over tbe road iD 
qUOItiOQ iD the National Hiabways System. 

FI_ael.1 A_astaace for PublicaUoD ., 
Reference Books 

5392. PR.OF. NARAIN CHAND 
• AIlAIHAR.; Will tbe MiDilt. 01 
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HUMAN RESOURCE DEVELOPMENT 
be ,lealed to .. "ato : 

(a) whelher Government provide aDY 
fioancial assistance for tbe pubhcatlOD of 
·referencc· books like Dictiooarie., Grammar 
aDd Glossaries CCc. in tbe case of (calonal 
l.o8ua,cs whM:b are not included 10 tbe 
E.,btb l VIJl) Schedule of tbe CODllitutl00; 

(b) if so, tbe details of tbe assistance 
liven in tbis reaard during tbe paat tbree 
financial years iocludlnl the current financial 
year; and 

(b) Year Project 

(c) jf not. ahe reasona therefor and the 
details of tbo maouacripta ICnt to tbo 
Djr~tor.t. of Hlodi and Celltr.. IOI&itueo 
of lodian Lan.uaaca. M)lOrc for tbi. purpose 
aDd tbe I'CUODI for DOt uteodjoa aoy 
8oaac:tal usiataoce lor tbcir pubJM:atjool 7 

THE MINISTER OF STATB OF THB 
DEPARTMENtS OF EDUCATION AND 
CULTURE IN THE Ml~lSlR.Y OF 
HUMAN RESOURCE DbVELOPMBNT 
{SHRIMATI KRISHNA SAM): (a) ¥ea. 
Sir. 

Orantee Amount 
Rt. 

------_._------------_._--- -----------
1986·87 
1985·86 Dictionary of South 

Indlao Mua.c and 
Muslclaos. Fourth 
and Final Volume 
(Eoabsb) 

Department of 
MUSIC, University 
of Madra •• 

s,ooo 

1984-85 CompilaUOD or 
DtCUODall (SaotbaU) 

Ad.vard Scva Samiti. 
Kodapura. Mkloapur, 
Weal Ben .... 

(c) Does not arise. as tbe Central Hindi 
Directorate and tbe Central JnsUiute of 
IndIan Lanauaacs bave been pubh.bina lucb 
worka tbemselves. 

IDtlu.loo of TelDPle. aDd Moaameata 
io Lila 01 Protected MODumeot' 

5393. PROF. NARAIN CHAND 
PARASHAR : WJJI tbe Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to atate : 

(a) tbe namcs of tbe temples aDd 
other monument. Included In tbe bat 01 
protected moouments in tbe Statea of 
Jammu and Kaabmlf, Himacbal Prad.b, 
Punjab, Haryana and UOlon Territory of 
Cbaodjaarb; 

(b) tbe steps taken by Government 
to provide adequate protection to them as 
allO to eosure cbeir preservation from decay 
and mu~use; 

(c) whether any more claims for 
incluiion in ,be lilt are alao poadiDa with 

tb. Oovernmeot of lodia. from any of the 
States meotioaod above; aDd 

(d) if so, tbe detatl. thereof, State .. 
wise aDd the bkel, date or dt-tiStoo tD this 
reaard? 

TUB MINISTER OF STATE IN THE 
DEPARTMBNTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAH!): 
(a) A liat of centrally prolcc:te4 mODU-
meot'/Iites in the States 01 Jammu and 
Kashmar. Himacbal Pradesh, Punjab aDd 
Haryana i, liven in tbe Statement-I liven 
below. Tbere II DO proleC&ed mooumeotl 
lite in tbe UDioD TerritoI)' of Cbaodiptb. 

(b) Neceaury wah:b aod .ald .tail' 
have been poaled at major monumoDtal 
litea in tbese Statel. The monuments are 
inspected from tim. to time aDd oeceaaary 
steps ar. takeD for tbeir prc_rv.tioD and 
malntenaDCC dcpeodiol UPOD tbe require-
meou aAd Dracaor of the IDdividual 
mODumeDli. 
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(c) aDd (d). A lilt aivina a.mel or 
mOQuments/aitea uDder coOlideratioQ tor 
protection It liYeD in tbe ltatemeota·n 
liven below. After tbe collection, 8aall-
lation .nd counteniaoature 01 tbe data 
by Revenue authorities notification 
decl.rina tbe inteodon or the Contr.' 
Government to protec:t tbcle monumental 

eites and iovitio. objections from persODS 
Interested tberein is notiDed as required 
uDder the Ancient Monuments aDd 
Arcbaeolo,leal S ilea and Remato. Act, 
1958. Tbe declaratioD is made in individual 
cue. after coosiderinl objectioDs if any 
filed. The time involved io tbis process 
vari. in eacb case. 

ALI" 01 P'''',et~d MtJII"",."t./SII •• ,,, 'M Slat'8 0/ Jammu and KtlIlrml,. Himachal 
P'Qd.,II. Punjab, Har),a1la Rt/t:rrtd '0 I" R~ply to Pa" (A) 0/ Lok Sablta 

U"6'lIr,ed QIl~.tlon No. '39J /0' April 2. 1987 

SJ. 
No. 

I 

I. 

2. 

3. 

4. 

S. 
6. 

7. 

8. 

9. 
10. 

II. 
12. 

13. 
14. 

15. 

16. 

Localicy 

2 

Aventipur 

Aventipur 

Cbakradbar 

Kakapllf 

Kbrew (Sbika,pb) 

-do-

Ladbav 

Malanlpura 

Martan 

P.ysr 

aampur 

Randinbinapur 

Sbopian 
Shopiln 

Sbopian 

Verioa, 

11. ~andl 

J ........ Kat ... lr 

Name of monuments/aite 

3 

DI.trl~t A ••• t.a. 
Aveotisvara Templo 

A venti. varni Temple 

Ancient lite 

Ancieot temples 

Monolithic Shrine 

Remains of ancient temple 

Ancient temple 

Remainl of slupa above 
Malanspuri 

Dummva cave and Templet 

Ancient temple 

Remains of ancient temples 

Martand Temple 

Albad Sarai 
Burapura Sat iii 

Kbanpura Sara. 

Muabel buildinl round the spriog 

Dlltrlct Bar.malla 

Petba Mandt, 
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18. BaDiy.r AocJeot templo 

19. Fatebprb -do-

20. Pa r. spur Remains 01 • Itapa 

21. ·do- RemaJDI of • mooaltry 

22. -do- RomaiDi of • Chat tya 

23. Pat taD _atHlbeea Tempi. 

24. -do- Saokar. Caurisvara temple 

2~. Sumbal Aoclent IUe 

26. Taper Pratapaalvamf temple 

27. U.bkur. Excavated Rem.ina aod a~\eDt 
lite 

28. Wularlake Moeqoe and ocher ancient remalnl 
o! ebe illand 

-Ia ••• Dtlnkt 

29. Akbnoor Remainl of Ambef1lD 

District Katla.e 

30. Basobm Rock carvina. or Devi ridinl a 
lion 

31. .. do- Rock cam .... of Sf tal., Narada, 
Bhahma and Radba-Krishna 

32. -do- Vi.vevara Cave temple and otber 
cave temples 

33. Bila!twar Group of ancient temples 

34. Mabadbora Trilocbaoanath temple 

D •• trlct Srllt.ear 

3'. Burzahom Ancient alte with mepUtba 

36. Durllaoal Sankatachary Temple 

31. Hari Parbat Ancieot Temple 

38. -do- Oatel in tbe ram par. of tbe Fort 

39. -do- Moequo of AkhuD Man. Shah 

40. Srinagar Aocienl site at Bahdrolban 

41. .. do- Ancient ttmple at Bobri Kade1 

42. Earwap Excavated remaiDl and ancle~t ,it, 
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I 2 

43. Srioapr 

44, -do ... 

45. .. do-

46. .. do-

47. -do ... 

48. -do-

49. Wenaatb 

'0. Babour 

SI. ·do-

52. Kirmahi 

53. Ramnagar 

54. Ramnagar 

SS. -do-

S6. Ladakh 

57. -do· 

58. ·do-

59. -do-

60. -do-

61. -do-

CHAJTRA J2~ 1909 (SAXA) Written Answers 146 
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Excavated remains in PaodretbaD 

Kbanpb of Shah Hamdan 

Monuments known aa Pari Mabal 

Pandretbaa Temple 

Patbar M.·jid 

Tomb of Zain-ul·Abidin's mother 

Six ancient temples 

District Vdb.mpar 
Ancient site 

G roup of ancient temple 

Group of four temples 

Fon A ttributed to Raja Sucbet 
Sinah 

P.lace attributed to Raja Sucbet 
Sinah 

Samadh f of the Queen of Raja 
Sucher Sinab 

Lt'h Dlitrle' L~:tdakh 

Hemis Gumph. 

Ancient Oumpba at Thikesy 

Ancient Palace at Shey 

Buddhist Gumph. Pbyana 

Old Castle Leb. 

Ancient P4Ilace at Leb 

Himachal Pradesh 
~-~, ....... _~.~. __ ... -- -- ._ ... _._ .... _ ...... - .... ---~---------------.. ------

SI. 
No. 

Locality Name of Monument/site 

---_ ... ----~-- "--__ ._ .. _-_.-._- _ .. _._------------------------
I 2 

1. Dhatmaur 
2. .00-

.3. -Do-

4. -Do" 

3 
- ._--- ~---.-- -- -~ ----- - -~------~--~ ..... ----.-.----------- -------.----

Cbamb. Diatrlct 

Oanclb temple 

Laxmi (1 akhana) Dev; Templ-e 

Mani Mahesh temple 

Narsio8b templo 
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5. Chamba 

6. -Do· 

7. -00-

8. -Do-

9. .D('. 

10. -Do-

11. -Do .. 

12. Chbatrani 

KaDar. Di.trici 

13. A~r.lpuri 

14. Bdijmlth 

IS. Dilllura (K~11'1) 

16. Chain u 

17. Dasal 

18. Jdgat Sukb 

19. Ka: gra 

10. Kanll)'Jra 

21. Kotls 

22. Nasrur 

23. Nagar 

24. Nurpur 

25. Pathiar 

26. Tirs Sujanpur 

27. Upper Dharam!llsla 

Mandl Dil.rlct 

29. Mandi 
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Shri Bajresbwari tempte Bhardiach 

Sbr J Ban.i Gop.' temple 

Sbri Chamuadadevl temple 

Shri Hari Rai temple 

Shri Lakahmi Narayao ,'OUP ef 
temples in Mobane Hattoala 

Rock lCulpture depicting Sita 
Ram, Hunuman etc. Sarotha 

Shri Sito Ram temple in Moball. 
Banlo,", 

Shrl Sb.kU Devi templc 

Temple 

Temple of Baijoath and Sidhnatb 

Temples of BSlheshar Mahadeo 

Buddhillt stupa known as Shim Til. 

Temple of Charisbankar. \\Ilh Til. 

A miniature stone »aiva temple 

Ruined lort 

Rock inscriplion 

Fort 

Rock .. oul femples wit h sc~!I"turel 
lying in and ouh ide it 

T~mple or Oaurishani--er W.th its 
scu)"ture 

Ruined Fort 

Rock inscription 

Katoch Palace 

Lord Ed,in'. tomb 

Narbadclhwar tempi. including 
the paintings therein as wdl a. 
subsidiary shrines within th~ 
compound wall 

Barsola monuments 
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30. Maadi 

31. -00-

3:!. ..Do-

33. Tabo 

S. Locality 
No. 

1 2 

1. Amaoat Khan 

2. Fatehabad 

3. -00-

I. Bbalinda 

l. Ababar 

2. Ferozpur 

I. Datal. 

2. ..do-

3. Kalendur 

1. Oak-hoi 

2. -do-

3. .do-

CHAltRA 12. 1909 (SA.KA) Wrlttt'n AnSWt'r.f I~O 
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Paocbvaktra temple 

TriJokinatb Temple 

Ardbnarisbwar Temple 

Laual and Spill 

Punjab State 

AlDrltsar Dlllrirt 

Buddhist Monastary 

Name of Monument/site 

3 

Ga,eway of the old Sarai Akbar 
or Jabangir on tbe old Delhi aDd 
Labore road 

Gateway of tbe old Sarai Akbbar 
or Jabaoair 00 tbe old Delhi and 
Labore Road 

Ram Ba&b Gate 

BIa.ilada District 

Fort 

Ferozepore District 

Mound known as Mud Fort 

Sacaaarbi Memorial 

Garda.par Dt.triet 

J .. U.Ddur Dlstrkt 

Barqdari gcncraUy known as 
Anarkali 

Sbamsber Khan's tomb 
Takbi-i-Akbar 

Muabal Bridle 

MUlbal Kos MiD.r, three miles. 
to the North-west or n.khoi 
Sarai ~ 

Sarai includin.aatcw., 
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4. Dakboi Mokodar Nurmabal 

S. Na,ar 

6. Nakodar 

7. Nurmabal 

8. Villaae KatpaloD 

I. ObUDll'ali Rajputao 

2. Lasbiri Khan 

3. Ludhiaoa 

4. -00-

5. Sunet 

6. SUDDabawl1 

1. Rupar 

SI. Locality 
No. 

APRIL 2, 1987 
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Seven Kot Minars on old Bad ... 
ababi bi&hway from Delbl to 
Labore 

Tbeb Gatti (Mound) 

Tombs of Muhammad Momlo 
aod Hoji Jamal 

Sarai iDCluding pteway 

Aocieot mouod 

LadlaJaoa DlsCrlct 

Rapa, DI.trlct 

".r,ana State 

Kat Minar 

KOI Minar 

KOI Minar 

Kat Minar about three mile. 
east of Ludbianl 

Ancient lite 

Ko. Minar 

Mound near Collep compound 
-------------------

Namo of Monumeot/.ite 

-----.~- ----,_ ------ _._-----------
1 2 

1. Ambala 

2. Alapur 

3. Anao&pur 

4. Auranpbad 

5. Bancbchari 

6. Baocbcbad 

V. Bbulwana 

8. Farrukboapr 

9. Gudbpuri 

A.bal. Dlstrltt 

GarpOD District 

3 

MughaJ Koa Minar 

Ko. Minar No. 18 

BUDd or Dam 

KOI MiDar No. 22 

-do .. 

-do-

-do-

No. 24 

No. 25 

No. 27 

BaoU Gbau. ~ AU Shab 

ICOI MiDar No. 1 fS 
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10. Oudbparl 

11. Hodal 

12. Khatat. 

13. Kber. Sarai 

14. Kbulropur 

15. Kbwaja Sarai 

16. ..do-

17. Lak.barpur 

18. Mawai 

19. Mujeaaar 

20. Sarai Ali Verdi Khan 

21. palwal 

22. Sikri 

23. A.rob. 

24. Sarw.1. 

25. Faeehabad 

26. Pacebabad 

27. -do-

28. Mansi 

29. -do-

lO. Hiasar 

31. ..4.10-

32. ·do-

33. -do .. 

34. ..do-

35. -do .. 

36. Sina 

CHAITRA 12. 19® (SAKA) Written Answers J~4 
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KOI Minor No. 17 

lil~r I) •• trlct 

-do- No. 26 

-do- No. 23 

-do- No. 21 

-do- No. 20 

-do- No. 10 

Mugha) Brid,e ovor Buddbia-
wate Nala 

Surajkund muoory tank 

Kot Minar No. t I 

-do- No. 13 

Mosque of Ala Vardl Khan 

Kos Minar No. 19 

-do- No. IS 

Mound 

Small roofless mosque 

Humayuo's Mosque 

Lat of Feroz Sbab 

Ancient li~ at BaDwall Sotbor 

Bani Gate 

Ruined Qila 

Firoz Shah·8 PaJace and 
Tabkhaoas 

Oujri MabaJ 

Lat-ki-Masjid 

Sculptured bracket 00 tbe 
outer well of the butiol! of 
tbe fort close by Poroz Shah'. 
Mosque 

Talaql Gate 

Tomb of tbo Cball. Hafiz 

Thor mouad 
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Karaal Dletrld 

37. Adbor Kot Minar 

38. AmiD Kot Miaar 

39. -do- Ancieot monad 

40. Bbeni Kalan Ko. Minar 

41. Bbi.anl Kbera -do-

42. Da. -do-

43. Fltebpur -do-

44. Gbarauoda Gate way of Muabal Serai 

45. -do- Two Kos Miaar 

46. 'atipur Kos Minar 

47. Kala Amb Obelisk commomoratina tbo 
Third Battle of Panjpat 

48. Karnal Cantonment Cburch Tower 

49. -do- Cantooolcot Northern cemetery 

50. ...do- European soldier', af.Yes 

51. -do- Two Kos MiDaR 

52. Kiwana KOI Minar 

53. Koband -do-

54. KutaiJ -do-

SS. Manana -do: 

56. Mobrl -do-

57. Paoipat Fat-i-Faiz Gate 

S8. Psnipat KI buJi Balh mosque 

59. -do- Site of Ibrahim Ladbj·. COlllb 

60. Panipat t.,., DDIII' Two KOI Mioara 

61. Tarar AI_aa KOI Minar 

62 .. Taraori Two Ko. Mioan 

63. Thanetar A~ieot mound known ., "Raja 
Karn-ka-KiI." 

64. -do- Ko. Minar 

65. -do- Patbar Mujid 
66. -do- Sbaikh Cbillj'. tomb 
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67. Saral Sukbi 

68. Sbababad 

69. SiwaJi 

70. Siwan 

71. Zainpura 

I. Narnaul 

2. -do-

l. -do-

1. Akbarpur Barota 

l. Baiyanpur 

3. Ganoaur 

•• Ja8dishpur 

S. Jawahri 

6. Khokra KOI 

7. p"'Iehm 

8. Mohan Bari 

9. PlIlochi Gujran 

10. Rajpur 

11. Sonepat 

12. .. do-

CHAITaA 12. 1_ (SAKA) 

Kos Minar 

-do-
-do .. 

Tbet Polar 

KOI Minar 

3 

M •• endra.arb DI.trltt 

.".at Dlltrlet 

Sta'ttmfat·11 

Jai Mabal aDd Adjacent land 

Shah Ibrahim·, Tomb 

Shah QuU Khan·s tomb 

Muabal Roe Minar 

-do-

-do-

.do-

-do-

Site known .5 Kbokra Kot 

Sbabjabao Beoli 

Site or ancient city 

Muabal leos Minar 

-do-

-do-

Tomb of Kbwaja Kbizr 

A List Itlvina ~nmf!f ol·\'O"""'~I1IJ/SI'1!1 under Conlidl'ral/on lor Protl'ction Rell!rr~d 
to In R,.ply to p(Jrl «') "1 L()k Sabho Un,tarre-d Quell/on No. 5J9J lor 

AprIl 2. 1987 

Jammu and Ka.bmlr State 

1. Rock·cUI sculpture at Apeti Monastcry Distrltt Karin 

2, Lak it Monastar)·. Leb 

3. Rock-cut four Armed Bodbi Satavi. Mulbckh, District Kar,U 
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PD.Jab 

1. Ancient site and Budbi." Stupa, SaD,bol. District LudbiaDa 

nar,aaa State 

1. Ancicot Tank and Cbbatti at 8aJlabbaarh. District Faridabad 

2. Ancient mound in viii_Ie Rakbilarhi. District Hi ... r 

3. Ancient Mound at Nauraoaabad, Diltrict Bbiwaoi 

HI •• daal Practe.b 

1. Pboo Oumpha at Tabo, District Lahaul and Spiti 

2. Summer Oumpha at Tanauit 

3. Mirkul. Devi Temple at Udaipur 

Separate Arcbaeoloa1cal Circle fnr 
Ilim.chat Pradesh 

5394. PROP. N"kAIN CHAND 
PARASHAR : wm the MlOlsttr of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) wbether Government have taken a 
decision to set up a separate Ar~hneoloiical 

Circle for Himachal Pradesh; 

(b) if so, the likely date by which the 
Circle would be set up; and 

(c) if not, wbetber such a decision 
would be taken at an early date 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OP EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVE.LOPMENT 
(SHR1MATI KRISHNA SAHI): (a) A 
Mini·Clrcle has started functIoning from 
1.1 1985. 

(b) Ilnd (c). Do not arise. 

Financial Alliltance to Voluntary 
OrlenllalioDs by Natlooal 

Arcblege. of India 

S39S. SHRI CBINTAMANI lENA: 
Will the Minister or HUMAN 
RESOURCE DEVELOPMENT be plealt'd 
to ~tate : 

<8> whether the National Archives of 
Ind4a hal instituted a scbeme of financial 

assiltanee to 
educational 
preserva' ion 
script.; 

voluntary ora.nisations and 
institutions r or purchase. 

and publication or manu-

(b) if 80, the details of the ,cheme; 

(c) tbe mode or financial assistance 
(rom various lources; and 

(d) the total amount of expenditure 
likely to be iocurred OD tbe .ch~me 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCA1"ION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAH): (8) Y~'. 
Sir. 

(b) Under tbe Scheme, finaacial llSft.is-
fance is liven to voluntary oraanisationt. 
educational inltitution., libraries, rnU5eums 
and uoivertitie. for prelervation, listiolt. 
cataloguing, evaluation and publicatioD of 
manuscripts and also microftlminl or rare 
aDd valuable manuscripts. Subjtct to a ce.-itina 
or R", 2 00 l.khl in each case, financial 
assistance is aiven in the ratio of 7.5:25, tho 
Central Oove1'nmet share beiol 
75% aDd tbe mafcbio. 
contribution of tbe concerned party beiDI 
25%. In tbe case of Ceotral Universities. 
the Central Government be .. n tbe entire 
expenditure. AppliCAtions Ife invited 
throuab neWipaper advertisemenls and 
Circular .etten to an ~tate/U.T OovernmOD., 
aoeS all Qoivenltlet, 
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(c) Applications are considered by a 
Orants Committee and payment is made by 
bank draft. from the budget allocation 
of tbe National Archives of lodia for tho 
purpose. 

Cd) A provision of RI. 250 lakbl exists 
for tbe scheme in the 7th Five-Year Plan. 
The expenditure during 1985-86 was RI. 
34.10 181th, and that during 1986-87 il RI. 
31.25 !akhs 80 far. 

Cont.lnerl.atloR Scheme of Shlpplol 
Corporation of ladl. 

5396 DR. 8 L. SHAtLESH : Will the 
Michler of SURFACE TRANSPORT be 
pleeased to state: 

(a) whether tbe Shipping CorporatioD 
of India is ntlW worle ing on a scbeme which. 
when intf(,'Iductd, win enahle if to offer 
container service~ to all part' or the world: 
and 

(b) if 50. the broad outlines or the 
scheme and the capital ollrlay involved in 
tbe proposed containerisation ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SllRFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). 
The Shipping Corp<"'ration of India Ltd. is 
pre~ently operatins a worldwide container 
service to major ports in the world, either 
directly or by transhipment, with the 
cxtt"ption or p<'rts in South Africa. In tho 
interest of trade, SCI hal decided to carry 
cargo to intrrior destination, with tranship-
ment arranaemente ofJerinl multimodal 
transportation, with the assistance of some 
or the major carriers wb\ch is based on 
Ilot arrangements. No additional capital 
outlay i§ involved tn this scheme. 

Sweden 10 Gift Column Cbromatograph, 
Plante 

5397. DR.B.L. SHAILESH: Will 
tbe Minister of HEALTH AND FAMILY 
'9fELPARE be pleased to state: 

(8) whether Sweden is airtina 3 colum-
chromatolrarby plants this year; 

(b) if so, where tben will be Installed; 
. aod 

~c) whether one set or these would be 
inltalled at either of tbe two Central 
Government Hospitals in tbe Capital ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ 
KHAPARDE) : (a) and (b). No please. 
Only one ples",a 'ractenation Unit baled 
on column Chromatography method i. 
beiDa iu~t8l1ed at KEM Hospital, Bombay 
with financial assiatance from Swedilb 
Internatioual Development Aaency (SIDA). 

(c) Does not arise. 

Import 01 BOlles 

5399. CR. RAM PARKASH: Will 
tbe Minister of RAILWAYS be pleased to 
atate : 

(I) wbether it is a ract tbat dOlplte 
indiaeooul technology available in tbe 
country, Government are importing boaies 
'rom abroad: 

(b) if 10, tbe realOOI therefor; 

(c) tbe details of boaie. likely to be 
imported durina the next two years; and 

(d) wben tbe Railways would be lelf 
lufficient in the, manufacture of boaies ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
M ADHA VRAO SCIN DIA) : (a) aDd (b). 
No, Sir. The few freisht bOlies beiDI 
imported represent stale-of·tbe-art tecboo-
10lY Dot available iodiacnously. The,. are 
beiol imported to select the mOl' suitable 
type-coverina hiaber operational dficiency 
aDd senice reliability, easier and reduced 
mainteDance, reduced ineffective. and biaber 
availability of wagonl for traffic use-for 
indiaenous manufacture in techoical 
conaboration with tbe foreip manur.c-
ture(I). 

(c) Orders bave been placed for 19 DOl. 
each of nine desilol of (reisht bo,ie. After 
prelimioary testa and trials of these in India 
a sbort list will be made and about 600 001: 
of eAcb of tbe abort·li.ted typel WOuld be 
importod for o.tOlldtd tr"~ 
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(d) India is, by and larae, self 
sufficient in the manufacture of (reisht 
bogies. 

Speedlo& up of Sbort DI.taDC'e Trains 

5400. CH. RAM PARKASH: Will 
tbe Minister of RAILWAYS be pleased 
to state: 

(8) whether there Is aoy prop..> .. ' to 
increase the speed of traios coveriol sbort 
distance travel; 

(b) if so, tbe detail~ thereof; and 

(c) .." hether tourist centres such ., 
Kh3juraho and Sancbi are proposed to be 
included under this scbeme ? 

THE MINISTER OF STA.TB OF THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA) : (a) and (b). 
Besides inter-city trains, most of the short 
dic;tance trains are stopping paueopr 
services catering to the requirement of 
commuter traffic. However, wberever 
posi\ible these are beina speeded up. 

(c) Jbansi, which serves Khajuraho, and 
Sanchi i~ already linked wilh Dtlbi and 
BomblY by fast trains. 

Unloadlna of Baggage by Vayudoot at 
I-'yderabad 

5401. DR. T. KALPANA DEVI = Will 
the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether Government are aware of 
the lonl delays in unloading of bauaae by 
Vayudoot at Hyderabad airport; 

(b) whether unloadina take. more 
time than the actual fhaht of Vayudoo!; 
aod 

(c) if so, tbe details o{ stepa beiDa laken 
to tone up the efficiency of service of Vayu-
doot at the airports especially at Hyderabad 
Airport ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : <a> and (b). There ia 
00 iuordinate dela, in de~\'cq 01 balPee 

to tbe paacnaers. The bauaae i. oormally 
delivered in about 10.IS minutes after 
ani"a) of tbe fliShl. 

(c) Does Dot arise. 

Breakdotra ID Co.pater Reltnatloa 
.y.tem ollA 

S40Z. DR. T. KALPANA DEVI: win 
tbe Minister of CIVIL AVIATION be 
pleased to state: 

(8) whether Government are aware or 
the frequent break. down In computer 
reservation system or Indian Airlines; 

(b) wha tare tbe reasons (or frequent 
failures; 

(c) whether Government have fiud 
r.poD.ibiUty in this rtaard; and 

(d) the remedial fltC'pS taken/proposed to 
remedy this situation? 

THE MINISTER OF STATE OF THB 
MINISTRY OP CIVIL AVIATION (SHRI 
JAODISH TYTL ER): (a) There have 
been no frequent breakdowns ;n the compu-
terised reservation !,JCem of Jodian Ai,Hoee. 
By and larac. this ',lItem b .. beeo (unctioo-
ina satisfactorily. 

(b) to (d). Do DOC adlc. 

Proposal ror Declaration of Roads In 1-1111, 
Are ••• 1 N.tional Hllb".,. 

S401. SHRI C. JANGA REDDY: Will 
tbe Minister of SURFACE TRANSPORT 
be pleased to atate : 

(a) whether Oovernmenl have received 
proposals from various Ststes to approve 
certain roads io billy areas all National 
Highways to belp early development work. 
(or the bill people; and 

(b) if 10, tb. nam.. or .ueb billy 
roads and tbe reaction of GOyerDIDIDt 
thereto? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT): (a> and (b). 
Roads arc dec;laarcd •• National Hi,,, • .,.. 
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Got on the buia or local requirements lucb 
a. area, relion, population etc. but keepiDI 
the codntry at a wbole. subject to ~rtain 
laid dowD criteria ineludinl availability of 
rosources for the purpose. Various State 
Governments bave been .endin. proposals 
fer declaration 01 certain St8&e roada ... 
N.cioo:d Hi.hways which include bill areas 
a. well. However, owing to mca,re 81)0-
catton of fuod, durinl tbe 7tb Pive Year 
PJao, it I, DOt pOI1Jibie to make any new 
additions in National Highways System at 
pr_nt. 

I.,act 01 Pa ••• Daer s.r91 ce F~e OD 
Dome,tlc Trame 

'404. SHRI SANAT KUMAR 
MANDAL ~ Will tbe Minister of CIVIL 
AVIATION be pleased to stare tbe likely 
impact on tbe domestic traffitoi. of passenger 
service fee particularly wben tbo air 
rarts are being raised flom tbe l,t of tbit 
month ? 

THE MINISTER OP STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAODlSH TYTLER): The impact of a 
amall passcnlcr service fee on domestic 
traffic is Dot eapected to be material. 

C08.tru~tloD Work 0.5«ODd 
Hoolbl, Bridie 

'405. SHRI SANAT KUMAR 
MANDAL : Will tbe Minilter or SURfACB 
TRANSPORT be plcuell to .tatc : 

(a) bow far tbe coostroctloD work OD 
tbe Second overbridac over tbe Hoogbly io 
Calcutta is bebiod tbo Icbcdulc: 

(b) tbe reasollS tbereror; and 

(c) Its impact 00 lb. COle escalation 
factor ., 

THB MINISTER. OF ST A TB OF THE 
MINISTRY OF SURFACE TRANSPORT 
(_It I aAJesH PILOT): (a) 10 (c). Tho 
...... " tit .. , co lie comploted b, Marcia. 

1990 which is the revised date of 
completion. 

Lones 8affere' by Hotel Corporallon 
or Ind'a 

$406. SHItI AMARSINH RATHAWA : 
Wtll tbe Minister of CIVIL AVJATJON 
be pleased to state : 

<a) whether it is a fact tbat the Hotel 
Corporation of India, a wholly owned 
subsidiary of Air Jodia, bas suffered bugo 
losses; 

(b) tbe total Dumber of botel, with 
its locations; 

(c) tbe extent of losses suifer"d durin. 
tbe last three years in each botel; and 

(d) tbe steps taken to check tbe losses 
io future? 

THE M1NISTER OF STATE Of THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDJSH TYTLER) : (8) Even tbouab 
tbe compaoy bas made operatiDa profits, due 
to beavy burden of interest. depreciation. 
etc., tbe company bas incurred losses durin. 
tbe last three yean. 

(b) and Ccl. A statement cootainlDI (be 
requisite informatioD is giveo below. 

(d) The following steps are contemplated 
to reduQe 10SM : 

(I ) Increase io room tariff; 

(2) Revision of rates of Food and 
Beverage Items; 

(3) Close sCNtiay of expenditure; 

(4) Re-oraanfsat'on of lbe martetioa 
depattateot witb a view to achieve 
biaber occupancy in all the uoita. 
specialty at Centaur Lake View 
Hotel. 5rIo8,1'. 
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StatelDeat 

Tht! number o/llott'/l '''''S by lite Holel Co, po,atlolf of IndiQ Ltd. '''eir I veal/un and 
p,ofitllosllnclIT,~d by each hotel/or ,Itt' IH'/od 1983.84 In 1986-87 

Location of the hotel 

1 

Centaur Hotel. 
Bombay Airport. 
Bombay 

Centaur Hotel, 
Delbi Airport, 
New Delhi 

Centaur Lake 
View Hotel, 
Srinalar 

Centaur Hotel, 
lobu Beach, 
Bombay. 
(Partially commissioned 
ID August, 1986). 

1983-84 

2 

178 21 
(Profit) 

305,22 
(Loss) 

107.93 
(Loss) 

Period 
1984-85 1985·86 

3 4 

230,14 
(Profit) 

278 10 
(Loss) 

266.55 
(Loss) 

237.9' 
(Profit) 

21582 
(Loss) 

27667 
(Loss) 

1986-81 
(Estimated) 

(Rs. in lakbs) 

21 J. 70 
(Profil) 

73.60 
(Los&) 

2547S 
(Los!!) 

I SO.50 
(Lost) 

----, ,--_._-- - ~---- ------ - -_, -- -- . 

AIDS C •• e. Reported to WHO 

5407. SHRI AMAR SINH 
RATHAWA: Will tbe Minister of HEALTH 
AND FAMJLY WELFARE be pleased to 
atate : 

Ca> the total number or AIDS cates 
which bave been reported to tbe World 
Health O'pnisatioD 80 far; and 

(b) the total Dumber of CUCI reported 
from Asian Reaion ioeludwi Jodia ? 

THB MINISTER OF STATE. IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPAR DE) : <a) Till March, 12th 
1987, 43380 AIDS cases have been reported 
to tbe World Health Ora8nisarion. 

(b) So rar 103 cases or AIDS have 
been reported from Asia iocludm, Jndia. 

Committee for each POlt to En.ure 
Utlll •• tloD and ~oderQllatioD 

of Equipment. 

5408. SHRI SOMNATIJ RATH : Will 
.bc Minister of SURfACE TRANSPORT 
be pleased to stale : 

(a) whether there Is any proposal to set 
up B committee for each port to Cll,urc 
utilisation aod modernisation of eq ufpmcntJ 
(or bette. turn rouod or ship; and 

(b) if 10. tbe details tbereot includinl 
the composhlo'l of tbe committee? 

THE MINiStER OF STATE OF TUB 
MINISTRY OF SURFACE TRANSPOR'I' 
(SHRI RAJESH PJL01): (B) and (b). 
Utilisation of equipment al,d IrcnJ~ 10 turn-
round time of ,hips are beiolJ ruonih'l'cd by 
the Ministry. Porta bave beeD asked to let 
up Committees for ideotif)'inl the available, 
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required and Iurplul equipment wbicb can 
be di.posed ot. A. far a. modernisation of 
tbe equipmeDt ia concerned. it II DOt 
prop~d to aet up any Committee for the 
purpose 81 luch requirement. were asle88ed 
at the tiOlCl or formulation of the Vllab 
Plao. 

Ideatlt, ~.r'. to Handicapped 

.5409. SHRI MULLAPPALLY RAMA-
CHANDRAN: Wall tbe Minister of 
RAILWA YS be pleased to .tate : 

(a) wbether special identity carda are 
proposed 10 be issued to the bandicapped 00 
tbe basis of certificates iSlued by prescribed 
Medical Officers in order to proyide train 
rare concessioo. to them; and 

(b) if so, the details thereof 1 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> No, Sir. 

(b) Does not arise. 

Fund. lor DeyeJopment of Slva,ir' 
Sreenaray.1UI Medical MI •• IoD 

Hospital. Trhsodrum 

~410. SHRI MULLAPPALl Y RAMA-
CHANDRAN: Will tbe Minister of 
HEALTH AND FAMILY WELFARE be 
plcased to state : 

(a) wbetber Union Go\,emment are 
.nocatinl funds for tbe developmeot 01 
Siva,iri Sreenarayaos Medical Mission 
Hospital at Trivandrum, Koral.; 

(b) if 10. details tber~or; 

(c) wbether apeda) iDfr •• trucwre/facili-
ties are '0 be provided uDder tbis project r or 
aleodinl medical facilitiOl to tbe lurrouod .. 
loa rural areas; aDd 

(d) if 10, tbe details thereof ? 

THE MINISTER OF STATE IN THB 
MINISTRY OP HBALTH AND 
PAMILY WELPARB (KUMARI SAROJ 
KHAPAIlDE) : (a) and (b). Vea. 
Sivaald Sreeoar.,an. Modical MillioD 
Soapl .. 1, TrivaadrulD ... Moctlooed • 
pro~ UDder tbo Sobome ··Priv ... VOIUDtaay 

OraanilatioDI for Healtb It by tbi. Mini.try 
witb fiDancial assistancc from USAID. Tho 
total cost of the project i. Rs. 74,21.000 
out or which Rs. 18,56,000 will be met by 
tbe Orlanisation al their 25% cODtribution. 
Tbe project wiU cater to a population of 
70.000 in 3 Pancbayats; ODe in Trivaodrum 
and 2 io QUilOD districts. The prcject t. 
for a period of 3 yean. The objective of 
tbo project is to improve tbe promotive aDd 
preventive aspect of tbo health care of tbe 
people fb tbe target area. 

(c) and (d). Yel. The project is desianed 
in such a way as to test 3 different model. 
of boaltb services deJivery in the 3 pancba)ata 
10 determine tbeir appropriateness for 
Kerala. Under model It which will be 
developed in Trikkovilvattom PaDehayat of 
QUilOD Disfrict. a tbree·tier structure 
cODsisting of Mini Health Centres aod a 
Rural Htaltb Centre with tbe back ... up 
service by the medical mis»ion hospit.1 win 
be develo~d. A total population of 40,000 
win be covered under this model. Tbcle "'ill 
be ~ Mini Health Centres each cove rio I 
5.000 population BDd staffed by an ANtd 
with residential facilities. The rural healda 
centres will act as tbe first level referral uoit 
and will have 10 beds wHh a minor opera-
tion tbeatre. X-ray and laboratory facililiea. 

10 model II. mareroal aDd child welfaro 
bomel w ill be set up in tbe KalJuvatbukkal 
PancbaYlit of QUilOD district which will be 
an alternative to tbe hospital in terms of 
providing low cost institutional delivery care 
co tbe rural population. Thero will be two 
such Materna) and Child Welfare Homci 
each covering 10,000 pC'pulation and slatfed 
by 2 ANMs. Each Maternity and Cbild 
Welfaro Home will have a ward of S beds. 
labour room and staff quarters. The back-
up of referral service will be given by tho 
Mission Hospifal at Valkala. A total 
population of 20.000 will be coveted UDder 
tbis model. 

ID m.:-dc1 III. two Mini Healtb CeDtra 
will be establishrd in NavaikulBm Paoehay.t 
of Trivendrunl district coverirs a populatioD 
of 10.000 and directly supervised by lb. 
base hospital at Varkala. 

The Siv81iri Sue NaraDayana Medical 
Mission Hospital at Varkala will be further 
atreqtbened wllb ao additional 20 bed. 
ward-15 ror clDCl'loaey mawaif,J1. 
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l1D8ecological cases and 5 for neo-nalal uDlt 
to accommodate referral cases comios from 
tbe project area. 

Jobs for Handltappeod 

S411. PROF. MADHU DANDAVATE: 
Will the Minister of RAILWAYS be pleased 
to state : 

<a) wh~cber as a part of Oo\,ernment'. 
scheme to provide employment to the blind 
aDd other physically handicapped, tbe 
Railways have provided job, like announcers 
at railway stations; and 

(b) if 50, bow many blind and 
physically bandicapped persons have been 
provided jobs on the Indian RailwdYs 1 

THE MINISTER OF STATE Of THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA); (a) Pur~uaot 
to policy instruchons on tbe subJ(ct, 
Railways are giving employment to physically 
bandicapped persoos, 8gaio$t the (luOla 
meant for such persons, in jobs for which 
they are found suitable bavlOl reaard to tbe 
workiol requirements of Railways. 

(b) InformatioD relating to the calendar 
year 1986 is belDg collected and will be laid 
00 tbe Table of tbe Sabha. 

Cootract, 00 ConstructioD or Airport. 
In Lib,. 

5412. SHRI Al\tARSINH RATHAWA: 
Win tbe Minister of CIVIL AVIATION be 
pleased to sta te : 

(8) wbeth~r Inttrnational Airports 
Authority of Ind;a was awarded contractl 
ror tbe construction of Airports in Liby. 
wbich were completed with tbe belp of • 
construction associate; 

. (b) if so, what was the amount of each 
contract, when thec,e were completed and 
who was tbe construction associate; 

(c) whether the contracts were completed 
in the scheduled time, if not, the reasons (or 
&be delay in completion; 

(d) whether the International Airport. 
I\u&hority of India bu fully paid to Ule 

construction ... ociale or any amouot II 
sUIl to be paid, if ao, tb. amount whlcb 
Itill outltandio. aDd rtaSOD' ror tbe DOD-
payme~l; aDd 

(e) whether any amount i8 due to tbe 
International Airport. AUlhority or India 
from the COQstruction associate. if so, wbat 
il the amount aDd since bow Iona tbe lamo 
is OUlstandinl ? 

THE MINISTER OF STATE OF THB 
MINISTRY Of CIVIL AVIATJON (SHRI 
JAGDISH TYTLER): (8) and (b). Tbe 
followina contracts for construction ot 
airports in Libya were completed by IAAI 
with the help of a construction ... ociate 
namely tbe National Buildio, CODltruction 
Corporation: 

Prvject Amount Amount.s Date of 
awarded completed completion 

(RI. io crora) 

New 82 28 79 80 June, IPS) 
Ghat 
Proj('Ct 

Blak 31.12 31.71 January. 
Phase .. 1 J984 
Project 

-- - ---- ----_._- ---- .. _------
(c) The above project. were not 

completed as per acbedule due to DOO-
receipt of pa)mcDts from tbe d;cntl aDd 
interference due to pre-mature use of 
operational area before work on other arca. 
lot completed. 

(d) and (e). The amount pay.bl. b, 
I A A I to tbe N BCC toward, value of .. ort 
done ameuntl to RI. 3.11 e,or.. However. 
accordin, to IAAI. an amo .. t of RI. 24.01 
crorea is due from NBCC to IAAI a, 00 
31.12.86 towards interest accrued OD 
bddliol finance Ioaoa. wlaicb wote raised 
by IAAI from tbe State Bank or ...... 
London. at tbe lotl.nee of N8CC, willa 
the approval of Exim Baak aDd R.B.I. 
The nett acnouot recoverable by IAAJ frOID 
NBCC tbus aDJOUDU to at. 20.'6 «or •• 
CMl 31.12.16. 
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ladla. Textll. bit b, Poor COM.natlon 

5413. SHRI BANWARI LAL 
PUROHIT: Will tbe Minister of HUMAN 
IlESOURCE DEVELOPMBNT be plealed 
to •. tate : 

Ca) whetber the attention of tbe 
Oovcromeot baa been drawn to a news item 
captioned "1 adiau Textile bit by poor 
CODtervatiop" as reported in tbe 'Indian 
Expres,' dated 26 February t 1987; 

(b) wbether it I, a ract that a Dumber 
of traditional Indian Textiles kept in Indian 
museums and elsewhere are in a bad shape 
due to poor conservation techniques; aod 

(c) if so, the reaction of Government 
thereto and steps propos~ to preserve 
medieval aile textiles? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE ~1INISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SAH!) : (8) Yes. 
Sir. 

(b) and (c). "Museum" i. a State 
lubject. Maioteoance of tbe objects is tbe 
responsibility of tbe respective maoqements. 

Museum. uDder the D~p.rlmcnt 01 
Cuhurc have reported rbaC Iradirioosl 
Indian textales kepf in the museums are 
cooHrved Ptoperly witb D100ern techniques 
01 coniervatloo. The museums wbere 
theM precious ttxtiles are kept are well 
equipped with cooaervatioD laboratories 
manned by trained penoonel. Insecticidal 
treatment t. liven 818iosl biolo.icil insects. 
Periodically. vacuum cleaners are used. 
Whether on display or in Itorqe, tbese are 
~cpt under reauhtted conditioos of 
temperature and humidity in order to 
prolone their lifc. 

CoilectioDS are also available with 
several State museums •• well as private 
mUleuOla. In ordor 10 traiD persons from 
tboso m,tituUoD8 in QODs.rvation, tbe 
National ReKarcb Laboratory for CODaerva· 
tion of Cultural Property. Lucknow 
• rrao8ea fClular .rainina proarammel. One 
sucb intensive training workshop wa. beld 
at Luckoow by the Laborator)' from 24th 
f.bnaa.., to .ltIl ... rob. 1'87, 

SetbalalDudram CaDal PtoJeet 

5414. SHRI K. RAMAMURTHY : 
Will tbe Minister of SURFACE TRANS-
PORT be pleased to atate : 

(a) whelher in view or the milit.rlzatloD 
or Indian zone and geopolitics in the Zone, 
tbe Scthusamudram Canal Project is to be 
taken up on priority 8S a project of 
atratcate importance; and 

(b) if 10. the time by whicb tbe" project 
win be taken up '1 

THE MINISTER OF STATE OF THB 
MIN1STRY OP SURFACE TRANSPORT 
(SHRI RAJESH PILOT) = (8) and (b). The 
rroject has not bt'en inc1ud~d in tbe VII 
Five Year Plan. 

Utlll,alion of Agri~u"ur.1 Land Surface 
Irrfaatlon Facility 

5415. DR. V VENKATESB : Win 
tbe M.nister of WATER RESOURCES be 
pleased to state: 

(8) whetber Union Government bave 
undertaken any programme for the optimum 
utilisation of agricultural land surface 
irrigation facilities in tbe country; 

(b) if so. tbe cost and details~' of tbe 
scheme; 

(c) whether tbe scheme includes water 
delivery and water removal systrm; if so, 
the main features thereof; and 

(d) if Dot, tbe feSSODS therefor 1 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA- J 
NAND) : (8) to (d). The Government of 
India have initiated a Central1y Sponsored 
Command Area Development Programmo 
ror optimising utilisation of the irrilarion 
faciJi ties in seJected major and medium 
projects. 

! 32 projects in 18 States and 1 Union 
Tenitory are covered under tbe programme • 
The 7th Plan outlay for tbe programmo is 
Rs. SOO crore. in the Central Sector and 
RI. 1172 crores in the States. The scbeme 
lnclQdcs assiataoQC for ~DatruoCiop 
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of field channels, Warabandi and field
drains.

Financial Assistance to Educational
Inst itutions

5416. DR. BL. SHAILESH: Will the
Minister of HUMAN RESOURCB
DEVELOPMENT be pleased to state:

(a) the total amount of grant-in-aid
and other financial assistance given to
(i) Rajaji International Institute of Public
Affairs and Administration, New Delhi and
(ii) Bhartiya Vidya Bhavan, Delhi and
Bombay during the years 1985-86 and
1986-87 and amount provided for in the
Budget for 1987-88;

(b) the percentage of this amount spent
by these Institutions on Establishment viz.
Salary and allowances of Officers and staff
Conveyance and other incidental expenses;
and

(c) the cbeck, if any, exercised by
Government on the functions, performance
and achievements on these Iustiturions and
over the proper utilisation of public funds
made available to them 1

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMA 11 KRISHNA SAHI) : (a) to
(c). The Information is being collected and
~i11 be laid on the table of [he House ill

due course.

Inland Container Depot ot Tughlakabad

5417. SHRI K. PRADHANI : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Railways have finalised the
plan for a full fledged inland container
depot at Tughlakabad, New Delhi; and

(b) if so, the details of the estimated
cost of the project and the time schedule for
completion of the same 1

THE MINISTER OF STATE OF THE
tdlNISTRY 01' RAILWAYS (SHRl

MADHAVRAO SCINDIA) : (a) The
detailed plan is under preparation at
present.

(b) Phase I of the project is estimated
to cost Rs. 1.84 crores and is likely to be
commissioned in 1988-89.

Measures to Check Brain Drain

5418. SHRI DIGVIJA Y SINH: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether It Is proposed to bring
forward any legislation making it obligatory
on any scientist, doctor or engineer to
refund the cost of his training to the nation
when migrating abroad;

.•.

(b) whether such a measures would not
only check brain drain but would also
result in reimbursement of the national
expenditure on such trained persons; and

(c) the reasons for not taking this
measure?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) No,
Sir.

...

(b) and (c). A significant proportion of
the scientists, engineers and doctors going
abroad eventually return to the country
after acquiring advanced knowledge and
experience in new areas thereby adding new
knowledge and skills to the country.

White Fisb Autbority Reports

5419. SHRI K. RAMAMURTHY
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether the British Overseas
Development Administration as part of its
programme of technical assistance to the
Government of India had conducted a
study of fishing vessel building requirements
for the Departments of Heavy Industry and
submitted six reports in April, 1980;

(b) if so, the principal recommendation9
contain~d in these reports, which are knowll

-J,
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aa White FIsh Authorit, Report. end' the 
action taken therto,,; and 

(c) wht"tber the rt"crmrmndatlonl 
rdating to the Developrrent of Indian )'ards 
Cnfltalntd 'n rtf''''rt 439 \\''Cre- ~r'lt to his 
Ministry for neccs!"" actit'h ? 

THE MINISTER OF STATE OF THB 
MINISTRY OP SURFACE TRANSPORT 
(SHRI RAJESH PILOT) (a) 
Yet, Sir. 

(b) The Report, Int~' dUD, sug,ested 
construction of $>\0 ""'5el~ over a prrioo of 
ten yearl. divided into I'X tYf<s, 10 exploit 
the offsbore nasour~ or 'be country. It 
allO concluded tbat wherea. all tbe 
ahip)'luds mentioned ill the Report were 
capable or buUding 14.8 M clal' ves,els, 
'SOllIe selected AWlpyar. could buit 20 Mil 
26 M and 3S M C,.~S VMIe'*J, but (or this 
purpote 'hHe .a. fteed for: imrrovemenl. 
In the shipyard,. A!C the p1an (or indigenoul 
ton.cruet'on of fbhlna wssels wal requIred 
to meet the l"oiT8mme or develo1'ment or 
OMp S~a F,,~hlol lndu\try. under 1be n<'dal 
feqK)n!tbnity of the Mtnf~try' or AttfleuJ.ture, 
1be Rt"port "-II 8tnt' '0 Mlnl.try (\f 
"arlnJlture lor Cht'tr COm,"~nts. 

(c) The Reports or White Fi,h ,(u,ho. 
rlty wa. sent 10 the Mini~try of Surface 
:rransport wfth the tr8nsr~r of nodal 
I'e!ponsibUity of development of Ship-
,bul1dinl Industry in Dtce~ber. ~98~. 

'"' " On the basis of the IlJIICItion made bJ 
tbe M iotstry of Agriculture. a Semmar was 
• rnn~ In Madras in September, 1981 for 
wider discl'ssicn OD the Report. 

A Re\'ifW Committ~e bIllS ~n let up 
to «lister the ~bi"yard. fttr buildln(t dt'ep 
sea fishing trawler! and till date 21 
shipyards bave be~n rcai!iter~d for this 
purpose. For ne~~!ary design and 
technology updatioa number C'f sbip)"ar~s 
bave been al10wed fort'l~n conaboration/ 
!lut right purchase of designs and 
drawings. 

Vie or Masl l\f~dla fnr £du[,8tJna SOflet,. 
for,Proper Treatmept to WOlDen 

'420. SHRIMATI N.P. JHANSI 
LAKSHMI : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
·to ,tate; - .' ..' .' 

(8) whether in view of the significant 
role of women in 'nation.buildicg, Govern-
nlcilt propose to use dTccti\'eJy the Mass-
Media (or educaflng the Society to accord 
proper trea'ment to them; and 

(b') i( so. tbe details o( ,the steps taken 
in this rtBard ? 

THE MINISTER OF STATE IN THE 
DEPART~1ENTS OF YOUTH AFFAIRS 
AND SPORTS AND "'OMEN AND 
CH1LD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA): <a> Yes, Sir. 

(b) A Social Awart'oesl Division hal 
been created in the Department of Women 
aDd Child Development to create awareness 
about welfare and de\'~lol'ment sch~mes, to 
mobilise public opinion end encourage 
voluntary action againlt IOClal evils and to 
promote arproprlate social attitudes to raise 
the "Itus of ~metl etc. The Division i. 
making sbart films on !OCial issut'S and 
other subjects relating to "'om~n and child 
deveiopmeDt. Programmes on women's 
hsuef' ar~ also beina rrut ()ut throUlh tbe 
weekly radio sponsored programme 'Naya 
Sayera- broadcast flom J I commercial 
channels or All India Radio. An inter-
ministeri.1 M-edla Coordination Coromtttee 
h!l~ been let UJ) for c'<'se conllboratlon 
betwten tbe ~partmen'8 of Women and 
Cbild Dev~opmt'nt and Education, and 
Ministry of Hf"'8ltb and Fornily We1rare to 
help inlc,rate their rtspective mrdia "resen-
talion. and to make thfm ftlutually suppor-
tive 00 i!sues wbit"b are closely re1ated • 
The Df'partment ba! also bt-en interacting 
with Ministry tlr Information and 
Broadca~tlr.g for taking up social subjects 
io their Mals Media plans· on appropriate 
scale. 

German Technology, for ladlan Raihfay& 

5421. SHRI AJIT KUMAR SAHA: 
Will the Minister of RAILWAYS be p1cased 
to state: . 

4 

(8) tbe name of the Indian agent of tbe 
Oerman consultants whose information 
system is under consideration or tbe Railways 
for its network; 

(b) wbether tbere Is any substitute 
Indian techno10gy of the identical efficienc), 
and capability; aDd ' ... ' ... 



(c) whether the Itailwa,s ate oootiderina 
Indian technology also? 

THE MINISTER OP STATE OF THB 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) No 
information system by Gennao Consultants 
is under consideration of tbe Railways. and 
tbere is DO ladian aFllt. 

(b) and (c). Do not arise. 

&.ft •• , .p COlUlauldt, Irrl.atlOtl C.at ... 
la BillaI' 

S~22. DR. G. S. RAJHANS: 
Will tbe Minister of WATER RESOURCES 
be plea"d to stale: 

<.) whether U is a (act tbat a Dumber 
or Community IrriaatioD Ceotres are being 
lOt up in Bibar; and 

(b) ir so, the allocation made for t~ 
State (or tbis purpose by UnIon Government 
and details of tbe ecbeme '1 

THE MINISTEll OF WATER 
RESOURCES (SHRI B. SHANKARA ... 
NAND): (8) and (b). A~i~lance for 
seuina up of Community Irrigation Schemel 
is available under the CeDtraUy lponsored 
ICbemes of (i) assistance (0 small and 
marginal farmers being operated by the 
Ministry of Agriculture under whicb fund~ 

arc released for minor irril8tion component 
as a whole, and not work wise; and 
(ii) usistaoce to .man and marginal farmers 
for encouraging irrigation through the use of 
sprinklers/drip sy.tems. etc. being operated 
by the Mini~Uy of Water Re,ourcel under 
which the Government of Bihar bas Dot sent 
any proposal during the VII Plan. 

Linking of Rall".y Bookings and Air 
Booklngl with Computer 

5423. DR. G.S. RAJHANS : 
SHRI M V. CHANDRA .. 
SEKHARA MURTHY: 

Will tbe Min.ter of RAIL WAYS be 
pleased to at ate : 

(a) whether there is a proposa1 under 
the consideration of Government to link 
railwa, bookinp and air book-in.. with • 
90mputcr network; 

(b) if 10. the detail. tbenol; ad 

(c) to what ex.ent the foreigner. viaUin. 
India wi II be provided railway faenili~ ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHit I 
MADHAVRAO SCINDJA): (a> A 
feasibility stud,. bas bfen undertaken lor 
providinl computerised ltaUwa, booklflll Ie 
1M international ajrpom and at, 
bookings in tbe main railway rese"atioe 
offices. 

(b) and (c). The study baa DOt yet beeD 
completed. 

Pore'ln Ttt'baotoaY 'or Elertrlftt'1lttoa .. 
Ran"..,.. 

5424. SHRIMATI BASAVA RAJB-
SWARI: 
SHRI S.M. GURADDI : 

Will the Minister of RAILWAYS be 
ple.,ed to atato : 

<a) wbethtr 1Oft"te 'oretln count,ta have 
offered to provide lccbnololY for tlectri-
fication programme of railwa, tracks iu 
India; 

(b) if 50, the detaik r("'larding agree-
ment ~ianed with names of tbose countries; 
and 

(c) whether Government have taken 
any final decision in this regard, if so, the 
detB ,Is thereof and in wh.t rtfjp~ct8 these 
offen have been considered ~ettcr vis-a·vil 
indigenous tcchnolOlY 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SlIRI 
MADHAVR~O SCINDIA): (8) No. Sir. 

(b) and (c). Do Dot arite. 

Pre-Flipt Tell on Crew 

5425. SHRIMATI BASAVA RArn. 
SWARI: 
SHRJ G.S. RASAVARAJU : 

Win the Mint.teI' of Clvn. AVIATION 
be pJcased to atate : 

<a> whether ladian AirlJoea ia CODIider-
iPI to iotrodu~ecS eloetroDi; bfc.tbaI1Mr. tQ 
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make the pre-tliabt teate for ita crew fool-
proof; 

(b) if iO. whether lbe Airlioes bad been 
lhioltioa 0 ( lome automatic cbccluDg system 
lor acreeOlD& the air crew before takina off • 
fllsht; 

(c) if so, wbClber aoy proposal in this 
relard bas been prepared by tbe Ministry; 
aDd 

(d) If ~o. to what ~tent the Electronic 
breatbal)sef8 w.1) be helpful in tblS 
regard anJ wileD t.boIo .,e lakely to be 
introduced 7 

THE ~UNISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDlSH TYILER): (4) and (b). Yea. 
Sir. 

(c) Indian A,rlines is a&Ses.ina electronic 
ioscrunwnts. 

(d) Tbe electronic brc att'laJysers being 
very seosiuve, wall be belpful 10 detecting 
the presence of even a minute quantity 
or alcohol in tbe breath. Their introduction 
would be takeD up after completion of 
UICllG'CtDt. 

Import or R.n. 

5426. SURIMATI BASAVA RAJE-
SWARl: 
SHRI YASHWANTRAO 
GADAKH PATIL : 
SIIRI SATYENDRA NARAYAN 
SINHA: 
SHRI S M. GURADDI : 

Will tbe Minister of RAILWAYS be 
plaited to ,tate: 

(I) tbe quantily of rails propoaed to 
be imported per year durin. tbe remaioiol 
ttala ,.rs 0{ tbe Scvcntb Plaa. year---. 

(b) tt-. lo&al amount likely to be ia-
volved in this reprd; 

(c:) whether the import haa already 
ltarqd ... Ma. AI.udty of .... Is hal beeo 
hDpQrtM - r.ri 

Cd) whether tbe World Bank hal .. reed 
to 6oam:c rO£ import of rail.; U 80. the 
amount 10 far recovered by tbe railwaYt; 
.ad 

(e) whether tbe Steel Authority of 
IlKIia Limited was liveo M1 opportunity to 
compete for tbe tender to supply rails; if 
DOt, tbe rcnonl tbeldor 7 

THE MINISTER OF STATE OF THE 
MINJSTRY OF RAILWAYS (SHRI 
MA DHA VRAO SCINDIA) : (a) About I.S 
Jakh tonnes ;n the 3rd year of 7th Plan 
(1987-88). Quantity in the remaining 2 
years of 7t.. PJln wouJd depcmd OD 
production performaoce or Bhilai Steel 
Plaot. 

(b) Rs. 75 CToree in (oroian exchange 
for 1987-88. 

(c) No, Sir. 

(d) No, Sir. 

(e) Import of rails is resorted to by 
Indian Railways only to meet tbe require-
ments over and above tbe productiOD 
capablhtlcs of Steel Authority of India. Aa 
such. there is no scope for their parlicipa. 
tion io tbe tender. 

Aisistaace from Netberlaods for Water 
M··aeemeat 

5427. SHRIMATI BASAVA RAJ&. 
SWARI : win tbe Minister of WATEIl 
RESOURCBS be ploaled to state: 

(a) whether tbe Netherlands Govern-
meot bas _&feed to prov~e Jong term 
assistance to lodia for improviol water 
management; 

(b) whetber any a lrecmeot bas been 
signed in tbis regard; and 

(c) illO, tbe dotail, thereof ? 

THE MINISTER OF WATER RE. 
SOURCes (SHRI B. SHANKAltANAND) : 
(a) No 1001 term ... ittanee is being pro-
vided to lecn. by tbe Netberlands (.lovern ... 
ment (or imptovioa Water MaDaacment. 
However. a Pllot Project for Water ManalO-
moot baa beeD taken up with tbe Netherlands A". __ lot 4e_ .... aboul 2JwOOO b~. 
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In tbe State of Karnata1c&' in Tungabhlldra 
Command Area. This Project is beina 
financed by the Government of Nether· 
lands and tbe assistancc amounts to DFL 
1,500.000. 

~. 

(b) and (c). No agreement bal been 
signed with tbe Government or Netherl.nds 
in tbis regard. However, .idelettcn have 
been exchanged be'wC'cn tho Government of 
Netherlands aDd India. . 

Coastal Railway LIDe betweea Triftftdrum 
and Bomba, 

5428. SHRI V. KRlSHNA RAO : 
. SHRI SRIKANTA DATTA 

NARASIMHARAJA WADIYAR: 

Will tbe Minister 01 RAILWA YS be 
pleased to state : 

<a> whetber tbere il a proposal to 
construct west coas~ railway lioe between 

" , 
Trivaodrum and Bombay paninl th!Ougb 
Karnataka and Go~; 

(b) if so, tbe detaill thereof focludiol 
tbe time by which this projeet il likely to 
be completed; and 

(c) 
reaard? 

tbe steps taken so far in tbis 

THE MINISTER OF STATE OF THE 
MINISTRY OF' RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Ca> to (c). 
Rail liDe exist. from Trivaodrum' 10 
Mangalorc.. New rail Une from Apta to 
Roba bas been opened to tram:. 

Final Locafion Survey and updating of 
earlier surveys from Mangalore to Roba hal 
been taken up to evaluate the complete 
project. Survey baa beco completed for 
MaDgalore-Udipi seedoD. 

Teaclliag or Realopal Languaae iD 
Kendrlya Vid)'ala,as 

5429. SHRI V. ,KRISHNA RAO: WiU 
tbe MiDi$ter of HUMAN.i ItESOli'RCE 
DEVELOPMENT bo pleased.to ,tate ': 

(a) the Dumber of 'K&ndri)'a Vidyalayu 
in KarDataka; 

(b) whether tbere "is - '. - -,;rOpoeaJ 10 

establisb some nlore 'VidyaJayas in tbii 
State; 

(c) whetber Government 'Propose to 
con!lder the need for teachiol the regional 
langulp compuhorlJy in Keodriya Vidya-
la)"a!; and 

(d) if 50, tbe details tber~of ? 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF . EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCe DEVELOPMENT 
(SHRIMATl KRISHNA SAHI): (a> AI 
on date, tbere are 23 KCDdriya' Vidyalayas 
in Karoa'ak. Sllte. 

(b) Pl'01)OIals fer opeD In. new Kendriya 
VidyaJayaa in K ,ma'ak. for tbe year 1987-
88 bave not yet been fiDaUsed. 

(c) and (d). aeeton.' language Is 'auabt 
in • Kendriya Yidyala,. if 20 or more 
students are willaol to offer it. 

Rule AmenftfH on P ••• enatf Tn' •• 
RUDrtln. Oft Smaller Roatn 

J 

5430. SHRt AKHTAR HASAN: Win 
tbe Miobtor of RAILWAYS be pleated to 
state: 

Ca> wbether any prosrest bas been made 
durina lbe Ia,. ,Hr to brinl improvement 
in the matter of pro~idinl ba .. ic ameniliea 
00 pasecoger traina running OD comparatively 
amallcr routes lad lbaa '00 in Western 
Ultar.Pr.de.b; and 

(b) If oot. tbe reasonl therfror" 

THE MINISTER OP STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SClf~DIA) : (a) and (b). 
No. Sir. As far as amenity ftUiop aro 
concerned. every effort is made to ensure 
tbat tbe futl comp1ement i, intact. However, 
lometiroet . due to tbeft, pilferaae and 
vandalism OD va. lOUR sectioDS, including 
thoae in Western Uttar Pradesh. temporal'J 
dcftclenciel in tbC condition can lake place. 

Shortaae of Storeae Capaclt, at Airport. 

S431. SHill AKHTAR HASAN: h ~ 

SHRI DEEP NARAIN VAN:t 
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Will tbe Minister of CIVIL AVIATION 
be pleased to state: 

(a) whether the International Airports 
Authority of India is finding it difficult to 
cope witb tbe beavy flow of cargo, 
especially of larments. due to shortage of 
storina capacity at the airports; aDd 

(b) if sp, wbat necessary arrangements 
are being made to contain tbe situation to 
avoid inconvcnience to tbe exporter, ? 

THE MINISTER OP STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER\ : (a) and (b). The 
Carlo Terminal at 1.0.1. Airport, Delhi 
bad to face certain problems due to un-
precedented rusb of export cargo or 
prment. from early Marcb, J 987. The 
altoadoD bal been remedied by doubliog 
the retention capacity of Export Cargo by 
opoDio. ao additional Carl" Building OD 
30fh March, 1987. There bas been 00 
problem or backlOR or Cerlo at other 
International Airports. 

EledrlfttatloD of DeIhl. BODlba, Ran"., 
LIDe 

5432. SHRI C. lANGA REDDY: 
DR. A.K. PATEL: 
SHRIGURUDASKAMAT: 

~ilJ tbe Minister of RAILWAYS be 
pleased to stare: 

(a) tbe time by which tbe entire route of 
Delhi-Bombay railway line is likely to be 

. eletrified; 

(b) tbe time schedule for removing 
tbe diesel and Iteam locos and their work-
Bbo~ etc. on tbis section after tbe com-
plctiop of electrification; and 

(c) tbo details of proBress made 80 
rar? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA): 
(a) By about September, 1987 •• 

(b) White tbe train services OD tbe 
section are likely to be largely switched 
over &0 electric traction witbin tbe next 
couole of years, steam locomotives used 
for other work will be gradually phased out 
over a period of few years dependiog upon 
tbe availability o( diesel locomotives to 
replace them. Diesel locomotives will 
continue for shuntiog duties. 

Cc) Delbi- Matbura-Gaoaapur Ciay 
from Deihl end, and Bombay-Nagda from 
Bombay end have already beeo energised. 

Allocation to Orll.a for FamllJ 
PlaDnlng Proerammel 

S433. SHRl SOMNATH RATH : Will 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pJeased to state: 

(a) tbe allocation made to Orissa for 
various family planniDg lirogrammea 
during tbe last three years, year-wise: 

(b) tbe details of programmes on 
which this amount bas beeD incurred; 
and 

(c) tbe progress achieved as a result 
tbereof? 

THE MINISTER OF STATB IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SARO) 
KHAPARDE) : <a> and (b). The scheme-
wise funds allocated and released to tbo 
State of Orissa during 1983-84, J984-8" 
1985·86 are liven in Statement-I given 
below. 

(c) The progress of achievement 
during tbe last tbree )'cars is given in 
StatemenC·lI given below. 
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(as. i. lath.) 
----_._-------- - ---~--------

81. Name of tbe Scheme 
No. 

_---.....___.._-- -

1. Direction and Ad-
ministration 

2. Rural F. W. Services 

3. Urban F. W. Servi.;:es 

4. M.e.H. 

s. Trnn,port 

6. Compensation 

7. Other Service~ and 
Supplies 

8. Mass Educali:m and 
f\.fedia 

Funds allocated during 
1983·84 1984·85 JgaS.86 

_ fuods released durin, 
1983-84 1984-85 198'~86 

---- ~~-~--------

3700 43.75 5S.62 4S 00 56.19 316' 

530.56 606 32 681 86 56300 535.36 24660 

o 10 I ~.OO 18.00 12.00 14 :26 900 

090 090 2.25 0.90 0.91 1.11 

46.75 33.08 37.88 56 38 31 04 19 M 

278.46 367.32 :\00.00 395.40 448.40 360.01 

45 ro 62 S4 63.71 38.45 53.02 42.66 

:0.95 31 80 19.80 20.95 20.70 IS 00 

9. Training, Research and 
Statistics 

63.09 50.80 66.12 45.00 64.59 

10. Area Project 700.00 gOO.OO 3S0 00 SSO 00 550.00 

II. V.H.G. Scheme 284 00 274.00 228.57 315.00 258.00 
------ ---

2014.81 2383 SI 1823 81 2042.08 2032.47 J219.70 
_,,- --- ~-- -_ 

SCatement .. 1I 

F.P, Afetltods/ue!i\ iti~5. Target and Achic"'ement In rp and Mell In OriHa Statr during 
1983-84 10 1985-86 

- ..--- ------- ----- - -......... _---
1981-84 1984-R5 J98S.86 

-----~-- - - ----
TarBet A~hlevc- Tarlet Achac1ic- Tarlet Achieve-

ment ment mmc 
-----

1 2 3 4 S 6 7 
--------- ----

I. F. P. l\!ctbods 
1. Sterilisation 238000 178243 238000 176376 210000 166481 

2 I.U.D. 76000 43876 76000 6974Z )00000 85701 
3. C.C. Users 110000 121308 200000 125900 157000 134896 

4. O.P. Users 42000 11126 36000 14681 36000 22687 

II. M.C.H. Activitle. 

(A) Immunisation 

1. T.T. for expectant 420000 308382 600000 348248 SSOOOO 3'4891 
Mothers 
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1 2 3 4 6 7 

2. OPT for Children 500000 322056 500000 431665 500000 473001 

3. Polio 200000 189309 400000 242503 500000 372463 

4. B.C.O. 500000 38255 500000 62368 

5. Typhoid 4OfOOO 144851 400000 1951S4 300000 169882 

6, D.T. for Cbildren S( 0000 360435 500000 487729 300000 361667 

7. T.T. (for 10 yeoars) 200000 53437 200000 104168 JSOOOO 107336 

It T.T. (ror 16 yean) 184000 25626 100000 47746 7S000 54439 

(8) Profh) 18xi. aRalost Nutritional anaemia amoDI 

I. Total Women 

2. Children 

400000 .76399 

400000 '56711 

(C) Pro"" las's ... IDst bll.eIne,. due to 

Vit. ·A· 
deflciency 

1600000 1069673 

pont'y to End Capltaffon Fee 

S41.. SHRI SOMNATH RATH : 
SHRI MURLIDBAR MANE! : 

Will the Mini~ter of HEA L TH AND 
FAMILY WELFARE be pl~ased to state: 

(s) whether Government have rf'cently 
formulated some (re~b poHcy co end capi-
tation (ee in medical cone-atS; and 

(b) if 50, the details Cherf"o( ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR) SAROJ 
KHAPAROE) : (a) and (b) The 
Oov~rn~nt propose to amt'd ,he Indian 
Medica' Council Act to give more powers 
to tbe Mtdical Couperl C'f India in order to 
put an end to the s),sfC'm of char~;n8 

of capitation fee by some medical colleges. 
The details in thit fC'lard will be incor-
porated in t bo proposed Amendment 
Bill. 

Compoter Sdrnce and Engineering 
Application Cour.~. at R~gi()nal 
Englnl'erlDI College, Rourkela 

5435. SHRI SOMNATH RATH: 

400000 524530 450000 55 J 297 

400000 580729 450000 602429 

1800000 1320386 1600000 1371188 

Will the ~1inifiter HUMAN RESOURCE 
DEVElOP~1ENT be pleased to state: 

(a) the financial contribution of 
Union Government to the Development of 
Computer Centre and Computer Science 
and Enginetring Application Courses in 
the Regional Engineering CclJege. 
Rourkda; 

(b) the admission strength to tbe 
above count; and 

(c) when these courses \Verc~ introduced 
in the Cnllc."ge 1 

THE MINISTER OF STATE IN THB 
DEPART~.ENTS OF EDUCATION AND 
Cl'L TURE IN THE MINISl RY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SI\HI) : (a) The 
fol1n\\-ing financial conlntution towards 
Capital txpend,ture bas been made by the 
Central Government rOt the centre/courses 
in this collese : 
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Purpose Amount 

(1) Computer Centre Ra. 40.95 Jakbs 

(2) B. Tech. Course Rs. 18.00 lakhs 
in Computer 
Science 

(3) Master's degree RI. 5.00 lakha 
coune in Com-
puter Applications 

In addition to above. the recurring 
expenditure for the above Centre/courses 
bas also been provIded. This (onns part 
of the normal recurrlOg budget of the 
College shared by the Central Government 
and tbe State Government of OCl~sa : 

(b) and (c). 

Course Year Annual 
or Intake 

Startrng 

1. B. Tech. in 1986-87 30 
Computer 
Science 

2. Master·. Degree 1983·84 30 
in Computer 
Applications 

Role of Voluntary Org8111~ation. In Family 
Planning Programme. 

5436. SHRI DANWARI LAL 
PUROHIT: 
SHRI K PRADHANI: 

Will the rvUnister of HEALTH AND 
FAMILY WELFARE be pleased to srate : 

(a) whether Union Government have 
decided that the leadmg role in promotion 
of 'be family pJanning programme should 
be played by the voluntar)l oraunisalioD!.; 

(b) lr 10. tbe detan. fo this relard; 

(c) tbe names and other details or tbe 
volunfary orl8obations wbich have been 
entrusted with the task or faRtily plannina 
pro8ramme; and 

(d) the allocations made by tbe 
Union Goveroment 10 these oraanilatiool 
in States, State-wise 7 

THE MINISTER OF STATE IN THB 
~JNISTRY OF IIEA.LTH AND FAMILY 
WELrARE (KUMARI SAROJ 
KHAPARDE): (0) and Cb). Voluntary 
OrlfSni!8tions arc being t"ncoura~d for 
their larger pa rticiP8tion in tbe Family 
Wf'Jfare Programme. They ate bei", 
provided with financial 8uil'loce for the 
implc:menttlt,oo of thetr pr<'jeC'ti National 
Levtl Voluntary Or88ni~8tion' Conference 
is being held annually to elide tbe.r views 
and sugge~t'ons. 

A Standing Committee on Voluntary 
Action (SCOVA) bas t;.een constItuted to 
encourage fl'rmul.itien and implementation 
of intf"grated projt"'ct, on health and 'amily 
welfare with community participBt:on in 
the rurdl areas and urban ,)ums. 

Family Plannirg As~('cintion or India 
(FrAn hus been provided wub Q rolling 
fund (If Rs. 5 00 lakhs f()c prO"tdJfll 
con ... ultancy M"rvlces nod financial assistance 
to ilj.mjU Vl)luntary OrganIsations. 

Beside!, State Gevernmentt have also 
been f(que~ted 10 irnolve V nluntoty Or,8Di-
lations m a big way under the Fdmlly wc:trare 
Progr.:.tmme, and to help matters in that 
direction, the State (io\-erull1ents have 
been deltl.Hed with ,ub~tanual fi.)8rc •• 1 
powers. 

(c) and (d). The names of Voluntary 
Or,anjsati('in~ and financial alsh-tance given 
fo them durmg 1985-86 is B,ven in tho 
Statement gIVen below. 
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1. CeotralJy SponsQred Sc~ 

1 

Apdbr. Pradel" 
I. Indian Red Cr()s'l Society. Sccundrabad. 

2. Family PlaoDinl Asso:iatioo or Jodia. Hyderlabad. 

3. A M.A.V. Maternity flospUal. Aoakapan,. 

4. ~ity FamilY Welfare Bureau, MeH H)lderabad. 

5. Aodhra Mabila Sabba. Hyderabad. 

6. Aadbra Mabila Sabha, Mabbooboagar. 

7. Aodbra Mabila Sabba, Samaareddy. 

8. Mabllvir Hosphal, Hyderabad. 

9. Shri Satya Sal. Tanuku. West Oodawari. 

10. Ekalavya Memorial Lealoe. Ramakrishnapuram Chin'" 
Praka,ham Oaurict. 

I I. Indian Red Cross Society, Eluru Brancb. 

12. RayaJa Seema Se'Ya Sa~ithi, Tirupati. 

13. C S.I Cimbctl Hospital, Jamllamadulu. Cuddapab. 

14. Narasapur Christian Hospital, Narasapur. 

15. Star or Hope Hospital, Akivetdu. 

16. M.L L. Hospital, Madamapally, Cbitoor. 

". Free MaCernity Home, Rajhmundry E.G. 

18. OilTon Memorial Hosp:lal, Nuzvid. Krishna District. 

-A.OUD'-.. o,tlaar.d. 
durinl 1985·86 

2 

2.32.961.18 

4.96.348.44 

1.6"1,474.17 

..'3.015.85 

5,69,846.09 

2,18,271.41 

2.t7.68' 83 
2,82,741.20 

2,82,14J .lO 

2,82.7 40 ~ 60 

2,80,826.00 

2.80.826.00 

1,00,800.00 

J,IS.200.00 

72,000,00 

72.000.00 

48.000.00 

36.000 00 

19. Salvation of Army E\'an,c-linc B~otb Hospital, NidobloJu. Ountur. 14.400.( 0 

20. C.S I. Hospital, Nallri, Cbitoor. 

21. Sri Y.S. Raja Reddy Hosphal. Pulliveodula. 

22. D.S.R. Hospital, Ncllore. 

23. C.D M. BClhol Hospi1al. Vyuru, Kridloa District. 

24. M B. M. Centre, Jadcharla, Mabbooboapr. 

ArUD.~blll Pradelb 

Nil 

A,.am 

I. Indian Red Cross Society, Silcbar. 

~. . ~odl.d Red Cross Society. O • .,..,.d, 

72,000.00 

48.000.00 

J2,OOO.00 

12,000.(0 

48.000.00 

2.15,670.00 

3,40,070.qo 
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Bihar 

1. Family PI.ODiDa AssociatioD of India, Bari Road, Patna. 

2. Family Planniol AssociatioD of Jndia, Kurji. Patoa. 

3. Pamily Plannina Association or India, Tajpur, Samastipur. 

4. Family Plaonina Association of India. Mukt.pur, Samutlpur. 
s. All India Samajik Sawasb SaOlb~ Palo •. 

6. Bibar Council of Women, Palnl. 

7. Robtash Industries. Dalmia Nagar. 

8. Tbe Tiseo. Jamsbedpur. 

9. The Seventh day Advcoish Hospital. Ranchi. 

O All India Wemen Conference, Jamshedpur. t . 

11. Mahul Pahari Hos"ital~ Dumka. 

12 A N.M. Training School, Dumka. 

13. Nav livan Hospital, Palamu. 

J4. Saiot Columbus Hospital, Hazanbsah. 

IS. The Duncan Hospital. Raxaul W. Camp. 

16. FamHt Planning Association of India, Gornia Giridib. 

Gujarat 

I. Shett) V S. Hospital and Sheth China) Maternity Home. 
Eltisbridle, Ahmedabad. 

2. GlIjarat Researcb Society, Ahm~dabad. 

3. Indian Red Cross Society, Himaran Paldi. 

4. Citizen Council, Ahmedabad. 

S. JyotisaOI, Kalupur, Ahmedabad. 

6. Jyotisangb, Rajpur, Hirpur. Ahmedabad, 

7. Ashok Mills Limiled. Naroda Road, Ahmedabad. 

8. All India Women! Conference, Ahmedabad. 

9. Victoriya JubiJJic Hospital, Ahmedabad. 

10. F.P. Centre and Maternity Home aDd H09pitaJ, Sabibaa. 
Ahmedabad. 

11. Vikas Oriha, P. W. Centre, Ahmedabad. 

12. Famil¥ Plaonin. Ass~iatioD Or Jndia, Abm~abad. 

Wrltt", AIt,..,." J N 

2 

4).906 00 

59,341.00 

38,354.00 

49,143.00 

41.677.00 

59.380.00 

5,426.00 

1,20,000 00 

43.200.00 

24,000.00 

4,800.00 

45.600.00 

1,800.00 

3,600.00 

6.600.00 

3.600,00 

3,53,203.00 

2 78,24200 

JAO,097.00 

J ,2'.430.00 

1.60,22.9.00 

2.34,110.00 

J .69.072.00 

1.76,447.00 

J ,26,309.00 

J.21.Sf6.00 J 
1,69,032.00 

1.43.781.00 
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13. Family Pi_Baioa Association of India, Dariyapur, Kazipur. 
Ahmedabad. 

14. Family PlaooiD8 Association of lodia, Cbamanpura. Ahmedabad. 

IS. lodiao Medical Association, Ahmedabad. 

16. Indian Medical AssociatioD, Dariyapur .. Kazipur Centre, 
Ahmedabad. 

17. Indian Medical Association. Wadej Centre. Ahmedabad .. 

18. Indian Medical Association, Bapunaaar Centre, Ahmedabad. 

19. Indian Medical Aasociation, Gomlipuf Centre, Ahmedabad. 

20. Indian Medical Associalioo. Behrampura Centre, Abmedabad. 

21. Indian Medical Association, Ambawadi Centre. Ahmedabad. 

22. Indian Medical Association, New Meotal Centre, Ahmedabed. 

23. Indian Medical Association, Kbokara .. MebOladabad Centre, 
Ahmedabad. 

24. Kambala Kutum Kalyan Centre, Baroda. 

2S. Population Council of Baroda. Children Hospital, Baroda. 

26. Dr. I.T. Patel Trust, Karpana CHnic, ReVt'pura. Baroda. 

27. Bbailai AmiD. General Hospital, Baroda. 

lB. Mabaranl Shantadevi Trust. Baroda. 

2.9. Rotary Club Service Centre, Baroda. 

30. Medical Care Centre Trust, Baroda. 

31. R.K. Patel, FWP Centre, Lions Club of Baroda, Baroda. 

32. Federation of Gujarat Mills and Industries, Baroda. 

33. Anand Vatika Abaaini MandaI, Bbavoagar. 

34. Family Plaonina Association of Jodia, Red Cross BbawaD. 
Dbavoalar. 

3S. Family PluoiD, AssociatioD or India, Vadvaotra Centre, 
Bbavnapr. 

36. Famil, Plaoniol AuociatiOD of lodia, Wuhioubat Ceatre, 
Bbav.pr. 

37. Vijay Matemlty Home. Rajpopla. 

38. KulG •• Vaidyakiya Rabot Manded, Balsid. 

39. MaDbild Mudal. Cbabalbaj BuiJdiol. JamD ... r. 

40. Tala Cbemical. Limited, Mitbpur. (Distt. l.ma ..... ). 
41. l\oWJ Oud of JamDua,. JamDIIU. 

2 

1,62,489.00 

J ,53,489.00 

2,46,299 00 

1,86,57500 

2.14.95) .00 

1,77,729.00 

2,05t56~.OO 

1,98.728.00 

2,00,77200 

2,31,9~7.00 

2,25,893.00 

2.05,369.00 

5J,484.oo 

1,56.68600 

1,25.142.(.0 

1,74,853.00 

2.24,513.00 

1,54.664.00 

1,64,160.00 

11,701,00 

1,15,20200 

2,48,040.00 

J .94,047.00 

2,20,037.00 

31.605.00 
1,13,368.(0 

1.23.002.00 

36~924.CO 

1,so.299.00 



APRIL 2. 198' 

._ -----------
1 

42. Kasrurba Mabile Mao"a' Ver.vat, (Dis". J" .. p,b). 

43. Indian Medical Associ.Jtion, Junaaarh. 

44. Indian Red Cross Society, KapacJwaoj (Di~tt. Kalra). 

45. Shree Ramkrishna Soya MandaI, Anand. 

46. Sbeth B.l. Mabalojarat Hospital, Nadiad. 

47. Indian Medical A,a~iatioD. Cambay. 

48. Bbaaiojseva Mandai.. Kalol. 

49. Bhaaioi Mandai, AIWC, Municipal Road, Godbara. 

SO. Haiol Mab3jao Sarvajcloik. Pca~utit Halol. 

51. Oujarat Adivui Vikas Parisad. D&\boL 

52. Indian Red Cross Society, Ramoatbpura t Rajkot. 

53. IndiaD Red Cro. Socieay. Sadac, Rajkot. 

54. Maternity and Child WeI(are Centre. Rajkot. 

SSe A II India Wcmco's Conference. Rajkot. 

36. Indian Medical Assoclation. RajkoL 

57. Indiaa M:dicat As,odation, GoJal Centre. Rajkot. 

SB. Family Planning AssociatIon of India, Kbemsarl&n, Rajkot. 

59. Sbrcc Sakarkaotba Arog)'a Mandai, Vatrak, Bayad P.O. 

60. Sbree C.V. Sbab Medical Centre, Gureodranagar. 

61. A.I.W.C .• Surat. 

62. Surdar Smark Hospital, Bardoli (Distt. Sunu). 

63. Indian Medical Assoctatioo, Mnnpiod Centre, Surat. 

M. Indian Medical Association, Rander Cc:ntre, Sural. 

Har,ana 

1. Indian Red Cross So<:iety, Naro.ul. 
2. Indian Red Cross Society. Karnal. 

3. Indian Red Cross Society, Ambata. 

4. Indian Red Cross Society, Kuruksbetra. 

5. Indian Red Cross Society. Sirsa. 

6. IndiaD Red Croll Society. Hissar. 

7. Indian Red Cross Society, Robtak. 

8. FamU, PlaoDini Association of lodia, Haryaoa Braocb. 
CIlaodiprb. 

2 

I.Sl.OJ9.00 

1,11,731.00 

67.636.00 

2.16.33.5.00 

2,81.987.00 

1.01,.536.00 

9S.05100 

),13,67300 

10.500.00 

1,40.068 00 

2,09.11700 

J.8I,681 00 

26,601.00 

1,83,34900 

1,28.338.00 

1.46,082.00 

1.~2,666.00 

83,232 00 

50,148.00 

1.95.124.00 

28,321.00 

1,36.803.00 

1,24.650.00 

1.2S,OI0.00 

1,14.296.00 

2_34,~3tS.30 

43,53000 

31.042.00 

16,118.00 

28,826.00 

1.27,013.00 
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9. Scwak Sabba Cbaricablo Trult Hoapittl. H .... r. 

10. Family PiaDoiDi AlIIOfWialioD of IDdie, Soraical Ceotre. Paoipat. 

",.*1 tpr.d ••• 

Nil 

Jam ... aad 1Ca .... 1r 

I. led ian Red Crou Society. Srlnapr. 

2. Indian Rod CrOA Sociot,. 'ammu. 

3. Joho Bisbop Memorial Ho.phal, ADaDtna,. 

&.raataka 

I. Family Plaooloa AIiocialioo of lodi .. Baoaalorc Brancb, 
Baoplore. 

2. Family Pluoioa Auocialioo 01 Jodia, Belpum Branch, 
Belpum. 

3. family Plaoolna Association or 10"1a, lieU." atanch. Denary. 
4. Famtly Plaoniol Auoctatton of ladi., Db.nrad Braoeb. 

Dbarwld. 

s. Family PleooiDI AuociatioD of lodia. Sbimoa& BraDch, 
Shimoaa. 

6. Family PlaoDiol Association of India, Mysore Braocb.. 

.,. Family PlaDnlna Association Gf locIi .. Oulbaraa • 

8. Pamil, Pluoio. AueciatiOD of lad1&. U4upi. 

9. family Plaonioa Aasooiatioo of India. Kumta. 

10. D.S.I. Hospital. Baoplore. 

11. Sree Sbarvalla Seve SlmaJ. Ba'O .. lore. 
12. M,.orc Makkala K.oot., Myaore. 

13. A.I. w.e • Mysore Zone. M)'Iore. 

I •. Lion. Club 01 Baoplore, Baoaalore. 

I'. Indian ked CroSl Society. BaDplorc. 

itS. JJM Medical Collcp, Daftaaaore. 
17. M.Il. Me1fttaJ Col .... Oulbarp. 
la. l.N. Medical Collep, .... 1ml. 

19. 1Cuturba Medical Coli., Manipat. 
20. 'Sir J.O. Co-operadve HoIpitaJ. a.tapr.bu. 
21. lUll IIoIpha1, CJataprabbI. ........ 

2 

48,000.00 

24,000.00 

24,S8S.oo 
60,505.14 

28.800.00 

7,82,700.00 

2,07,500.00 

60,700.00 

2.54,$00.00 

SI,800.00 

1.02.000.00 

8S.400 00 

~Ol,lOO.OO 

St22S.00 

77.750.00 

2.09._.00 

1.28.169.00 

1.09,100.00 

99,900.00 

J .14,500.00 

'.94,'1'.00 
3.50, la5.00 

3.48.088.00 

16.400.00 
9.600.00 

..800.00 
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22. Family Planning A,sociatjon of India. Bijapur Brancb. 

23. Redrern Memorial Hospital, Hassan. 

{{era'a 
J. L M.S. Boys Brigade Hospital, Kuodara, QuiJon. 

2. N.S.S. Medical Mission Hospital, Paodalam. 

3. St. Thomas Mission Hospital, Kattanam, Alleppey. 

4. Sivagirl Sree Narayana Medical MissioD, Trivaodrum. 

S. Sree Narayana Medical Mission Hospical, Alleppey. 

6. LillIe Lourdes Mission Hospital. KidanBoor, KOlym. 

7. N.S.S. Medical Mission Hospital, Kurnmannoor, Kolym. 

8. Immlculate Heart or Mary. HospitaJ, Bbaraoanganam 

9. Family Welfare Urban Centre, Kamsleswaram. Tfivandrum. 

10. Family Welfare Urban Centre. Attingal. Trivandrum. 

11. Rotary Club Clinic, P~japuram. Trivaodrum. 

12. Cbottanikkara Medical Relief Soddy, Ernakulam. 

13. Sivagiri Sree Narayana ~1edlcal Mlsslon Hospital. Vcrkala, 
Trivaodrum. 

14. Quilong Ladies Club, Kotliyam, QUII~ol. 

IS. Dbarat Sevak Samaj, Mooooumoodu. 

16. N.S.S. Medical Mission Hospital, Paodalam. 

17. ComprebcDiive Model Form of Family Welfare Centre, Trivandrutn. 

18. Malankara Orthodox S)riao Church Mc.di~al Mission Hospital, 
Kolencberry. 

19. Mundakapadam Mandiram Hospital, Manganam, KOllayam. 
20. Cbristian Welfare Centre, Malappuram. 

21. KarunaJaya Hospital, Wandoor, Malappuft m. 
22. St. Thomas Mission Hospital, KaUaoam. 

23. Vimala Hospital. EUumanoor. 

24. M.T.P.M.R. Unit. Kamalcswaram, Trivandrum. 

25. Tbcodosium Medical Mission Hospital, Sastbankottab, Poruba%by. 

26. Cbotlanikkara Medical Relief Society, Ernakulam. 

27. St. Thomas Mission Hospital, Alleppey. 

@ 82-83. % for 83-84. 
• for 84-85. •• for 84-85 aDd 1985·86. £ tor 1981-82 aDd '2-83 •. 

2 

24.00000 

9.60000 

1.00.360 00· 

2.40.600.00 

2.01,29600 

2,67.68'.00 

2,87.661.00 

1.1 7.737.00 

2.10,674 00·. 
2,17.39800·· 

9,~38.00 

4.65 4.4C@ 
7.590.00 

65,860.00 

54.682.00 

42.9S0.00 

32,93900 

37,441 00 

24.000 00· 
12,000.00· 

4.800 00· 
24,000.00£ 
J2.OW.OO· 

7.200.00· 

9,600.00· 

19,200.00· 

2.400 00· 

1.75,256 00% 

79,678.00· 
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Mad.,. Pra'eah 

I. Family PISDoinl AssociatioD of India, Bhopal. 

2. Pamily PJannlns Association of JOdi., Jaba1pur. 

l. Pamily Plannina Association of India. Indore. 

4. Famny Planoinl Association of Jodi., OwaHor. 

S. Indian Medica1 Association, Jabalpur. 

6. Sarvajanik Parivar Kalyan Seva Samili, GwaJior. 

7. SaRar Maternity Home, Salar. 

8. Indian Medical Association, Ujjain. 

9. Dbamtary Christian Hospital, Ohamtari. 

10. Ashok prasuti Mandir. Bilaspur. 

Mahllra~btr. 

1. St. Luke·s Hospita1, Ve,,~uda, Ratnagiri. 

2. Te1caaon General Ho~pital and Conversent Home, Pune. 

3. Serh Ambalal Bapubhai Charitable Dispensary. Pune. 

4. Walchaaodoagar Industries, Pune. 

S. Gurudeo Hospital Gurukunj Ashram Hospital, Amravati. 

6. Community Health and Family Welfare Centre. Wadala. 
DiSH. Ahmednagar. 

7. Bl"'tmbay Hospital, Marine Lines, Bombay. 

8. Balabbai Nanavati Hospital, Parle, Bombay. 

9. NSlpada Neibbbourhead Houst". BycuJla, Bombay. 

10. Nowrosjee Wadia Maternity Hospitat, Parel, Bombay. 

J 1. Health Promotion Society, Pearl Centre, Bombay. 

J2. Family Planning Medical Aid Trust, Bombay. 

13. Mahila Vikas Mandai, Raj""adkar Road. C('llaha, Bombay, 

14. Family Planning Association of India, Bomhay. 

J S. Indian Medical Association, Bombay. 

16. Dr. N.A. Purandbara Medical Centre. Bombay. 

17. MabUa Ulkarsb MandaI, Ke.yan (Tbane). 

18. Sircebitkarioi. Dadar, BOlI'bay. 

19. Indian Red Cross Sociely, Nasik. 

20. National IDte,rated Medical Association, Nasik. 

Wrttt~1J Allswer, 2~" 

2 

2,52,277.00 

2,39,287.00 

90,373.00 

1,32,527.(0 

88,33S.00 

i ,65.838.00 

93.658.25 

21.345.60 

16,800.00 

4s 800.00 

57.649.00 

21,022.6S 

26,947.00 

38.669.00 

8,967.00 

64,681.30 

7J,590.00 

66,838.35 

55,220.00 

3,38.302.00 

1.83,887.00 

98,684.35 

6~,797.00 

2,82,207.00 

83,571.00 

62,115.90 

98,Si2 .. 15 

95,944.00 

1,S7,lOO.2S 

42.968,00 
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21. Panvol Maternity and Infant Welf.re Leque. PaDve', Raipd. 

22. Sudka Seva Mandir t PUDe. 

2'. Police Welfare Dispensary. Sbi..;l ...... PD ... 

24. IC..E.M. Hospital, Pune. 

25. Seth Taracband R.amo'ltb Cbu't ..... HoIpltal. ....... 

26. hoe Mabila Mandai, PunG. 

27. NabarasbU. Arolya ~IDct.l. Pat.,.. 
21. OWarita Saola mncrkar Medical Poundation, p ..... 

'9. Family Planniol AuociatioD of India, PIUIC_ 

30. N.M. Wadi. Hospital, Pune. 

31. Lokmanya Medical Foundatloo. Pone. 

32. Dr. Babasabeh Ambedkar Medical TrUll, PUDe. 

33. Anand Medical Foundation, PUllet 

34. Family Welfare Centre, A.P. Nanol HOIpltal. PUDe. 

3S. Cbirat Seva Mandir, Sidbesbwar Pelb, So"pur. 
36. Dbaorajairji Hospital, Solapur. 

37. ANM Wadia Hospital. Solapur. 

38. Association (or Social Heahh io lodia, Solapur. 

39. family PlaoDinl Associadon of Jodia, Sol.pur. 

40. 'Rotary Club. Bani, DisU. Sol_pur. 

41. Rajarthri Sba~u Medical Foundation, Solapur. 

42. Macru S!va Saoab. Sitabuidi Maternity Home. Napr. 

43. Metro Sewa Saol~, KOIbi Road, Naapur. 

44. Nalrik Sabakarl Ruga.llya Maryadir. NaiPul. 

45. Dbaiben Maoobarbhai Patel Hospital, Na,pur. 

46. Dclvi Memorial Hospital. Nqpur. 

47. Maternity Home. Wardba. 

48. Matru Seva Saoah, Wardba. 

49. Mahatma Gandhi Iostitute of Medica) SciooGe, Wardba. 

50. Vanita Samaj. Amravati. 

St. Y dbdbara Mabile ~ik .. Mandai, Amr.vall. 

52. Matru Seva S8ogb. Akola. 

,~. Godawari BafDa Medical fo"doa~ Db",,, 

2 

' ... If .. 
79,094.3' 
91.64'.85 

17,1'.456.6S 

1.6t.OO1.35 

94.184.20 

2.01.823.90 

1.41,106 95 

1.",'S6.6' 
t2.120 00 

1.92,"7'9.20 

74,0" 00 

99,191.6' 

6S,724.00 

1,27,387.40 

3,01.735 50 

2.37.4S~ SO 

1,49.41670 

1,66.037 OS 

~9.!84.40 

9.5,037 .. 00 

',36.358 SO 

3,70.821.lO 

72.571.<)IJ 

73.7 JO.03 

1.ll.~25.80 

81.118.75 

4.,100.30 

3.47,166.00 

12,)61.10 

10.'00.00 

1.66.396.60 

~14.620.~ 
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'$4. B.ti Budhitai Shantidaa Mulchand Shab Memorial Trult. 
Navtlrahi. Dhule. 

55. Youna Muslim Social Association, Amravati. 

56. Dr. M.N. Agasba Cbaritable Hospital. Satara. 

S7. Bani Matrrnity and General Co'operal-ive Hospital, So)apur. 

58. Rani lankibaisaheb Maternity Home. Sawantiwadi 
I)htt. Sindh~dur8. 

59, Jagd~)e Mama Hospital. Barsi, Solapur. 

60. M.T .E. Society. Pune. 

61. SalvatIon ,1\ em)' Booth Hospitdl. Ahmcdosgar. 

62 The Managing Trustee ,\Vclfare Centre, Barsi. Sotapur. 

6~. Fttir Jamec; Friend~h;p MemnriaJ Ho~pital, Ahm~dn8g8r. 

64. Aruna Nursir,g Home, Public Trust, Balegaon, SangJi Disu. 

6~. A\becd Memorial Hoc:pital. Pune. 

t6. ~1ure M!'morial Ho,pital of the Medical Board of N81Pur. 
Nagpur. 

67. J.ln}:aIYBn Trust. J.ltbar Path, AkoJo. 

6R. Sf. Luke's IIcsllb and Welfare Centre, Nana, TaJuka. 

69. Pravare Medicol Tru!tl. Loni. Ahmednagar Disu. 

70 Compreb~nsiv~ Rural Health Project, Jarnkhcd. 

Manipur 
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"1,00,993.65 

56,841.00 

1,81,290.00 

38.400.00 

1,95,095.00 ~ 

9,600.00 

2,400.00 

4,800.00 

14,400.00 

19,200.0) 

9,600.00 

9,600 00 

7.200.00 

4,800.00 

4,800 00 

·1.63,84S .00 

1,95,09500 

I. Fd"llily l'I!tnning Association of India, f\'anipur Branch, Imphal, 24,000.00 
(for 1983-84) 

Nil 

l\tl7oram 

I. KriMian Hoc;pital Saf~a""an, lunlt1ai, M izoram. 

Nal81and 

Nil 

Orl ••• 

I. Netaji Suva! Sev. Sadan TrUll Board, Cuttack 

2 Seva Samiti Haridaspur, Cuttack. 

3. Maternity Centre, Berhampur. Ganjam. 

4. Swar'ad .. ·.r Cbaritable Hospital, Purl. 

1,24,249.00 

76,798.00 

45,134.00 

93,407.00 

9~,484 00 
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s. National Paediatric FoncktfOll. IbubaDnhwu. 

6. N.A.C. (CT) Hospital, Rourkel •• 

7. Cbrlstian Hoapital. Berhampur. Olojam. 

8. J. Pajarari Materoit1 Hospita). Sambalpur. 

PutaJab 

I. Christian Medical Collete and Hospital. Ludb;ana. 

2 Ludhiana Maternity Hospital. Ludbiana. 

3. Oaya Nand Medical and Hospital, Ludhiana. 

4. Red Cross Society, Amriti.r. 

5. Red Cross Society, Jalandhar. 

6. Family Plannina A..toaiatioa of India. Cbaodiprb 
(Punjab State). 

RaJal.lt.a 

1. Indian Red Crou Society. Jaipur. 

2. Kasturba Matri Manel'r. Udaipur .. 

1. St John Ambulanct A,!ociation, Jaipor. 

4. Mathur8 B.ti Fateh Chand O •. nan;, Maternity Home. Bikaner. 

s. Amar Jain Medical Relief Society, Jaipur. 

6. Bifla Savrvajanik Hospital, Pilani. 

Sikkim 

Nil) 

Tamil Nadu 

1. Aodbra Mahila Sabha Nursing Home, Madra.-20 

2. C.S.I. Rainy Ho,pital, Madra •. 

3. Indian Red Cross Society, Madras. 

4. Guild of Service, Mandalaruram. 

S. P.T.B. Oujarati Hospital. Mldra •• 

6. Kalyani Hospital. Madras. 

7. Voluntary Health Services, Madra •. 

8. Periyar U,bao ParoiJ)' Welfare Centre. Madr,l, 

2 

32.8OD.00 

1.!§3.300.00 

1.04.000.00 

30.000.00 

2.72,S22 oo 
J.~6.278 00 

90,000 00 

66,~6I,OO 

~O.831.00 

87.10000 

1,67,897 00 

4Jt~09 00 

62,40900 

3~,Og9.00 

4,8('000 

35.087 00 

4.81.963.60 

98,689.55 

34,558.00 

.57.924 60 

44.21400 

79,696.90 

J ,02,220.3' 
20,968,00 
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9. Family PiaoDinl A~socialioD of India, Rajya Anoamalaipuram. 
Madras. 

10. Pclmily Plaooina Association of India, Madurai. 

II. Family Planning Associalioo of India. CooDoor. 

12. Family Plaooiol Association or Iwlia. DiodiauJ .. 

13. Punjab A,sociation, Madras. 

14. Christian Medical College Hospital. Vellore. 

IS. Kasturba Hospital, Ambatburai. 

16. Gandhiaram Institute or Rural Htalch. Ambatburai. 

17. C.S.I. Hospital, Nayyoor. 

11. Mission Hospital, Oddanchatram. 

19. Swedish Mission Hospital, Tirupaltur. 

20. Danish Mission Hospital, TirukoiJur. 

21. Danish Mission Hospital. VridbacbaJam. 

22. Bethesda Hospital, Ambut, North Arool Disuict. 

2.3. Christian M lssion Hospital. Madurai. 

24. M·4 Centre, Pal.oi. 

2.5. RUHSA, K.V. Kuppanl, Nortb Arcoa Disu. 

26. C.S 1.,Woraiyur. 

27. C.S.I. Ekkadu, Cbanplpauu Distlt. 

28. CHAD. Baaayam, North Areol Disu. 

Trtpur. 

J. Tripura Council ror Child Welrare, B8nlrbazar. Tripura (West'. 

2. Mabila Saoaa Samabay Samity Limited. Agare.Ja. 

l. B~I.ba .. Mabile Semity. Baaebaa., Baama. Udaipur. Tripura (S). 

Uttar Prade.' 

1. Pamily Plaaniol Association of India. Luck DOW. 

2. Iadian Red Cross Society. Luctoow. 

3. Mahlla Sabayat S ... b. Lu;toow. 

4. I.wer SeraD Cbitlteal.,I. LuctDO". 
s. lodlaD Medical AaoclalloD. V.ran •• 1. ,. laD. Clalkltlal.,.. OorU1apur. 

2 

1,48,801.00 

63A55.5S 

91.200.00 

38.400.00 

99,580.71 

1,49,252 15 

5,82,2399S 

lO,3l,707.16 

76,800.00 

12,000.00 

9.600 00 

9.600 00 

J4,4CO 00 

96,000 00 

76.107.90 

14,400 00 

33,60000 

16.000 «Kl 

72.000.00 

24,000.00 

9,40000 

3.000.00 

3.000.00 

2.60,13600 

2w04.008.00 
1.46.3a2.00 

1,71.7 •. 00 

'.00,450 00 

1.1'.022.00 
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7. Jao Hitkari Cbikitsalaya, KaDpur. 

8. All India Women's Conference. Luckoow. 

9. Sabood Memorial Cbikitsalaya, Lucknow. 

10. Chief Khalsa Guru Nanak Free Hospita). 

II. Narcoder Moban Cbikitsalaya. Gbaziabad. 

12. JaD Kalyao Vikas Samiti. Allababad. 

13. Indiao Red Crosl Society. Saharaopur. 

14. L N. Marwari Hospital, VaraDa~L 

IS. AJigarh Muslim University. AIi.arb. 

16. Varanasi Hindu University, Varanasi. 

17. Kamla Nehru CbikitsaJaya, Allahabad. 

18. JAM Cbikitsalaya, K'lopur. 

19. Saint Kathirine Chikitsalaya. Kanpur. 

20. Hindu Scva Sadan, VaraDasi. 

21. V.S. Mahya Chikitsalays. Varanasi. 

22. S.J.R M. Hospital, Merrut. 

23. Family Plaonina Auociatioo or India, Kaopur. 

24. Avadb Pustkalaya. Ballia. 

West-DeDpl 

1. Bbaratiya Gramio Mabila Sangha. 

2. Sirta Social Welfare Scheme. 

3. Sri R. K. Matri MODgal Prati:,tbao. 

4. Palchim Danga Samaj Seva Samity. 

S. R.K. Mission Seva Pratbistban. 

6. Vivekanaoda Seva Samity. 

7. Rishra Seva Sadan. 

8. Indian Red Cross Society, West Bengal Branch. 

9. Iodian Red Cross Society, Burdwao Drancb. 

10. Beoaal Social Service League. 

11. Marwari Relier Society, Ra oiganj. 

12. S.V.S. Marwari Hospital. 

13; Medaburaj Scva Sadan. 

Written ..... nswlrs ~l'" 

2 

J ,62,461.00 

99,564.00 

67,500.00 

73,0IS.00 

2,25,399.00 

65.000.00 

97,722.00 

J ,34,7 J 2.00 

2,00.000.00 

7,08,770.00 

2.73,829.00 

34,296.00 

1,94,046,00 

9,600.00 

12,000.00 

9,600 00 

4,800.00 

90,000.00 

68,lIj.00 

1,77.94.5.20 

1,00.448.45 

J ,29.491.50 

2.16,780.00 

68,66.5 gO 

28,20000 

3,88,960.20 

60 929.60 

77,979.40 

26,716.00 

20,100.10 

34,629.00 
I 
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14. Prascojit Memorial Commuoity Hoalth Centro. 

IS. Out.1i Childreo Hospital. 

16. Artouao Seva Samity. 

17. Gandhi Peace FoundatioD. 

18. Saroj Nalioi Dutta Memorial A.aociatioD. 

19. Bally Kedarnatb Arolya Sbayao 

20. Harmoo), 

21. Cruaed 

22. Marie StIpes Clinic 

23. Family Pl.nuina AssociatioD or India. 

Aadaman aDd Nlcobar r.laDd, 
Nii 

Cbaodiaarb 

1. Indian Red Cross Society, Chaodiprb. 

O.4ra aad Na&ar H.geli 

Delhi 

1. 

2. 

3. 

4. 

Nil 

Family PlaoniDa Association of Jodia. New Delbi. 

Sr. Stephen·. Hospital, Delhi. 

Dr. B.L. Kapur General Hospital, Now Deihl. 

Sir Ganaa Ram Hospital, N~w Delhi. 

s. Tiratb Ram Sbab Hospital, Delhi. 

6. Mool Chand Hospi'al, New Delbi. 

7. R O. Seth lelia Ram Hospital, New Delhi. 

8. RoshaD Lal Baj.j Momorial Hospital, New Delhi. 

9. Sundar La) Jaio Cbaritablc Hospital, Delbl. 

10. ADdbra VaDila Maudali, I.P. Estate, Delbi. 

11. Delbi Uolverlity WomoD', Auociatioo. Delhi. 

12. Servant'. of People Society, New Dolhl. 

13.. Delhi Red CrOll Soclety. New Delhi. 

14. ParlY.r Seva S ... tb •• Delbl. 

2 

73,030.00 

78.827.40 

58,460.05 

1.56.684.80 

63,246.00 

58,591.00 

47,068.45 

28,494.82 

87,963.20 

3.00.601. 75 

1,80,000.00 

10,18,588.50 

3,98,179.50 

2.45,663.32 

J,50,900.00 

1,12,74980 

84,977.70 

1.47,218.00 

83.220.90 

26.180.00 

10,000.00 

39,375.00 

1,40.568.65 

2,38,180.50 

21,600.00 
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Coa Daman and Diu 

Nil 

Laklbadweep Islands 

Nil 

Poedicber r1 

Nil 

2. Central Schemes 

1. Indian Association for tbe Study of Population, Bombay. 

2. Indian Association of Parliamentarians on Population and 
Development. New Delhi. 

3. Working Women's Forum lndia, Madras. 

4. PHD Cbamber of Commerce and Indu4Jtry, New Delhi. 

S. Gandhigram Institute of Rural Health and F.:1miJy Welfare, 
Madurai. Madras 

6. Family Planning Association of India. Bombay. 

7. SOS Children's Villages of India. D~Jhi. 

8. lodian Society lor Population Education, Ahmedabtld. 

9.. Parivar Sewa Saoslha, New Delhi. 

10. AU lodia Scheduled Castes Federation. New Ddhi 

11. All India Women's Conference, New Delhi. 

12. Indian University Auociation (or Continuing Education, 
New Delhi. 

13. All India Society (or Welfare (or Women aDd Children, 
New Delhi. 

14. National Proparatory Committee (or Development Process, 
New Delhi. 

15. Voluntary Health Services. Adyar. Madral. 
t 6. SEWA Rural. Jbaaadia. Bharucb. 

17. Bbaritiya OrameeD Mahila Sanab. lodore. 

18. AVRV .. EducalioDll Found.tlon of Ayurveda, Cohnbntore. 

19. A WARE, Hyderabad. 

20. Streebilakarioi. Bombay. 

ll. Cbild In Need Inltitute, 24·Paraanu (Welt BeDaal). 
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1.04,800.00 

4,00,000.00 

5,38.000 00 

1,70.000.00 

56.000.01 

33.46,337.29 

J .42,320.00 

6.000.00 

2,40.000 00 

15.000 00 

J 5,500.00 

48,37500 

15.000 .. 00 

25,000.00 

10.84,061.00 

9,82,91S.CO 

J .67,793.00 

3.9'.324.00 

6.4 S ,296.00 

4.2',034.00 

5.93.220.00 
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22. Sarvajanik Pariwar Kalyan and Sewa Samhi, GwaJior. 12,27,708.00 

5,62,S'!.OO 

6,30.355.00 

6.S1.5!9.00 

3,52.525.00 

4 •• 5,513.00 

3.27.850.00 

4,09~197.OQ 

1,12,99800 

7.00,SOO.OO 

5,65,182.00 

23. Chinmaya Tapov8n Trust, Sidhabari. 

24. ReJ Cross liomoeopalbic Couucil, G urBaon. 

25. Kri5hi Gram Vikal Kendra, Ranchi. 

26. Guru Co-operative Milk Producers L;mited, Dbatinda. 

27. SEWADHAM Trust. PtJDe. 

28. 'Belroda Citizen, Council. Baroda. 

29. Nootan Bharthi. Madana Garh. 

30. Bam-India. Calcutta. 

31. Ramakrishna Mission Cillrilable Trust, Trivandrum. 

32. lo,titute of Child Health, Calcutta. 

3:\. New Cent'JrY Welfare Society, Madras. 

34. Moradabad Cbaritable Trust. 

15,92,475.00 

7,46,500.00 
_ _~ _ . ..- ...... __ ...... ______ ... _____ -----4 

Frtih Research for new Drug to Treat 
T .D. PatieDt! 

5437 SURI BANWARI LAL PlJRO-
HIT: Will tbe f\.tlilistcr U[ALTH AND 
I-AMILY \\L.LFARE be p1ta~cd tu !tl e : 

(a) \10 hether d I U&1i used l-oy the Tuher-
culosil paticflU in the country tdke near 
ahout 8 decade au cure tbe pallents of 
T.B; 

(b) whether Government have conduct-
ed any (r~h rcsc.rch in this rt.'gard so that 
the patients ot T 8. can be cured at the 
ear1i~st; and 

(I,;) if so. the details thereof and what 
further steps Government propo!llc to take 
in this rcgard 1 

THE ~lINISTER OF STATE IN THE 
MINISTRY OF HEALlti AND FAMilY 
WELfARE (KlJMARI SARO] 
KHAPARDE) : (8) NOt SIr. 

(b) ar,d (c). Yes, Sir. Fresh researches 
with Itort CflurH chemotherapy drug 
regimen lire b~lnl conducfed by d,ft'ercn' 
_Icndes andudina GO\'Clllrntnt IO,ljtutions 
P4'me), National Tuberculosis Institute, 

Baoplore. Tuberculo.is Researeb Cclnlre, 
Madras (I C.M. R.) etc. sineo Jast few yearL 
It bas been established tbat tbis trcatment 
is more effective tban tbe cODventional 
ueatmcmt and also reduces abe duratioD of 
treatment. BsSt"d 00 tbe cocouraaioa 
re!lults of the studies, shot t course 
chemotherapy drus regimens are beiol 
introduced under tbe Progra.mme in a 
phased manner. 

Trade or Womea 

5438. SHRI BANWARI LAL PURO ... 
HIT: 
SHRI M.V. CHANDR.A-
SEKHARA MURTHY: 

Wilt tbe MiDi~ter of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to !\tate : 

(8) whelber Government's attention b .. 
been drawn to the reports tbat eve., 
after four decades of iodepcodtncc. tbe 
women cODtinue to be bought aod sold in 
several parts of the country; 

(b) if S<'. Wbtlbcr aoy detailtd etu4, 
has bren unden.ken ip tbi, reprd at lb, 
DB tional level; 
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(c) if 10, the results of sucb study and 
if not tbe reasoUl for Dot uodertakiDI luch 
study; 

Cd) the steps beina taken or prepared Co 
curb tbis evil; and 

(e) wbether any auidelinet arc beiDa 
issued to the Slates in tbis nprd ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS Of YOUTH AfFAIRS 
AND SPORTS AND \VOMEN AND 
CHILD DEVELOPMENT IN lHE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA): (a) Yes, Sir. 

(b) and (c). A detailed study bas been 
undertaken by tbe Joint Women's Pro-
gramme, 8 Women's OraaDisatioD, on tbe 
matter. However, tbe report on t he study 
has not yet been received by this 
Ministry. 

(d) and (e). Tbe suppression of 
Immoral Traffic Act bas furtber been 
amended in 1986 to widen tbe covtraac of 
tbe Act and tc make tbe penal provision, 
of the Act more strilcnt and effective. 
The State Government. and the U fa wbo 
are in charge or implementation have been 
requested to effectively implement tbe 
affiended Act. 

Silting or Hlra kad Resenolr 

S439. SHRIMATI JAYANTI PATIO 
NAIK : Will tbe Minister or WATER 
RESOURCES be pleased to state: 

(8) whether the survey work undertaken 
to know the reasons for ~iltinJ up of tbe 
Hirakad Reservoir in Orista bal been 
completed; 

(b) if so. tbe results thereof and tbe 
suggestions made to deal with the problem; 
and 

(c) tbe details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRt B. SHANKARANAND) : 
(a) to (c). Surve)'s have been conducted 

durin, 1976·78 aod J 979 .. 82 (or asses.iol 
tbe ailtation in tbe Hirakud Reaervlor wbile 
another aurvey hal recently beeD taken up. 
Tbese surveys bave Indicated tbat ,be rate 
or siltation t. biaber than that ... umed while 
deai,ninl tbe project. Soil ConservatioD 
measures are in proareu aince 1961-62 ror 
rcduciOI tbe silt load. 

Oro"t. of Air Traftk 

S440. SHRIMATI JAYA}'..TJ PAT-
NAIK : Will tbe Mjnister 01 CJVIL 
AVIATION be pleased to state: 

(a) whether Government have made 
any assessment of averale annual arowtb of 
air traffic in tbe couDtry; 

(b) if so, the percentaae o( afowth or 
air traffic in Sixtb PJan, year-wise; 

(c) tbe elt~ttd arowth or air trafBc in 
Seventh Plan; and 

(d) the specific steps tak~n to Increase 
the air journey (acilities in the counfry to 
meet tbe srowina d!mand ? 

THE MINISTER Of STATE OF THE 
MINISTRY OF CIVIL AVJATION (SHRI 
JAGDISH TYTLER) : (a) Ye,. Sir. 

(b) The percentage of growth of air 
traffic in Sixth Pian. year-wise, wa •• 1 
foHows : 

-------~ ... _ .. _----_ .. --~-------.. ------
Year Rate or .rowtb of puacopra 

J 980-81 

1981-82 

1982-83 

1983-84 

1984-85 

over tbe pre'liou. year '---lod.ao Airlines VayudOOl 

1.6 

14.2 

10.9 

12.0 

11.0 

319 

31 

57 

(c) During the Sevtntb Plan period tbe 
pas,enaer arowth rate bas been .~.umej., 8" per aODum. 
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Cd) The followinS steps have been taken 
t" iocreal" tbe air journey 'acilities in the 
couocry to meet the growing demand: 

(I) Indian Air1in~s bal siaoed aD 
agreement whh MIs. Airbus 
Industries, France, for tbe acquisi-
tion of 19 Airbus A320 aircralt 
during J 989- 90 (deli very to 
comn}Coce io April, 1989) with aD 
opt ion to purchase 12 additional 
aircraft during 1990·91. In ord~r 
to meet tbe interim capacity 
rcqoirementa. Indian Airlines 
propo'les to take on lease Airbus 
and Boeing 737 aircraft. 

(il) Vayudoot aho has plans to acquire 
some 40- 50 seater aircraft during 
the current plan period 10 rr.place 
the a~ing Turno·Prop. aircraft 
transferred to its neet fro'n Indian 
Airlines as also 10 cater 10 the 
pn'jected grnwth in traffic. 

lIomof'opatbic Cure (or AIDS. 
Encephalitis and I\teningiU. 

S44t. ~HRIMATI JAVANT( PAT-
NArK: Will the Mini~ler of HEALTH 
AND FA"1ILY WELFAl~E be rlea~cd to 
atate : 

(8) whe~ber thue i~ a need to de\·tl0J' 
Homoeopathic ('ure for viral dlsc~se.s like 
AIDS. Encerhaliris and ~1aningh i4j; and 

(h) if fl.." the step') fa)(cn hy the 
Government in this r'!'gard 1 

THE MINISTER OF Sf ATE IN THE 
MINISTRY OF II[ALll-1 ANI.) FAMILY 
WELFARE (K UMARI SAROJ 
KHAPARDE) : (a) and (b). The C.entra\ 
Cooncil f,lr Rc,earch in Homoc('p.lthy. New 
Delhi has initialed research study to find 
out the etn~acy of homoeopatbic treatm:nt 
for encephalitis and meningitis. No such 
study has so far bee') taken up by the 
Council in ft"ga rd to A lOS. 

A~ui.Uloa of PlaDcl and Allallon 
FCJufpment rr~lm USSR 

5442. DR. V. VENKATESH : 
SHRI PRAKO\SH CHANDRA: 
SHI~IMAl'l MEIRA KUMAR: 
SHRI DHARAM PAL SINGH 
tdALIK; 

Will tbe Minister of CIVIL AVIATION 
be pleased to state: 

(a) whether UnioD Government are 
considering the possibility of acquisition of 
Soviet Aviation Equipment including pJaoea 
for civilian use; 

(b) if so. whether Soviet Union bad 
offered to supply a full raop of planes; 
and 

(c) if so, the details tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) to (c). Dis-
cUl'.sions were heJd between the Government 
of India and tbe Government of the USSR 
during which the USSR had offered to 
feupp1y a full range of planes. Technical 
Data containing requisite details and 
specifications of aircraft and aviation equip-
ment are awaited rrom rbe USSR. 

Railway Line. In Karnaf.ka 

5443. DR. V. VENKATESH : Will 
tbe Minister of RAIL\VAYS be pleased to 
sla te : 

(a) the' per capital lengch of railway 
lines in India and tbat of Karns taka as on 
I January. 1987; and 

(b) the year-wise projections or new 
railway Jines proposed to be laid in 
Karnataka during the Seventh Five Year 
Plan '1 

iHE MINISTER OF STATE OF THE 
MINlSTRY OF RA1LWAYS (SHRI 
MADHAVRAQ SCINDIA) : (a) Route 
lenglh in i{ms. per lakh of population 00 
31-3 .. J 986 are 9.02 and 8.14 for all India 
and KarDataka respectively. 

(b) The new line project of Chitradura-
Rayadura will be io prOiress io Seventh Five 
Year Plao. 

Pa,-Seales of Commercial Clerks I. 
Ralhr.,. 

5444. SHRI PURNA CHANDRA 
MALIK: Will the Minister or RAILWAYS 
be pleased to state : 
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(a) whether it is a fact that there are 
serious anomalies in the pay·scate of 
CommeJcial Clerks in Railway Min\stry; 

(a) whether the Ministry have retcived 
any memorandum from All India Railway 
Commercia! Clerks Association; and 

(c) if so, the steps taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRV OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA) : (a) No, Sir. 

(b) Yes. Sir. 

(c) Pay scales of all Central Government 
empll)yee~ incluJing railway emplo,c:es have 
been reviewed by {he IV Pay C()mmi5~ioo 

who have given specific recommendatlong. 
The recommendations in regard to ~ales 

of pay of Cummercial CJerk~ have been 
accepted anJ notified. Therefore the 
question of taking an~ action on the part 
of the Mmlfi;lry to revise the sCdlcs of 
Commercial Clerk.s does not Buse. 

Inquir, tnto Explosion and Ffre on 
Board Oil Tanker M.T. LaJpat Rat 

5445 SHRI RHATTAM SRIRAM4. 
M lJ R lilY : Will the Mmi3trf of SUR FACE 
TRANSPOR 1 be ple8~ed to ~tate : 

(a) whether the cau~elli of e~p\dsj\)n and 
fire on ho,t rd the O!l Tanlo.er M T. 'Lajpat 
Rai' at Bombay on 24 October J 984 bas 
been inquired into; 

(b) if so. the finding~ thereof; and 

(e) whether any respon~jhility ha~ been 
fi"cd on tbose found re",pon~ibJeJ if any 1 

THE MINISTER OF STAT~ OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (al The formal 
ioveljtigatlon IOto the cau~es or the explosion 
and fire on board M .T. 'Lnjpat Ral' is bema 
condu.:ted by Additional Chief Metropolitan 
Magl~trate. Bombay. The invtstigatlOo bas 
not yet been completed. 

(h) and (c). The findings of investiga-
tion Will be known only after its conclusion 
and fixation of responsibility is Dot pouiblc 
~t this stale. 

Ilealaad lor Re.erqtloa I. AlRritar 
BOUDd BOlle at Jb.rta.uda 

~446. SHRI SRIBALLAV PANI .. 
GRAHl: Win tbe Minister of RAILWAYS 
be pleased to state: 

(a) whether Oovernment are aware tbat 
a bOlie for Amritsar to be _uacbed to 
Cbhatisgarb Express ori8inaUna from 
Bil_spur js sent from Jbal'1ugud" in tbe 
Goodla Passenger under lock upto Raiprh; 

(b) if 50, the reasons therefor; 

(c) whether there is a demand for 
reservation and bookina of tickets for tbi, 
bogie at Iharsuauda: and 

(d) if 50. tbe steps beina taken in cbit 
regard? 

THE MINISTER OF STATE OF THB 
MINISTRY Of;; RAILWAYS (SHRI 
MADBAVRAO SCINDJA): (8) Yel, Sir. 

(b) The coach is intended to cater 10 
the requirement of pa&5CngtlS from Raia.,b 
and beyond. 

(c) and (d). Jharsuluda has been pro-
Vided with a Quota of 10 benhs in Second 
Class by 77 Kahnaa-Utkal express towards 
DeIhl and ahe same is not bcins fully 
utlli!ted. Therefore, there is no justification 
for aliotlni quota by another Crain. 

C~ntclJ.r) Celebration by South £a.t~rG 
Rall"a, 

S447. SURf SRIBALLAV PANI. 
GRAHl: win the Mmlstcf of RAILWAYS 
be p1C&5Cd to state: 

(a) whether tbe South Eastern Railway 
is haviol its centenary celebrations tbis year; 

(b) if so, tbe details the rcof; and 

(c) whether Railways propose to take 
up any specie I developmental schemo •• 
part of it aDd if 10, tbe details thereof? 

THE MINISTER OF STATE OP THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Yel Sir. 

(~) Tbo rollo_iDe aro lbo d'l4lill ; 
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(i) loauauralion of the centenary cele-
bratioos on 28th Marcb, 1987 by 
tho Minilter of State for Railway' 
at Calcutta. 

(il) Release of (our postage stamps to 
matk tbe occasion 00 28th March. 
1987 by tbe Union Mini.ter for 
Communica tionl. 

(iii) AT. V. documentary on 5 E. Rail-
way to be telecast 00 tbe National 
detwork. 

(iv) A special supplemeot in leadinl 
Dcw:;papcn. 

(y) Centenary posters and glow silO at 
important Stations. 

(vi) Centenary exhibition. 

(vii) Cultural (unctions at divisional 
Headquarter ... 

(viii) Photo and essay coml)(titioD 
amonlst the ataff. 

(ix) Publication or Special Centenary 
Souvenir. 

<s> One additional set of free pasl is 
bcinl gTanted to each employee. 

(c) Durin. tbe Centenary year, it is 
planned to accelerate the work on tbe model 
Itation. and Important other passcopf 
amennies on tbe S.E. Railway. 

Ex.eo.loo of fiatt. Passenaer upto 
Sambalpur 

5.48. SHRI SRIBALLAV PANI-
GRAHl: WIll tbe Mioister of RA1LWAYS 
be plea.ed to state : 

<a> whother tbere ia aoy demand fOf 
extonsion of Had. PaSNDpr upto Sambal-
pur; and 

(b) if so, since when and the reaction 
of Government thereto? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHR) 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Due (0 lack of terminal facilities, 
tbe proposal is DOl feasible at preseot. 

Adult Educetloo uuder 20-P()lnt Prosramme 
10 Orissa 

5449 SHRI ANANTA PRASAD 
SETHI : Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) tbe amouot spent under 20-point 
prolremme on Adult Education; 

(b) tbe districts in Orissa covered so 
far under tbe: pro&ramme; 

(c) tbe details of tbe tribal districts 
where tbe programme bas been introduced; 
aad 

(d) tbe achievement made 10 far in im ... 
plementina tbe programme 10 tbose 
districts? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATJ KRISHNA SAHI) : (a) RI. 
680 5S Ibkb - Rs. 551 06 lakl in Central 
Sector and Rs. 129.49 lakh in Stale Sector 
bas been spent in Orissa for the petiod from 
1980·81 to 1985·86. Rs. 211.12 lakhs bas 
been sanctioned under Adult Education 
Programme during 1986-87 under Central 
Sector. 

(b) AU the thirteen districts have been 
covered under the Adult Education Pro-
Iramme. 

(c) and (d). A Statement is aiven below: 
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StatemeDt 
,. __ _..,_._"'---

51. Tribal districts 
No. 

Number or Adult Education Centres 
opened dur ina 1980-81 to 1986 -87 

N umber of beneficiaries durin. 
) 980·81 to 1986·87 ----- - --... -_._- --- _ ....... _ ...... _.._-

Centre' Sector State Sector Central Sector Sta te Sector 

1. Pbulbaoi 3000 

2. Keoojbar 3000 

3. Sundar,arb 2100 

4. Koraput 2100 

s. Mayurbbanj 3000 

RedactloD of Penalty 08 Cancellation 
of Tickets 

S4.50. SHRI A. JAY AMOHAN : Will 
tbe Minister o( RAILWAYS be pleased to 
Itate : 

(a) whether Government ba ve a propo-
lal to reduce tbe 50 per cent cut al penalty 
in tbe cost of tbe tickers in case of can-
celling the same within 24 bour, of sfart of 
Journey to 2.5 per cent or a max ~mum of 
Ill. SO wbichever is le5! in case of sleeper 
and first class etc.; aDd 

(b) whether Government would consider 
to reduce tbe penalty to a minimum value 
equival.!ot to 15 per cent of the total cost 
of the ticket in C8se the journey is canceUed 
within 24 hours of the departure of tbe train 
in case of second c1a~s ticktb ? 

THE MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCI~DIA): (8) and (b). 
No. Sir. Tbere arc DO sucb proposals under 
cooaideration. 

Kalal Byepa •• 08 National flip"a, No.7 

54~1. SHRt AJAY MUSHRAN: Will 
tbe Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) tbo steps being taken to ease tbe 
traffic coogestion 00 National Highway 
No.7 when it passes through Kalni (District 
JabaJpur); 

(b) whether a diversionary byepass (or 
Katni on National Highway No.7 (Purani-
Khirahni) haa been sanctioned; and 

9S 

95 

175 

1075 

195 

91J97 

9COOO 

64260 
63000 

93986 

2850 

2850 

5347 

32250 

05850 

(c) if so. the details thereof; and 

(d) the total amount allutted in tbe 
Seventh Plan fur this purpose and the 
aJk-,c8tlon m,lde during 1986- 87 and propo,. 
ed during 1987·88 ? 

THE MINISTi:R OF STATE OF THE 
MINISTRY OF SURFACE lRANSPORT 
(SrtRI RAJF.SH PILOf) : (a) The t;t;istinl 
N.ltio:1al Highway N\.) 7 pas~es through 
Katni Town from K m. 367 to 369. Tbil 
section of the National Highway bas been 
declared as un~uitablc UI ban link. 

(b) and (c). Thtre is a proposa I to 
provide a byepluli around Katni T,,")wQ 
during the 7,h Plan. The propouh for 
1M alignment f0f the hyef)!l,)~ have not yet 
been projected by the State Government. 

(d) A provision of R" 9.00 lakhs baa 
been irtduded in tbe Seventh Plan for 
Rcquisith')o of land for the proposed 
bye pass The question of taking up the 
work or construction will arise .fter tbe 
aJi.nm~Hl is finalised aod tbe land ba. beeD 
acquired. 

Airport for Gulbar.a 

S4S3 SHRI V.S. KRISHNA tVER: 
Will the Minister of CIVIL A VIATION be 
pleased to state : 

(8) whether it is proposed to construct 
an airport at Oulbarga ror introduciol 
Vayudoot services; 

(b) if 10, tbe amount so far earmarked; 
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(c) WbCD tbe airport ia likely to be 
ready; and 

(4) wbether tbe State Government 
bas provided an torra.ltructurat facUities ., 

THE MINISTER OF STATB OF rna 
MINISTRY OF CIVIL AVIATION (SHRI 
JAODISH TYTLER): <a) No. Sir. 

(b) to (d). Do not ari •• 

Leal.I.lIoD to Make \-Vater • N.tloaal 
Pro~rt' 

5454. SHRI. V.S. KR.ISHNA IYER : 
Will the MAOi&ter of WATER RESOURCES 
be pleased to state : 

(a) whether there is any ptoposal berore 
Uoioo Government to brioa forward a 
leaislation to make water a national property 
like miner •• ; 

(b) whether it will help in tbe proper 
utih!ation of waler and rqulale the routes 
or waterways, constructioD of channell. etc; 
and 

(c) if so, the details in tbis feaard , 

THE MINISTER OF WATER RE-
SOURCES (SHill B. SHANKARANAND) : 
(a) No. Sir. 

(b) and (c). Do not arise. 

(Trans/atlon] 

V.,lI'OOI Ser.lrea ror MaA,. Pr.d~.1a 

'",55. SHRI DILEEP SINGH BHURIA : 
Will the Minister or CIVIL AVIATION be 
pleased to .t. te : 

(a) whether au, propoeal (or ... rdDI 
Vayudoot service in Madh,. Pea.... .... 
been received from tbe State Goverameot; 

(b) if 10. tbe number of rou .. for which 
Ibis service baa been de .... ded; aDd 

(c) tbe action tatoo to i.troduce 
Vayudoot service 00 tbeso rou, .. 
and tbe time by .,bleb it It I .... ' to be 
lattoduced , 

THB MINISTER OF STATB OP THS 
MINlSTaY OP CIVIL AVlAnON (SBlU 

JAGDISH TYTLER): (8) and (b). Yel. 
Sir. The proposal was for providiol 
Vayudoot services OD tbe rollowiol routes : 

(i) Bhopal. Nagpur-Jaada1pur-Raipur. 
Bilaspur. Bhopal. 

(ii) Bhopal .. Sapr· Kbajuraho-Satoa-
Jabalpur. Bhopal. 

Cc) Whereas Bhopal. NalPur. Raipur. 
Kbajurabo and Jabalpur are already air-
lioked. Vayudoot bas plans to airliot 
Jald_lpnr and Bilaspur during tbe year 
1987 -S8 subject to development of infra-
structure, availability of aircraft capacity 
and ~oDomic viability of operations. 
V.yudoot. bowever, bas no plans.. at 
preseot, to airliok Satna and Sagar. 

Oaily Air Se"icr Linking Kbajuraho with 
Bombay aDd Calf:utt. 

5456 SHRI DILEEP SINGH DHURIA : 
Will tbe Minister of CIVIL AVIATION be 
pleased to stale : 

(a) wbether aoy proposal bas been 
recei'Ved from Madbya Pradesh Oovernment 
to link Kbajurabo with Bombay and 
Calcutta by daily .ir service; and 

(b) if so, tbe a~tioD being lakeD theroon 
and tbe time by which air service ia likeS)· 10 
be introduced ? 

THE MINISTER OF STATB OF THB 
MINISTRY Of CIVIL AVIATION (SHill 
JAGDISH TYTLER) : (a> There i. DO lucb 
proposal. 

(b) Does Dot arise. 

ReeomIM.dalioDS or 11tll Coolre •• 01 
Natlona' FoderaHoD of Iod' •• 

Women 

'.S8. SUR) K. RA\4AMURTHY;: 
Will the Minisler of HUMAN 
RP,soURCE DEVBLOPMENT be pleated 
to atate: 

(a) tbe recommendation. made by tbe 
12th Co ... 01 Natiooal PoderatiOD Gf 
ladtaD WomOD bold receody In Delhi: 

(b) tbe priDcipaJ bdiDII 01 lbe ,ta_ 
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report of the Nationa) Fedc:ratioD of Indian 
Women; aod 

(c) tbe plan of action proposed to be 
implemented by Government '0 abohsb tbe 
dowry system? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA): (0) The recommendations made 
by tbe Congress broadly relate to <I) im-
proving the socia) status of women (ii) 
women's education (iii) women's employ-
meot and training and (iv) better health, 
i.nitaCion and maternity facilities for 
women. 

(b) The main findings of the statu! 
report briefly are that after nearly forty 
yean or Independence, women continue to 
be treated ali inferior citizen5 in various 
spheres of life and they have ye' to acquire 
social and economic equality for v.. hicb tbey 
need to intensify their struggles. 

(c) The Dowr1 Prohibition Act. which 
was legislated in 1961, has b~D amended in 
1984 and 1986 to make rbe pro\'isiomJ of 
tbe act more effective by widening their 
scope, and making them stringent; more 
consequential amendment5 in the Criminal 
Laws in keeping with these amendments; 
steppiog up or mass-media campaign 
alainst social evils; are all steps 
aimed at abo1i~bjn8 the dowry llystem 
Ifadually. 

Computerised FreIght Information 
System 

5459. SHRl K. RAMAMURTHY: 
Willtbe Min;ster of RAILWAYS be pleased 
to state: 

<a> the extent of progress achieved by 
tbe Railways in iotroducina computerised 
freiaht information system and also 
computerised wagon-turn round system; 
and 

(b) tbe details of tccbooloaical 
uPlradation and operational efficicocy 
achieved so rar as a result or computor!", 
aation? 

THE MINISTER OF STATR Of TIIB 
MJNlSTR Y OP RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) and (b). 
Comput..:rised Frciabt Operations Infor-
mation System, wbich iacJude. walon 
management. bas not yet been impJemcnt:d. 
As per tbe present plan, tbo implementaaion 
is expected to be completed by December. 
J993. 

Compta,atloa 10 F •• llie. of .bote killed 
uDder G.T. Exprel. at-ar Okhl. 

S460. SnRf PRAKASH CHANDRA: 
SHRI SUBHASH YADAV : 
SHRI DHARAM. PAL SINGH 
MALIK: 
SHRI P.R.S. VENKATBSAN : 

Will tbe Minister of RAILWAYS be 
pJeased to state: 

(8) whether five ",non, were crushed 
under the 0 T. Express near Okbla durin. 
March, t 987; 

(b) if S0. tbe details of Ibe causes or 
the incident; 

(c) whether aoy compeo!lation hal been 
paid to the families of tbose kill~d; 

(d) if 10. the details tbereof; and 

(c) if not, the re'lsros therefor 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <8> Yes, Sir. 
On 6.3.87. 5 persons wete run over by 
G.T. Express at about 620 hu. at Okbla 
railway scalioD. 

(b) The victims trespassed on to ,be 
track in the face of approachiOI 0 T .. 
Expreu witb a view to cross the railway 
lioes instead of uliOI tbe (oot overbridao 
provided at tbe Itacioo. 

(c) to (e). Tre.pasaer. are Dot eliajble 
for aoy compcoaatioD. 

Meerul .. Jlod Rail"., Lioe 

5461. SHRI PRAKASH CHANDRA: 
SHRI SUBHASH YADAV : 
SHRI DHARAM PAL SJNCiH 
MALIK; 
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Will tbe Mioiller of RAILWAYS be 
pleued to atate : 

(a) whetber tbe CODltruction of railway 
Une from Meerut (Uttar Pradoab) to lind 
via Baabpat. Sonepat·Qobana has beeo 
demanded on a Dumber of occasions wbicb 
wou'd coordinate abe people of two 
State, and give better and fast travel 
facilities; 

(b) wbether Government propo~e to 
consider the demand on priority basis; 
and 

(c) if Dot, tbe ramon. thereror 7 

1HE MINISTER OF STATE OP THE 
MINISTRY OF RAILWAYS (SHRt 
MAUHAVRAO SClNDIA): (a) Yes, 
Sir. 

(b) and (c). There is no proposal for 
undertaking cOD!ttructioD of Meerut-Jtnd 
rail Ime at present. due 10 constralot of 
resources alld heavy commitments already in 
band. 

Elev.led 'frack ber.t't"o Nampalle and 
f\1a.akpct 

~462. SHRI K. RAMACHANDRA 
REDDY : Will (be Minister of RAILWAYS 
be ph:astd to fitale : 

(a) whether the Slate Go\,(rnment of 
Andhra Prade,h bas scnt pr<"posals for 
conluuction of an elevated ral)\".Y 'rack 
between NampaUe to Malakpet; 

(b) whetber Government would bear tbe 
construction COS I of tbe elevated trac:k as 
IUllcsted by tbe Slate Government; and 

(c) by which timo the proposa1 ~I likely 
to be aiven clearance 7 

THE MINISTER OF STATE OF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCn~DIA): (8) A 
IUlle'tion to develop Urban Transport.uion 
System for Hyderabad area by )inkinl 
ulstinl stationl of H),derabad and Malakpet 
bas been recei\'eQ from tho State Govern-
ment. 

(b) The State Government bal been 
.. ~ed to appro.~b tile Plaoains COQlQlil8io~ 

lor tbe CODtral assistance required b, 
them. 

(c) Dc~ not arise. 

Care for CaDcer Patient. 

5463. SaRI KAMAL NATH : Win tbe 
Minister of HEALTH AND FAMI~Y 
WELFARE be pJeased to state: 

Ca) wbether attention or Government 
bal been drawn to tbe reportl that many 
caocer patients have been cured by eatios 
uncooked cereals and vegetables; 

(b) whether Government propose to 
conduct a study in tbis rrgard; and 

(c) if so. the details tbereof ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
\\'ELFARE (K UMARI SAROJ 
KHAPARDE): (8) Yes, Sir. 

(b) and (c). No such proposal is under 
the consideration of the Government at 
p:eseot. 

[TranJ!allon] 

Cure or AIDS by Homocopatby 

5464. DR. CHANDRA SHEKHAR 
TRJPA1HI : Will the MlOister of HEALTH 
AND FAMILY \\'ELFARE be plea.ed to 
state: 

(8) wbether AIDS is curable to a certain 
extent by Homoeopathy; 

(b) if so, whether Government have 
recei\'ed tbe opmion of Homoeopatbic 
expects in this regard; and 

(c) if not. tbe reasons therefor ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDF.) : <a> to (c). The Government 
of India are not ,ware of any specific 
bomoeopathic cure for AIDS ahbouab 
lugcationsl claims have come forth from 
certain quarters about the pOlentlahtitl of 
tJomocopalbic tre.tment to Al.pS patient .. 
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10 tbe 8'-ente of any specific research acud, 
by tbe Ceotral Council for Researob ia 
Homoeopatby. it is not possible to 
formulate 8 valid scientific: view on tbe 
.ubject. 

(Bnlli&h] 

Re.eareb 00 Cure of Cancer by Natare 
Cure 

5465. SHRIMATI O.K. BHANDARI: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
Itate : 

<a> whether facilities and financial 
assistance have been provided to the pro .. 
fessionals io ,he field of Nature Cure for 
more researches on Cancer and other 
iocurable diseases in tbe country; and 

(b) if so, the details th~reor and if Dot 
tbe re&tODS tberef or ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND fAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (8) and (b). The Ministry 
of Healtb and Family Welfare bal been 
rendering financial assistance to fourteen 
iostitutions in tbe country through tbe 
Central Council ror Researcb in Yoga and 
Naturopathy. for conductio, research on 
treatment of various disease. like I&stro-
IDtestinal diseases, Asthma, Arthritis~ SkiD 
di'lcascs. obesity, Hypcrten~ion and Diabf:tis 
etc. by Nature Cure. However, no projt'ct 
on Cancer bas been undertakeD for 
study. 

laclualoD 01 Saoskrlt In New EdueaU(\D 
Poilcl 

5466. SHRt V. TULSIRAM: Will the 
Minister of HUMAN RESOURCE 
DEVELOPM ENT be pleated to alate : 

(a) ~hether it is a fact that San4Jkrit baa 
not been included io the NeN Education 
PoUcy; 

(b) if so. tbe reaSODS tbereror; 

(c) whether Government are seniDI up a 
blah powered commi nee 10 fiod oul the 
reasoDs fot not includin& Sanskrit while 
ItDlUaiot tbo New Edo~tioD Polie~; aQ4 

(d) if so, tIM detans .. reor aad " Dot 
.be realOD. tberefor? • 

THE MtNJSTBR OP STATE IN THB 
DEPARTMBNTS OP BDUCATION AND 
CULTURE IN THB MINISTRY OP 
HUMAN RESOURCe DeVELOPMENT 
(SHRIMATJ KRISHNA SAHI) : (a) No, 
Sir. 

(b) to (d). Do Dot .rise. 

(Trnn,lo"OII] 

Propo •• 1 to Opea Keadrr". Vldyala,al 
I. All DtJlr'ct. 

5467. SnRI VIRDHI CHANDER 
JAIN : WUI tbe Mmister of HUMAN 
RESOURCE DEVELOPMENT be ple.sed 
to state: 

(.) whether Government propose to 
open Keodriya Vidyata,.. io .n district 
headquarter. of tbe country; and 

(b) if so. the details of tbe programme 
drawD up for tbe purpose ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMA.N RESOURCE DEVELOPMENr 
(SHRIMATI KRISHNA SABI) : (8) The 
scheme of Kendriya Vldyalayas is intended 
to cater to tbe edoc:ationaJ needs or abe 
cbildren of .transferable Central Government 
~~Ioyeet ioeludioa defence and pa,.-
mllllary penonDcl. Kendriya V.dyalaya. 
are opened only at places baving conc:enfra. 
lion or lucb employee.. There is no 
propOlal yet to open Kendriya Vidyalaya. 
in every district of lbe Country. 

(b) Does not arile. 

[ EJ"Ii,Ia] 

AJlocatloD. for I_ •• ,U.I Tube Well. 
uDder Wodd Bank Aided Sdle.e 

5468. SHRI VIRDHI CHANDER. 
JAIN : WIll tbe Mipjatet of WATER 
IlBSOURCBS be pleased to ftate : 

<a) tbe total Statewi.. allocatioDS mado 
durio, the I.st flve year. for in.lalliDI tube 
weda under tbe World B.ok aided ecbem,. 
,DC) 19""" of CeDtral OoverDlDlllt. 
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(b) tbe allocatloDs made to Rajasthao 
espetial1y in destrt areas during tbe lasr five 
years arJd number of the wdls put into 
operation and the number of those still 
under construction; and 

(t;) ~helhf'r Union Government propose 
to provide further 8ssi\tance to the 
RsjasfhRn OO"'ernmcnt for installing tbo 
tube wells and (or the working drillina 
tnachines, if so, the det8i1~ thereof 1 

Name of State 82·83 
-~ ------ - - --- - ------- - -----

Uuar Pradesh 

West Bengal 
(Agrecnlent signed with the 
World Bank. in Sept., 1985) 

Bihar 

9 II 
(Actual 

E'It{'lenditure) 

(Agreement signed Worldwith the 
Bank in Jt)nunry J 98-) 

THE MINISTER OF WATER 
RESOURCES (SHRt B. SHANKARA-
NAND): (a) At present Uttar Pradesh. 
West Bengal and Bihar hive on-Ioinl 
public tubrwells project with World Bank. 
assistance. The year-wise allocations made 
for installi ns tubewells in the last five 
years, as reported by tbe States. is al 
follows: 

(Rs. in erores) 

83-84 84-85 85.86 86.87 

22.40 29.50 4).50 42.50 

6.40 8.00 

20.70 

- -- - ---
(h) There is no \Vorld Bank assiCllted 

lch(."me in Rajasthan for in'talling fubtweJls 
at present. 

(c) G(neromeot or Raja'ithan has not 
subnHtted any prlJposal, (or C'xttrnal 
a~c,ist aoce fpr in"ta Italion of tubeweJls. 
Und(f a Centr~llty Sronsorerl Scheme. 50% 
cf matchlOiZ a~5is(onC'e is given by the 
Central G(Wernnlrnt to th(' Stafes for 
purchase of equipment! including drilling 
rigs etc, for Minor hrjg.llion Projects. 

r Tr()Iulat/nnl 

Punduallty of Trains 

5469. SHRI VJRDHI CHANDER 
JAIN: Will the Mini"'er of RAILWAYS 
be plcased to ~ta c : 

(&) the percentage of punctualit y of 
train8 on Indian Rnil\\ ays during tbe last 
three ycarl\; 

(b) the railway zone occupying first 
position in punctuality; 

(c) tbe obstacles ill the way or punctua-
lity of tl ains; 

(d) the concrete steps taken and beinl 
tak cn to remove tbem; aDd 

(e) the success acbieved in the regard 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
f\1ADHAVRAO SCINDJA): (a) On B.O. 
the percentage. of l'unCluality of trains 00 
Indian Railways bas been 88% in 1984 
89.2% in 1985 and 91.2% to 1986. O~ 
M.O.. the percentage has been 92.4%, 
92 8% and 94.0% in 1984. 1985 and 1986 
respectively. 

(b) Southern Railway. 

(c) to (e). Trains sometimes run behind 
schedule due to alarm chain pulling 
miscreant activities. bose pipe disconnection; 
cOlline and equipment failures, heavy rai~ 
and f08. etc. Constant vigil is beiol kept 
on traIns by way of monitorios their 
punctuality and taking corrective steps. 
Railways are acbieving pro,ress in Improv-
ina tbe punctuality as would be evident 
from the statistiQ8 ,iVOD above. 
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Caa,e. or SI1~tg In PJ\,I's Plane "bile 
Rclurnir-g rrom USSR 

5411. SHRI PRAKASH V. PATIL: 
Wilt the Minister of CIVIL AVIATION be 
pJeased to state: 

(0) whether enquiries into the causes or 
snag in Prime Minister's plane while on 
return journey fr('lm USSR have since been 
cf'mpleted; 

(b) if so, .hat are the flndin&s; 

(c) the step'_ being contempJalf"d to 
keep the VVIP plune, in perfect condition; 
and 

(d) whether the two planes no\\ earmark-
ed for this purpose need to be f( placed? 

THE MINISTER OF STATP OF THE 
MINISTRY OP CIVIL AVIATION (SHRI 
JAGD1SH TYTLER): (d) and (b). 
P,e,:umahly. the Member of Parltament is 
referring to the inCIdent to p~,~s p1ane 
which made a diversionary landing on 1 J fh 
Augu~t, 1986 at Mo,cow on its journey 
from Prall to Oelhi. Enquiry into the 
incident h8~ been made and tho ('au!e has 
been found to be as follows: 

The engine Fire Warninl: came con' due 
to drop in insulatIon re~istance of F,re 
Detecrjpn Systrm and the contributory 
factor~ were crack in Ceramic insulator 
hody or the Cont'H'ctnr :lna corrosion C'f the 
Ga~kct, mi.qmatch of the Engine Oil 
BreattJrr Outlf!t and condit' ..... n of seal and 
lack of proper ~upervision. 

(c) AI are reviewing their maintenance 
t1cheduleQ. routtneCi aod can out~: are 
estahti"hinp sf'ecial ,chedule~ and transit 
chrck~ for VVIP flights. They are ensuring 
a higher level of technic'al 8upervislon and 
are followma standard pr<'Cedures and 
instructions meticulously. Theyare alClo 
giving ~re8ter importance and doser atteD-
tion to air safety. 

(d) Air II.f];a!tltdH)n Alrltnes have not 
carmdtked any plants for VVIP use 
ooly • 

8 .. t. III B Ed Coune In Delhi 
Unl.e,.ltltl 

5472. SHRI PRAKASH V. PATIL: 
Watt the Mini'lter of HOMAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) wbethtr Goverament are aware that 
tbe .number of seats B.Ed. course in Delhi 
is inad~quate to the ,rowinl Deed~ of Delhi; 
and 

(b) if lOt the steps bci"a takenl 
proposed to incrt'8se the facilities in different 
Universiti~s in Delhi 7 

THE MINISTER OF STATE IN THB 
DEP"RTMENTS OF EDUCATION AND 
CULTURE IN THE MINI~TRY OF 
HUMAN RESOURCE DfVfLOPMENT 
(SHRI"fATI KRISHNA SAHf): (8) and 
(~). At present, there are 419 seae,. in B Ed 
Course~ ht-ing conducted by the 1 ad)' Irwin 
CoHt',t'. the Delhi Univrnitv and tbe 
Jamia Millie Islamia in Delhi: to meet 
the increa~inl demanJ. Delhi University il 
con;iderin~ a proposal for ~tartinl B Ed 
Cf\urse in one or its COU('lcs. 

Rf'quirelDent of Teathen ror Urban and 
Raral Areal 

5473. SHRI PRAKASH V. PATIL: 
win the Minister or HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government have made 
any alsessment of the rtQ"irement of 
teachers both in the urban and rural areat 
~erarattly during tbe next two years; 

(b) if so, the details thereof 7 

(c) whether in order to fully meet tho 
requirtmtnt of trained leacher~. Government 
propose fo punuade the univcr~itie~ to ~t8rt 
Correc;pondence Counts ror Marriculal •• , 
Graduates and Post-Graduates to mao 
tbe dIfferent levtls of school education; 
and 

(d) if 10. Government's reaction in tble 
reaard 1 

THE MINISTER OF STA1B IN THB 
DEPARTMENTS OF EDUCAtiON AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
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(&Ha.lMA TI KRISHNA SAHI) : <a> and 
(b). Tbe Work-ina Groups aet up by tbe 
Plaoning Commission for tbe 7tb PlaD bad 
estimated tbat 9.48 lakbs additional teacbers 
would be ftquircd for tbe primary/ 
elOOlcntdry stages and about 157,950 
additioDAI trained Ifaduatel post araduate 
teacheR would bo rt"quircd for the 
lecondary /bi*,ber socond:uy stagc of 
edueation durio, the VUlh plan period. 

<c) and (d). The Universities mentioned 
below arc already offerina correspondence 
Courses in educataon at tbe under Braduate 
aDd post ... araduatc I~vcl : 

Name of University Type of 
Course 

------------,--------
AnOlmalai 

Himachal Pr3dc!)h 

Jammu 

Kashmir 

Mysore 

RajaslseD 

B.Ed. M Ed. 

M.Ed. 

B.Ed. 

B.Ed. 

B.Ed. 

D.Ed. 

The University Grants Commission 
considers specIfic reQUC518 (or opeoiol more 
courses ill UOlvenities wben such proposals 
are made for its consideration. 

Complillat. Rece"ed b, Cell from 
WomeD Go.erolDeot Employee. 

5474. SHRIMATI PRABHAWATI 
OUPTA: win tbe Mmister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to stato : 

(a) the Dumber of complaints received 
10 tb" CcII which bad betn set up io 
Febtuary, 1986 to deal wltb complaints 
received from womon Oo •• oment 
employees; 

(b) the type of complaints with details 
thereof; 

(e) tbe number of complaints solved by 
tJlia ~U 10 fir; aQd 

(d) the stef! takoo b1 Government to 
mat* Jit iioret~trochi" 1, I 

TilE MlNISTER OF STATE IN THE 
DEPARTME.NTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCB 
D"EVELOPMENT (SHRIMATI MARGARET 
ALVA) : (a) Fourtef'D. 

(b) The types of complaints related to 
molestation, barasc;ment, terrninatit')o of 
8ervices, frequent tran~fers. expJoitation. 
desertJon by bu~band. bil8my. Don-allotment 
of accommodatioD, reversion to lou,rer posts 
and assault. 

(c) Six cases. 

(d) In an tbese cases follow-up action 
is taken. 

Prop'lsal to Encourage Medical Re8earch 

5475. Sf-JRI C. M'DHAV REDDI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be plea'Sed to slate: 

<a> whether Government propose to 
CDCOUraje medical researcb to cnlarse basis 
of preventive medicine aod healtb promotioa 
during Seventb P'an; aDd 

(b) if so, the dctaih of tbe concrete 
steps taken and results achieved so far 7 

THE MINISTER OF STAlE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI ·SARO) 
KHAPARDE) : (a) While preparing tbe 
7th Five Year Plan, a eODICiobl effort bas 
beeD made by tbe Oovemtl1eDt of 1 ad ia to 
focus attention to uudC'rtakc studies to 
eo'arae the scientific ba§ls of prevent;ve 
mediCine aDd bealth promotion. 

(b) DemoostrlttioD projt"cts with clearly 
de6od. objoctlVes, methodologies aad evalua-
tion arc beiDg undertaken to serYe •• 
foreJunners for wider application in tho 
health care system. Simphficd tcats wbicb 
are specific and accurate f\)c early reCOlol-
lioo of disease and mas~-applicablo arc 
beiol developed. for ex'tmple, immuoo-
diagnostic test' offer a wholo new borizon 
for tbe study of the epidemio1ogy of several 
rampant diseases and for monitoring and 
evaluatioD of control measures. 

10 a unique Dew project, tbe ICMR be. 
iQi~lat04 proJeQt wbicb idoO\ifi a 4'lttig, .. 
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a unit for developed a Det strategy of 
comperhenslve health carc. The main 
objective is to develop feasible models for 
planniog and developm:nl of bealtb services 
through multiceOl[1C studies involvlDl 
selected districts in a number of Indian 
state,. 

Realising tbat the non-communi.;ablc 
diseases hke hypertension, ischaemlc beart 
diseases, cancer and dIabetes need a 
common preventive stralegy, ICMR is 
evolving ao mtegr;).ted programme approach 
for prevention Bod control of Don-communi· 
cable diseases. 

10 order to prevent irreversible damage 
to the worker's health and mlDllnl!le occupa-
tion related diseases. eft" urts arc bemg made 
to identify, by a multidisclphodry approach, 
tbe conditions leading to health impairment 
at an early stage. Studies to strengthen 
tbe prevention and control of Vatamin A 
deficiency anemia aDd endemIC aoilre arc 
beiOd undertaken. 

Studies to improve the coverage of 
vaa;ine prevcntclblc diseases is being 
undertak.en. By Improving the coverage, It 
is believed tbat the spread of dIseases would 
be controlled. 

Field studies for using integrated Vector 
Control Strateaies for control and prevention 
malaria and filariasis have been initiated. 

Plao to deyelop simplified teata for 
Rampant DIIUle. 

5476. SHRI C. MADHA V REDOI : 
wm the Mmi&tcr of HEALTH AND 
FAMILY WELFARE be pleased to stale: 

<a) whether Government have plan to 
develop simplified tests for early recogni-
tioo of rampant dISeases durinl Seventh 
Plan; 

(b) if 80. whether aoy system for 
monitoring and evaluation 01 control 
measures baa also been developed; and 

(c) if so. tbc taracts fixed and achieve-
ments made 80 far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 

WELFARE (KUMARI SAROJ 
KHAPARDE): (a) to (c). Simple dJaanos-
tic tests for diseases covered by National 
Hecdtta Progrf&mmc dz. nHALula. filaria. 
T.8. Leprosy etc. arc avalI~ble. Each 
National Health Programme bas an inbuUt 
system of monitorlO8 and evltluatiOD. As 
and when simpler technolollcS become 
available for early dlagoO\IS, the tame are 
examlOcd aod IOcorporated If Sound SUitable 
lAnd appropriate. E ... ch National Hcahh 
Progr..\mme bas ics own tarS'!ts, and upul 
DOW gooj SUC~"eSS belve been achlC:ved in 
several areas ltke small-pox has been 
eradicated, malaria and pl_lue etc. bave 
been controlled. 

Ilara •• merAt of PafJ~ellger~ by Taxi 
Drive rs at ()dlJi Airport 

5477. SHRJ T. 8·\LA GOUD : Wan the 
MaDlster ot SURl-A<-E IRANSPORf be 
pleased to state: 

(a) wbether Govcrnn,cnl arc aware 
of the dlllkulty bCWi (.,h':l.:d b) dll'JembarklOl 
aulme pa4iScogt:'fS due to htifllUrneot of 
talu driver') ut Oelhl Airport; 

(b) whether taxI dn~eu ocmand more 
tban tbe pre-paId taxI fJIC: on rcacbma 
tbdr <105UO&&l00; 

(c) the rcasons for (lOt POSUu, traff~ 
officers at Ddb, Alrpol t to .ee that 
paSScnMcf& IISC DOl bara~eJ of llcC\;cd by 
laJU dnvers; 

(d) whether at talcs at lease tbuty 
minuees to get a taxI at 1>clbl Airport; 
and 

(e) tbe remedial action propolled 'I 

lHE ~1JNJSrf:.R OF STATE OF THE 
MINISTRY Of" SURf-ACE TRANSPORT 
(SHRJ RAJESH PILOT): (II) aDd (b). 
PoUce autborihcs have infonDed tba' 
tbere bave !>ten ~ome complalOts of lb. 
nature, and the aetJOO has been takcD 
against errlOg drivers. The taxi driver. 
found ovcr-cbar~lDa are cballBned. 

(c) to (e). Out of the avaiJable mao-
power. certain stcltT have been detailed ror 
duty at tbe Airport to ensure tbat paascD-
aers are Dot baraucd. Ibere ale about 
300 taxis at the Airport aDd the taxi. lUG, 



by and large. available for passenac" 
witbin live to ten minutes. A eeparate 
Inspector from tbe atreDltb of Palam 
Airport Security has beeD POlled to took 
after the ttaffie duties at Airport. Surprise 
c~ka bave been introduced. Complaiot 
cards are beina liven aod D_mea of 
paaseolers aDd particulars of tbe laxi aDd 
tbe driver aro beiol Doted in a resister. 

Primary S~hoolJ Identified for Operatloa 
Blackboard iD ~db1. Pradelb 

5478. SHRIMATI OBSTA MUKHER-
JEE: Will tbe Mln .. tu of HUMAN 
RESOURCE DEVELOPMEN r be pleuej 
to Itlsle : 

<a> whether abe Government of 
MMdbya l'rad~b wb"b bad pnmary 
scbools for ·Operallon Blackboard· aDd '0 
implement HS plan, bal submnted to UnioD 
Government a propoaal fur tbelr approval: 

(b) if 10. the details thoreof; and 

(c) wbecher aoy other State Govern-
ment bas submitted luch proposals; if 10, 
tbe details thereof? 

THE MINISTER OF STATE IN THE 
DEPARIMENIS Of EDUCATION AND 
CULTURE IN 1HB MINISTRY OF 
HUMAN RESOURCE DEVI:LOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) No. 
Sir. 

(b) Does Dot .riee. 

(c) No. Sir. The acbeme to imple'" 
ment 'Operation Blackboard· i. yet to be 
apPfoved by tbe Government. So, tbe 
Question of State. apP)'lDi uDder it, doc. 
Dot ari&e. 

Care I. Utlal Needles for IDJectlou 

5479, SHR! KAMLA PRASAD 
SINGH: win tbe MIDiitcr of HEALTH 
AND fAMILY WELPARB be pleased to 
atate : 

(a) whether proper care i. beiDl takeD 
iD Government l!ospitaJs iociudinl 
e.G.H.S. dispeDIUiea wb!lo livial io-
jectlon. II tbe oeed). ia laid to be ooe 01 
tbe cauaea of AIDS. aDd 

Written Answe" H6 
(b) if so, the detaill of tbe precau-

tiODS taken in tbis relard '1 

THE MINISTER OF STAlB IN THB 
MINlSTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b t • Yes, Sir. 
All the D~dJes ure properly sterilized by 
boiliolC/autoctaving before they are used 
for admiolslcriog injections. A separato 
needle is used for each injection for eacb 
casc. As a furtber safeguard disposable 
Iyrio,el arc also beiDa used. 

Weighing Machines at Railway Slations 

S480. SHRI KAMLA PRASAD 
SINGH; Will tbe Manister of RAILWAYS 
be plea.eed to atate : 

(.) wbether weighing machines at 
tbe raalway stations live different readiop 
every lime; and 

(b) if so, tbe sleps taken/proposed 
10 be laken to ~afe8uard tbe interests of 
tbe travelhnl public 10 tbis resard ? 

THE MINISTER OF STATE IN THB 
MiNISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a> and (b). 
The InformatIon is beiDI collected aod will 
be placed on tbe Table or tbe Sabba. 

[ Tran.Jlalion] 

Dem.ad for lot"rease 00 Rate of Hire 
Claarps by Prhate 8uI Operators 

uDder D.T.C. 

5481. SHRI TEJA SINGH DARDI: 
SHRI BALWANT SINGR 
RAMOOWALJA: 
SHRI P.M. SA YEED : 
SHRI RAHIM KHAN: 
SHRIMATI D.K. BHANDARI: 

Will tbe Minister of SURFACE 
TRANSPORT be pleased to state: 

<a) wcbtber private bus operatora 
plying buses uDder DIC have demanded • 
rise in tbe rate of bire charles for their 
bUIes; 

(b) if so, the details thereof; 

(c) wbether tbo attention gf Delbi 
Tra_port Corporation bad alao been dra .... 
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towJUd. the loss tbey are 
plying buses under them; 

incurring by rr'Qucll~ int,er\'~ every day to aq~"'r 
(ot bct~[ maJlagcmc.nc and ctlici~~cy; 

(d) if so. tbe reaction of Gover~llt 
thC1cto 8J)J l~ decision taken tb~reoQ aod 
tilt mooetary burden as a result thereof; 

(e) whether the pdvatc b~s o~[ator. 

accepted the revIsed .. aIC~; 

([) whether Gov\!cnment propOlc to 
permit these bus operators to ply buses in 
Delhi free frum tbe cooLIol of DTC; 
and 

Ca) if so, tbe detalls tbereof'! 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURl-ACB TRANSPOR.T 
(SHRI RAJESH PILO I): (a) to (d). The 
Pri\'ate operators have beeD demaDdlDl 
increase in tbe hIre cllara~s on the ifOUDd 
of increase 10 the cost of opcr .. tioD. and 
that tbe rate of Rs. 2.47 per Km. needed 
upward reVl$lon 10 tbat tbey do Dot 
incur aoy loss in loe opelauon. Tbo 
Government after considcriDi tbe m.llter in 
aU its aspects have announced on ~-1-87 
tbe revised fates from Rs. 2.47 per Km. 
to &8. 1.57 from 1.4.85 and Rs. 2 60 from 
1.4 86 with additional 11 ~,&e per Kill. (or 
8C'.Cood driver. Tbls Increase means.'1 
additional burden 00 DTC. of R.I. 3.l0 
crores in addition to Ibe eXisting payment 
of about Rs. 25.62 crores. 

(f) No such decision ba$ been taken. 

(I) Does Dot arise. 

[EnglishJ 

Clca.li~15 of Rail"ay Station. 

5482. CH. RAM PARKASH : 
SHRI PRAKASH V. PATIL : 

Wkll the Mmisler of RAILWAYS be 
pleased to ,tate : 

<a> tbe aulbority responsible for the 
eleanhncf:s and malOtenancc of railway 
stations all o\tr the couotry; 

(b) whether Station Masters ~ave 

been a,k.ed to 10 around tbe stations at 

(c) whe(hu aoy 'DCCJ;l,jy~ ~(O 
pr.o~osed to be aAvc;n to otllccrl who L~eJ.') 
the beat maiote~.Qcc 01 ,c,tiona in evci.i 
div"iQo; ~ ~ 

(d) if Dot, rbe rcas"WI tberefor; aod 

(c) otber steps, if any. proposed to bo 
laken io tbis rcaard 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) ; (a) Cleao .. 
Imes! at small arations.1 looked afref by 
the S(atioo Masters. However, ae Jar.., 
stations, Saoit4fY Inspcclors arc respoQsi-
ble for cleaolioess. As reaarda maiotcoaoco 
of Ita lions. tbis is the rcspoo;ibihty or 
staff or C,v,l EDlioecrio, aDd Electric,l 
aDd Sian.llto, Departments of Ralhvaya 
under tbe overall Superintendence of 
Station Master. 

(b) Yes, Sic. 

(c) A ~cheme for suitable loccotives/ 
awards ror bett kept ,tatlons already 
eXllta. 

(d) Docs QQC arise. 

(e) aallw., Om~laJs and Senior 
SuperVJSOrl ba YC iostruclioOi to watch tbo 
elcaohncl' and malotenance of staCio";. 
dunol tbeir inspectiQDI aDd IC~ tbat it i. 
improved. 

R,(OGscitutiOD or Soard of Dicedor. 
f)I Co~tD Sbipy.rd 

5483. SHRI THAMPAN THOMAS: 
Will the Mmiltcr of SURFACE TRANS· 
POR T be ple~ 10 Itale : 

(a) wbether qoverqmept b~ve I~o,,, 
tiluted tb~ BQald of Direct"tI of CQ~~ 
Sbipyard ~imi,od; AGd' 

(b) if 80. tho composition of tb, 
reconstituted Board of Diroctou ? 

THE MINISTER OF STATE OF I!JB 
MINISTRY OF Sti!tPACE TR.~NSPOJlt 
(SHal RAJESH PILOT)': ~) No. $J.r. I , 

'# i \...J ;~ 
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(b) Doci Dot ',I'e. 
OfBC'e of CbalrmID-Cllm.MaD8Iht. 

Director of H'ndUlIaD Sblpyard 
Limited 

~484. SHRI THAMPAN TiioMAS : Will 
tbe Minister of SUR.FACE TRANSPOR.T 
be I pl~ •• ed to .cale : 

(al wbetb. r the office of the Cbalrman-
qum-Manaaiol Director of the Hiodustan 
'Shlpyard Limited t. belD' beld by a person 
OD ad hoc bails; 

(b) i' sO, doce Wb~o; 

(c:) ",heti}er tbe P,:,bUc, Enterprises 
~lection Board bas made fbe oeceseary 
selection in tbis rtgard; 

(d) i' so. whetber aOV~rnfnent "ave 
Implemented the recbmm~nd.tionl of tbe 
Public Enterprises Sel~tion Board; and 

(e) it nt't. the r~as6n9r theretor ? 

THE Ml~HSTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJFSH PILOt) : (a) No, Sir. 

(b) Doet not arile. 

(c) Yes, Sir. 

(d) Yes, Sir. 

(e) Does not arise. 

Pur("ba.~ of Spare Parta ror Aircraft. 

5485. PROF. MAD'HU OANDAVATE : 
Will the Minister of CIVIL AVIATION be 
plealed to state: 

<a) whether tho BOting Company 
advi~ed the Indian Airlines not to purcba~e 
spare parts from certain' companies; 

(b) if 80, wbether spare parts are 
Itin beina purchased from tbose vcry com-
panies; 

Cc) iF '0, tbe reason. therefor; aad 

(d) whether tbe tndian Airlines pro-
poles to re"iew Its '~.rlier· deci_ioo 'in tbe ., tit".., 1 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) (a) Indian 
Airlines puchases spare parts only from 
aircraft/engine manufacturers, from vendors 
approved to manufacture parts and 
accredited dirtributors of sucb vendo" in 
80 rar as Boeio& aircraft is concerned. Tho 
Boeing Company have Dot intimated to 
Iud Ian Airlines narnel of tbe cbmpaniea 
from .. bom 81)are parta should Dot \ be 
p'Urtba~ed. 

(b) to (d). Do not arise. 

Imported Steel lor Second Hoogbl, 
Bridge 

S486. SHRI R.P. DAS: WHI the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government's attention bal 
been dr. wo to the news item captioned 
''Second Hooghly Bridge may need imported 
.Ieel" appearing in the "Stalsmann Calcutta 
dated 9 January, 1987; 

(b) wbetber any meeting of tbe High 
Power Committee in charae of monltorinl 
the progress of work was held recently io 
D~lhi to settle tbe issue; 

(c) if so, the decision arrived at the 
meeting in regard to imported steel for tbe 
iaid bridge; 

(d) whether it is a fact that tbe st~el 
supplied by the Steel Authority of India 
L1d .• failed to pass the standard required for 
constructing the bridge; aod 

(~) if so, the reaction of Govtrnmeat 
thereto '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) and (c). Hlah Powered Committee 
'meeting was last held on 2nd March, 1987 
to review tbe progress of the Bridge.. The 
Committee was informed tbat 95 much' or 
steel as possible will be obtained indigenously 
aDd the rest will be imported. 

(d) and (e). Some of the steel plates 
supplied bf the Steel Autbority of India 
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Ltd., failed to comply with the requilite 
specifications and tbo muter for their 
replacement is being taken up. 

Guidelines for Autonomoul ColI~le. 

5487. SHRt R P. DAS: Win tbe 
Minister of BUMAN RESOURCE DEVE-
LOPMENT be pleased 10 state: 

<a> whether abe University Grants 
Commission has drawn up luidelines for 
autonomous colleges with the concurrence 
of Union OoverDlLenf; and 

(b) if 10, tbe details of the luidelioea 
and reaction of tbe States thereto ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY Of 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) and 
(b). The National Policy on Education-
1986 visuali!cs development of autonomous 
coUelet in largc number! In punuanee or 
tbis, tbe UOC has revised it!! guidelines on 
tbe Scheme of auronomou! colle ... 1 which 
have beeen circulated to all State Govern-
ments and Universities in January 1987. 
Accordin, to tb~e guidelmes. autonomous 
statU! will be conferred on a College by the 
University to which it is affiliated. for a 
period of 3 years to begin with. Colle-lei 
will be selected by a Committee consisting 
of. among others, nominees of the State 
Government, the University and the UGC. 
Tbe Guidelines also indicate the criteria 
for identificetion of instItutions, procedure 
for conferment of the automous status, the 
governance and the pattern of a,sistance 
and the mechanics of monitoring. evaluation 
and accountability. 

Some State Governmentl have sent 
proposals for confernna autonomous ItatUI 
on aelected collClet to the UOC. Except 
the Government or West Bengal which has 
de.ired further discussion with the Central 
Government on the implementation of the 
National Policy on Educatl ~n. fncludioa 
tbe Scheme of autonomous coJltaes. no 
reaction bas been received from other State 
Governments. 

Po.tponement of Xtr. Clas. Ex.mlaafloG 
due to Teafber.' Strike 

S488. SHRI H.N. NANJE GOWDA: 
SHRI S.M. aURADDI : 

Will the Mloiater or HUMAN RB-
SOURCE DEVELOPMBNT be pita sed to 
state : 

(a) whether tbe Delhi Secondary School 
Examinalion. ror Class X were Postponed 
(rom 9 to 17 March, 1987; 

(b) if so, whether tbe postpon~ment or 
the examinatioD was due to tbe suike threat 
by tbe teacben; 

(c) if 10. whetber tbi' bas caused treat 
Inconvenience to tbe Itudeol.; and 

(d) Ibe Government·, reaction in tbe 
maffer' 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY Of 
HUMAN RESOURCE DI:VELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) and 
(b). Yel, Sir. 

(c) and (d). While evtry po,tponement 
or Board elaminations causes some incon-
venience to Iludents. the Delhi Adminis-
tration and Central Boare! of Secondary 
Bducation provided all lacilitie. and pre-
paratory mea.ur~ were taken welt in time 
to ensure conduct of the Delhi Secondary 
School Examinations (or Class X smooth'y. 

Idol of Sirutbond.n.,.nar Unearthed 
rrom Than'a.gr 

5489. SHRI ANANDA PATHAK: 
SHRIOADADHARS~HA: 

Will the MiDi.ter of HUMAN RE-
SOURCE DEVELOPMENT be pleascd to 
.tate : 

<a> whether il il fact tbat the rlre idol 
of Sirutbondanayanar unearthed by tbe 
Archacololical Survey of India (rom 
Tbanjavur bal nol yet been returned to tbe 
temple; 

(b) if 10, the realonl for Dot returnin. 
tbe idol to tbe temple and ",here c'lactly 
tbe laid idol is Dot now kept; and 

(c) by what time tbe idol will be 
returned to tbe temple ? 

THB MINISTER OF STATE IN THe 
J>ErARTM8NTS OF EDVCATION 
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AND CULTURB IN THE MINJS1RY 
OF HUMAN RESOUR.CB DEVELOp· 
MENT (SHRIMATI KRISHNA SAIII): 
(.) and (b). Tbe bronze idol of SirutboD-
dana,.nar unearthed by tbe ArcbaeoJoaical 
Survey of lodia during tbo acicntific clear-
aoce in tbo compcund or tbe Airavathesvar 
temple at Daralurao\, District Tbanjavur. 
Tamiloadu, is at present on temporary dis-
play in tbe National Museum. New Delhi 
.. a part of aD exbibhioD. After it is 
received back it will be considered to 
display tbe same at a suitable pJace. 

(c) As ,be bronze idol in question ha, 
been found durina tbe clearance operations 
at a centrally protC'cted monument, (be 
quettion of its return to the temple for 
wonbip dot'S not ari~. 

POlt-Partum Cealles Stale-wise 

5490. DR. A. K"LANIDHI : Will the 
Mlni&ter of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

<a> the State-Nise break-up 
Partum centres establisbed in 
collt"aes, d iatrict hospital. and 
hospitals out of SS4 sucb centres 
in March. 1984; aod 

of Post-
medical 

maternity 
sanctioned 

(b) tbe State-wise break-up of post-
partum centres establi~bed in sub-divisional 
hospitals out of 400 centres sanctioned during 
tbe said period ? 

THE MJNISTER OF STAlE IN THE 
MINISTRY OF HEALTH AND FAMJLY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) All tbe 554 POlt 
Partum Centres at dIstrict level were actually 
establh.hed as 00 March. 1984, out of 554 
.anctioned. State-wise details are 8iven in 
tbe statement-} below. 

(b) Only SO Post Partum Centres at 
sub-divisional level b05pitals were estabH.b-
cd out of 350 approved. RemainiDI SO 
centres were approved in 1984-85. State-wise 
details Ilre giveD in tbe uatcmenl-ll below. 

SI.temf'ot-1 

Slal~-.dlt! brl"ok lip ttl Post POf'lurn C,nlre, ~8tabI/8"~d In Aledical Cof/t'ge. District 
Ho.pltal and A/alt'rnll), Hospital 06 on Itlarch, 1984 

.... _ ... -_ .. _- .. _- ~ ...... __ ... ----.._-~__.. ..... - - ------ - --... -~--.----------...... ------
SI. States! U.T •. Sanctioned by Government of No. of 
No. India centres 

Medical DiSH. )evel Toral established 
hospital by State 
including Govern-
Maternity ment 
Hospital 

1 2 3 4 5 6 
. ------"'-~ ~- .- ... ---_ .. _-- -------_ .. ~----- --- ----- -------- - - --- - - - - -- ~_....--------~ - -~.----,~----

1. Aodbra Pradesh 8 20 28 28 
2. Allam 3 8 11 II 

3. Bibar 9 28 37 37 

4. Qujarat S 28 33 33 ,. HsrY80a J 12 13 13 

6. Himachal Pradesh I 10 11 11 

7. Jammu and Kathmir 2 9 11 11 

8. Karoataka 8 31 39 39 

9. Ker~la 4 18 22 22 
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1 2 

t(). Madhya Pradelb 

It. Mahara,btra 

12. Manipur 

13. Meabalaya 

14. Napalaad 

15. Orissa 

16. Punjab 

J1. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. Wett Benpl 

23. A aDd N IsJaodi 

24.. Cbandilarb 

2S. Delhi 

26. Gva, Daman aDd Diu 

27. Mizoram 

28. Pondicherry 

29. Central Sector 
~-.._----

All India 

3 4 

6 41 

12 4. 

J J 

3 

I 

, 18 

, 14 

5 30 

I 

9 23 

J 

9 63 

• 19 

1 

I 

I 

I 

1 

I , 
2 

! 

.. 9 

106 448 

State.eat-II 

W,lt,.. AIUW.t6 HO 

----
5 6 

47 47 

53 '3 
3 3 , 3 

J I 

21 21 

19 19 

35 3' 
I 1 

32 32 
I 1 

'2 72 

27 27 
I J 

2 2 

9 9 

4 4 

2 2 

3 3 

13 13 

SS4 SS4 

Slat~-wlle break up 0/ POll Por'''m C.",r •• &tabll,kd In 5Mb DI"do1ltd HOlpltal 

1 

SI. States/U. TI. 
No. 

2 

1. Aodbra Pradesb 

2. Assam 

3 .... 8ibar 

Saoctiooed by Oovernment of 
Iodia 

AI 00 M arcb. Durioa 
1984 1914-8S 

3 

24 

16 

4 

3 

3 

3 

EafabJiabed 
by State 
Govern-
IDeots AI 
on March, 

'84 

s 
3 

S 

3 
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1 2 3 .. 5 

4. Gujarat 16 2 3 

5. Haryaoa 12 1 2 

6. Himachal Pradosb I 2 

7. Jammu aDd J.t.asbmlr 4 2 2 

8. Karnataka 18 2 6 

9. Kerala 19 3 4 
10. Madbya Pladcsh 34 3 3 

J I. M abarasbtra 14 2 3 

12. Manipur 1 

13. Melba'ay. 1 

14. Naaalaod I 

15. Orissa 25 :3 2 

16. Punjab II 3 2 

17. R~a~tbaD 21 2 2 

18. Sikkim 2 

19. TamiJ Nadu 23 J , 
20. Trlpura 1 J 

21. Uttar Pradeab 54 4 1 

22. West Booaal 12 3 3 

23. A and N lal.Dd. t 

24. Cbaodiaarb 

25. Delhi 4 

26. Ooa, Daman and Diu 

27. Mlzoram I 

28. Pondicbel1'J 

29. Arunacbal Pradab 1 -
30. D and N Havell - I 

31.. Lakshdweep - 1 -
Total : 350 50 SO 
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Computerisatioo of Trains 

5491. SHRI V. TULSIRAM: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whetber there is a proposal under 
conSideration of Government to compulerise 
all tbe running trains including passen-
ger and goods; 

(b) if so, the extent to which such a 
system will be helpful in avoidmg/ detecting 
and 10Da delayed enquiries about tbe acci-
dents; 

(c) the time by which and on which 
zone tbis system is expected to be intro-
duced and particularly in Andhra Pradesh; 
aod 

(d) wbether a Committee has been 
set up in this regard, if so, the detalls 
theret)f ? 

THE MINlSTER Of STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) and (b). 
A project bas been sancuoned by tbe 
Government to set up a computeriscd 
freight operations information system on 
tbe Railways. The sy,Cem will help 
improve operational etIklency, optimise 
utilisation of rolling stock and brinl about 
qualitative improvement in customer 
services. The s)stem wllI not, per se, be 
relevant from the point of view of avoidmgl 
detectiol or reportin, of accidents. 

(c) Tbe system will be introduced tirst 
00 tbe Northern Railway and will be 
gradually extendrd to other Zonal Railways 
thereafter. It is expected that tbe system 
will be implemented by December, 1993. 

(d) No Committee bas been set up in 
this reaard. 

Rail".,. Bonds 

5492. SHR) SUBHASH Y ADAV : 
SHRI DHARAM PAL SINGH 
MALIK: 
SHRI M. RAOHUMA REDDY: 

W III the Minister of RAIL WAYS be 
pleascd to state : 

(8) by which time tbe bonda by Ran •• '1 
arc likoly to be IHuedi and 

(b) tbe details rC'Bardiol terms aDd 
conditions of aucb bonds? 

THE MINISTER OF STATE OF THE 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The 
Indian Railway Pinaace Corporation, a 
public sector company, UDder the Ministry 
of Rail\\ays, opened issue of Boodl for a 
sum of at. 250 crore. from 2 3.87 to 
7.3.S7. Allotment or Bondi to tbe subs-
cribers will be done as early 8S possible 
duly observina tbe procedural forman ties. 
Thereafter Bond certificates will be islued. 

(b) The broad terms and conditions 
pertalOina to tbe issue of Bonds by tbe 
Indian Railway Fanance Corporation are as 
under: 

(J) The Bonds will be accepted by tbe 
Indian RUII\\8}S a9 security in lieu or bid/ 
performance auaraotees, carneat money and 
security deposits. 

(2) The Bonds will bear iOlreat @ 10% 
either compounded each yrar half-yearly, 
tilt redemption of tbe Bonds from tbe date 
of allotment of the Bonds, or limple interest 
@ 10% per annum pa)able on lst April and 
1st October each ycar. 

(3) Tbe Bonds win be redeemed at 
par areer tbe expiry of teo years trom tbe 
date of allotment. 

(4) The Boo:b caD be b0utht back at 
par (rom tbe indiVidual Bond bolder after 
a lOCk-in period of three ycars from tbe 
date of allotment of the Bond upto the 
face value of RI. 40,000 per Bond boldt'r, 
00 first come and Hrst served basil, upeo a 
maximum of RI. 6 croret per financial 
year. 

(5) The Bondi will be tlaolfel'able I by 
endonement and delivery as per tbe ,uide-
lioes contaioed in Notification No. a S.R. 
1294(E) dated tbe 17tb December, 1986 
iSlued by Governoxnt of India, as amended 
from time 10 time 

(6) The income by way of interes' will 
be exemf/led from lacom. Tax without 
limit ander tbe Jacome Tax Act. 1961. 

(7) Inyeltment 1D tbe Bood. will be 
exempted flom Wealtb Tax .Itbout limit 
undor tho Wealtb tax Act. 19.57. 
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DllcouDt iD fare to "IDler re.orts 

S493. SHRI O.M. BANATWALLA 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) whether there is a proposal (or 
,ranliol discount 00 railway fares to winter 
resort. to promoto tourism in olf-Ieason; 
aDd 

(b) jf so, tbe details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <8> No, Sir. 

(b) Does Dot arise. 

latroductloo or Train! ,.,Itb Dle.e. En&ine. 
in Saurashtra R~gioD 

5494. SHRI DIGVIJAY SINH: Will 
tbe Minister or RAILWAYS be plea«d to 
.tatc : 

fa) wbether a number of traios in 
.. uratbtr. reaion bad to be cancelled due to 
.bort_le or W81er OD account or recent 
drou.bl condition.; 

(b) whether this situation has become 
frequent (eature retultiog in hardsbip to the 
people or tbit reaion; aDd 

(c) if so. whether Government propose 
to louoduce diesel enlines at least on aome 
trains to alleviate tbe sufferings or the 
people ., 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Yea, Sir. 
Some traina had to be ca~lIed in tbe 
Southern region of Oujarat due 10 shortage 
of .,.ter required ror tbe .~am eOlines. 

(b) The drouaht is cootioulol for last 
two ),carl. 

(t) Railway, are abort of ditael engines. 
HOWever. pOlition it bciol rcvie"'cd so as to 
provide lome reUef. 

Tralalnl or AUlllllar7 Nurle Mld"ivel 

S495. SHRI ANADI CHARAN DAS 
Will the Mhd8ter of HBALTH AND 
PAtdlLY WELFARB be pleued to .tat. : 

(a) whether Government propose to 
make ava,lable the training of Auxiliary 
Nurse Midwives to every woman 00 demand 
witb or witbout some incentives to attract 
io tbe rural areas in view of the much 
publicity on heaJth programmes; and 

(b) the number of Auxiliary Nurse 
Midwives Training Schools/LHV Traioinl 
Schools functioning and proposed to be 
open~d in the near future in Orissa and tbo 
Dumber out of tbem in Cuttack District? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI 
SAROJ KHAPARDE) : <a> No, Sir. 

(b) There are 18 ANM TraiDinl School. 
and one LHV Traioing School functionlol 
in Orissa State at present. One ANM 
Trdining Scbool is proposed to be established 
in Orissa in CuUaek District durio. 1987-88. 

Unulilised Land "Itb Ralh,.,. 
5496. DR. CHANDRA SHEKHAR 

TRIPA THI: Will the Minister or 
RAILWA YS be pleased to state: 

(8) whether considerable area of land i. 
lying uDutl)ised with tbe Railways even at 
prescnt; 

(b) if so, the location-wise area 01 land 
la,.ing unutililJed and wbether GO'feromcDt 
are formula f ing any scbeme (or tbe proper 
ucili'8lioD of this laod; and 

(c) if so. the outlines tbereor and ir DOt. 
tbe reasons therfor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b). 
No Sir. Aratt from small pockets of land 
bero and tbere. land Dot needed for 
Railway·s immediafe use as well as land DO' 
directly occupied by structures are I' rOlf 01-
live)y under commercial utilisation. Orow 
More Food Scbelnc and tree pJao1atioD. 

(e) Does Dot arise. 

Outstandln& Licence fee in Nortbera 
aDd Nortb E •• ttrD R.llwa,. 

'497. DR. CHANDRA SHBKHAa 
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TRIPATHI: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether it is a fact tbat a large 
amount of licence fee in respect of railway 
laod and shops in Northern aod Nortb 
Eastern Railways is outstaDdiDg~ 

(b) whether it is also a fact that tbe 
said outstanding amount is increasioa 
continuously; 

(c) if so, whether aoy etTc:ctive steps 
bave been taken by Government to recover 
such dues; 

(d) if so, tbe details and the result. 
tbereof; and 

(e) if pot, st~ps have been takeD tbe 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) No. Sir. 

(c) Ycs, Sir. 

(d) Railways have been direcCed to 
liquidate the outstanding dues by \!onslant 
chasina witb tbe defaulters. As a result. 
outstanding dues on Northern Ra,lway btvo 
been brought down from Rs. 1.29.87.000 as 
on 31.3.85 (0 RI. 97~8J.OOO as 00 31.3 86. 
On Nortb Eastern Railway the outstandinl 
dues have come down (rom RI. 78.81,251 U 
on 31.3.85 to Rs. 57,52,619 as 00 31.1286. 

(e) Does not arise. 

[Trandatlon] 

Level Crossing galel In Rural Areal 

5498. SHRI VIRDHI CHANDER 
JAIN: Will the Mioister or RAILWAYS 
be pleased to state: 

<a> wbether it is a fact tbat due to 
tener number of level crossioa gate. in rural 
areal of tbe country, farmers in tbe desert 
areal have to cover a distance of 6 to IS 
kilometres morc to rea~h their de.d'latioDS; 

(b) if 10, tbe atePI beiDa taken or 
proposed to be takeo by Railways to remove 
Cbolr difficulty; 

(c) the amount provided for tbis purpo!o 
for 1986· 87 and tbe Dumber of places wbore 
level crossinllatea have been provided ",icb 
tbis amount; and 

(d) the programme ia tbis reaard lor the 
year 1987-88 ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINOIA): (8) May be. 
Sir. 

(b) Railway. provide sufficient number 
of level croSiinls at the tIme of la'f'inl new 
railway lioes and also durins the period of 
)0 years after commissioning tbe Iloe. After 
tbis period additional level crossinas are 
provided by Railways on deposit terms if 
sponsored by State Government/Local 
Autbcnity. 

(c) and (d). Do Dot arise in view 01 
reply to (b) above. 

(Eng//$h) 

De.nUDa of Relenolr above PrakalaID 
Barr_ae 

5.t99. SHRI V. SOBHANADREES. 
WARA RAO: Will the Minister or 
WATER RESOURCES be pleased to state: 

(a) wbether it i. a (act It,at tbe reurvoir 
above Prakaum barrage on Kri'tbna River 
at Vijayawada ha. silted up considerably 
reduc:ina tbe Itoraae capacity to a c.onsidera-
ble extent: 

(b) if so, the measurel proposed to 
remove tbe .iltap with small lize dredaer. 
mounted OD bll beats: and 

(c) whetber tbis item will be iDcluded io 
tbe Seventb PlaD 1 

THB MINISTER OF WATER. 
RESOURCES (SHR' B. SHANKARA-
NAND) : (8) Tbe Pr.kasam Barraae ia a 
diveflion structure aad temporary .hoeliol 
of a mioot' nature occurs duriol flood. 
wbicb does Dot atYect tbe flow condi,iolU. 

(b) and (c). Do not ari.e. 

IOltallatlon or Cloled Circuit T. V. Set. 
a' Rail"., S,.tlonl 10 

Aadhr. Pradelh 

5500. SHill V. SOBHANADllB.ES. 
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WARA RAO : Will tbe Minister of 
RAILWAYS be pleased to .'ate : 

(a) tbe total e~penditure invo1ved in 
iostallation or closed circuit colour T.V. 
lets at railway atations in Andbra Pradesh; 

(h) the basi! on which the ran"a, 
stattons are selected for this purpose io 
Andbra Pradesh; and 

(c) the number an~ names of tbe railway 
Itations in Andbra Pradesh where tbe T.V. 
sets arc proposed to be installed in tbe next 
two years ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) In 
Andbra Pradc~b Coloured Closed Circuit 
T.V. is already in operation at Secunderabad 
and Waltair 51ations and is expected to be 
commis!liont'd at Vijaywada shortly. 
Railwaylt have not incurred any expenditure 
In inltanina Closed Circuit ("...olour T.V. sett 
at railway Itafiocs. Tbese systems have 
been in'tatJed and are maintained by the 
private entrepreneurs at their own cost. 

(b) Selection of railway stations is bued 
on den5ifY of traffic and importance. 

(c) In addifion to the two stations 
mentioned in Petr, (8) above. Colour CCTV 
leU are propo~ed Co he installed at ceo 
more 5ta,ion~ in Af'1dhrB Pradesh as follows : 

1. Hydera~8d 2. K!lC~8Uda 3. Kazipet 
4. Guntur S. Rajahmundry. 6 Tenali 
7. Nellore 8. Guo'akal 9. Tirupati and 
10. CuddRpah. 

Ranw.y Q,erbrld,,,. ill tbe CouII,ry 

5501. SHRI RAJ KUMAR RAI : Will 
IheMinistcrofRAILWAYS be pleased to 
state : 

(a) tbe Dumber of railway overbridaes 
in the country in respect of wbich rounda-
tion stone bas been laid or constructioD 
work hal been takeo up indica tina the 
locations of these overbridaes; 

(b) tbe amount allocated for tbe 
cODstructiOD of eacb overbridae duria, 
'986-87 aDd 1987-88; aDd 

(c) wbt!tber this amount is beinl utilised 
properly' • 

THE MINIS1ER OF STATE OF THB 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> to (c). 
Information is beinl collected and will be 
laid OD the Table of the Sabba. 

Committee OD RatloDal ule of Dra,. 

5502. DR. B.L. SHAILESH: Will tbe 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) wbether the 4 Mem~r Committee 
set up by Government to formulate tbe 
luidelines for promoting rational use of 
drup in the couotry bas since submitted ita 
report; 

(b) if 10, tbe broad recommendations, 
suaestions made therein; aDd 

(c) Government', reaction thereto '1 

THE MINISTER OF STATE IN mB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR} SAROJ 
KHAPARDE): (8) A 7 member Sub-
Committee of the Drugs Consultative Com-
mittee whicb is a statutory body under the 
provisions 01 the Druis aod Cosmetics Act. 
bal Men conslituted to monitor formulations 
marketed in tbe country from the anale 01 
safety. efficacy and rationality.. This Sub-
Committee has not yet submitted its report 
to tbe Oruas Consultative Committre. 

(b) and (c). Do not arise. 

Treatment or Drua Addict. 

SS03. SHRI CHINTAMANI lENA: 
SHRIMOHANBHAIPATEL: 
SHRI JAGANNATH PATT-
NAIK: 

Will tbe Minister of HBALTH. AND 
FAMILY WELFARE be pleased to state: 

<a> tbe Dumber of units where drua 
addicts arc treated in the country; 

(b, whether there is aoy propoaal to 
open more uoit. to treat dru8 addicts in 
tbe COUOII")' and particularl)' jp.1l tbo 
Opv.rD~Dt bospital. ? 
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THS MINISTBR OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KBAPARDB) : (a) As per avalJabic 
inrormalions t tbere are 80 units all over the 
country for treatment of drug addicts. 

(b) A Plan Proposal for settin, up 
de-addiction units for treatment of drug 
addict. in Delhi bas been approved by the 
Plaoning Commission. The State Govern-
menll will be requested to allocare funds 
and adopt this model. 

Nutritious Noon Meals Scbeme or 
Tamil Nado 

'50~. SHRI K. RAMAMURTHY : W,ll 
tbe Minister of HU:vfAN RESOURCE 
DEVELOPMENT be pleased to st8te : 

(a) the details of the enlarged nutri-
tious noon meals scheme initiated l'\y Tdmil 
Nadu Government for which assistance of 
the World Rank is being sought through 
Planning Commi!sion; and 

(b) tbe steps being ta ken on the 
request of Tamil Nadu Government 1 

THB MINISTEk OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DBVELOPMENT (SHRIMATI MARGARET 
ALVA) : <a) and (b). Tbe ",roposol (or an 
Integrated Nutrition-cum .. Health Project 
covering the entire State o( Tamil Nadu 
with tbe assistance of the World Bank is 
under formulation by the Governm\!nt of 
Tamil Nadu, and will be considered by 
tbis Department on its receipt. 

Youth HOltels to Pro",ote Youtb 
Tour'.m 

5505. SHRI JAGANNATll PATT· 
NAIK: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to alate 

(8) whether it is a fact that Union 
Government have recently decided to let 
up 60 youth bostels at important tourist 
centres and trekking routes durlag tbe 
~QrreDt plan to vromQte youtb to\lrism; an4 

(b) ir so, tbe detail. r'&ardin. tlai. 
new plao of Goveroment ? 

THE MINISTER OF STATB IN THB 
DEPARTMENTS OF YOUTH AFfAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCB 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA) = <a> Yes, Sir. 

(b) A .tatement is liven below. 
Depending upon tbe availability of land 
from the state governments at tbe placet 
identIfied ror consfruction of youfb bostels, 
construclion of youth bostels will be 
sanctioned. In cale the Slate lovernmenu 
provide land a t place. other than tboso 
identified hy the Workiol Grou~. youth 
hostels will be sanctioned at tbole placa 
also if tbey are found to be importanf (rom 
the point of view of youth travel. 

St.'ement 

The followiol places ba"c: bc-co identi. 
fied for settina up youth bottel. : 

1. Nalar junasapr 

2. Rancbi 

3. Bodhaaya 

4. Simla 

s. CbaoJiprb 

6. Srin'lar 

7. Gulmara 

8. BaDI.lore 

4J. Kbajurabo 

10. Bombay 

II. Oopalpur-on -sea 

12. BikaDer 

13. Jaisalmer 

14. ChiUorprb 

IS. MU8soorfe 

16. Uttarkasbi (U.P.) 

17. Barkul (Chilka Lake) 

18. Cberrapunjl 

• 9 4 To ... 
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20. Visbakbapatan.m 

~I. Vtjay .... a. 
22. TawaD, 

23. Junalarb 

24. Kula 

15. Pabalpm 

26. Kitb,war 

27. Manl.lore 

28. Gulb ..... 

29. Jamrno 

30. Mer.r. 

31. Belur·Halebid 

32. Munnar 

33. Indore 

34. Pacbamarbi 

35. Punt!! 

36. Bhubaoesbwar 

37. Udaipur 

38. Oaoglok 

39. Kodaikanal 

40. Ooty 

41. Varana.i 

42. Ranikhet 

43. Luclcnow 

44. Howrab/Calcutta 

45. Tezpur 

46. Delbi 

47. Calan.ute 

48. Beach (Ooa) 

49. Seputara 

so. Dbaramaala 

~1. Kerail 

S2. Verkalai 

53. UkbruJ 

54. Sib .... ' 
". ltoluib/LuDlloi 
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56. Kobima 

57. Kall.aber 

58. Rubbs 

59. Jodbpur 

60. Masbar 

Since tbe state lovernments have not 
been able to provide land at many of tbe 
above places, Government bas agreed to 
utJctiOft youth bostels also at tbe foJlowiDI 
plaCes : 

1. Tirupati (Andbra Pradab) 

2. Kuruksbetra (Haryana) 

3. Ernakulam 

4. Calicut 

S. Jabalpur 

6. Tirunelvcli 

7. Madurai 

8. Haslan 

9. Karwar 

10. Ajmer 

11. Joshipur 

12. KOf6PUt 

13. NapoD 

14. Galaabat 

IS. Ouwabati 

16. Alartala 

17. Nabaf1agun 

18. Aizawl 

19. Namcbi 

20. Sbillonl 

21. Alra 
22. Impbal 

23. Dimapur 

24. Patna 

(KeraJa) 

(Kerata) 

(Madhya Pradesb) 

(Tamil Nadu) 

(Tamil Nadu) 

(Karo8taka) 

(Rarnataka) 

(Rajasthan) 

(Orissa) 

(Orissa) 

(Assam) 

(Assam) 

(Assam) 

(Tripura) 

(Arunacbal Pradesh) 

(Mizoram) 

(Sikkim) 

(Megbalaya) 

(Uttar Pradelb) 

(Maoipur) 

(Naaalaod) 

(Bibar) 

Sara.watl RI,er 
5506. SHRI ANAND SINGH: 

. Will tbe Minister of HUMAN RESOURCB 
Pf3VEl-OfMENT be pleased tQ Itato ; 
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(8) whether scientific evid~nce about [Trtlllsiatiolf] 

tbe legendar) river SaralwatJ bu beCD 
found; MR. SPEAKER: Wby do 

like tbls , 
you do 

(b) If 10. wbat furtber research il 
being conducted to find more about itl 
existence; and 

(c) whether Government propose to 
eet up a body to 10 into details of tbis 
discovery 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMEN-C 
(SHRIMATI KRISHNA SAH.): (a) and 
(b). The ArcbaeolOlical evidence found 
along tbe dried-up bed of the river aystem 
represented by Saraswati or Gbaaar which i. 
believed to represent ancient Saraswati. ha. 
sbown that tbis wal once a miahty living 
river emptying in the western sea. 

(c) The question does Dot arise al 
tbis is e!s&mtial1y a matter for academic 
and scholarly research. 

1200 brl. 

(English] 

( 'nt~rruptlon') 

SHRI SOMNATH CHATTERJEE 
(Bolpur): The whole Hou~e and the 
country have beeD misled ... (Interruptions) 

SHRI S. JAIPAL REDDY (Mahbub-
nagar): Sir, I have tabled a PriviJep 
Motion. 

(Interrupt' 0".) 

SHRI C. MADHAV REDDY 
(Adilahad): There is a misleading state-
ment by the Minister of State in the 
Ministry or Finance. I gave notice under 
Direction 115. He said that the Fairfax 
company is not their consultant. 
(Inte,.ruptlons) 

MR. SPEAKER: The first thing 
Sir ... 

(Illterruplions) 

Is. 

(11".rrupl/olU) 

MR. SPEAKER: I fell you, I have 
received Notice from all tbe tbree of 
10U. 

(/nlerruptl onl) 

MR. SPEAKER: Now, lilfen to me. 

(lnte,.,,,pllo1la) 

MR. SPEAKER : Nothiol loel 00 
record. 

MR. SPEAKER: I am tcUina you, 
p'ease listen to me. 

(Int,,,upllo,,.) 

MR. SPEAKER : Nothing 
record_ 

(T,onJlallon] 

goes on 

MR SPEAKER: What are you do;ne 1 
You should be little careful. 

(Interruption, ) 

len K lisll J 

MR. SPEAKER: J would only say ... 
(/"""Mpllon~ ) 

MR. SPEAKER: Wby don·, 
lilten 10 me now 7 

you 

(/nte,'up,ionJ) 

[ r,allIIQllo"J 

MR. SPEAKER 
8it 7 

Wby do not you 

(Inter'~pllo",) 

(Engll,Ie) 

MR. SPEAKER: Notbing aoes OD 
recold. J have Dot aUowed any Member. 

- --_ -----~ --- ---- (/"'~'ruJlllon. ). 
- .---.-------.~---------.- ----·Not roc:orded. 
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MR. SPBAKBR.: You have to 
Uston to me first. You havo tbe riaht to 
live a notice. 

BASUDBB ACHARIA SHR1 
(a.nkura) : We bave Jiven it. Sir. 

SHRI S. JAIPAL REDDY: I bave 
liven a Privileae MotioD. 

MR. SPEAKER : Yel. )'00 have allO 

[Engli,h) 

MR SPEAKBR: J have read that. 
If I bave oot read .•• 

(/nterrupt/olu) 

MR. SPEAKER: If you want to run 
tho Hou4Je. tben ruo it. 

(11l't7""pt!olls) 

liven a privilege motion. When did I MR. SPEAKER: Nothing goes on 
dispute tbat 7 Did I ? Why are 'OU record. 
alitated ? I have listcncd to )'ou. Now. you (!nlerrllpIJoru). 
Ii.ten to me. 

(Inler,uptlolU) MR. SPEAKER: Now lit down. I 
wa, tellin, earlier also ..• 

MR. SPEAKER: Order. order. Why (/lftnrupliolU) 
don't you .it down Mr. Acbaria 1 ) have 
already said that yoo have liYeo. Dotico. SHRI S. JAIPAL REDDY: I have 
I have futly lone tbrooab tbat. tabled a privilelC' motion. 

(I flte' '''PlionJ) 

MR. SPEAKER: Please ait dOWD. 

(lnl errMpt/"",) 

MR. SPEAKER: Let UI be fOUOO-
able. 

MR. SPEAKER: I koow. 
(lnle".tlolU) 

( 7'tJlldlltlD") 

MR. SPEAKER: Tbis macb I caa 
read and this mucb I am educated. I bPe 
allo seen uDder which Rule your Noticel 
are 10 come. 

( '"I~r'apllo"iJ 

[Eng/b") 

MR. SPEAKBR: I don', overlook. 
I JUI' ao lhrouab tbem aDd J follow 11M 
ru .. made bJ )'OU. 

(/,,""'l1/li'.") 

MR. SPEAKER: You have tbe right 
and you did it. It is my rigbt and my duty 
DOW to look into those motioos wbich you 
haft liven. You bave liven a privileae 
motioo. Olber fricDds havo IlvOD aD 
adjourt.tDeot motion. 

SHRI SAIFUDDIN CHOWIJHARY 
(Katwa): What are you dolo. about tbe 
adjournment motion please 1 

(1111 er,."pll DII, 1 

MR. SPEAKER: If you cannot 
listen, wbat can I do 1 

(/nterrupt/olU) 

(Tr an.rl aUo,,) 

MR. SPEAKER 
tbiDa. 

(BIIIII",] 

Please lit down. 

Again tbc "me 

(In Ie"'" I/o".) 

MR. SPEAKBR: What Is tbia., 

(/11'."'''''''0", ). 
Mil. SPEAKBIl: Now 

apin stood up in becwet ... 
)'OU _we MR. SPEAKER: NOlbiol .oe. 00 

record. I b~e Dot allowed anybody. 
(/",~r'''''/MI ) (/"'''''''/0".)· 
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MR. SPEAKER : Tbey arc doiol 
their job. Tbey think. tbey can run tbe 
House r 

(Interruption, ) 

MR. SPEAKER: It is the shameful 
way this House behaves now, absolutely. 
Tbere is no question. 

(Interruption,) 

MR. SPEAKER: Pleale sit down, it i. 
enoUlb. 

(Interruptions) 

MR. SPEAKER : Mr. Kurup, win 
10U take your leat? It is enougb DOW. Let 
us not just be like hooligans to Jay. Tbis is 
not the pr()per WilY. We have Jot tbe 
rules. we have to a:t according to the 
rules. 

(Interruption,) 

MR. SPEAKER: Mr. Muttemwar. 
please for God·, sake, now listen. The 
only tbing is, you have given the na-
to yourselves. I bave oot framt'd them. 
When you have given tbe rules, you 
have tbe right to give notices. 'am looitina 
into them. 

SHRI S. JAJPAL REDDY: We bave 
cauaht the Minister red handed. 

MR. SPEAKER: What is tbat? You 
are Dot the judge, you are Dot tbe Speake£. 
I am to decide it. Sit down. 

SHRI S. JAIPAL REDDY: If I am 
Dot tbe judge. I can be a prosecutor-
(Interruptions). AI a Member of Pulia-
ment i can be a prosecutor, Sir. 

MR. SPEAKER: But you caDDO' be 
a judgc. You can bave an opioioo. 

(Interrupl/OM) 

MR. SPEAKER: Witl. you p'_s._ lit 
down? Mr. Jaipal Reddy can have an 
opinion. He canoot adjudicate. Simple 
it is. 

SHRl SAIFUDDIN CHOWDHARY: 
We cannot jud,c. But we bave tbe riahl to 
bow. 

MR. SPEAKER: That i. what I am 
.. yiol. When bave I disputed that. 

(/IIte"u,plloll') 

.... SfBAKEI\: P'_ for Ood-, 
sa~e, sit do"". 

SHB.I SA1FUODIN CHOWOHARY: 
He is not a Judae. But Ict there be • 
committee formed. 

(""e".",lofll) 

MR. SPEA&.ER I: You siC dowa 
DOW. 

(rlltu'rup Iionl) 

MR. SPEAKBR: What are you 
doioa1 

SHill S,AIPUDDIN CHOWDHAR Y 
Let (bere be • padiamooiar, Commjuo •. 

(/llterrupllo", ) 

MR. SPBAKER: Will you listen 
DOW 1 Jf I am to la, and 1 am to run Ibia 
HOUle a. 10D, u I am here, then I have to 
run it accord ina to my judaemcnt and wba. 
I think i. riabt .... 

SHRI BASUDEB ACHARIA: But 
accord iDa to tho rulrs. 

MR. SPEAKER: Yes, I cannot 10 
beyood tbe rule.. I caODot 10 beYODd tbe 
rules aD4 I bave DO alpacity and DO 
iDtention to do that; impossible. That da, 
I wUI QQ' i Uko 10 be tbe Speaker. 

(/nterrllpt/on,) 

MR. SPEAK£&: The OQJy thina i •• J 
bave disallowed tbe adjournment-motion. 

SHRI SAIFUDDIN CHOWDHARY : 
Wh" Sk 7. 

MR. SPEAKER.: Li.ten. I am lOin. 
to live DO reuoo at tbi' mom_to But I 
will live you .omOdM .... 

(1111,'r",lIoII,) 

MR. SPEAK.BR : Pica" lit down. 
A11eut yoat pri'ViJep motiGo, you bette, 
come UDder DircctioD J J,. 

SHRI S. JAIPAL .. SDDY ; Wby. 
Sit? 
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MR. SPEAKER: Firstly. according to 

tbe ruld and directions, you come under 
115. Secondly, about tbe adjournment. 
motion, I do not bave to live tbe rcasoos. 
But I can assure you that if you can live 
me lOme faets 00 which it i. baaed. I can 
cODslder. You lee, I cannot 10 OD news-
paper report ..• Tba t is DO document. 

(I"tt*rruptionJ) 

hi R. SPEAKER : No, no. 

(Jn/~r,"ptlon8) 

MR. SPBAKBR f All riabt. Sit down. 
I am open ••. Let me fini&b it. 

(Int~rr"pllonl) 

MR. SPEAKBR: Mr. laipal Reddy. 
you are very incorrigible in tbis respect. 
Pleate sit down. 1 am sayin, it. Sit 
dOWD. 

( TrtllU I atl on] 

What are you doio.. Kindly resume 
your seat. Plc.,e Ii, down. 

(1", "ruptlon,) 

MR. SPEAKER: You are becominl 
ton incorrigible. You have not got tbe 
decency even to sit down. when I am OD 
my lop. What rules are you obltrvinl ? 

SHRJ B~SUDEB ACHARIA: We are 
very Icsponsiblo. 

MR. SPEAKER: I only say .•• 

(1.'trrlipliollS ) 

MR. SPEAKER : One thin. is, you 
pl_,~ ait down. Please be aile.I. 

(Interrupt/oil.) 

SHRI SOMNATH CHATTERJEE 
Wbo bill tho onus 7 (J"terrup(iond 

MR. SPEAKER : Mr. Saifuddin. you 
are becoming too roulb. I say that I have 
to admit and I bave to honour my 
Members, wbetber OD tbi. aide or tbat 
.ide. 

MR. S,Blt.UR. : Mr.1leddy, 10Q an 

too iocorri8ible. J would like YOll to 
withdraw from the House if you bebave 
like that. 

(Interruptions) 

MR. SPEAK.BR: You sit down and 
listen to me. I can well believe a Member 
ratber than anyone who is livin, lOme 
statement from outside. And I tbink, my 
Minister is responsible to tbis House. If 
bo does something wrong, be is bound to 
reply and be i, responsible and aOlwerable 
to 'his House. ADd if anytbiDI is proved 
otherwise, if you find any discrepancy in 
hi' statement, under D,rection 11'. you can 
come and when it is established .•• 

(Interruptions) 

MR. SPEAKER: That is my rulina. 
Tbat IS all. 

(Interruptions) 

MR. SPEAKER : I do Dot 10 by 
what Tom, Dicb aod Harry sa~s. 

(Interruptions) 

MR. SPEAKER: Papers to be laid. 
Shri Jagdisb Tytler. 

11 10 hrl. 

PAPERS LAID ON THE TABLE 

[English] 

De-t.lIeiI Demaada for Gr •• ta of Cbe 
MIDi.try of Ci.n A"laUoll fow 

1987-88 

THE MINrSTER OF STAT!! IN THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYILER): I bel to lay 00 tho 
Table 8 copy of the Detailed Demaodl r .. 
a,ants (Hindi and English version.) or _~ 
Ministry of Civil Aviation for 198'7.88'. 
[Placed io Librar,. See No. LT.41IZ'''1 

Notiftcatl()D under l\ferehant Shl ..... Act 
and a statement 'e dela, 18 It. I • .,ID. 
and ADnual Report of and Review o. 
Cocblo Dock Labo.r Boar •• Codal., 
for 1~85·86 aDd a statement r. dele, 

'0 1.,"01 lb ... ,.pen 

THE MINiSTeR OP ST.uB: IN TH8; 
MINISTRY OF SURPACB TaANII'O&J,. 
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• (SHRI RAJESH PILOT): I bel to lay 00 

tbe Table: 

(1) A copy of the M~rchant Shippina 
(Prevention of Collisions at S~.) 
Amendment Regulations, 1986 
(Hindi and English versioos) 
published in Notification No. 
O~S R. 1053 (E) in Gazelle or 
India dated tbe 29th August. 1986 
under sub·section (3) of section 
458 of tbc Merchant Sbippina Act, 
1958. 

(2) A statement (Hindi and EUllish 
vcr.ions) showing reasons for delay 
in layiog tbe notification mentioned 
at (1) above. 

[Placed in Li brary. See No. L T .. 
4113/871 

(3) (i) A copy of the Annual Report 
(Hindi and ED,lish versions) 
of the Cocbin Dock. Labour 
Board. Cocbin for tbe year 
1985.86 alooa with Audited 
Accounts. 

(ii) A copy of tbe Review (Hindi 
and EOllisb versions) by tbe 
Government on the workin, 
of the Cocbin Dock Labour 
Board. Cocbio. for tbe year 
1985-86. 

(4) A statement (Hindi and Eoalisb 
versions) showiol reuons for delay 
in layin8 tbe papers meotioned at 
(3) above. 
[Placed in Library. See No. LT-
4114/87) 

A_at Report of aDd Rnte" 00 Rala Ram-
.... 0 Roy Library Foundation, CalcuU •• 

for 1985-86. Anoual Report. of aad 
Rnie... 00 lodlaD losdtate of 
Manalement,ILuckoow. for 1985-86. 
of lodlao 1 •• Utute of Manale.eat, 

Calcutta, for 1985-86 etc. 

THE MINISTER OF ST A TH IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RBSOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHl): I bel to 
laf OD tbo Table : 

(I) (i) A cop>, of the Annual Report 
(Hindi aDd En&lisb venion.) 
of Raja Rammoban Roy 
Library Foundation, Calcutta. 
for the year 1985 .. 86 alool 
""hb Audited Accounts. 

(ii) A COpy of tbe Review (H!odl 
and En&1isb .cnions) by the 
Government on tbe workin. 
of Raja Rammohan Roy 
Library Foundation, Calcutt •• 
lot the year 1985 .. 86. 

(2) A statement (Hindi and Enltisb 
versions) sbowina reason. for dela, 
in laying tbe papers mentioned a& 
(I) above. 
{PI.~ed 10 library. See No. L T-
4115/87] 

(3) (0 A copy of the Annual Report 
(Hindi aDd Enalisb versions) 
of the Indian Institute of 
Management. Luck DOW, for 
tbe year J 98.5-86. 

(ii) A copy of tbe Review (Hindi 
and Enalish versions) by tbe 
Government on tbe work ina 
of the Indian IOJtitutc of 
Ma.nagement, Luckno'if. for 
tbe year 1985-86. 

(4) A st.tem~nt (Hindi and EogJiab 
versions) shOWing realons for delay 
in laying tbe papers mentioned a, 
(3) above. 
(Placed la Library. See No. LT-
41t6/r71 

(5) (0 A copy of tbe Annual Report 
(Hindi and Englilh vcrsiOM) 
of tbe IndiaD InSfitute or 
Manaaement. C.lcutc~ lor 
tbe year 1985-86. 

(ti) A copy or tbe AnDual 
Account. (Hindi and Ea,Usb 
versioos) of the IodiaD 
Institute or Manapment, 
Calcutta, lor tbe year 
1985-86, togetber with Audit-
ed Report theroD. 

(iii) A copy of tbe Roview (H1041 
aDd BoaIilb wraJo_) b, tIaa 
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Go¥cromeat OD tbe work 101 
of tbe Indian Institute of 
Maoalemeo' Calcutta, for tbe 
year 1985-86. 

(6) A statement (11 illdf and I!naUsb 
versions) showinl reaSODi for delay 
in 11)110& tbe papers mentioned at 
(5) above. 
(Pile-e' 18 Libra". See No. LT. 
4117/87] 

(7) (i) A copy or the ADoual Report 
(Hindi and Eraalisb vemObJ) 
of the Board of A pprmtice-
ship Traininl (Western 
Rt'gion). Bombay. lor tbe 
year 1 98 ~-86 alonl with 
Audited Accountl. 

(it) A copy of the Review (Hiodi 
and Enalisb versional by tbo 
Oovernmel1t on tbe workina 
of the Board of Apprenticeship 
Trainin. (Wettern Reitan). 
Bombay. (or tbe year 1985-
86. 

(8) A statement (Hindi and En,Usb 
venions) showing reasons for delay 
in l.yina the papers mentioned at 
(7) above. 
(Placed 10 I .. fbrar,. See No. L T-
4t 18/87 j 

(9) (i) A copy of tbe Annual Report 
(H md i a nd English versioos) 

(10) 

(11) 

of the Khuda Bakbsb 
Oriental Public Library, 
Palna, (or the year 1985-86 
along with Audited Accounts. 

(ti) A copy of the Review (Hindi 
and English versions) by tbe 
Government on the workinl 
of the Khuda Bakhsh Oriental 
Public Library. Patna, for tbe 
year 198.5 .. 86. 

A Itatement (Hindi and En.liab 
versions) sbowina reasona for deJay 
in laying the papers mentioned at 
(9) above. 
(Placed In Llbrar,. See No. LT-
4119/87 J 

(i) A copy of the Aonual Report 
(Hindi and Boalitb yeralo~l) 

of the Board of Praclical 
Trainlol (EasterD Re,ion). 
Calcutta, for tbe year 
198' . 86 alool w jth Aud ited 
Account •• 

eii) A copy of the Review (Hindi 
and English versions) by tbe 
Government OD the workio. 
of the Board of Practical 
Trainin& (Eastern Region). 
Calcutta, for the year 1985-
86. 

(12) A statement (Hindi and Enllilb 
venions) sho\Vina realODI (or dela, 
in I.yin, tbe paper, mentiooed at 
(11) above. 
(Plat'ed la Llbr.r7. See No. LT-
4120/87) 

(13) (i) A copy of the Annual Report 
(Hindi and English venionl) 
of tbe National lostitute for 
TraiDinl in Indu.trial 
EOlineerina. Bombay, for the 
year 1985-86. 

(ii) A copy of tbc ADDuel 
Account's {Hindi and BDIIi.b 
versions} of tbe National 
Institute for Trainina io 
IndUitrial BDlioeeriol. 
Bombay, for the year 1985-86 
togetber wicb Audit Report 
tbereoD. 

(iil) A copy or the R.eview (Hindi 
and Enalish versions) by the 
Government OD the 
workina of tbe Nati.)oal 
Institute (or Trainina ID 
Industrial Engineerioa. 
Bombay, for tbe year 1985-86. 

(14) A Itatement (Hindi and BUllisb 
venioDs) sbowin& reaSODS for delay 
in layina the papers mentioned at 
(13) above. 

[Pla~ed In Llbrar,. See No. LT. 
4121/87J 

(1 S) A statement (Hindi and Bu,lisb 
versions) C!xplaioiDI tbe reaSODI ror 
not layina tbe Audited Accouots of 
«be Ind iao institute of Manale-
~nf, 8ao .. 10re, for the fear 
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19!5 .. 86 within tbe stipulated 
period of nine months after tbe 
close of tbe A ccount ina year. 

[PI.red In Library. See No. LT-
4122/87] 

(16) It. statement (H indi and English 
venioDs) explainina the reasons for 
80t layin. the Annual Report and 
Audited ACCOl;ots of the Indian 
Institute of Man8~~meDt. 
Ahmedabad. for tbe year 198.5-86 
within the stipulated period of 
nine months after tbe close of tbe 
Accounting year. 
IPlaced I. Library. S~e No. [. T. 
4123/87J 

(17) A copy or Corrigendum (Hindi 
and English veriIOn.,) to the 
* National Policy on Education. 
1986-Proaramme of Action. 
(Place .. In Library. See No, L T .. 
4124/87) 

ADDual Report ()f and Rf,.'ew on Narlonal 
Inlthute of Public Coopt'ratioD and 
C1tIId Dne1opment. Nt''' Deihl for 

198!-86 and •• tatement re dela, In 
'.JIna tbese papers 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF YOUTH At-FAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RE:SOURCE 
DEVBLOPMENT (SHR IMA 11 M "RGARET 
ALVA) : I bel to lay on the Table: 

(1) (0 A copy of the Annual Report 
(Hindi and English vcnaons) 
of the National Institute of 
Public Cooperation and Child 
Development, New Delhi, for 
tbe year 1985-86 along with 
A ud ited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by tbe 
Government on tbe working 
of tbe National Institute of 

Public Cooperation and Child 
Development, New Delhi, for 
the year J 98'.86. 

(2) A atatement (Hindi and B08Ulb 
versions) Ihowina realODS for delay 
in layina tbe papers mentioned at 
(I) obove. 

(PI.ceti ID Llbrar,. See No. LT. 
4125/87] 

12 II 'Ir •. 
COMMITTEE ON PETITIONS 

Tblrd Report 

[English) 

SHRI SURENORA PAL SINOH 
(Bulandshabr): I bel Co preteot the Third 
Report (Hmd. and Eoaliab venlona) of tbe 
Committee 00 Petitione. 

MR. SPEAKER 
377. 

Matten under rule 

Sbri Prabba. Kumar Miahra. 

(I ntrrn.ptl 0"') 

MR. SPEAKER : I cannot 10 on 
a statement ht.c tbat. No afaumentl. 
Nothiog or tbe IOrt. Only Or. Prabbat 
Kumar Mishra goes on record. 

(/lfler'",I/OIU)·· 

12.12 bra. 

MATTERS UNDER RULE 377 

[ T,a"./allon) 
(I) Demand for adt"q •• t. ~omp~DSIIUoa 

to land owner. "bole laDds hl"e bee. 
arqufred for tetlin. .p "Ida.trlf. I. 

Dllaspur dt'lr~ct 01 M.P. 

DR .. PRABHAT KUMAR MISHRA 

-The 'National Policy on Education, 1986-PrC'8ralllme ot Ac~iotl' wa. laid OQ tbo 
Table on 8tb August. 1986 • 

• • No\ r~orde4. 



(I.DJa.): MaD, iadulti.. bave beeo Nt 
up in Bila,pur district of Madhya Pradesh. 
Por example. NTPC, BALeO, B.E.C. feltl-
Jiler. Brooke Bond Paper MiU., Madhya 
Sharat Paper Mill., Raymond. and CCI 
Cemeot Pactory bay. been lOt up tbere. 
In addition, headQuarten 01 S.E. Coalfield 
LCd •• re al,o located bore. 

Tbe laDd is acquired ror settioR up tbe 
industries and compensation for acquisition 
I •• iveD. 

I waot to draw tbe attention or the 
Government to tbe ract lbat tbe payment 
made to the land owner. i. much inadequate 
IIOd employmeot provided 10 them i. mucb 
1_ and Is liven wilb much difficulty. Thne 
people do DOt pt jUilke particularly rrom 
private ~tor industriea like B.E C. Ferti-
U..... Brooke Bood Paper Min., Bula 
Sl)iDDiDI Mill •• Madbya Dbarat Paper Mill •• 
The local people are .lao Dot liveo jobs. On 
tbe counU af')'. these indu.tria are polluting 
tbe .",roomeot wbicb il caU.iDJ harm to 
tbe people lbere. The Government il reques-
ted co enquired iolo the mattrr lorio"lly 
and to direct tbe State Government 10 take 
.trinsen« .te~ 10 that jUltice i. meted out 
to tbe local people. This bein, Harijan-
Adiv.,i dominated area, it need. to be paid 
.peela' attention. 

[£",11,"] 

MR. SPEAKER: No. Shrl Somoatb 
Ratb. 

(!nl",.upllons) 

MR. SPEAKER: I have livcD my 
rutinl. 

MR. SPEA'KER: Goveromeot I. Quit. 
responllb'e. Minister II quite responsible. 
Notbiol dolnl. No araumcDII. I have 
already listoned. 

(In,erruptloru) 
At •••• Ita ... Slatl C. M.db •• Rechli 8Dd 
10 •• ot ... , Iaoa. Me.ben id't the Ho .... 

( r'ollliallon] (/'" ~r,,,,'lo,,,) 
MR. SPEAK.BR: Wby do noe ,ot Ie' 

them ,0, Yr. lC_.' .... "'lam 1 

THE MU'_'ISTER OF HOMB AFFAIRS 
(s. BUT A SINGH): I juat waal to uk 
you kindly tell UI wbat i. this walk out 
about. You pve tbe IUUO, tbat certaia 
Member. bad raised under the rules certaia 
maUer. whicb you are 100"(0, into. Very 
riabtly you gave tbe ruliol tbat you are 
still lookinl into it. In ca •• you find some. 
thins under tbe respective rule •• you are alIO 
open to come to abe House. 

MR. SPEAKER: Tbtre i. DO problem. 

S. BUTA SINGH: I do DOt know wbat 
wa, tbe occasion.. The Oovernmect b.. DO 
said aD)lbicl on tbat. Here, we are OpeD. 
We are in your band" wbatever you direct. 
We are prepared to come .itb full facta 
before tbt, House. I do Dot koow what 
tbi. walk-out i. about. It i, tbe .. me a.--
cile whieb i. beiDI .pread all over the 
country? Some atmosphere i. beiDI creatM 
in ,be country .•• 

(Inr"ruptlolU) 

PROF. P J. KURIEN (Idukki): Tho 
Opposition is bebaviDI ip tbe mOit inapoo-
sible way ••• 

(/IIt~',"ptlolt .. ) 

MR. SPEA KER: I do Dot know. I am 
to be lJuid~d cOlilely by the lulel. 

(/nt~rr"p'lon') 

[Trans/ation] 

MR. SPEAKER: Now what il tbe OM , 
Please be seated .. 

I am Dot .UowiDI )'ou, Mr. Bbanu ••• 

( Tra",lallon] 

I am not ano.'DI anyone. Nor I .. UJ 
anow BDyooe .. 

I am sayina that whatever I do. 1 wiU 
do under the rulet. If aoyooe bal any Ob-
jection, be can ask for clarification from me 
under tbe rules only. U tbe reply rrom tb. 
Mini.ter doea oot come. bo"oJ be .. ~ed Iq 
fi'" • rep1)'. 
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THE MINISTER OF STATE OF THB 
MINISTRY OF PET~OlEUM AND 
NATURAL GAS AND MINISTER OP 
STATE IN THE MINI~TRY OF FINANCe 
(SHRI BRAHMA DUTT): The r~ply will 
be given accordioa to your rutinl. 

r~ngllJltl 

SHRI B.R. BHAOAT (Arrab): I want 
to juse supplement what our Home Minister 
has said. A very improper thinl bal happen-
ed. It should not develop into a practice. 
The standard practice is tbat in the House 
whenever a Minister mak.s a reply or give. 
an information. that is the Hllil tblog 10 rar 
as the Hou-;e i. concerned. It i. tbe practice. 
Now. the boo. Memben. takina reeouaae 10 
a statement by a concerned penon whose 
antecedent. have bt-en deactibed in the Houte 
a, very undesirable. and are tryioa to create 
an impretlion that the Mani.ter hal milled 
tbe Hou,e-this i. a very improper practice 
which, I am lorry, my bon. friend. are 
following. It shou1d be noted: it should 
not develop into R practice and it should be 
condemned and criticised. 

MR. SPEAKP.R : Vou !~. I have faith 
in my Membcn here ... 

SHRI BRAHMA DUTT: Today. they 
are relying on the ~tatement of that person. 

MR. SPEAKER: Donn't matter That 
i! their point of view. I can only rely on 
my Memt:>ers here and tbe MIOIsten who 
are supposed to tell U"i (he facts. You can-
not hide the racts. If you hide the racts ... 

(/nl,rruptlo",) 

S. BUTA SI~GH: Nobody is interes-
ted in hiding the facts. 

PROF. P.J. KURIEN: How is our 
OPP05ltiOD believing the Americans more 
than our own M inisters hcr~t in this House? 

(Interruptions) 

MR. SPEAKER: I caonot take alieni 
to be more reliable than my Members bero. 

(II) Demand for opeoiuJ or office or 
Rea10nal Manager of State Bank or 
India at Berhsmpur and Bank'. 

Branch a' Alka 

SHRI SOMNATH RATH (Aska) : 
~~veral approacbes have bua mad- by aU 

concerned to Government or lodia to bave 
a Chief Relional Manager', Office (SBI) at 
Berbampur (Dlstt Oanjam\, Orissa. Public 
aaitations have started and leporltd In Dews-
papeTl. Some Bank OffICials at Bhubaoe-
sbwer do Dot wanl to shifl 10 Berhampur 
for reaSODS obvious and are crealinl boule-
ne<:ks. The Bank authorities have allured 
more tban once, but are lingering the matter 
on lome olea or other. The South-West 
Zone of Orisu Is totally derrived of aDY 
administratiyc set up of BanldnK industry. 
The people have to 80 for each aod every 
adminiatrativc clearance to Bbuhoncsb .. ar. 
It i. advenely atrectins the mobilisation 0( 
resources and raisin. or invcltn'entt. The 
"roducers luch 8S Agriculturists and 
Indullria1ist do not get the desired 
encouraaemtnts in the field of Banltio, 
activities. Immediate strps may be taken 
in this r~I~)fd. It is abo a long-rdt desire 
of the people of Bhanjanaaar co have 
an eveninl branch in Balar Area to help tbe 
tr .. dert. Industrialiu., touri~u. docton and 
other prorelSiona 1,. The matter has been 
raised st:vt'ral times. Similar stt'P~ may .'so 
be taken to open a branch either at A~k. 

junction or at SUlar 'actory area or A.t. 
for the benefit of .('nerat pubHc. 

(Ill) Otmaad for re-Itorlng direct I ndlaD 
Airlines flight from (}clbl to 

Jab •• pur 

SARI AJAY MUSHRAH (Jabalpur) : A 
dire~t Indian AlrJir,es ea rly mor 11m3 flight 
from Delhi to Jabalpur and hude. (0 Delhi 
via Bhopa' was started from I st June. 1985. 
The Indian Airlines provided, through tbis 
ftJ~ht, to the ~ast rt'ginn of Maholcothal in 
Madhya Pradec.h itll flr!'t direct ail C{'IllOC'ction 
with Delhi. This direct tlilht hall heen 
discontinued from 20th O~tober. 1986. The 
reported relSOD liven is the financial 105s 
incurred by tbe Airline. in operaUDI this 
flight. 

The Indian Airlines knows it vcr), well 
that Oelhi to Jabalpur fliabt riiht from its 
inception hal been frequently cancelled, 
particularly in monsoon and winter leaSOOI 
because tbe plane does Dot land whenever tbo 
weather il even a little bad. This is because 
instrumental landina ',Item bal DOC been 
iOltalled at Jab.lpur airfield iQ .pite or 
repeated requesta b1 me io tM p~ 
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Tho mOlt popuJOPl city uf Madhya 
Pradesb. Jabalpur. bavioa 8 population of 
nearly ten lakhl. baviol many defence eatab-
liabmeot. State Hip Court, aovcrorncnt offices 
and ioduauies is thus deprived of tbe most 
basic air travel facility provided to olberwise 
mucb amaller cities and towns all over 
IDdie. 

In publ ic interest it is ClKDlial to restore 
tbe Jabalpur fhabes immediately. It is. 
tberofore, requested tbac tbe Governmcot 
lives immediate consideration 10 extend Ibis 
faci!ity of darrct DeJhi Jabalpuf Indian Air-
lines fliabt. 

(If) Demaad for Onaoelal ••• f.tance to 
Bihar Goverament for eODlt ruction of 
pUCal aDd aU weatb~r road. lD 

JbaD}barpur 

DR G S RAJH~NS (Jhanjharpur) : Sir, 
JhanjhBr pur P .arliauncntary COOllitUtoc), or 
Nortb 8lh.u IS SlratCjlCally placed in the 
~nse that it is located on the border of 
Nepal. "'or a variety of reasons it is essen-
thll that a network of pucca aod all-weather 
loa J be con~trucled there on priority buil. 
Unforluoately, desplle our repeated requests. 
DO attention IS beina paid to lbis problem of 
p&ranlount imp(.)funce. Most of ,be vin ... 
are not connected with pucea road. 

This is a ft\)()(f-prone area. Alarie 
number of vIllages are aubmeracd in water 
for more tban six month .. In a year~ As 
such, the klJ('ha roads (leI damaaed duriDg 
rain.. Small bridges .Dd culverts aeoerally 
are wafihed away by inccssaot raills and also 
by flooded ravers and thus tbe money spent 
by the government goes waste every year. 

Lack of p'l~ca roads bas al.so adversely 
affected tbe economic a.rowtb of 'be relion. 
Miseries or tbe people during rains cannot 
be described in words. For weeki toptl cr 
peoplo cannot obtain goods of daily coo-
lumption (rom the Dci,hbourin, market. 

Tben:f ore, the only remedy to these 
maladies is that tbe Oov~rnment or India 
sbould provide an assistance of Rs. SO (firty) 
crOfes to tbe Govtrnment of Bihar duriPI 
1987-88 to enable tbe St.te Government to 
convert kurJra roads ioto all-.'eather pucca 
roads. The State Government Is not ill a 
llOIition to solYe tbi, problem .. itl reaour-
cea aro Umlted. J woold. therefore. requeat 

ahe Central Government to take immediate 
stept to provide tho above amount. 

(v) Need for Central Go.ern .. eut'. luter-
veatloa to •••• 1' .he flshermeo to Goa 
aDd •• ,e Goa State Cooperative aank 

froUl IIquldaHoD 

SHRI SHANTARAM NAIR (Panaj,) : 
Sir. the mecbanized fisbiol industry in Goa 
il in crkis _tYee'ina tbe IiveUbood of 40,000 
families en.apd io tbis trade. MOlt of tbe 
oWDers of tbe mecbanized fish ina boats are 
traditional fishermen, who obtained loans 
rrom tbe 008. Damen and Diu Fibbcl ics 
CooperatIve Bank Ltd. According to tbe 
Loan Sch~ approved by the G08 Govern-
ment and Central Government. subsidy wes 
ava iI.ble upto 50 per cent for marine engines 
and 25 per cent for bulls. UDfGrtunately. 
subsidy was Slopped at a time whtll the Ooa 
Government declared "Fish Famine· (or two 
years 1980-81 and 1981-82. Today it bas 
beeom~ practically difficult for tbe borrowers 
of the Pj~heries Federatioo to repay tbe Joan 
amount alonl witb tbe interest. The interest 
accured is almost equal to tbe- principal 
amouDt and, in some cases. it is more than 
t'1e principal amouot. 

It is high time tbat the Central Govern-
ment Intervened to assist tbe fishermen and 
also the Goa State Cooperative Bank from 
loing into liquidation. 

(,I) Need to revie" tbe recent Budget 
propo,al. and pro,;de I ncome tax 
reUllf to .alarlf"d worker. In Govern. 

meat and public .ectors 

SHRI AlIT KUMAR SAHA (Vishnu-
pur): I wish to draw tbe atteolion of the 
Government of Ind.a to the heavy -burdens 
imposed 00 the salaried worke,s ai a "-result 
of ~rtain proposals in tbe BudlOi for 
1987-88. 

Cootrary to Government's assurances 
and expectations of saland workers, dearn~ss 
anowance bas Dot been excn1ptcd (rom 
iDco~e. tax. Also, the exemptiOD of iDCO~C 
tax hmlt bas oot been substantially raised. 
Soariog prieta of ess~ntial commodities and 
continued full in the rupee value make it 
necesury to increase these exemption limits. 

Continued restrictioD or cont per ceot 
exemptJoD limit UDder Iocomc Tax Act to 
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RI. 6000 on1y, is a serious disincentive to 
.. yioas by tho I.laried elasa people. 

The salaried workers have also expressed 
diMppoiolmeot over nOD-extcosion of 10-
OOIDe Tax Relief to repaymcnt of and interest 
OD bousinaloans availed or by them earlier 
to 1.4.87. 

Government should review their propo· 
.. I. and provide relief to tbe salaries workers 
in Government and public sectors. 

(viI) De.aDd for clear.ace or Malllalore 
ReIner,. Project of Kar.ataka 

SHR.1 V.S. KRISHNA lYER (Banaalore 
Soutb): Tbe Manaaloro Refinery Project 
bas Dot yet been cleared. It bas caused a 
areat disappointment to tbe people of 
KarDataka. It was expected to be included 
in tbe sixt.b plao and implemented in tbe 
aiztb plan ib:lf. We are in tbe third year 
of the Seventh Plan and still tbe Union 
Government bas not cleared the proj~ct, 
wboreas tbe Karnsl 0,1 Refinery Project is 
beiDa implementcd. 

I urae upon tbe Government of India to 
clear the project immediately and keep up 
the assurance aiven during tbe last Budget 
aeuion. 

(TrQlUlallon) 

(,III) Demand for STD (adUty in Goodi., 
.aDdar. aad Tumlur 10 1\taha-

ra.btr. 

SHRI KESHAORAO PARDHI (Bban-
dara): Mr. Speaker, Sir. in Maharasbtra. 
Goadi •• Bbaadara and Tumgur £(e the indus-
trial eitie. wbicb fall in my constituency. 
ID Bbaodara district. Sun Flag Steel Factory 
b allO beiDl set up Ind a defence factory is 
aJready tbere. In Tumlur tbere arc two 
factories of ferro maopocJe al well as one 
paper mill. The work on cooperative SUllr 
mill II loinl on and Maopneae Ore ladia 
Pactory il also loinl to be act up there. 
Oo04ia ba. bidi maouracturin£ (actoriu aDd 
a paper mill. It is al,o a very bil Icain 
market. It baa a population of mOlc tban 
OM latb. 

There bas been lonl standioa demand 
for STD facility in all these three citiel. 
Durioa the r.I' Lot Sabll., request for 

matiDB available STD facUity in tbese tbree 
cities was made. Micro tower is .110 Dcat 
from there. Bven tben STD facilsey baa not 
been provided. Similarly, because of tbe 
Ieseel' capacity of TUlDlur TelepboDe Ea· 
cbeop. tbere il. 1008 .. itina list. 10 
Bbaoder •• 110. the capac'" of tbe TelcpbODe 
Excbaoac is limited aod as such tbore I •• 
loog waitins list. In Goodia liso because 
of lesser eapacily. tbe wailio, li,' i. quito 
1001. 10 Goodia. telex 'C1'vicc bat also been 
demanded. Many perSODS have already 
applied. but 10 far thAI ",rvice baa allO DOt 
been provided. 

I reque.st tbe Government to issue ncces-
sary dir~tioD' to make available STD 
service in these tbree cities Immediately. 
Orders Ibould .Iao be wued for incrcastnl 
tbe capscity of cbe Tclepbooe Excbanacs of 
tbese three cities. 

(Ix) DemaDeI for rC'noDabJe p.,.meDt to 
ADa •• ".dl worker. In I'r C'ouDtrJ 

SHRI BALWANT SINGH RAMOO· 
WALIA (Sanlrur): Mr. Speaker, Sir, I 
would like to cite 10 example 01 bow tbe 
aims and objectives of tbe devrlopmtOI ."d 
welfare scbema initiated by the Government 
are 10lt liabt of at tbe implementation 
.talc. 

The AOllowadi acb(me wei It.rltd (or 
tbe uneducated alum dwcUera and people 
Jiving in other backward area. or cities to 
edueate them about itrprovlPI tbcir 11.D-
dard of liviD' and to impart baaic kno9rledte 
about .heir healtb 10 tbat tbey may lead a 
healthy hfe and may lave tbe comJnl ~IIC. 
ration from malnutritioD. Under tIMe. 
Ansanwadj schemes, women worker. 10 
from d(lor to door and .otk six bourl a 
day. For this work. they are paid RI. 215 
per month. Is tbis amount of RI. 27' 
sufficient to feed a family under tbe praenc 
circumstanccs ? 

The concerned officer. 0, tbat ,bi. 
amouDt paid to tbe worker is an bonorarium 
and not a pay. Theae wonderful word. 
mflbt be aUriah' in tbe offic:ial flies, 
but tbe fact remains lbat tbis moOlbly 
amount ie not sufficient to ml~e bolb cnd. 
m~t. Therefore, I requCI' tbe GovernlDCDt 
to inteneoo 10 this matter im~iatoly co 
locrcue tbe mODtbly .mouDt bel. pakt to 
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.be worker. of Aoaaowadi acbcmc so tbal 
.... , could meet their buic necessities. 

MR. SPEAKBR: Well done. Today. 
you have delivered a very lood speecb in 
RiDdi. 

SHRI BALWANT SINGH RAMOO-
WALl,. : Thaok you very much. 

11.35 Ian. 

DEMANDS FOR GRANTS. 1987-88-
COllld. 

MINISTRY OF HOME AFFAIRS-
Contd. 

MR. SPEA.KER: Now. we ,0 to tbe 
.xl item. namely, further discuuion and 
votiolon tbe Demands (or Grants undtr 
the control of tbe M ioi5(ry of Home 
Aff4irl. 

Now, the Minister for Scale (or Homo 
will inter ¥eDe. 

THE MINISTER OF STATE. IN THE 
MINISTR~' OF PERSONNEL. PUBLIC 
GRIBVANCES AND PENSIONS AND 
MINISTER OP STATE iN THB 
MINISTRY OF BOMB AFFAIRS (SHltl 
P. CHIOAMBARAM) : Slr, I am "ateful 
to the bOD. Memben for tbe wide-rangiol 
clilcutaioo on tbe Dee1aods of tbe Home 
MiDiatr),. I am p~rticuJarly .fateful to tbe 
Memben for biahli.btiol tbe .r.\'icy or the 
communa' situation in IDdi. and makio8 
valuable ,ulPIlioDl about bow '0 doal ~itb 
tbe situa. ion. 

The inCcttMl tcCUrity eO\lironmeot has 
beea OUI P' imary COD«rn in tbe I.st two 
,eU'l. 10 fact. ever-Moce tbis Oovernment 
_umed olftce we bave straioed eve • ., nerve 
aDd dooc every,biol in our power to reach 
out to people .bo felt .neeaced. to roach 
out to troup', or •• nitation. and partiea 
wblcb had pnllifte .rievances aod to fiod 
tolutlool to problema. Our whole approach 
... based OD a ,pirh of re-conciliation, a 
apiri t of uodentaodiol of lenuioe problema 
aad , aeauioe COQQCrD lor 8Ddioa solution •• 
JD ,,,-b. ill MaIm. jo. MiJoram, ill lUD11lu 
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aod Kashmir and in Tripura tbi. ,b.. becua 
tbe 8uidio8 spirit al far as tbis Government 
i. concerned and al fat •• this Ministry .. 
concerned .. 

We have never contributed to tbe b~t 
of aoy arsument. OD tbe cootrary we bav. 
tried to 80 beyond what it appears 00 tho 
lUI face, tried to ,0 to tbe tootl of tbe 
prohlcms and find lenuioc solution' wbif;b 
will be permanent and which will bri~1 
peace in aD area of disturbance. But dur-
ioS tbis proces, wbile mOlt people have 
extended tbeir cooperation and ,upport 
there are stiJl aome forcel aDd lome aroapl 
wbich eitber do Dot see tbe wisdom of tbi. 
patb or sec ioa tbe wisdom of tbis path 
dehbcratdy want to place obstacles on t_i. 
palh. That is why it appears tbat lb. 
8CCUr ify environu:ent bas detc,iolated. ID 
a seoce it bas deteriorated, but in another 
sense we musr recognise that the forc;es ~r 
na~ionalism. tbe force. of iotqrity. tbe 
forces (JI unity and the rorc;el of P8t'iotiam 
have also been Streol(hencd in ebe Ia" two 
)ears. Despite tremendous odds we • .,_t 
tbrouah an eledion in Punjab and there il 
in Punja b today a Govcrnrneot elected by 
tbe peClple. The same j, true or Auam. 
Tbe S3me h true of Mizoram. The laID. 
is true or Jammu aDd It.ahmir. We ma, 
have lo~t as a party but we have saioed a. 
a Natif'o and that, J believe, i. IDOIt 
important. 

Sir. I ",·ant to pay aribu •• to the Ceot,al 
pOlice o'aaoi~a~i{'ns. Ntvcr in tbe bistor, 
of Indtpendent lodia have tbe resources or 
tbe Central police organi5atioos been .tretcb-
ed 10 much. The CRPP, tbe 8SP,· 'bo 
As!'am R tfles and the ITBP have performed 
under trtm~ndous odds. OD iatci Dal 
srcurity, tbe brunt of the responsibility bal 
been borne by tbe CR PF assialed by tho 
BSP and 'be ASfam Rlftes. On our borden. 
the BSP bas rendered 'yeoman's aer\'ice. 
When there y. 31 a cballenae to tbe iDletl'ity 
of tbis nation. when there "'as a tbreat OD 
the borders, the BSP rose to the occatioo 
and wa41 able to stand side by aide witb our 
Defence (orc~5. In (act, our Deteate 
for~s tave Docbin. but praise for tbe kifld 
of auisfance 8'ld belp they lOt from •• 
BSF. 

1240 larl. 

(Mil DBPUTY SrEAua I" ,t. CIIo/,] 
Sir, in,'be, IPQw .. cfad Q101lDC&iaI 4"'_ abl 
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Itimalayas, the Ja\\8nS of the IIBP serve at 
beiabts of 15,000 ft. to 20,000 fl. Tb.:y 
spend six to nine months in a year in a 
ftJry inhospitable climate. They are exposed 
to very special kind of occupational hazards. 
Yet tbey have performed their jobs manfully. 
Sir, I want to take this opportuDlly to 
salute our CRPF. our 85F, OUf 1 rBP and 
our Assam R iiles. 

Sir, under tbe guidance of tbe Prime 
MJoister aod tbe Home Minister, we have 
dODO a very exhaustive review of the pro-
blems r.cinl our Central police ol'8ani~ations. 
w. bave laken some far-reaching declsions. 
I wisb to share with this House lome of 
tbe decisions that we have taken whkh will 
make tbe conditions of service in tbese 
forces sliaht1y better. wbich will lr'ake them 
live of their best whicb will make t~rn more 
8ecure, which will make their families more 
1eCUre. We have taken a Dumber of 
decisions aDd I want to share some of the 
decisions. 

Firstly, we are now in ao advanced 
Iteac of deciding on a comprehensive group 
iOlurance scheme for all ranks of the 
Central police oraani5l3tions which W1U give 
(bem a substantially higher beoefit io ca8e 
of death duriug '("fvace and in case of 
retirement. The details of this scheme will 
be anno.unced sborlly. We are doiol this 
iD consultation with tbe Life Imurance 
Corporation and it would be a tremendous 
improvement to tbe service conditions of 
our Central police organi~ations. 

Secondly, Sir. we are concerned about 
Jbe racilities in the border out posts. These 

. border outposts are on our western border. 
00 our eastern border and some of abem 
00 thQ., northern border at heights or 
15,000 ft. to 20.000 ft. We a. e now 
tryiua to improve tbe conditioD' of IiviDa 

. in tbe border outposts aDd particuJarly 
communication facilities. The kind or 
cbaoee tb:.tt is b.!ing brou8ht about in 
communication facilities wiJl mean tbat 
every border nutpost is linked either to the 
Company headquarters or '0 the battalion 
beadquart~r~. i~ linked not only in terms 
of communicating messages and orders but 
al~o lioked in terms or providiol them 
lood aad supplies. Wben these decisions 

" .... implemented, ft hope Chat conditioDs 

Home Affdlrs 
of service in these remote border oUlpoatJ. 
where tbey eland viail OD our bordctr. aDd 
protect tbe unity and inlcarily of tbe 
country, will be aliabUy bearer. 

Sir, we attach .reat importance to 
trainioM. Becausc we have stretcbed our 
rorces too Ihin, traioina hal been a casualty. 
But W~ cannot allow tbi' situation 10 conti-
nue much lon8~r. 

I would appeal to State GllvernmenU 
that while they are enfitled 10 ask Ibe 
Central Oov~rnrnent for support, while it ia 
a leairima,e demand whi~h we would be 
obliged to m~et and we ha,,'e met ~ver)' 

lelit imate demand of the Sfate Go\'crnmentl 
during the last two years. I would appeal 
to tbe State Governments to cooperate wi,h 
U! in en~uriDa th~H the training complements 
of our C~ntral police orl!anisations are not 
upped. We must train our force.. Tbey 
must 10 back to retrai(1iog. Tbey mu,t 10 
back for rest aod recuperation. Somtfimes, 
therefl'rc, 'We will have to laY no to ~OQle 

demands of the State Governments. But 
we nted to have 83 companies or the CR PF 
on training at any liven day and we cannot 
go below this minimum. We can spare our 
forces only subjc:ct to the requirements of 
traioinll. Today. We hive oommiuioned 
audils of tbe training prCl8'ammes (or all 
our Centra' police orl8oizatioDS. This ia 
under way. When the~e audit reports .re 
received in the Dext two to three month,· 
we will revamp the Crainina prOI,ammts. 
we win upgrade tbe traininl prOirammtl. 
live them more equipment, tlive them more 
tracbina facUitiel. When the new I'ro-
Irammes are implemented afler the audit! 
are completed in two to three months. ,OU 
will find that our forces are quaJital;yeJy 
better. 

Housing it 80 area or areat co~rn (or 
us. We are nowhere near the level of 
~tilflction. We have IOulht tbe coopela-
tlon of tbo Urban Developrr.ent Ministry. 
Funds are available. Ministry of Urban 
Development win, we bope live us coopera .. 
tion and this year we intend to do more in 
tbe area of housioa CbAO we b;Ave done ;0 
the pa't. Houlina is 8 very imporJant 
element to keep our force. at a biih level of 
.. till.li on. 

Sometimes w~ fiod tbat there ia upjulti-
tied crl'~ilm or tbe performance of tbo 
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Central police or,aniutloos. Tbere may 
b. stray incidcota here and tbere; under 
.... ve provocation lome Jawans .omeumel 
may ~ha"e io • manner whicb is not 
befhtml of tb" uniform lbat tbey wear, 
but plea~ Jet UI not aeneralizc. Let us 
look at th(se jiotafcd incident. in tbe 
background of the tremendous !ervico chat 
tbey iSre doio, day and niabt tbruuahout the 
year in the far-Bun. corners of thi' country. 
What make for headlines are .he isolated 
incident!. But what Ihould fill our hearts 
with aratitude is the work that is done 
lilcntly. quietly, efficiently. loyall)' and 
with devotion cvery duy and every niabt 
through(lut the year. I think, with im-
proved train ina. better conditions of ,ervicr, 
betlcr rac'1itie~, better ~tiremeDt ~ncfits 
and a comrrehensive group insurance 
schenlc. we would ha,~e motivated our 
Jawans to perform bruer and ~v~n these 
Isolated incidents of "'fona bt'baviour win 
be a tbinl 01 the pa.t and ""Ill not be 
repeated in future. 

There bas been a dilCUllioD on many 
subjects. J will Iry to answer some of 
tht'm and the Home Mini'fer. in his con .. 
cfuding remarks. will answer the r~mainina 
points. 

Finltiy. I want to touch upoo tbe Assam 
accord anoue which there bal been a consi-
derable debate. We have repeatedly said 
in Pi1rllament and outside that we are 
commItted to implementing the Assam 
ltccord. There is no dilution in that 
commitment. Even under arave provoca-
tion. we have never tried to raise the level 
of the rhethorie. On the country, our 
effort ha, alwa~ been to per,uadr. to 
n'ason, fO araue and to find a solution I 
do not have to read point by point the 
pro,rc-sa in implementation of the Assam 
accord, but there are some points on Which, 
) think. it is neceKlary to clarify so that the 
doub,s raised yesterday duriol tbe CO\lrse 
of tbe debate are dfspentd. 

Hon. Member, Sbri Ooswami souabt 
to lay that tbe Central Oovernment bas 
been ,ardy in implementinB tbe accord It 
lit ,'ar frorn coreet. On the contra ry: we 
!hrnk, tbat the State Oovernment i. often 
10 two minds aboat .hetber It Ibould 10 
abead 10 impfemonth.1, «be accord or ~cep 

Home AfJillr,. 
tbis a 'Bve· issue. Perhaps, tbere ..... 
political ad' aDt8ses in k~epjni tbe firo 
bUloina. But the) would be doirl, a arrac 
dissrrvice to the people of As~am who have 
elected thl01 '0 gO'Ye([IPlcDt. If they want to 
keep the file burwD8. 1 he best course. tbe 
course that is dictated by wisdom aDd 
prudence it to co('perate aDd implement tbe 
As~am A,cord, and not to find scapeaoata. 
for the dlfficultics that ~ave ariftC'D ID' 
implcmentlf'8 some p,.ints of the Accord. 

Let me rake Sir, paragraph S 5 of tbe 
Acci'rd. The idea \\s.s to strengtbcD tbe 
machinery for dete~tion. It war. proposed 
that 18 cffi~r6 sb<'utd be appointed in tbe 
rank of 5uperintender: t pellet'. 18 namel 
\lefe srnt. But we ~nid tbat. in their own 
illterest, t1'-at these 18 cfficers ~hou'd be • 
mix of ('flkcTS drawn from the ASI.m~ 
Police as wcn 81 dr8'" n fH1ITl the Indian 
Police Service. We also said that it should 
nOI aprear tbat tbere is a re~ioDaJ colour 
10 these officrrs \\ho will te ('ffieers enl81ed 
in Itreni!thenitll the machin~ry. Finally .. 
there was agreeme('lt between the Central 
Gov~rnmellt Bod tbe Stare Government. 
We approved the names or officers whicb 
they had ~cnt. They eventually agreed tbat 
10 officer! would be adrquate. But then • 
another obstacle arose. We waoted tbem 
to tell us which om~rs should be appointed 
to \\ bich district. We could bave done it 
ourselves. But we did nct want to do tbat. 
We wanted them to be associated in a')ott'o, 
officers to districts. Tl"at took time. 
FlOal1y. whtn the Assam Governmenl 
named tht officers and the district$. promptly 
we is.~ued the notificatIon and the officen 
are doing their job. 

Now what does it show? Tbis example 
shows tbat there must be an understaDdiDi 
of the d}"namlcs of tbe working 01 • 
government t A government does not work 
on slogans. A government cannot "'ork OD 
rhetoric. A lovernment cannot work 00 
suspicion. You can work only if you bend 
down tn the serious business of rUDnicl • 
government. My appeal to the Assam 
Government, my appeal to the youn, men 
and women who have formed tbat Govern-
ment i. 'his: "An right. Bend dOWD. 
settle down to running a government. It is 
serious business." 

Now take ror example. tbe question of 
"ttin. up qf Trtb\lDllls, Aft~r treepep\1b\l8 
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effort and searcbin. all over the country, 
'" were able to identify 18 judaes from 
ouftide Assam to man tbe Trlbunals 18 
jUdael were round inside Assam to man the 
Tribunals. We set up 20 functioning 
dibona'. in "hich tbese 36 j ud,es we-re 
lioldiDI ofBce. Some judles held office in 
lbore tbao one tribuna'. There were 20 
fUnctioniae tribuDal!. What has happened 
In tbe last ft. mooths? Everyone of those 
11 outlide judaes has been, so to fay. en-
couraged to leave afctf the end of hi' 
teaure. Tbere was DO etf ort to request 
tbem to stay on after Ihe end of the ioitial 
tenure aDd continue the work. Everyone 
of tbe 18 judae. bal lone DOW. And .,)f 
tbe insider., tbe 18 judges (rom As,am. six 
bsve been releas:d. Today, there are only 
12 judie! manning four functioning tribunals. 
Now, wbose fault is tbis ? 

SHill INDRAllT GUPTA (Basirbat): 
Who released them 'I 

SHRI P. CHIDAMBARAM: Tbe 
" ..... m Government. We aave tbem 20 
fUDCtioniol tribunals. But tbey have only 
lour fUOCIionioa tribunals today. Yet. tbey 
turD rouod aod lay tbat tbis is an obstacle 
which we are placiDa in imp1:mcoting the 
Accord.. I would urac tbe Assam Govern-
ment to leview it' position, to encourage 
judpa 10 come to Auam and man ,bel: 
tribunals and Dot encourage them io very 
lubtle ways to leave A!sam aDd Dot mao 
tbese tribuna ... 

SHill M.R. SAIKIA (Nowgong): May 
I know wbether tbe judges left Ac;sam on 
lbail own accord or tbey wetc scot by the 
Ooftl'nmeot of Assam? My point is. tbey 
"ve left Assam on tbeir owo. Tbe Allam 
aoveromeot canoot compel tbern to remain 
1. Anam. 

SHRI P. CHIDAMBARAM: Kindly 
listea to me. I am usia. a careful laoluaae. 
I am •• yiol. they bad an initial teoure. 
At me end of tbe initial tenure, if you are 
• ,ood manaler, if you are a lood Govero-
ment, 'OU will persuade them aod encouraae 
them to remaio and carry out tbelr task •• 
But if you create objective conditions tbat 
tbey caDoot continue, aDd if you subtly 
eocourap tbem to leave Assam, then of 
~., tbe1 wililoavc A"am. The polne 

S"".. AI""" 
is, It is in your Interest to eeeou,... t ...... 
judges to remain. If you are Dot able to 
do tbal, you are DOt • aood man_aer. YOG' 
are Dot runoiD' a lood Oovernment. That 
is what I am tryina to say. If JOU are Dot 
a 100d mao.,ef, will not be able to man ..... 
your people. 

SHRI n.A. DORA (Srikakulam): Did 
you receive any complaiot to tbat efl'ect or 
is it only your surmise '1 

SHRI P. CHIDAMBARAM = I do 
not make surmise'S. I am makiDI .tate-
ments 

(1l1t~r'uptlolll ) 

AN HON. MEMBER: What are you 
sayjna about. •• 

SHRI P. CHIDAMBARAM : No be 
need Dot. U be wanu. be caD joiD .... 
Indian Foreign Service for a few yean •••..• 

THE MINISTER OP HOME AFFAIRS 
(8 BUTA SINGH): Or retired people caD 
10 aDd live bim lome brietloa. 

SHRI P. CHIDAMBARAM: Now the 
point is~ tbe A"am Government mUit 
motivate judaes to come to Allam and mao 
tho tribunals. We will help tbem. But «be 
effort must come from tbe Allam 
Governmeot. 

There wa3 a lot of debate 00 tbe IIIepi 
Mi.rants (Determination by Tribuo81a) Aot-
tbe I.M. (D.T.) Act. Now,.e could .r_ 
aDd araue and never reacb a.reemcnt. But 
tbe issue remaiol- aDd I want tbe boe .. 
Members of tbe Opposition to IdocUy 
appreciate tbe point. A comp.rilOD is be,." 
made to tbe Foreigoers A.ct of 1946. II wa. 
intended to app'y and it did apply at lb •• 
time, but io a very special situacion, on the 
eve or independence ADd immediately there-
after. It W81 iotended to apply to I ..... 
number or people, beloolio. to • particular 
part or tbe world, eMend_lIy to ideati', 
members bclonaina to, wbat we may call. 
without any diareapect. tbe Aaalo-Saaoa 
race. Section 8 and 9, therefore aay-tbat 
ir he is a foreisocr or a PllTticu'ar catclOf'Y-
tbe ordinary rule 01 proof will apply uader 
Section 8 aDd If it doea DOt 1.11 UDder 
~tiOD I. tho lpecial burdea 01 proof "tll 
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apply under Section 9. Now wbat bal this 
101 to do witb tbe I.M~ (D.T.) Act '1 The 
I.M. (D.T.) Act does not empower tbe 
Tribunal to determine 001, whetber a person 
II a foreilocr or Dot. On the contrary. the 
I.M. (D.T.) Act charlcs tbe Tribunal to 
determine whether a persoo il ao illtaal 
milf.at. And a person is an fllea •• milrant 
only if he aatisfiea each one of three 
conditions. Let me read Section 3 (c) : 

·'illtaal mi,raot·· mean. a periOD in 
respect of whom each of tbe foUowina 
condition. is satisfied. namely: 

0) be has entered into India 00 
or after the 23th day of 
Matcb. 1971, 

(ii) he is a (orci.oer. 

(iii) be has entered ioto India 
without beiDa in p08seuion of 
a valid passport or other 
travel document or any other 
lawful autbority in lbat 
behalr." 

··Foreigner·· is defined as baviol tbe same 
meanio8 a8 in the Foreigners' act. So, 
the U ibunol is not (0 determine only whether 
• ,enon is a foreigner. The tribunal is to 
dctermine wbether the person i, a foreilncr 
and whcthC'f he has entend India on or 
.rter 25th March, 1971 and whether be has 
eotered India withClut beina in possession of 
• valid pa,sport or other travel doeument or 
any other lc .. ful authority in that behalf. It 
il to determine whether all the three 
ioarodients are satisfied that we have adopted 
under Section 12 the wholesome principle 
applicable to an civil tribunal~, namely. the 
principle or pr~ponderance of evidence. 
Section 12 da)'s : 

"The Tribunal to which a reference 
has been made under Section 8. or to 
which Ian application has been made 
under that secrion, sball. after takina 
luch evidence as may be adduced before 
it and .fter maldoJ such inquiry .a it 
may tbink fit and arter hearing such 
persons .a it may deem appropriate. by 
order. decide the question as to whether 
the person Damed in such reference or 
application, as tbe case may be, is or i. 
Dot an iJltSal mflrant. It 

Home Affairs 
Cln you have a fairer provision than 
one which says after lakin. such evidence .1 
may be adduced befofe it ? 

13.00 hr •. 

Sir. tbe evidence can be adduced by 
both sides. Then. ·'after making such inquiry .1 may deem 6t··. II may be a local inquiry .. 
It may be 8n inspection. It may be lookin. 
into document.. Also, "After hearing such 
~rsons a! it may deem appropriate." wide 
powers have been liven to this tribunal. 
There is an appellate tribunal. There is al80 
tbe power under ArticJe 226 aod 227. 1 his is 
the principle which many Hon. Member. 
will bear out. a principle which applies to 
aU civil tribunals under Indian law. A.I civil 
tribunals under the' system 01 Anglo-
American Jurisprudence; All civil tribunals 
function under tbis principle. And when 
tbe Assam Government raised doubts about 
it. we obtained legal OPIOIOO and we 
forward tbat leaal opinion to the Assam 
Government on the J7th of December 1986. 
Sir, I wish to read a portion of tbat opinion. 
It says: 

"Another well recognised rule is 
tbat a party need not prove such facti as 
are specially whithin the khowledge of 
other party. The evidentiary value of 
the evidence adduced before tbe tribunal 
and the credibility of tbe oral evidence 
let in will have to be judg(d by the 
tribunal. If we imp0se the burden of 
proof provided under Section 9 of tho 
1946 Act-that is only a limited Act 
applicable to a foreigner wherea~ otber 
ingredients have to be proved here 
throu~h 1983 ACf, the same wilJ be 
struck down as violative of the Article 
21 of the Constitution. II 

Assam Government was requested to offer 
its views on the legal opinion. They have 
offered their opinion on the 13th March 

• 1987. So, they have taken three mODths to 
give their views. This view is being studied. 
But, in tbe meanwhile, I would most bumbly 
appeal to Hon. M~mben belonging to other 
parties in the Opposition because you did 
speak on some ",atters but yoU should speak 
allo 00 the~e matters so that yoU views are 
beard. What is independent opinion in 
these matters? What do indepondent com-
mentatQr8 sa)'? I find, Sir, Chat th~fO II 
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a fd~einat;oo io the Opposition for certain 
new~papers. A,d I think opinion exrres~ed 
by these newspapers would have same value 
as fdf as Members are concerned. I want 
to read from the opinIon expressed by .•• 
(Interruptions) 

DR. 0 S. RAJHANS (Jhanjbarpur) : 
You give a summary_ 

SHRI P. CHIDAMBARAM: I want 
to read thi, portion because it is not tbat 
Government alone is taking this pmitioD and 
I think they should ... (Intl"'upl/O"") 

MR. DEPUTY SPEAKER: Madam, 
ean you say about the Lunch break? 

(/lfte.,ruptlol'ls) 

MR. DEPUTY SPEAKER: NOt No. 
Madam. wants to say about the Lunch. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI'-1ATI SHeilA DIKSHIT): 
Sir, I would lake to suggest tbat this hone 
House will forego the whole Lunch Hour. 

( Int~"uptlo"') 

MR. DEPUTY SPEAKER: No lunch 
break. Lunch is trere. DO lunch break. 

(Interrupt! ons) 

SHRIMATI SHEILA. DIKSHIT: I said 
Lunch bour very categorically. 

MR. DEPUTY SPEAKER: For today 
only. (Interruptions) 

SHRIINORAJIT GUPTA: For today 
only or from today ... (Int~',uptlon,) 

SHRIMATI SHEILA DIKSHIT: Fot 
todav only. Tomorrow we will see 
tomorrow. 

SHRI INDRA.JIT GUPTA: Duriol 
tbe days of tbe Budget proceedings we do 
give up lunch hour. We are runninj behind 
schedule. 

SHRIMATI SHEILA DJKSHIT: That 
is right We have decided we w\lI do so 
subject to the appro\'al of the House every-
day. This wa~ decided in tbe BAC subject 
19 tile approval or tho Hoose oycl1da,. 

SHAI INDRAJIT O'UPTA : Wo wUI be 
luiI1otioiDI 10 many Ministries. 

SHRf P. CHfOAMBARAM : Sir, I 
want HOD. Members of the Opposition and 
be'onain. to some otber parties to .,revan 
upon the As .. m Oovernment to rcatisc tbe 
folly of pressinl this ar8ument regardin. 
burden of proor. J persoDDalfy and belie-ge 
and I most bumbly submit it would be 
violative of tbe Constitution. We cannot 
agree to any cban.e in the law whicb will 
open the door to persecution of the poor 
people or any minority. We cannot a.ree 
to a change in tbe law which will open tbe 
door for harastment by low level (}tlicia Is. of 
people who may not have aoy documents-
which may be washed away In tbe fioods, 
lost in riofs-and of people who bave 
suffered. We canoot add to tbe mJ~ery aod 
burden of these poer people. If. under the 
law, it is possible to detect any person 81 an 
illegal immiarant. certainly the Jaw should 
take its course, and tbe tribunal.; should 
determine. subject to the appellate tribunal 
and subject to the High Court. But it 
would be a dereliction of duty on the part of 
the Central Government. it would be a 
dereliction of duty on tbe part or other 
poli'ical politics, if they acquie~ce in tbi, 
very unfair demand to sbifr tbe burden or 
proof on penon! who are poor, who are 
weak. and who have sutl'ered. I would 
humbly appeal to tbe Assam Government to 
review its position, particularly when the 
legal position is clear, vi:. that any change 
in the law would be violative of ArtIcle 21 0' the Constitution. 

May I read a portion (rom tbe editorial 
of .. The Time" of/nt/iau ? It says = 

·'The sensitive implications of these 
modifications that the AGP Government 
is seeking are only too apparent. Aware 
of ,he electoral promises it made 10 its 
constituents 00 reducing .be 'number of 
illegal migrants scuJed in the Slate, it is 
responding to the pressure being exerted 
00 it by public opinion to deliver. At 
tbe same. minority aroups in the State 
have made plaia their opposition to aoy 
move to amend tbe 1983 Act on the 
proposed lines. • •.....•.... At the same 
time. it is in the interests or harmony in 
tbe Stale tbat \he detection of illepl 
misranta docs not become aD excuse lor 
• ,encral wi'~bbuDC a,aiol' tbe 
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minorities. So '8r, tbe Centre baa 
laoored Ibe issuo in tbe bope that it will 
,_mply 10 away. But it will not, aDd 
the AGP Government i. mdkio8 SUIO 

tbat it does Dot.'· 

Alain, we bave aootber view expressed 
by "The Statesmao" : 

"It is easy to imaaine. therefore, 
the fate of poor aud UD)eltered vill.sen 
wbo may be luddenly set upon by lower 
level police officials at tbe in!tance of 
over-zealous student leaders and alked 
to prove their identity. Since tile very 
plank on which tbe AGP attained powcr 
bas undermined ill imparlialhy. it il 
hardly pGssible for tbe Centre to accept 
its proposJ)s. knowio. that unrestrained 
authority in the matter of detectipi 
illegal immigrants will only rClult io 
further harassment of tbe lallluistic and 
reliA!l'O u mloortties. If ;he AGP Govern-
ment i_ keen on a proper implementation 
of the accord. it sbould desist from 
trying to cbange the terms of tbe Ulesal 
Migrants (D.:termination by Tribunals) 
Ace aod allow it to follow its owo, 
8dmilt~dl}' sJow, but basicaUy fair aDd 
lesal procedure. The $tipuJatioos 
reaaldina the area from which a com-
plaint can be lodled against a suspectod 
immigraot,. alooa with the payment or a 
fee. are meant 10 protect lIepuioe 
citiuns against rri\1010u1 an'" motivated 
charMn. Any tampering with tbe rules 
to serve the purpose of a particular party 
will only provoke social tension. Tbe 
best way to save the accord. tbcl'eC"re. 
is to Jet elisCioa Jaws take their own 
course.'· 

I ndeptodent 0plDlon allo supports tbe 
Centra' Government's pc.)sitioo. It would be 
unfair to tamper with (be cardinal (eatures 
or tbe Act. Any minor cbanacs 10 be made, 
we have agreed. Mr. Oos",ami hi'mKlf 
pointed out tbat on 2 Or 3 points we have 
reacbed agreement. We can look into Ibat. 
But we canoot chaole tbe structure or the 
Act. It is a bilJic;ally fair lad souad Act. 

There are some other aspects of the 
lituati.on in ~~sam wb,ch r~r~~ire our 
attenttoD. Firstly. reference 'Was made to 
the Alota Paper Mini. Now. what l'la tbo 
position ? ~Tbe PositioD i.: we b~ve 'worked 
out tbe fioaocial packap. W. bayc IaJd 
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what our contribution will be. We bave 
.aid that under the Accord, tbe Assam 
Government must be respoosible for tbe 
take-over of tbe paper mill. We wjll help. 
We caoDot .aree 10 tbe demand tbat tbe 
mill be la ken oyer by tbe Central GoY-cro-
mente Ihouab we bave worked out a 
pack_ae, tbe Assam Governmcnt bas yet to 
decide 00 its part of tbe package. 8()d it is 
yet to decide on writinl ()tf the arrears 
wbicb are owed by tbat mill to tbe Assam 
Government. 

I believe tbere arc some arrears of 
electricity; there are lome arrears of sales 
tax, etc. They have not taken a decision. 
Unlets tbey take a decision on tbeir part of 
the packaae. it will be difficult. 

Similarly. on the jute mills. we have 
already contributed Rs. 1 5 crores. Now. 
it is ror tbe Anam Government to decide 
what it will contribute and wbat its part 01 
the package will be. Unless tbe Assam 
Government decides its part of the packaF. 
it is not possible to 10 forward 00 tbis. 
Again on tbe II r. a pOint was made 
yesterday. There is a group set up by tbe 
Ministry of Bducation. A consultaot bas 
been aopoioted. Tbey are to live a report 
witbin lix months. Tbey have started 
work. We are waiting ror tbe report of 
tbe Educational consultant. When tbe 
educational consultant lives its report, 
certainly we will 10 forward on tbe lIT. 
10 DO maller, on DO issue. have we dragsed 
our feet. On the contrary. we are 
committed to tbe Accord and we are 
condous that we mun implement it speedily. 
The point I would to like to make is tbat 
you must create objective conditions. Tbe 
Primo Minister SpeDt 31 hours sitting with 
tbe Cbief Minister. going tbrough every line 
of the Accord and explaining to bim in 
Delhi. He was sati~fied. But wben be 
IO~S 'back to hi. State, be expresses 
dissatisfacrion. I ooly hope tbat it was 
nct because Mr. Dinesb Ooswami !ravellcd 
with bim on tbe same plane. The point is 
tbat tbe Pritne Mloister patieotly explained 
ellery libe of the Accord. discussed with 
bim aDd asked him about his problems, 
lave orders, went tbrouab with a fine tooth 
comb and said. yea, tbi, is an tbat CBD be 
done and this is all that you sbou1d txpect. 
You cannot be a statesman in Delhi and 
• politiCian In Assam. One mOlt be a 
"atesman in botb the places. Tbat is tbe 
on)y way you caD wIve these problema, 
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SHRI INDRAJIT GUPTA 
politicians in botb tbe places. 

They are 

SHRI P. CHIDAMBARAM: There is 
• prob\em about creatiog objective 
conditions. Now, bow are you ereatioa 
objective conditions? Are you doiog it by 
continuing tbis totally misconceived struggle 
alainst OJI India ? I think tbts is a 
daogerou(j course, 011. coal, iron are, 
manganese. water. every mineral every ; 
natural resource of the country. beloolS 
to the whole of the couotry. Nobody 
can say that, if oiJ is cxplored io Assam. 
it beloog! to Assam; nobody can say tbat 
if Iroo ore is found in B,bar. it beloop to 
Bibar Of if coal is fouud io Andbra 
Pradesh. it bt-longs to Andbra Pradesh. 
Oil is 8 natural resource. It has to be 
shared and exploited for tbe benefit of tbe 
country. 

Now, Oil India has done tremendolr5 
work in the last several years. 011 India is 
one of our premier pubhc se~tor concerns. 
Wheo Oil India wa~ faced with a threat 
of an agitation. which threatened to 
paralyse it! operation. the Chief Executive 
stood his ground. The Chief Executive 
malDtained order and peace in t~c complex. 
He produced oil for tbe country. 

Now if there arc problems about 
recruitment, problems about local people 
being encouraged, we can look ioto tboac 
problems. But you cannot pIt the miabt 
of tbe government aaainst tbe Cbief 
Executive. This is a daolerous priociple. 

We have lost. I am told. sometbina 
like 10,000 toones of oil valued at about 
R.I'. 11.70 crores. 

SHRI M.R. SAIKIA ; That is oot the 
loss. 0,1 is there; crude oil is still tbere. 
The operation is clmed because of tbe 
fault of tbe Chief Executive. (Interruptions) 

SHRJ P. CHIOAMBARAM : Nobody 
bas taken away tbe oil; nobody has said 
tbat the oil is taken away. 

SHRI M R. SAIKIA : Who is respon-
sible (or the prevailing situation in the oil 
fields there? 

SHRI P. CHJDAMBARAM : I am Dot 
layio. tbat. I am .a)liD, tbat there i. 
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lomclbina known as opportunity cost. If 
you doo·, mine coal, nobody witl take awa, 
co,). But you canDot mine coal 100 
years later. There i. a COlt to 
time; tbere i, a COlt to opportunity. If 
there is machinery aDd men aod ~quipmoot 
and an oraanisation to explore and exploit 
tbe oil wealth (;( Ibis country, and ir yoa 
keep ,bem idle or it docs oot work 10 100 
per cent capacity or it does not reach ill 
target of output. there is a cost and tbat 
cost will evcntuaJly fall upon you and me. 
You cannot rest content aDd say oil i. 
under tbe around, coal is under tbe ground. 
iroo ore II under tbe afound. 

SHRI M.R. SAIKIA : l'he orilio •• cost 
of it-who pay» .., It will be compensated 
when the operation will be It. ned. 
(Interruptions) 

SHRI P. CHIOAMBARAM : Sir. it bal 
been estimated tbat tbe production 10$1 
8S 8 resulc or shut down caused by tbe 
agitat;onal problems durio. 1986·87 is 
Rs. 11.70 crore,. Foreign txcbaoge to the 
tUDe of R4i. 10 crores will be rcoquired for 
import of crude to make up 1011eS of produc-
tion t Whom does tbis benefits. This benefit 
no one and I would a(tain, throuch you aod 
throuab this auault House appeal to tbe 
Assam Government (hal if any problem. 
must be lorted out They muse be 
sorted out with reaSODed debate. 
discuuion aDd dialogue and one 
sbould not aHow any orpoisatioo in Asym, 
may be • student body or may be 
student wlnl to take the haw 'oto 
its owo hands and launch a prOlr.rome 
which comes seriously in the way or runDic. 
a public enterprile. (Interruptions) 

SHRI INDRAJlf GUPTA: Has the 
experience of tbe Oil lodia liveD the Cootre 
any second thouahta about tbe second 
additional reRoery to be set up whicb is part 
of tbe accord '1 

SHRI P. CHIDAMBARAM : No. 

SHRIINDRAJIT OUPTA : It i'lolnl 
to be let UP. 

SHRI P. CHJDAMBARAM ~ We tbiok 
that tbis i. a passinl pbaae. We tbink tbat 
people will ICC R&lOD. Due I waDt to 
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m.k~ it clear tbat while we will be willioS 
to discup and settle any problems we will 
Got let down our public lector executives 
or tbe men wbo are tbreatened by a 
misluided aaitations. That we will not 
allow. We win stand' by our people who 
are doioa a fi'lC'J job under vcry difficult 
conditions. 

To answer Mr. Indrajh Gupta', point, as 
reprds tbe oil refinery in Assam. the Slate 
Oovcromeot bas been advised to identify 
lui table private parties aod set a feasibility 
report prepared an I tbe Central Govern-
ment will provide tbe necessary 8 !lHusta n\!e. 
This advice went out 00 the 15th September, 
1986 and we have not yet received a reply 
from tbe State Government. We are 
commilted to setting up of ao oil refinery 
10 Assam and they have blve to identify tbe 
suitable parties. 

SHR) INDRAJIT GUPTA 
loint sector ? 

In 'tbe 
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philosophy - or belon8e~ 10 • diff'el.ot 
polilical party. Is it DOl the dUI, of any 
State Oovernmeot-I am not referrio. to 
aoy particu1allf State -is it Dot tbe duty of 
tbe Slale Government to create objective 
conditions under whicb people will reel 
that their riahls are secure in tbat State? 
I would bnmbly UtlC tbe Assam Govero-
ment to look into this problem. Thill I. 
a very serious problem and we cannot 
allow tbe situation to continue in aDY 
State, much less in 8 State wbicb ba. 
come out after six yetrs or turmoil aDd 
which mu't find its feet and repiD its 
economic streogth. I do Dot to want dweU 
much longer on Assam accorn. I wish to 
ac;!ure the House that tbe Central OoverD .. 
meDl i, committed to tbe implementation or 
tbe Assam accord. 

SHRI SYEO SHAHABUDDIN 
(Kishaoganj): Wbat about tbe activitl. 
or ULFA in Assam 1 

SI·IRI P. CHIDAMBARAM: I wUI 
SHRI P. CHIDAMBARAM: Yes. in answer when I deal ~ jtb that. 

tbe joint sector. 

But tbe objeclive ccnditions must be 
crelled. 

Today there is a climate io Assam 
where people belonaiog to otber polilical 
parties fear thac there is a threat to their 
live. and properry. I do (lot wish to refer 
to tbe CAse of Mr. E.S. P .. rthasaratby which 
is pendiDI in the Supreme Court. But 
everybody knows tbat it was a gruesome 
murder of a senior officer and tbe effort 
DOW is to take tbe case out of Assam so 
that it can receive a fair trial. But since 
tben, \\ bat has happened in Assam is not 
very happy. I caD meation names. these 
names are well-known. We must bang 
our heAds io shame if people belonging 
to • d6,;lfcreot political party or ba viDa a 
different political pcnuation are bounded 
and ki lied. J refer to the names of the 
rollowina: Mr. Taokesbwar Dbiolia. Dr. 
Bhumidar Burman who was ieriously 
injured" Shrt Mantosb Dat, ex"Chairman, 
Dibtua8tb Municipality. Shri Dcbjit Dbar 
ChowdbalY of tbe Mahukma Parisbad and 
Mr. Kalipada Sen of the UMF. 

Now. the only fault of these people Is 
lboy beUaved 10 a different political 

We seek the cooperation and under. 
standing of the As~am Oove([\ment la 
imp1t"menting tbe Assam accord. 

Tbere wa! a reference made yesterda, 
to tbe Gorkhaland Baitation. I tbouabt 
that after tbe ejections tbe rbetoric will 
come down. Tbe rhetoric did como 
down even wben the opposition 
members spoke yesterday. I do DOl want 
to raise tbe level of tbe rhetoric. But we 
mUlt remember one thins. The first penon 
who weot to DarJeeling aDd made a 
statement on J9th D.ecember. 1986 in tbe 
heart or the a rea wbere tbe agitatioD was 
taking placet was Prime Minister aajiv 
Gandhi. On 19th December, 1986 tbo 
Prime Minister, although be wal bot 
accompanied by tbe Chief Minister, laoded 
in Darjeelil.g aDd in 8 very hostile environ-
rnent when there was a boycott call, went 
10 '.he meeting and made a categorical 
5tat~mcnt that Gorkbaland will Dever be 
conceded and Bengal win never be divided. 
The Chief Minister accompanied tbe Primo 
Minister only on the second visit 00 7tb 
February. 1987. If anyone ball ShOWD 
courage in proclaimiD. tbe correct positfon 
and policy. ir ADY one bas consistently stood 
by bis policy. If an1 0_ ha. f.oed 



il! D.G •• 87-B8-Min. 0/ 
Home Affairs 

{Sbri P. Cb.idambaram] 
uojustified criticism in tbe matter and yet 
did not yield ground, if anyone appealed 
to everybody to make tbis a non-election 
issue. if al'lY one saw tbe dangtt of sucb 
a movement to tbe integrity of thas country 
and therefore, kept the national interest 
above everything. it was Prime Minister 
Rajiv Gandhi ... (/nterruprlons) 

SHRI AMAR ROYPRADHAN (Coach 
Bebar): It was Mr. Jyoli Bosu. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa): We do not want their c~rtificate. 

If tbey gOvc cerHficate. it will be a problem 
for us. (Inter ruptions) 

SHRI P. CHIDAMBARAM: J think. 
I will compliment Mr. Jyoti Bosu for 
joiainl the Prime M IDist~r seven weeks 
afler the Prime Minister went to Darjeelioa. 
Some people see wisdom laler. But as 
lon& as they see the wisdom we do not 
miod complimcmtlDB tbem ... (lnterruptionl) 

Our p::'1licy on Gorkhalaod bas beeD 
atated on more than one occasion. It is a 
clear and consisteD r policy. We do DOC 
subtcribe to the demand and we oppose 
tbe demand for a separate Slate. Bengal 
will Dever be divided : we WIll never allow 
tbat. 

SHRI AMAL DATTA (Diamond 
Harbour) They arc 
living encouraaement to the 
makina G beising a bero. 

surreptitiously 
movement and 

SHRI P. CHIDAMBARAM : Sir. each 
State Government, each political party has 
a favourite hobby-horse. They have to ride 
tbi. hobby-horse (or a while, and tbey can 
continue to ride tbis bobby-horae .•. 
(Interruptions). 

SHRI AMAL DATTA: I( tbey had 
brouabt it in tbe elections. tbey would bave 
lot (our inst~ad of forty. 

SURI P. CHIDAMBARAM ) mUlt 
also compliment the State Government of 
West Bengal agaio for the rather late 
reahsation. J am glad they no Jonser, I 
believe, use the &naali world of eitber 
Reshtriya Virodhi or Jatiya Virodhl. Now 
tbe oOlctal documents are uliol tho word 
Ylchhlntawatl. I am Ilad that tbe)' bave 
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coolciou~ly dropped tbe word ' .. 0 Ii .. 
national' -a phrase wbich occupied a 
whole sossion of Parliament-and DOW tbey 
are de.hoa wub tbe problem as it sbowd 
be dealt with. It is a problem of • 
people. a problem of a section or tbo 
~ople wbo have ,enuine aricvanC;;Cl, and 
tbese Irievences, must be attcndtd to. 

One poiDt which I wisb to make i. that 
we have a areater underslandiog 00 a 
person to persoD ba!tis ""jib Mr. Jyoti Basu 
who, J tbink. works "ery well with tbe 
Home MlDistcr and tbe Ptime Mloilllttr. It 
is ooly when the bt.lo. Members of tbe 
CPI (M) as a aroup &11 in tbis HO"'4ie, abey 
take 8 "osition whicb is very different (rom 
wbat Mr. Jyot; Basu tak.es io hiS d.~cussioo. 

either in CII) CUlla or in Ddbi. So I would 
humbly appeal to Honourable Members 
that since they have imphcit faith in Mr. 
Jyoti Basu. the bon. Members should 
le"e tbe issue to Mr. Jyoli B .5U and we 
will solve tbe proble,n uSlOg the lood 
offices of Mr. Jyoti Basu, aDd 'hey ~hould 

turn tbeir attention '0 otber problems in 
this country. 

I want to come to seculariim at Ihe end 
and I want to take a little hme dealing wilb 
tbat. Some reference was made to tbe 
National Polace Commission and to what 
we have done. I ,bou,ht I Will give tbe 
fiaures. There were 621 recommendations 
of the National Police Commission; 85 
concerned the Government or India; on 
84 we have taken decision. There is onl, 
one recommendation WblCb is pendio" that 
is, Uccnsinl of private detective agencies-
somethina which is occupying the Oppo&i-
tion'9 mind tbese days. I dId noC intend to 
bring this up, but knowin, what privato 
detective agenciel can do to their cquani .. 
mity, I think tbey should allow us to keep 
tbi, recommendation peo~ing and not take 
a very hasty decision in tbe matter. As far 
as we are concerned. we have taken mOlt 
or tbe vical decisioD'. The entire recom-
meDdatioDS OD .raioin. have been accepted. 
The Nalional Crime Records Bureau bal 
been set up. The Central Fortnsic 
Science Laboratories are beina rcoraanised. 
Amendments to tbe Indian Penal Code aod 
the Criminal Procedure Code aDd confcrrms 
powers on Executive Malillrales iD relp~ct 
or certain specified Act. are under Pl'oces' 
and tbey would be brpuaht berore tbe 
p.,Uamoo&. Tberefore. a. far.1 Central 
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Ooveroment is concerned, y,e ba~e cakea SHRI BASUDEB ACHARIA (BaJ]~ 
oontiderable action 00 tbe recommendations kura): How mao), Companies? 
of tbe Nafional Pottee Commis.ion. 

I want 10 lay a few wor. on lome 
new movements wbich have reared their 
ugly bead aod whicb are daalcrous to tbe 
country. Reference wa. made to ULF A. 
Our r.,porll .bvut ULPA are very disturb .. 
jog. ULFA bas made lOme coo t race. 
witb some otber movement. in the Nortb· 
East and I think .he government, iD tbo 
North-East must wake up to thll problem. 
ULF A has buils Uj) its potent;al in the last 
three year. We koow it. area of operation 
we know. the districts in which ,t operatel. 
h hat some bard core members, many of 
whom. we beli~ve. bave been trained in 
camps run hy the NSCN. Wbat worries 
us j" the hnk between these url.nisations. 
NSCN, UI.FA Iud some olher organi. 
sation" Goyernment. in tbe nortb .. ealt 
must wat:e up to tbe realitici of tho situa-
tioo, and here I mU1t 8ay. tbaDks to the 
Don-intervention of my bOD. friend., Mr. 
Sa.fu(Jdin Chowdhary and Mr. Acbarya, we 
were ahle to reach a 800d worldoa arranse-
ment with the Chief Minister of 
Tripura ... 

SHRI SAIFUDDIN CHOWDHARY; 
When you are doiol aomctbina lood, wo 
do not intervene. 

SHRI P. CHIDAMBARAM : If you 
bad intervened. we wou!d not bave suc-
ceeded. We have reached 1000 results-
after Mr Sont('sh Mohan D~v and I 
vislttd A~artala Of course, abe Chief 
Mini!'{er wa.. initially reluctant to change 
his positi0n. but we were able co per!;uade 
him that be mu't do certain things and we 
wIll do certBln tbiogs. Now, what have ",e 
don~ in Tripura 1 In Tripura, the State 
Gov~rnn1ent has declared some areas as 
disturbed arta, under the Armed Forces 
(Special Powrrs) Act with tffect from 
January 24. 1987. On the baSIS of tbe 
mat~riar pvailable with tbe Central Govern-
ment and the material furni~hed by the 
State Govcrnment, tbe TNV bas been 
dectared as an unlawful aSlociation urder 
tbe Unlawful Activitit'l (PreventioD) Act 
With ~tfect from 4th February. 1987, aDd 
we have dtJ)lo)ed forces belonaina to tbe 
Assam Rifles in Tripura stnce they are 
conSidered suitable ror couoter .. iDsurppc)' 
Operat~oD' In tbat area ••• 

SURI P. CHIDAMBARAM: That. 
we tao not disclose. You come and ~ask 
~ privately. I win teU you. But we can-
Dot aonounce this ia public. What was 
-Ireed witb tbe eM. bas bctn ai\len. The 
rnulta are obvious now. Afler we sat 
there (or more tbaD 24 bours. talked to t~ 
officers, reorganized tbe command structure. 
red~ployed some o( the officers, ioducte4 
tbcse (orces, tbe results are clear. We havo 
been able to apprebrod more iOluraeotl 
belonaing to tbe TNV. The police there 
bal been abJe '0 engaae tbem in eOCOUD-
terft. Some TNV rebel. havo surrendered 
and maDY have breD apprebended. Now 
tbe clima te is beUer. This bu bappened 
in Tripura despice tbe fact tbat the 
Central GOlIJernrnent aDd tha Stare 
Government are rUD by differeDt P.artiea. 
It meaDl lhat we need not look at 'bae 
problems in a partisan manner. We do not 
look al tbese problems in a partisan maDDer. 
We look at these problems because we are 
concerned about tbe unity and ioteari,y of 
Jodia, we are concerned about tbe welfare or 
tbe people, we are concerned about peace 
and good government. we are conceroed 
about law aDd order. we are cODcen1ed 
about public order. W~ cao adopt tho same 
approach in Assam, we can adopt the same 
approach in Nagaland, we can adopt tbe 
same approach wherever we are faced witb 
• problem of insurernc,. I make these 
prefatory r~marks because I would like to 
appeal to the Governments in tbe Dort .... 
eastern Slates to lend thdr fulle~t coopera-
tion to tbe Central Government in tbese 
problems. It is much easier to nip these 
insurgency movements in tbe bud r8t* 
tban deal with them when they assume 
rather alarming proportions. Today I 
believe the ULFA can be contained, today I 
believe tbe NSCN can be contained, tbo 
TNV can b~ contained. But if we approach 
tbis problem in a partisan manner" if Wet 
use it as a 51 ict 10 beat one aooc her J w~ 
will, in our fightina. allow these insurgent 
movements to (trow and then we will find 
tbat they are more difficult to tack Ic. I 
would only appeal to all the Oovernments 
in tbe north-cast and all the political 
parties in the Dortb-r&st to c('Ioperate witb 
the Central Government, and (he kind of 
prOflcss ttl., \Vc: ~.vc Pltl~e io Tripura ~A 
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be made in other States to del' with the 
insurgency movements To answer hon. 
Member. Mr. Saifuddio. we believe tblt 
tbe ULFA is containable. We are attend-
Ina to tbis v~ry serious problem and \\'e 
believe tha~ we can contain the ULFA. 

Finally. the vexed question of commu-
nal conflict. What is secularism? Tc.day 
communaHsm does not sprioa merely from 
relision. Anti·secu1ar forces are based not 
only 00 religion, they are based on caste. 
tbey are bastd on race and they are based 
aD religion. Each one or them to me is 
nOD-secular. I think. c8'iteism. communa-
lism and racism are all o.tTl'!rent a~pccts 
of non-secular forces. Today. unfortuna .. 
tely • feeliog has gfOWQ that eacb political 
leader is a leader of a caste or a religion 
or • race or a group and only he can 
deliv"J the loods. The leader believes 
that be can deliver on behalf of hi' prople 
and tbe aroup bcliev~s tbat only a leader 
from tbat aroup can deliver tbe loods. 

It is a shame tbat after 40 years of 
practisiol democracy we should still bave 
poup. and leaders who believe in this 
totany retrolrado principle. We must. as 
• House and a8 a nation' condemn this 
kind of politics and this kInd of 
funct ioning. 

I have never recogniced an~one as a 
Muslim leader aDd I will not re~oloise 
bim in future. I have never rtcogm~ed 
anyone 8S leader of a caste, a leader of 
the lats or a leader of the Thak un or a 
leader of tbe Brahmins. 1 have never 
recoanised, anyone as the leader of a 
race. 

SHR) INDRAJIT GUPTA: 
speaking for yourself 1 

Are you 

SHRI P. CHIDAMBARAM: I am 
speakiog for myself and I hope that you 
.ill all alrco with me .. . (]flterruptiom,) ..• 
I am speak iog for myself; I am speak ma for 
my party aod I am speaking for the 
Government. 

SHRI H.A DORA: Don', speak 
for your party. we know that your party is ••• 
(InterruptIon.) 

SHRI P. CHIDAMBARAM : 
too Icriov. a maUcr. • am lure 

H time .AjftJir. 
YOU will speale alCer mo and t be Homo 
Mitlister will reply. Tbi, il 100 lenoUi 
a matter. please Jisteo. 

I tbink "'hat ,. happeoiol today io tbe 
country is tbat people have .t)lJed tbtm-
selves as leaders ot reliaiou5 ,roupe. caste 
afOUl". linguistic .roups, racial ,roups. 
aod tbey want to do politics in that manner. 
We mU4IJt put aD end or tbi. kind of 
politics. We must hate our politics Oft 
policies. principles and ideololies. 

SHRJ INDRAJIT GUPTA 
mentalism i. also aD ideo1oay. 

Funda-

SHRI P. CHIDAMBARAM A 
retrelrade ideolOIY. an undemocratic 
ideo'ClSY and a fascist ideo'oR'. 

What is bappeniol today is, Sir, while 
we are trying to bring ther.e aroups into tbe 
mainstream, there are efforts to keep tbese 
groups outside tbe maiostream and (hero 
are efforts to pU1h peoplo in tbe main!tream 
into tbese rringes. I think both .r. 
wron,. 

The efforts of my par1y and J believe my 
Government the efforts of Pundit lawaharlal 
Nehru and Indiraji aDd our Prime 
Mini,ter-are to brin8 tb~se group. into tbe 
main~tream. It is 8 painful &ask. it is • 
slow proce~s. and it Yfill take time. We have 
to necenarily bring the,c people into the 
main,tream. so that tbey can wa\k. alona 
with us side by side, shoulder to shoulder. 

Bu: two tbinas are happenio,. Two 
forces are at work against Our efforts. Tbe 
firllt is the work or narrow and parochial 
polil ical leaders who want to keep some 
outside tbe mainstream. I think those 
narrow political leaders must be ideoti8ed 
and exposed. 

SHRJ H.A. DORA: Wbo are tbey ? 

MR. DEPUT\' SPEAKER· He fa 
speaking Icneralty. . 

SHRI P. CHIDAMBARAM : Tbe other 
force whicb is equally bad is tbe ono whicb 
While not narrow or parochial in itself: 
8~mebow works aaainst tbe procesl wbicb 
we waat to work and tries to pu.b people 
io tbe maio.tream 10 tbe Ido.... That also 
il bad. You CJoaoC pu.b people who aro 
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ID tbe mainltream to the rtiOles by lakina 
.trldent position.. Apin,.. J said. it i. 
only a spirit of re-conciliation, a Ipirit of 
accommodation, which will bring people who 
are 00 the fdnce', for whatever reaSODS into 
tbe mainatream. Pandit Jaw.bar Lal Nebru 
in lbi. HouN pid aod I quote : 

,lThere i. DO place in India today 
for aoy oraeoi.alion preachina violence 
or communal hatred. No luch ora_ni-
lation will, therefore. be loltrated. Tbe 
combiDatioo or politics aod religion 
relullln, In communal politics i. most 
daolerous combination and must be put 
an end to. It is harmful to tbe country 
.s a wbolo. It is barmful to tbe majo-
rity but probably it i. most barmful to 
any minority that leeks to bave lome 
advanta,e from it. I thtnk even tbe 
pa.t history of India will sbow that." 

Of course, be .poke about a rcli&ioUi 
minority but, I chink. tho same applies to 
people who see themselves ., • liOluistic 
minority or people who see themselves as a 
caire or a community minority in an ar~. 

or people who see tbem.elyt's at a ,mailer 
lIouP in a laraer population in an area. The 
answer is. and tbe way or prudence and 
wisdom lies. io briD,ina tbese aroupi into 
tbe mainstream ratber tbaD push them away 
(rom the mainstream or encour.,e them to 
(orm their own orpni •• tionl. We must not 
encourage narrow parochial leaders to rise 
amona t,lole aroups aDd live an impression 
tbat only group leaden professing a parti-
cular religion or aroup leaden belooaing to 
• particular caste can deliver the ,oodtl for 
lbat ca.te or for tha, reU,ioo. 

Our partin must become broad-based. 
Tbe political parties must become broad 
enouah to take within them every caste, 
every religion, every race and every Iinsulae 
,roup. We must never in tbouabt. word or 
deed do anythiog hI our political parties 
which will push out people. If any "arty 
adopts a policy oonsciously or uD-conscious.y 
which alienates the people on the around ot 
reli.ion, thar i. bad, or alienatel any Iroup 
on the basis of lanauale. tbat is bad. We 
cannot drive tbem out because they reel1hat 
tbe;r lanluage iDterest' are Dol secure in the 
mainstream and in the broad framework. 
We Clooot drive out people wbo riab"y 
or ... "roo,., believe th.t tboir ideatlt,- as • 

Home AJfai~s 
J'eli&ioD or ideatity as a face or identity .1 a 
IiDguistic Stoup is in daoaer. So, we must 
broad-base our political parties. How 
many political parties are sufficiently 
broad-based? Wbalever the raUl18 of my 
party may be. I can claim tbat we beJoOI 
to tbe moat broad-based party which aUracta 
within it every relisioD, every ,roup and 
every Jan~uage. We can proudly staDd up 
aDd sa y lbat we are people befooging to 
every group in tbis country. Can you laY 
that about your party? Whicb party can 
lay tbat today 1 (/nlert UptiOfi,s») do not 
want to name partIes but I ask wbich other 
.,arty-Ieaving for tbe moment the Muslim 
League and the Kerala Congress .. 1 ",peat •.• 
wbich ot"er party can claim to be a national 
party ; which olber party can cia im to be 
broad-bated "arty and which other party 
can rcally claim that it attracts into ita fold 
people from all parts of tbe country, from 
all reJi,ionl. from all castes. from all groups 
and (rom all linguistic groups, Wbicb other 
party i1 .ber!? (blte,.ruptions) Mr. Chinta 
Moban cannot claim that for bis party. 
Surely you cannot claim that for your party. 
The Lok Da I cannot claim that for ;" 
party-Lok Oat eA' or 'B' or whatever it it. 
(blferrllptio1UJ There is only one Congress. 
The rest are all alpbabt-ts. (lnlcrrllpflo:rs) 

Sir. when we tafk about secularism, we 
mo';t do some ~oul searching. We must look 
at ourse1ves. We mu!t ask our~e1vC's whetber 
we are secular enough to ta ke within our 
fold every group in thi. country which, for 
right or wrong reasoolt'. fetls that it is aliena-
ted or feels it is d~prived of certain rights. 
(eels tbat it is deprived of certain privileges • 

SHRJ INDRAJIT GUPTA (Basirbat) : 
Including the bia business houses. 

SHRI P. CHIDAMBARA" .. : I tbought 
day before yesterday and today, tbe defence 
of ceria in big business bouses is corniD. 
from tbat side. 

AN HON. MEMBER: We are not 
derending. 

SHRI P. CHIDAMBARAM: The pro-
cess can 10 on ODly in two ways •. .llnft!"'.,. 
tlofts) ... You are not JisteniOI to me beeaDle 
you arc afraid of truth. Listen to me. 

AN HON" MEMBER: You also Ii.tea 
to \IS. 
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SHRI p, CHIDAMBARAM You oan 
point your finger at some political paflies or 
some political organisations and say you are 
narro«'. you are raroebia), you arc lectarian. 
Tbe qu~tion is whether the other political 
paTties aod otber "olitical orpoisationl are 
broad enouab to absorb an tbOie people 
who ftel tbat tbey are pushed away from 1M 
mainstream. I am sure, Mr. Indrajit 
Gupta win agree with me when be refteets 
upon it. 

SHRI INDRAJIT GUPTA: I think yoo 
are appealing to Mr. Shahabuddin to join 
your party. 

SHRI P. CHIDAMBARAM : I am not. 
I hope that tbe Janat. Party wblch claims 
to be national and s~Jar will be able to 
nationalise and secularise and keep wi.bin 
itself Mr. SbababuddlO and not ,ay that '" 
don't bave ao)tbinl to do with Mr. 
Sbabbuddin. 

AN HON. MEMBER; Ooly by persua-
lion. 

SHRI P. CHIDAMBARAM 
I want hope 10. I waat remaio 
in tbe Jaoata Party and preach 
lecutar and national policie! which. 
I am sure, he can preach. This is what 
is lacktna. You cannot constantly use 
as a stick to beat some people. I think I 
am making my positioo vcry clear. What 
we say is we cannot allow tbe aarrow. 
sectarian and parochial forces to .row. 
We mll't cleans our politics. We musr 
become se~ular in lbe true lensc. We mUlt 
be able to absorb all tbe aroups within the 
broad political framework of this cououy so 
that th('y can work. in the mainstream. Sir. 
when we are enlaged in doing thi!ll, I bave 
no hesitation in complimentina tbe Commu-
nit\t Party of India and the Community 
Party CMaqdltl) because. J tbink. they are 
the two other parties wbicb cerrain abare 
this broad ethos of a truly national secular 
party. The kind o( work tbey ate doioa iD 
Punjab .. ( Interruptions) . .1 have no besitation 
in payinl my tribute (or tbe work tbey are 
doloa in Punjab 8100, with tbe Co0lre.1 
Party. I thiDk we owe tbem 8 tribute. But 
while we are wotkin. on these Jinel, what t. 
happeDio, outside? We find people wbo 

He,,"e Affalrg 
claim to be .teular and nationalist, now 
want to ride on a tiler. Tbo~e who ride on 
• tiler, yoo know WMre they wit) end up. 
Two days a.o. we bad a raU, 
in ~Ihi. Wbat ftte the lpeechee 
made in Ibat ,.ny 1 If tb., kiod 
of poison win be spread in tbe capital of 
India. it i. a matter of shame to tbi' 
country. If aayone standt shoulder 10 
Iboulder or atands side by side witb pt'ople 
apeskiDa that lacluaae, I think and 1 hubm1y 
aubmit, sorne of tbe responsibility will bave 
to be .bared by tbose who went to 6hare 
tbat stap. Anyone who is truly secular, 
truly patriotic, truly nationalist should have 
abandoned tbat atalc. H ow can one walk 
with .om~body wbo lays "burn hou.es. burn 
ItDlhls. kill people 'i" How can ~ou walk 
witb somebody wbo. unsbeaChes a sword. who 
spreads poi:soo. and yet say: .'. am a 
democrat. J believe in the judicial sy.tem 
and I believe in the Constitution of India-" 
One cannot run with the bare and hunt with 
tbe bounds. There is only oRe path. The 
path 01 Mahatma Gandhi and Jaw.har La1 
Nebru. Even if ,OU are 8 lone ly man, 10 
00 tbat path with couraae, but do not ride 
• dler. TOOle who ride a ti~er win end up 
iMide the tiler. It is not as tbou,b Govern .. 
ment is powerles. to lake action; action 
will be taken when it hll to be taken. What 
t. important now i5 to convince tbe peorle of 
the ,rave danleR by allowina su.;n move-
ment to raiee their head •. 

MR. DEPUTY SPEAKER: No,binl 
will ,0 on record. Not allowed. Please take 
your seat .. .1 never allowed you to speak. 

MR. DEPUTY SPEAKER: He never 
mentioned you. Wby are you aettto8 pro-
yoked 1 Not allowed. 

SHRI P. CHIDAMBARAM: I make 
my remark. witb a No.e of responsibility .•• 
(ln/~,,"pllonl)·· 

MR. 
allowed. 

DEPUTY SPEAKER: 

(I"'~',uplions)·· 

Not 
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SHRJ RAJ KUMAR RAJ (Oboli): I 
am on a point or order Sir. 

(/nterrupt/o".,) 

MR. DE PU TY SPEA KER: I cannot 
bear )lour P(')lot of order t 1 requesl tbe boo. 
members to take their SClets. 

(/nterrupllon.)·· 

MR. DEPUTY SPEAKER: Notbinl 
I~S Of) record. Yau please sic dOWD. 

(Int~'r"ptlonj)·· 

MR DPllUTY SPEAKER: Tbe matter 
is over now. You please take your acab. 
Do not go on ftJliliog the issue. Yea pl .. o. 
What IS your point or order. 

SI-lRI RAJ K U~fAR ;{AI : Mr. Deputy 
Speaker. Sir. I am OD a poiDt of order. 
Shri Saifuddlll Chowdhary has asked one of 
tbe !\r!~mber~ to Met out. I want your rulina 
on thi, point. (/"tt·rruptioru) He is faUiDl 
our parfy as comnlunat ([nterr"ptlons). 

MR. OFPUTY SPBAKER: I bave 
anowed nothing (0 go 00 record. There is 
no point of order b,cau,e nothiog i, 10iDI 
to come on record. 

SHRI P CHIDAMBARAM: Tber.fore. 
J would hun1hly appeal to everybody tbat 
we cannot sHow communalisatfon of our 
politics b~C8U!!e ... 

SHRI BASUOEB ACHARIA: EvelY-
body knows our Party's stand. 

SHRI P. CHIDAMBARAM: I agree. 
I complimented your Parly. 

We cannot allow commuoalisation of our 
politics becaw.e democracy Cart 00 t fuaction 
exc~pt on the basis of secularum_ You 
cannot have non-secular politics and yet hope 
to have a democracy. It is onJy ICCGlariSG1 
whkh will ensure .democracy and thc risc of 
Don-secular forces and tbe decline of aecul.tr 
rorce.· will meaD the death-knell of our 

•• Not recorded. 

., ,... 't .., 
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democracy. Ie we have to streDlth our 
democracy we have to slren&tben secular 
forces and lft'uJar parties. I believe tbat 
tbis effort to aecuJarise our politics, wbicb 
io tbe Ion a run will 8treo,tben our demo-
cracy, ",111 Dot be undermined by certain 
forces or certain il1dividuaJs of certaio 
aroups, even wbile tbey palsionately advocate 
certain causes. 

14.00 'n. 
I know tbat there are probleml which 

arc troublJDI UI. Babri Masjid is indeed a 
problem. But I have tried (0 acquaint 
myaelf witb abe problem. The Home Mini,· 
Icr is seized of the problem aod J am sure'. 
in bit reply he will touch upon it. But in 
my brief acquaintance wub tbat problem, 1 
bave known aod I have come to tbe con· 
elusion tbat tbas is a problem wbicb cao be 
solved if we are abJe to localise the problem, 
if we arc able to contaio tbe Size of the 
problem. We all know what tbe problem 
in Ayodbya is. We all know or tboae who 
have been to Ayodhy. know and tbose wbo 
bave seen tbe information known what tbis 
particular mosque and tbe old piUarl are. 
We alt koow tbe Dumber of people who are 
involved in tbat: the population of 
Ayodbya. tbe Dumber of muslim families 
there. Tbese tbinp all very well known. 
Let UI cODtain tbe problem and let us try 
to solve it instead of makiol it a major 
national coDtro~ersy. I make tbis appeal 
io all siocerity. I sincere', believe tbat we 
will find 8 solution. jf we are able to keep 
tbis problem within the confines of tbat 
State aod tbat &ltea and Dot raise it to tbe 
level of a national controversy. Once you 
subscribe to tbis approach, you will 80d tbat 
tbe solution falls iota place. The beain-
ninp of a solution are visible to everybody. 
The standards are visible. It only now 
requires somebody wbo can pull these 
strands tOlctber aDd work out • frame-
work. I can issure tbis House, boo. Home 
Minister is seized of tbe problem and we will 
fiod a solution to tbe problom but please, 
let u! not add new dunensions to tbe 
problem. wb;eb it does Dot deserve and not 
r •• sc it to the I.~el of a national contro-
vets,.. There are efforts afoot kI tbat area 
to bring leaders of both communities to find 
• solution. Tbere are other wen 
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meaning individuals Vwbo are enpged in tbis 
effort. I tbink we should anow this effort 
to continue rather tbaD beat tbe dr ... ms of 
war and battle. The first thina ia tbat you 
should stop tbe beating of drums of war. 
Two days ajO, some individuals, sOIDe 
leaders did jU!tt that. Let tbat be tbe first 
and the last o~casioo. Let us not have a 
repeat of that kind of a rally because it is 
Dot loiDa to belp this country ... 

. (lnle,.rupth,ft.) 

The communal situ~tion ba. indeed 
caused us concern but wilhout laking any 
credit rur it. let me say tbat tbe communal 
lituation is a matter on wbich tbe Govero-
meot is $~riousJy eogaged. You would 
remember tbat last year 10 July, intervening 
in tbe debate on the communal ~ltualion, I 
made a sta trment aod the Hotne M iOlstcf 
endorsed It with great vigour. that we will 
bold the S.P. aod (he District Magbrrate 
responsible ror the communal situation. 
We Welnt them to implement the iuidelines. 
We do not want them to }cJok. over their 
.boulders ali the time to tbe State Capital 
and look (or orders 00 ao hour to hour 
basis from the State Capital. The mao on 
tbe spot must deal 1Witb the situation. 

(lnlerruptions) 

SHRI RANA VIR SING H (Kaiserganj) : 
I would ask the MiOister, why don', you 
bold responsible the particular public re-
presentatives who are tbere? Why always 
S.P. and District Magistrate 1 Why Dol 
tbe Members of Parhament or M LAs 1 
They should also be held responsible ... 
(]nterruptions)_ You should al 0 lay down 
certain policies ... 

(lntl" 'up' I Oil') 

SHRI P. CHIDAMBARAM : Members 
of Parliament and Members of Legislature 
are indeed responsible for ..• 

(/IIte",up:loIlJ) 

SHRI RANA VIR SINGH: Tbey 
5bouJd be made «tuaUy responsible. ADd 
if tbey behave in tbat fashion they should 
be refused ticket or they should not be 
allowed to par tidpatt! in ,he eJection. 

SHRI P. CHIDAMBARAM: J alree. 
I am talkios or tbe Government. AI 

Hom. Affairs 
Government we must bold tbe Dillrke 
Maai1U1l Ie rct.poDsible. AI Oovernment. 
we caD only bold the District Maaistrate 
aDd S P. accountable. 1 am lakinl about 
tbo accountability. Now, look at tbo 
fiaures. I bave taken tbe figures of January 
to July -seveo mootbs-and tben the 
Haure! or AUlust to December, .fter we 
reiterated these luidelillet, .Itor we seot 
tbis clear mtl,ale 10 tbe Slate Governments. 
Now, there il a sharp decline in tbe period-
Auaust-December, 1986. As ... inlt a 
tolal of 465 incident. in JaDuar}-July • 
J 986, there were ooly 259 incident. in 
August· December. 1986. A. .pin,. 303 
deaths in Janu.uy·July. 1986, there woro 
enly 106 deaths in ~u&us'-Deccmber, 1986. 
As against 3457 persons injured in January-
July. 1986~ tbere were only 1749 perIOD. 
injured in August-December, 1986. Tbero 
bas been a decline in 'h~ number of commu-
nal incidents. I am keepina my Bnlers 
crosacd. Tbe first two months of (his year 
bave not been very bad. Except for 
January. in Abmedabad, it bas oot been 
bad. We are vililant. But our vi,Hance 
alone won't help. What will help is are ••• r 
determination aDd '11111 on the part or che 
State Gov~rnm~o's. Sometimes we find 
this will Jackina; sometimes we find tbey 
look a t problem. merely.. a problema co 
be dealt with by tbe police. This ia Dot 
correct. One mUll kCfP eternal vigil.tee. 
One must understand what tbe problem i •• 
One must involve tbe people, particularl, 
tbe peopJe of tbat area and that district. 
One must plan to advance. One must take 
tbe people into confidence. One mUlt 
contain tbe situation. This can only be 
done by tbe State OC'vernments. However 
much we may sbout (rom the Centre, it can 
only be done by Slate Governments. I 
would appeal to the State Government. 
10 6ummOD tbat will 10 put down this 
cancer of communal conDiet OGce and lor 
all. 

SHRI INDRAJIT GUPTA: I, tbere 
aoy fiaure to show tbe number of people 
recruited rrom tbe minority commuDity 10 
police force ? 

SHRI P. CHIDAMBARAM : I will 
live you filures presently. A. far •• 
Central Police Organisation, are coDcern~dt 
all the new battalionl wbicb bave been 
railed ,iDee 198'. we bave uti,Bed weU 
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laid norms for representation or minorities. 
But J canDot say tbe same tbioa for State 
Police Forces. BecaUIC tbe recruitment to 
tbe State Police Force il a matter for State 
Government. We bave recommended to 
tbe Stale Government tbat tbey must 10 
out of tbe way to recruit people from 
miDority and otber groups. J cannot make 
that claim on behalf of the Srate Govern-
ments. I think it i. 'till inadequate. I 
bope tbe seD~ of Ibis House will 10 out 
to tbe Slate G09crnments. State Oovern-
ments will recruit people from tbe minoti. 
tiel and other disadvantaled Iroups. But 
in the new battaHons we bave raised we 
bave satisfied the norms which have ~D 
laid down for recruilment of minorities and 
oth~r disadv8ntagrd sroups. 

SHRI ATAUR RAHMAN (Barf'eta): 
I have been bearIng about recruitment of 
minorities. During tbe period of Indira 
Gandhi the specific instructions went to tbe 
State Governments. These instructions 
were passed on to the lower ranks. to tbe 
lower dl&.tricts. No action is taken. Who 
is r~poo.5Iblr.!'? It is Dvt the State Govern ... 
meot'i alone? It i. the responsibility of 
tbe Crout also to look ioto this particular 
aspect of the matter which hinges 00 
communal comml'tioDs in (be country. 

SHRI P. CHIDAMBARAM : I eDtirtl~ 
abare tbe CODerrn of the HOD. Momber. 
We are responsible to monitor the Slale 
Governments' recruitment. But, as JODg as 
recruitment is in the bands of tbe State 
Oovernmentll, we can only persuade them, 
cajole tbem. request them, advice them, 
admonish them but beyond that the will 
mUlt come from tbe Slate Governments. 
Tbis debate ,nust take place in tbe I",is-
lature,_ This criticism must como in tbe 
Dcwspaper. chat are circulated io tbat State. 
Thi. mUlt be made an iuue io tbe debatcs 
10 tbe SC.fro All we can do is to persuade 
cajole, admonisb aDd monitor. We cannot 
do more tbaD tbat. Sir. 1 have taken 
Icmpr time thaD I 'Wanted to take. I am 
Irateful (or tbe views exprelsed. 

SHRI BRAJAMOHAN MOHANTY 
(Puri): One clarificlillion I want. You 
know tbat there are some ci lizens propa-
aatln •• aaail1st the Constitution. They do 
Dot expresl thoir allcliaccc to tbe Consti-
tution. They do Dot subscribe to tbe unity 
of iDdi.. Sir. m)' question would be wbat 

is tbe reaction of tbe Home Minilter about 
tbe cirizonsbip rigbt? Tbat II ODe 
question. Anotber question II. • • 
(Interruptions) 

MR. DEPUTY SPBAKER: You call 
apeak wbeo tbe time comes. .Tbis is aot 
tbe fiDal reply tbe Miniater bas aiveo. 

(/nterrupt/olll' 

SHRI BRAJAMOHAN MOHANTY: 
ADotber point I waot to koow i. reaardioa 
tbe reaction of the Ministry about tlte 
certaia Members of Parliament tbOIO woo 
have taken oatb of allegiance to .be Consti-
tution, they are 0 pposing the acts. What is 
the reaction of tbe Home Ministry 1 00 
the ODe side they express tbeir aUeliaace to 
the Constitution, aod on tbe other tbey say : 
We do Dot accept tbe Common Civil Code· 
These ar~ two dlffc:rent tbinll. That ia 
why J am confused. aDd I want to be 
enhghtened by the Home Minister. 

SHRI P. CH1DAMBARAM: I bave 
taken longer than I wanted 10 take. I am 
grateful to the Memlxrs for the pat;e .. , 
bearina. I believe Ihat I have tried to spell 
out the approach of tbe Oovernment, the 
approach of tbe Home Ministry to tbil 
problem. J share tbe concern tbat wa. 
expressed~ but J am an optimist. I tblat 
we will do better tbis year, and we will bave 
• better atmosphere rhis year. But thi. 
atmosphere can be created onl, with tbe 
willing cooperalioD of aU sections9 Dot ooly 
of this HDUSC. but of all sections of tbe 
peopJe and of aU political parties. ne 
message must go out to our people, that wo 
are all one people, aDd we must move for-
ward as one people. 

We must recall 'be stifrio8 worda of 
Rabindranatb Tagore: We cannot .no" 
tbis nation to be divided into reU,lOb, 
caste and lansuale. We must move for-
ward. and we can move forward only If 
we are slrong and united. Tho eulleyour 
of tbe Home Ministry is to eOlure tbat 
there is peace, public order aDd I.. aDd 
order io this country, that tbere is dewlop.. 
ment in tbis country, tbat secular _Dd 
democratic forces are strenatbened, tbal all 
otb~r forces are isoJeted and their inftoem:e 
over the people reduced; aDd to entbuse tile 
J)eOple aDd to inspire tbe people to jolo In 
tbe areat effort aDd adveutufO of build_ • 
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_001 and united India. It i. witbin our 
poW8l' to do it. As a Dation we are 
aecood to Done; in terms of natural wealtb. 
aDd buman resources, we are a areat 
_lioo. Wo cao become even treater. but we 
can do so only witb the williol cooperatioD 
of all seccions or tbe people. I appeaL 
therefore, throu,b you to tbis 
House and to tbe people to join UI in tbis 
efl'Olt. 

SHRI FRANK ANTHONY (Nominated 
ADllo-lndian): Mr. Deputy Speakcr. Sir. 
Unfortunately. the time at my disposal i. 
microscopic, compared with the previous 
speaker. 

Sir, I bad liven notice of • MotioD. 
My time i. microscopic,. compared with tbe 
pre'rioUi speaker. My Motion bas under-
lined tbe duty east on the State by Article 
~ of the Constitution. to promote wltb 
apecial care the educational and economic 
iDterests or the weaker sections of tbe 
people, boariDl in mind the spccial provi-
Ilona for tbe Scheduled Castes and Schedul-
ed Tribes. As an elected member of tbe 
Cooslitucot ~D1b')', I was a party '0 the 
apecial provisions in respect of tbe Schedul-
ed Castes and Scheduled Tribes; and. 
liberefore. I continue to lupport tbe pro-
_onl 00 their behalf. 

Tbe reservatioos for tbe Scheduled 
Castel Walked out to about ]5%, and for 
the Scbeduled Tribes about 7%, makin, a 
total of 22%. But we io the CODstitueot 
Aascmbly tbouabt tbat it would be for a 
limited period; but it is goiDI on. I do not 
besrudge tbal to tbe Scbeduled Castes and 
Scheduled Tribes; but what I am appalled at 
today is tbis-aDd tbere was a BOod deal or 
philosophy from my friend-aDd I tbink be 
would a}so, with great respect, to him. 
migbt beneSc by JisCeojog to what J bave 
101 to say_ I am appalled at ",bal i, 
happcoina under tbe backward clas.es 
umbrella. I know tbat tbe number of .0 
called Back ward classes people is Irowioa 
In'o many millioDs, arowin, everyday, and 
this umbrella is eapaodiol every day. Tbey 
leek to justify it by reference to Article 
16(4). because Article 16(4) uys tbat a duty 
II cut 00 the Slate where certa40 sections 
_ve Dot ,ot lufficient representation-
tbat is, then tbey can have lhC'ir rescrva'ioll. 
J meaD Ihc backward claaacl. 
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But lba' it Dot catcaorical with rcprd 
to castel. Wbat I am today really appallod 
i. at tbls. Firat and foremost. you ael 
tbis mindless extentioo of tbe back ward 
class about it. umbrella. It render. 
Duaatory J 6 (1). 16 (1) says, you must 
have aD equality of opportunity in respect 
or aervicos and appointment under tbe 
scale. Tbe Surpreme Court baa said in 
terms. you must Dot ba ve tbese re~rva­

tions co reoder tbi., tbe h~art of Article 16 
nugatory; aod tbat is what is bappenina 
today; aDd uofo.tunate is the reservation 
for tbe so-called backward class, that js 
posited laraely, ir not entirely 00 a caste 
label. ADd may t say tbis to the pre .. 
vious speaker" witb .11 due respect 10 &ho 
Conlfess I •.• 

SHRI PI'IUS TIRAK Y (Alipurdw~ra) : 
You also rollow tbe same reservation policy 
in your institution. 

SHRI FRANK AN TUONY : W.th 
areal respect, let me tell my friend. \\ hat 
I am fi,htina for today. Why I am 
rt(uliDI to put up my rc~s ? J am sorry for 
tbis agitation. Why ha ... e J got an 
agitalion in my scbool because half of Ihe 
parents belon. to the lower income 
strata and I am fiabting for tbtm aho. 

SHRI PlYUS TJRAK Y: I said this 
beeaute I abould like to put it on 
record. 

SHal FRANK ANTHONY: Lee it 
10 on record. Toda". in all parties, 
ioel"dio. COlllfCSI I-I regret to lay-
there t. a eompethioo io vote catchlol. 
All tbe partie. are lupportioa cbis mindless 
extellsion of the backward class umbrella. 
What bal happened in Karoataka 7 I have 
6 or 7 branchea of my AMoc;iatioo. 
I am lbe fleeted leader of a small minority 
witb 6-7 braocbei of my Association in 
Karoatlka. There I used 10 know pr.eli .. 
caHy eve.., Chief Minister. You have two 
bu,e IOrt of ca.te sectionl-the VokaU.a, 
and Linpyatl; and I think all of tbem. the 
Chief Ministers, dluatty came from amoDI 
VokaUaas. The 1>rescllt Chief Minister is an 
exception; he is a Brahmin. but be is under 
pressure. What hal be ,one and done 1 
Since bo ia UDder preaaUlc. be kept out one 
of its larplt aroup, I thiDk it was the 
Li.oJayab. Some member. r .. iaDed. So, 
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be brCulbt tbem 8U fa and you lot tbe 
.bockioa resule at tbat 92 ~r ceDt or tbe 
ropulation of Karoataka; 92 per cent 
lpecifted as backward. Tbis i. back ".rdJ-
latlon or tbe nation witb • venaeanee; 92 
per ceot of tbe population 10 tbe State. I 
tbink Andbr. Pr.cJesb bal made it 18 
r~r cent. Now. I do Dot Wlot to mate 8ay 
.rrOiation to myaelf. The orpah.tloa 
of wbich I am eletted bead celebrated tts 
centenary 10 October 197'. Shrimatl 
Indira Oandbi. as tbe Prime Minister, 
came there. She CODIr8tulated me ror 
,.rutin. the demaod by lome to-called 
spokesman of my community to bave 
my community clauiftcd al backward. 
I said, Madam, never. I led a deteaation. J 
r("larded tbe word "backward" •• an 
ex"re~sion or degradation. Altboulh we 
hive our wcaker-!lCction; every community 
has itl wt-a kef leetions; .betber tbey are 
Brahmin, or whether tbey are Anllo-
Indians or whether tbey ate forward cla.set. 
But f will not ano. tbis expression of 
degradation 10 be branded on my wbole 
c-ommunity. And Indira Oandbi paid us 
tbis tribute f.hat Ibts microscopic minority 
had made a contribution out or all propor-
tion to ils lize to the proa~1 and deve-
lopt1lent or lodia. And wbat il bappeniol 
witb Ihi! tremendous mindle.. ellfenlioD. 
J am drawing Ibis pointedly to tbe previoul 
5~8ker. You are 8 party to Ie; you are 
driving oUI the moat brilliant boy. and 
airts. )'OU08 men and women be'onrin, 
to the ~o·callcd forward class; tbey cannot 
Itt into professional collelet witb 90 pet 
cent and 9S per cent. They cannot let 
into en,ineerina and medical eolleles; the 
50-called backward class. with 30 per CftIt. 
~~ per cent are monopoUsinl an tbe 
re$erv8tion!t. And this Is what tbe State 
has done and what is happening. You are 
prrcipitatina riot •. 

14.20 bn. 

(SHRIMATI BASA V ARAJ13SWARI 
In 'h~ Chair) 

Riots in Bibar. riots in Uttar Pradesh. 
riots in Ouj.r.t, between tbe lo-called back-
ward and tbe forward classes. This is wbat fl 
hapf)eninl because everybody is lubseribiDI 
to fbil mindless extension of tbe bact ward 
cl ... umbrella. And tbat I. why I bave 
touaIIt 10 br1nt t9 ,tat tlodoo 01 tbe 

Government-yes. we have tbe prcwla'oa 
'or Scheduled Caltes and Scbedulecl 
Tribes. you continue them. But this • 
wbat. aDd I would ask tbe Home Miaiater 
aDd bi, collealues to remember tbe wor. 
bero, 

"The State &ball promote with 
.peela I care tbe educational a04 
economic interest. of tbe weaker 
lectiOns of the peole ..• •• 

There is DO - there i, no-empbull. 
no condition of caste interest.. Wbat do 
you do' You do Dot promote tbe "'ace-
tional ecooomic interests of tbe ..... 
aectiool. you do Dot. You do not promote 
It amona tbe Brahmim. or you do Dot 
promote it amonl tbe Anllo-Indla .. 
because we reluse to be classified.1 back. 
ward c1astet. ADd tbat is why' I am 
makios this appeal, earnest appeal to tbe 
Government. It i. • neption of tbe 
secular cooctpr. ;t is a fraud 00 tbe CoOl-
titution. When de.lina witb tbis problem 
tbe Supreme Court said. "any retervatioa 
beyond ~O per cellt is a fraud 00 tbe COD-
stitution". Now ev~r)' parry is a party to 
tbe fraud. Because not one party will speat 
alainlt this mindless extension. Ninty per 
cent of tbe population in Karanta"a aDd 
78 per cent in Aodbra Pradesh-what 
happens to tbe rest of the Indian. ? ThOle 
who can afford. to .end tbeir cbildren. 
tbeir brilliaot children abroad, it i. aU 
rlabt. but what be ppens to tbose who coo .. 
not afford it 7 Tbey joio tbe rank. of the 
unemployed. That is why. as I salel. 
everybody II cUmbina on the back"ac_ 
or tbe backward classes. You suddenly ... 
tbe Ions, Irand S008, tbe areat &rand 
100S, of a former Prime Mini.tor. 
of • Deputy Prime Minister. in Ipite of 
the position of their (orbtarers. tbey are 
still lettin. cbem reservations for tbeir 
.rand children and their areal araod 
children ! And tbe wbole tbina bal become 
a mockery. a ncaation of tbe aeculu 
concept and continues to be a frund on ,. 
constltutioD. 

My friend bas spoten extremel, wen 
but I Isk him to apply tbis unctloa to b .. 
loul too. He asked. be talked about the 
secular concept. Why are you joinln. IJJ 
all tbis mindless extension of this back-
ward class umbrena 'Why are you not Im-
"le~a'III' fOW ~"tl of _'r9QlOti$l8 "" 
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secul.r educational and economic interests or 
tbe weaker ~tct;ons of an communities 
wbetber tbey are Brahmins. AOlli)-lndians-
tbe so-called rorward class? There is no 
such complete forward class. every lo-called 
forward class bas a weaker section. Why 
do you Dot live tbom .0lBe kind of 
economic assiltance ? 

[TI'a,ulatlon) 

SHRI ARVIND NETAM (Kloker): 
Uadam Cbairman, 1 support the Demand. 
for Grants of tbe Mini~try of Home 
Alfain. The Ministry bas written tbe 
follo_iol in its report about Dandakaranya 
ProJect: 

[Engn,h) 

-'Tbe Danadakaranya Project wa, 
eet up in 1958 for the resettlement or 
displaced persoo' (rom the former east 
Pakistan and fot the integrated deve-
lopment of tbe area with particular 
emphasis 00 tbe interests of the local 
triba1 population." 

t TrDn$lot Ion] 

J do Dot alne with the last senlence. 
I cannot say about the C'!otral Government 
but r am saying about the role of the 
State Government. Thtre hre four Zones 
10 two'districts, namely, Koraput in Orissa 
aad Baslar in Madhya Prade.:;b. The zones 
or Baster district fall in mv constituency. 
Prom tbe very beginning. Madbya Pradesh 
Government baC) been ignoring Danada-
taraoy. Project and rrom J 96.5 tin date. 
DO Rehabilitation Minhter of the State 
Government has vi~ited the Dlndakaranya 
area. Similarly. no Rehabilitation Secretary of 
tbe State bas paid a visit to f)andakaranya 
area since 19n. From thi!, you can very 
win ImaliDe a! to how seriously tbe State 
Oovernment bas been taking this project. 
SiDee the Dandakaranya project 
bal DOW been compJerely transferred, I 
.m apprising the Central Government of 
tbe diflkuhies likely to be faced after tbe 
Daodakaraoya project is ha nded over. 
You bave transferred two zonal beadquar" 
ters having one lakh population. Earlier 
the eotlre .caff of Daodakaranya Project 
",. poa,c4 ,t ~on.1 Headquarter. bqt 

B ome AJlal"~ 
after tho transfer. tbe Dist,iet Headquarten 
will be at • dislance o~ about 26' kOla. 
Block Headquarter, 130 kms and Sub· 
Divisional Headquarters I SO km •. Therefore. 
I am doubtful wbether tbe districtl 
administration will be able to meet the 
requJremcott or ODe lath people from time 
to timo. Thererore. I would request tbe 
Central Oovcrnmcnt to .sk tbe StatAl 
Government to at leal' provide a leperate 
admioistrative let up for Dankaranya area. 
An officer of tbe rank of at leaft Divisional 
Officer should look .fter it so tb., 10 
future the .oec:cssary arranlOmcot for tbe 
developmental works could be made. 

La" mantb. a team of Gcneral Adml. 
nistralion Dopartment of tbe Slate Govern-
ment went there. Different departrnCDtI 
are beioa liven to tbe GAD officers at 
district beadquarters. Tbo), ,ay tbat DO 
special amount or special financial a"g. 
lance will be liven (Of Dandakarnya 
project. I would like to know from the 
Central Government whetber tbe _,rcement 

-- 10 give compenliation for five year. ba, 
been sian(d to beautify the Bh<'pal city or 
to spend the amount on Dandatarany. 
projtct 7 Besides, I would like to know 
fcom the Central Government whether tbe 
Home Ministry baa released any amount 
under t'1C 8areemtnt of providina com-
peosation for fhe years Or not? J would 
like to reque.t tbe ('entral Goveromer.t to 
make efforts 81 least for five years to en.ur. 
tbat tbe compensation amount is actual spent 
00 DaDdakaranya. The envir"1nmencal 
conditions of East Pakbtan from where 
these refugees came and tbose of Dar.tar 
whele tbey have been resettled vary. 
areat deal. That is why 'heir problems 
caD furtber iocr08se. Tokin, these thinp 
into coside rati 00 , I am cautionin, tbe 
Government 110 that the Stale Government 
or the Central Government it able to race 
this situation in future. 

) want to cite aD example. In 1985, 
Education department was merged with 
Rehabilitation Ministry. Sir, you will be 
lurpriecd to know tbat two academic 
le.sion art loioa to be completed, but tbe 
State Government could Dot appoint Ban,l. 
teacher there. The cbildren Ifud),ina 10 
primary .obool. should be imparted 
education to tbelr motber toope I .•• io 
1£1011, but elM State Qovcrp~t bu aq' 
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made aoy arrall.oment ror Banal. teacher 
10 tbe school. Apart from tbil, the State 
Government bas allo Dot filled tbe vacant 
posts or 250 tcacbers in other .ubjects. I 
want to know (rom tbe Central Government 
•• to why the State Government could DOl 
make the arr.oaemont of teacbers in two 
yean? 00 my part. I am doiol wbatever 
I can do and am writinl to tbe S~ate 
Government. but tbe State Government II 
DOt yet lakina it seriously. I want tbat 
even after handina over tbe Dendakaranys, 
tbe Central Government sbould see from time 
to time and enlure tbat tbe compensation 
liven by tbe Government it properly apent 
on it. 

Madam Chairman, tbcre i. DO mention 
about the naxalit problem io this report. I 
do not know as to why the Home MInistry 
10 Dot takina naxalit problem io tbe country 
10 seriously. It il a formidable problem 
In three state!. namely. Andhra Pradesh, 
Maharashtra and Madhya Pradesh. Whether 
lC is the Central Government or the Slate 
Government, tbey have bt"'CD thinking about 
tbe sulution to this problem through police 
force, but I would like to say that the 
D8xalites try to exploit tbe administrative 
lacunae or shortcominp of tbe State 
Oovernment and try to take undue advan-
tale. aod instigate the people. I want fo 
say lhal the p<,lice (orce is all right at its 
place but tbe Government should aeflously 
think about tbe administrative lacunae that 
exi~t in ~be State Government or in tbe 
district admlnbtration. You ba\'e not 
taken up this problem t.eriously wbether 
it relates 10 cbe tribal area! of my district. 
district of Shri Potdukhe or other tribal 
districts of Andbra prad,"sb. as you bave 
Dot mentioned anytbina about il in your 
report. A committee bas been constltu,ed 
under tbe chairmanship of the Minif.ter of 
Hom'! Affairs to stuJy the reasons of 
trowing discontentment in adivasl areas. It 
is a lood thing and a tiaht step taken at a 
rlabt time. The Central Government should 
find out the reason or Ifowilo discontent-
ment amona the Adivasis and take 
DOCeuary mea!\ures to r~move tbeir 
• rievancC!s. 

I waDt to submit ont more point. Tbe 
Central OO\ternment will race a new pro-
blem of rebabllitation very .oon. Today 
'bo now schomes Uke ~altnaaioo 9f QOw 

dam. irription scbeme, Power projects or 
indu:-.trial projects, are moslly bein. taken 
up ;n adiv3si areal and cbere is every 
possibility of their further ~xpaDsioD. 
Rehabilitation of displaced people is the 
responsibility of tbe Slate Governments but 
tbey are takina tbis work very Ji,htly. I 
would like to say that DOW no State 
Government bas been left with sufficient 
land for the resettlement of displaced 
people and as sucb it will become a 
formidable prohlem. If immediate aaeolion 
is not paid towards if. it will pose a new 
problem before tbe country because DO 
State has surplus land for rehabilitation. 
Efforts r,hould be made Co rehabilitate tbe 
dilplaced Adivasi families or families 
belonging to other groups. The Committee 
constituted under tbe Chairmanship of tbe 
Home Minister sbould go infO the problem 
of displacenlent and make a study of the 
\'srioo!t rehabilitation projects to find out 
where the w('rk bas already started and 
where there is a need to start Dew projects. 
We should ensure whether proper rehabili-
tation is being done. Moreo\er. with 
regard to the projects which are to be 
started in the nC'ar futfJfe, we bave to con-
sider as to what k ;od of provisions should 
be made f'Jf them. I am saying tbis in 
reference Co the Bodhghat Power Pn'j~t 
in my area. The Madhya Pradesh 
Electricity Board has offered 4 thousand 
bectares of land for rehabilitation. You 
Will be surprised Co know that not even 
~OO b~Cfares out of that 4 thousand hectares 
Of land are fit for cultivation. The rest 
of the land are in illegal pos~ession. The 
Adivasis have occupied tbe land for 15 20 
and 25 year s and it win be very d iffi~ult 
to displace them. The Madhya Pradesh 
Governrr.ent had stated that it possessed 
4000 hectares oj land merely on the basis of 
land records at the Collectol·s office 
and in the magistrate's court. Actually 
fhi! land is Dot avaiJable there. Inspection 
bas not been done. Hence, tbis attitude of 
the State Governments in rel8rd to be 
projects is not right. Therefore, J will 
request tbat the Ccmmittee which bas been 
appointed under tbe Chairmanship of the 
Home Minister should look into it . 

With these words I conc1ude. 

SHRI K.D. SULTANPURI (Simla): 
Madam Chairman, I rise to support tbe 
Demand, of Home Ministcy. Our (:iOVCfQ't 
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ment has signed accords with tbe State 
Governments of Punjab and Assam; bas 
solved the M izoram problem and granted 
Statehood to Aruoachal Plade~b. In this 
way. the Government has salv81ed the 
North Eastern hili arl!8S. Tbe Government 
bas taken a laudable step by reaching these 
accords. I want to coosratulate the Hon. 
Prime Minister, the hon. Home Ministcr 
and the MIOIstry of Home Affairs on tbis 
occa,ion So rdr aa the A"Isam Accord is 
concerned, it too is a laudable step. 
Assam had been a victim of agitations ror 
a long time becau~e of intruders from 
Ba 19lade:'h. J n addifion, R.. 112S crores 
were spent ;0 the Sixth Five Year Plan and 
in the S!venrh Five Year Plan. the 
Government has increased tbe allocations by 
a few glore crores. The Government or 
India de,erves to be conlratulated for 
it. 

The State or H imacbal Pradc!h i. 
adja.::ent to Punjab Our SImla was also 
in PunjJb at one t'm~. We all k.now about 
the kind of rerrorism which bas grown in 
Punjab. It bas teen created by the 
intruders from across the border. The 
Akali Government wa~ democratically 
elected to power in tbis State. It i, an 
elected G uvernmcnt. Our I-Jon Prime 
Minhtcr sl~ned an accord with Sant 
LongowaJ. It had very good impact. But 
terro(l~m is growing in t}\c state to such an 
cxtenr that Sant Longowal himself was 
murdered. Hon. Sbri 8arnaJa is headini 
tbe Government at present. He also bas 
to face several prohlems. But Ihty way he 
has functioned hI') efforts have brought 
some peace and relkf. 

1 think that the peop'e of Himachal 
Prade"lh ar~ concerned becau~e if Punjab i5 
safe tht"n Hlfna...:hal Prade hand Ka'lhmir 
will al ... o he safe. fhe agrrcmeot bet~een 

our (l.lf ry dod Or Farooq Ahdullah has 
been lauddble hecau"e followmg ,his 
agreement. decision wall) taken to tight 
those for.,;;es which were trying to disinte ... 
grate the country and cbat process has 
a lready begun. 

The State, of Himachal Pradec;h, Jammu 
and Ka,bmlr and othli!r hill States are 
border area,. You will be 8urprised to 
~now abqut the kind of coo&pif~i08 tba~ 
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are beiDa batched bere. A suicide squad 
bas bc-eo formed th~re in the name of Hindu 
S.bba to preach communalism. Where 
does thl. suicide squad s1art from 7 It 
start. from GurdasJlur and is m:uchiol 
towdrds Deihi. They collect monty enrout 
and enter Himacbal Prade,b as well. We 
told tbe squad tbat they should fight ~t the 
borden (,om whe-re the tenor '1St. are 
cominl. instead of coming here But tt e1 
are just spreading ostentation' They belong 
to the opposition. I will not say the sanlO 
for every opposition party but there are 
some HIndu communal parties which are 
conspirinl to disintegrate the nmotry. 
They are no less terrorist., and we should 
be cautious aaain~t them also. Ttll se \loho 
arc hatcbinil conttpiracies and v. ant 10 
balkanise the country. we r.houl\1 be cautious 
aaainst lucb dang-:rous forces Only then 
tbe Home Minister will be able to tak.e tbo 
country forward. 

The Hon. Prime Minister went on a 
tour or Vldarhha In Mahara~htr£ fect'otly 
and I read about It in the nt: W'i("l,lpcr. I 
read in ·Punjab Kesan' that ~o",~(.\ne had 
been impersonating an I.A S. offll .. er and 
cotlectlOl crores of ruptes in the Ihsme or 
our Hun. Prime Manister. Such p~or'e in 
Vldharbha should he identified and 
arrested. It is essentIal to pay a'tco'tnn to 
such conspiracie.. Likewhe hno. Shri 
Rujiv Gandhi was attacked' at Hrtjghat 
and tbJ§ too is a very SeriCHJ\ malter. 
The~e was also a very dJ.nscroll'l pl<'t 
behind the a~5as.sinati(ln or nur 1.1 te Prime 
Minister. Shrimati IndirA Gctndhl. Broce. 
the, Police should identIfy lho'te \\ hu dfO 

traitors and th05~ who are patriots. \Ve 
fihould keep an eye on such reor!e in our 
police (or~e .. as we". It i~ abo 0 'r duty 
to make light security arrangements (or tho 
protection or our Hon. Prime Minis,tc:r "ho 
is taking the nation (or\\ard. loday the 
country can make pro~re1l~ only un~er .he 
leadcrstlip of Hon Shri Raj"v Gandhi and 
~one else. The condition of the op(}Clsilion 
I~ such that 8 sio~le party has tWt) hrad't. 
They only hamper the proccediol!ls in the 
Parliament aod try to (,ortray tht'm~elye!l 

88 gr(>~te8t patriots. AU of them ~Iand 
up ~unng zero hour and make aHfgatinn~ 
ag8lnst others that they are ~rnugglers 

dacQits and fb~ivefll. (IntcrruptLolu) 

1 want to submit tbat our party was 
routed durin, 'be 1977 olections.. So. tho 
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Scates in which tbe Opposition parties are 
in power should not (oraet tbi, (act aoel 
if the present situation coatiauet. tbey will 
also meet the same fate 1ft the oe:d 
election,. Tho State. will bavo 10 belp 
the peovle and allist tbe CentN io order to 
run the adminislratioa etlicieotty wbet". 
it i, the Teloau Dcsam Government or any 
other Government. 

(Engli.}h) 

SHRI U.A. DORA : Telulo DclUll 
Patly is ha- toa a national outlook. But 
your 1).Irl, bas DO oatiooal ouaJook. 
(J nrc, rupt i(}ru) 

Mit CHAIRMAN: He is Dot yieldinl. 
Plea$e ~It down. Please, resume your 
Ical. 

[ rrall '/0 (Jon] 

SIIKI K 0 SUL TANPURI : What I 
mean to bay II) that \\c should be vigilant 
of any party which tries to weaken the 
nation or ha nper the process to develop ... 
ment in (he country. K indJy listen 
carefully to wh41t I say. I wAnt to submit 
thut if any injividuaJ or party tallel in 
term') of divl~ion of tbe country, tbey are 
traitors and the Hllme Mini\try should take 
stern 3l'f Ion 8ininst tbem. It should be 
ensured that in collusion with each other 
'he), do not succeed 10 making tbe 
mIschief of h)pplmg the Central OovernmoDt 
or talklnlJ any other political revenae. 
Just now, I saw (hat all tbe bon. Members 
helonsios; ~o the Te1ugu Desam party Itooo 
up whkh implied that they were doiol 
good work. other'" i .. e the), waul:t not have 
srol!)d up. Their leader is very lood, be 
quite 8\.)0\1 at singioa arad actina. Can 
such people tate tbe country forward 1 No. 
never. 

In regard to tho Government of 
Karnataka. it was stated tbat it is function-
Ins very well but all is not well tbere. A 
conspuary is being hatcbed agalnlt 
Mabarashtra by them Wben Mabaralbtra 
demaoJs sh ~hare or water, tbey condemn 
the Centre. Similarly. wherever there are 
such r.celarion groups or parties, it i. 
e,\5entia' to be viliJaDt a,ainst them. And 
in regard to thes~ political parties I want 
to la, (bat tbe)' claim to be national 
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parties with 001), ODe or two repre •• ntad .. 
in tbi, Hoase. Some of them do Dot have 
even a siolle repr.~ntatiye aDd yet tbey 
claim to be tbe national partie.. When 
tbey initiate a movemenr, it spreads io tbo 
entire couotry aod we must deal with such 
anti-oalional forces itronlly. Somc\\Ibcro 
tbey are behind lock-outs, somewhere the)' 
atop buses from plying on roads. They 
also organise 'baodbs' io one State of tbe 
otber aod all tbese tbings are damaaiDI to 
tbe country. Our police force should 
tackle sucb thinp effectively. Our natioD 
caD make proaress ooly by crushinlJ sucb 
forces. 

Apart from that. Iteps should be taken 
to fill up tbe reservation backlog in services 
in r(lard to tbe 5.bcdulc castes aDd 
scbrduled tribes. If we do it. tbese people 
will feel that tbey are cojoyiol tbe rilbta 
aranted to them under the Constitution. 
HOD. Prime Minister wants it aod Late 
Sbrim!lti Indira Gandbi had also accorded 
a high status to tbem. Morcver, tbey bave 
been ,ranted reservation or scatl in the 
Parliament and State Assemblies accordiol 
to tbe provisions of tbe COD,titutioo. 
Hence. I waDt to say tbat •• we bave sworD 
lelally CO acc~pt tbe Constitutions. we 
sbould grant them their riabts. 

While supporting tbo Demand ror 
arants of tbe Home Mlni"ry. 1 want tbat 
tbe Central Government should a II oca to 
more fuod, to Himachal Pradesh for raisins 
more battalions of police force. so that tbey 
could rise to the OCcasaiOD in mectiol tbe 
challenge or terrorism aDd could serve tbe 
people of tbe country. Witb tbese words 
I concJude b) thankins you for Bivins me 
time to speak. 

[Engli~"l 

SHill PIYUS TIl\AK Y (Alipurduar): 
We bev. j.l beard tbe lood SOI'mOD of 1M 
State Home Menialor. He ba. apoken ¥cry 
Dice.,. But .. ia wilUnab bidioa wlMt tb. 
CooareSl part, it doiOli 10 tbe oeotrary ita 
the <COIIDIrJ.. He ..., ..... es ecc:u .... islD. 
But in Pleetin. we ba. ablervod tbat this 
rulial party is iacitiDI OOIhmuoalism 
C'lorywhere. I MIl .'viDa 000 01' two 
.amples. 

Fint] win I8J IOmtbina about tho 
Oorkbalaod iII". Tbe people of Nonla 
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Benlal, irrespective of caste, creed and 
laoluage. are being organise on an ~ooomic 
issue. We' r~co&nise only two castes. 
One is the exploiter and the other is the 
exploited. But there is no place for 
communalism in West Bengal. whether one 
is a Muslim or HlOdu or belongs to any 
calle or sp~aks any language or belongs to 
any Slate also. We want to make tbat 
Stale a mini- India. But the ruling party f 
in order to get politicdl interest and to 
crush tbe Government tbere, is incitins 
communalism. Tbe Prime Mini~ter, tbe 
most responsible rerson of tbe country_ 
went to the trabals alst'. just to prompt and 
incite them to act in a communal way, to 
get rke from the Go\ernrnent. Many a 
time. while speaking on tbe Gorkhaldod 
issue. he is speaking in mdny \".Jices. Even 
Mr. Gh~ising af'd all the peopl~ are 
disturbed by what be means to say. All 
people ar~ confused. Even tho~e who are run-
ning the movement are aho confused about 
wbat the Prime Minister is saying on this 
issue. This is a political issue aoJ tbe 
ruling party wdnt~ to pol tj.,;i~e it. They 
lay that they want peace to prevail there. 
But a:tually they do not want pt'8ce in 
West B.:oga1. The time has come when 
the Union Governm.::nt sho'Jld cooperate 
with the Stale Government ~nd Ihey should 
tackle the mattt:r immediarely. Otherwise, 
it may spread to BIhar and other States 
t eea use our country is a caste-ridden 
couotry. It i~ a very touchy issue and 1he 
ruling party should not play on caslcism 
and communalism. This &hould be halted 
aDd they should Dot try to insist on casteism 
aDd religion and communalism. The 
ruling party is ria) ing with casteism aod 
communalism (In many issues. 

Next, he has ri~hty said that Bihar was 
never ruled by any Opposition parties. But 
you know Ihat Bihar ;5 a caste-ridden 
State. T bey speak of Brahmin., 
Bbumidar·s. tribaJs. Harijolns and .n these 
tbinl~. You must atteast correct yourself. 
Tbo necessary 8t("pS should emanate from 
the fuling party where no communalism is 
snowed. But J observe that no State 
which is under fhe ruling parry-I mean 
tbe Congress-is fo1Jf'wing fecularism 8Dd 

it is not secular. They are fightinl 00 the 
ca~le lines. They are fighting OD tbe cal,ite 
issues just to have power. In order to 
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keep power in tbcir bands, tbey are t ryioa 
to pusb up communalism. They have 
failed in West Denial very badly. Tbey 
should DOl try aoywhere except in their 
own Slates. Perbaps, they win be losio. 
afterwards. If this il continued, tbey will 
be losinl in Orissa and Bibar also becaule 
tbe people are fed up with castcism. 
communalism (tc. everywhere. They bave 
never succeeded and will succeed ... 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR.I 
CHINTAMANI PANIGRAHI) : You are 
a propbet. I think ..• 

(b'/~,,"pljo"j ) 

SHRI PIYUS TIRAK Y : Nt:xl. I would 
like to come 10 the Punjab situation. I 
have ~aid thaI the ruling party ha~ incited 
communalism and I have given one instance. 
Look at the Punjab siruation. The ruJinl 
party io..:il(d tbe people because .he Aleali 
Oal was very 8trong. They did nol get 
through. Anyhow. I leave out the past 
CJse. You have divided tbe AkaJi Dal. 
You bave divided it and you kept tbo 
Bddal and Barnala Groups just to let 
through. You wanted tbat party should 
win. so tbat you can enter iDCI.) tbe field. 
This is our politics. Small people are 
k iUed because of communalism, because of 
party division. You want to keep power 
in the S.ate. You incited it so that ) (lU 
can divide it. I would like to say in Ibis 
connection tbat you have already learnt 
about Haryana. In Jammu anlt Ka,hmir. 
once you called tbem anlj·nationaJI and 
aaents of Pa" istan. But. just a coupJe of 
months back. you made an alliance with 
them. You have woo the elections. You 
want just to keep power only. You have 
no ideololY which you (ollow. An)bcw, 
you want to remain in power. That is tbe 
policy you are (ollowina. The time hal 
come when tbe ruJin, party should know 
tbat this kind of politics will not wotk at 
all. India will go bad to worse, if tbis polic, 
remains even within the rulioa party 
itselr. 

We arc Ipeakina very big about 
S;:heduled Castel and Scbedul~d Tribes; 
crores or rupees have been 'pent. But you 
have not tried to ascertain what benefit. 
tbey have already lot. They bave 
domanded tbat wby cannot you allow tbem 
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to orpnise tbemselvea and develop io their 
owo'way. But you do I)ot aC(;Cpt this 
policy. Perhaps. you wU) be unden.tandioa 
tbat after a period of 40 years, tbey know 
tbeir problems: tbey know bow to develop 
tbemselves. Take the case of tbe people 
of CbotanslPur in Bihar. Tbere are a 
number of aCls like the Chotan88Pur Teoancy 
Act and the like. Such aCls are there to 
.. resu&rd the interests of tbe tribals and 
acheduled caste and other people. You 
apply your kind to the rules whicb have 
been cnacted already. Let thc people 
devclop in tb\:!ir own way. You don't 
try to help evcJytime. But you help from 
outside. Let them stand on tbeir owo 
)e8l. Perhaps, lbal win be tbe best 
policy. 

In the fu:ld of EJucation. )OU are 
speakil"g of secularism. But in every 
office we obsenc 1bat you are supportina 
Yl"'ur OYtD people. You Drc cuostdcring 
who is your own rcfatl\ e; \\ bo is your own 
caste people; who il coming from your own 
Statc. No social ju'tice is there an) where. 
Corruption is rampant. People are DOW 
watching the lecture!, Jal~as aod melas. 
YoU'll itt not get votes. You must change 
your way of poiJtics. Do09 t try to inject 
communalism, religion etc. You have just 
done this in the ca-;e of Muslims. A lot 
of trouble is taking place even in your 
own Stales Sometimes, you wanl to get 
Ib, votes. 10 that eveot you think ic is 
10od. You feci an right if the Muctllms 
vote for the Coniresi. If the Schcdufed 
Caste Ind Scheduled TrIbe people are 
following you, then it js aUriaht. So toog 
as they are in the Coogres~. ),ou say, then" 
is no communalism; otherwise. if they are 
witb otben, the n you say there is 
communalism. You are rollowing this 
kind of oo1iey just to have tbe power here 
and in 'he Stale. also. This will nct work. 
lodia b ours. We all love India. We are 
an brothers and sisters. Let us Jive 8S 
brothers and sisters. Do n(\t divide us just to 
have your power at tbe Centre and in tbe 
States a Iso. 

[Translallonl 

SHRI UMAKANT MISHRA (Mi,za-
pur): Madam Chairman. 1 rise to support 
tbe Demand, for Graata of the Minisrry of 
Home A.ffair.. Wbil, OD tbe ODe baud a 

Home Affairs 
Breat rospoDslt ility rests on tbe Mioistry of 
1-lome Affairs to keep tbe country united. to 
maiDtain law aod order and peace in tbe 
country. and to protect tbe iDlearity of tho 
country. it is also its responsibility to IaVO 
tbe couatry from the internal challco.et. 
The Department of Home Affairs bas taken 
appropriate steps in reaard 10 tbe internal 
SC4'unty or the country in accordance witb 
the directive. policies and the resolution of 
tbe Prime MjnistcJ. tbis i, a laudablo taak. 
Particularly the Border Security Force and 
the Central Reserve Police Force etc. deserve 
our appreciation for displayiDI exemplary 
courage aDd dlscbarging tbeir responsibIlities 
at tbe time of internal troub1e in the country 
from time to time tbereby salvaging tbo 
country out of cn.is, Madam. tbe most 
important responsibihty of the Department 
of Home Affairs is to saf~guard tbe count.., 
flom tho internal daogers, to maintain tbo 
uaity and integrity or the country and to 
keep tbe morale of tb: people high. and 
tbis Department is working in tbis direction. 
Md-dam, it is al~o an incontrovertible fact tbat 
tbe grave ddngers and cballanges pOlina 
before the country are nothing new. Bver 
since the struggle for independence Itarted. 
tbe cOlnmunal forces have been pOlio. 
danger to the freedom of tbe country from 
time to tiOle in the garb of reJiaion aDd bave 
been opposing our progres~ive policies as 
well as endangering the very existence of 
democracy and socialism. It is due to tbo 
cooo;piracy of tho~e fundamentalist rorces 
that tbe partition or the country took place 
and the country was divided info two. 
tho murder of the Father of the NatioD 
Mahatma Gandhi took place and tben our 
beJoved Prime Minister Shrimati Indira 
Gandhi had to lay down her life at lb. 
hands of fanatics. The activities of these 
forces are Dot a recent pbenomenon; tbey 
bave b~en posing a grave danger 10 tbo 
country ever since tbe freedom Itruaalo 
Iterted. Wben Mahatma Gandbi tried to 
lead the country. obstacles were put 00 bie 
way and thereafter when the country" .. 
marching lowards progres8, tbanks to tbe 
adoption of the Fave Year Plans and tb. 
succossful implementatioD of tbe policies 01 
Pandit Jawaharla} Nehru in the country. 
srave crid~ were created tbe country and 
efforts were made to work alaios' tbe unity 
aDd iotearity of tbe country, apinsl the 
socialism and proarcssive policies and their 
<:oDspilacy il Itill 10iDi 00. These Conu .,' 
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aliU active aod tbey raise their beads when 
tbey let an opportunity. These communal 
forces are just like black cobra for tbe 
couDtry and, as I have already said, tbese 
forces whether lhey are Hindu communal 
forces# Mulsim communal (orces or Sikb 
Communal forces, are tbe arch enemies of 
tbe couotry. of democracy and d~velo"ment. 
Whenever they raise their beads. tbey should 
be crushed. If you show leniency towards 
'bem, they will become more dangerous aod 
one day tbey will prove death koeH (or tbe 
democracy in tbe country. 

Madam, a bnndh was organised in Ultar 
Pradesb on 29th March and the incidents 
tbat took place there are enough to horrify 
any persoD. Tho~e Hindu (uadamenta)lst 
forces brOuibt every part of the country 
under the baodb. The following day, a 
rally was held in Delhi and everyone k" OW! 
wbat happened here. Speeches were made 
tft tbe rally in whicb people were exhorted 
Dot to trust and recoanise tbe Government. 
Similarly. they were asked not to trust tbe 
judiciary of the country. In othel words. 
tbe peop1e have been asked Dot to give 
RCOinitioD to the Constitution of the 
country. Such type of venomous speecbes 
are beina made. This is detrimental for tbe 
democracy in tbe CouDtry. 

15.00 br •• 

Madam. tbe issue of Ram Jao,"m bhoomi 
and Babri MasJid is 8 trivial tbina and a 
local iBsue. The birth of Lord Rama took 
place in Ayodhya. tbis is a Jocal issue. Of 
course. Lord Rama may have been a 
bistorical aDd legendary figure but Lord 
Rama repretCnt8 rhe sentiments of the people 
of (be oountry. The people have sentimental 
attacbment with Ayodhya aDd now tbe issue 
of Babri Masjid bas also been added co it. 
B'feryooe knows who 918S Babar in the 
History. Tbey also know wbo wa. 
Mohammad Gbori aDd Mobammad 
Gbaz.oavi. The issue is beinl blown out of 
tttoportioD. 

I agree with the views. of Sbri Zainul 
Basber that (hi! trivial issue. which could 
have been settled locally; is beiDa magnified 
wi th the support of fore ign powers and tbe 
forccs that are acthe in tbe country. They 
ate blowioa tire local _uee out of propor· 
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dOD. 10 tbis country, who ia 8toppiol 
anybody to otTer oamaz aDd who is prevent. 
ioa anybody te ~ci«e Ram bbajan. 1 f some 
ODe ,OCI to a temple aud recite. Qurao-
Sbarif. Rama will Dot Itop him to recite 
Qaraa-Sbarif a.ad if aomeone goes (0 • 

maljid and recites Ramayan.. Kbuda will 
Dot st(lP him from recilioa R.mayan •. There 
is DO difference between Rama and Khuda 
but ebe de~otee. of Ram. and Khuda are 
fiabUna with one anotber in their attempt 
to disiotqratc tbe country aDd to Sabota&e 
demoaac)' aDd devdopment. Sucb activities 
wbicb arc responSIble for tbe partition of 
the country, (or tbe murder of Mahatma 
Gandhi and Sbrimati Indira Gandhi and 
wbich are responsible (or stalling the 
deveJopment of the country $hould not be 
allowed. Everyone knows tbose forces and 
tbe coDlequenCe8 of their activities. 

S. DUTA SINGH : The're is a bit 
difference. The God become'S Rama in tbe 
temple aod Rahim In mo~que. 

SHRI UMAKANT MISHRA : That is 
wbat I have ,.id. The sale Vakradanl8 bas 
said. 

"Rucbinam vachitrayat, rijuk util 
narai manjusam 
Mrana amekogamya twamsipmasama 
arnava iva-' 

Just a. tbe water of all the ri,.ers whether 
small or bia or of Ganges OOWli ioto tbe taea 
ultimately. similarly there is no dlfTerence If 
you call Him Khuda, Isbwar or Rama. You 
may ~ecite his name in Urdu, IIlOdi. 
Sansknt. Arabic. Persian. Tarnal. Telugu or 
in any ocher language. it makes no difference 
aod be is the ultimate Truth. This is • 
very imporlant tbiol. The polaticaJ parties 
have abandoned their high ideals and arc 
~siog roliaioo (or tbe sake of furrberin& their 
loferests. This is 8 very dangerous trend 
This is a treacberous tcndency. It i, c~selltiai 
to crulh such tendency. Compromising with 
luch tendency will be danatrous for tbe 
dem~racy of tbe country. They are hatchiol 
conspuacy. Tbey want to arab political 
power with tbe help of religion and thea 
tbey want to enjoy it. I wouJd like to warn 
that .such political power will not Ja~t lona. 
It Will end and witb it will end the furces 
tbat be. 

Madam, I would Uke to make one more 
submission. The Muslim fundamentalists 
waat to .tit up Hlnda fUDdamentalism ill 
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tbe name of Babri Mssjid and Ram Jenam 
bhoomi issue. They ",ant tbem to become 
violenf_ I would like to submit throuab you 
tbat any attempt to instigate the detr.on of 
Hindu fundamentalism in this country 
should be frustrated. Such attempts have 
never succeeded in this country. Althoulh 
atftmr" have beeD made in the past in this 
coun_ry to stoke the fire of fundamentalism 
through Hindu Mahssabba, Bharatiya Jan 
Sangh .. R.S S., but aU in vain. The majority 
of the Htndus in the country have opted for 
secularism. They have a'ways accepted the 
truth. They embraced Mu!1im .. , Christians. 
Hunas. Ku~ bans, Sakas in their rold and 
8CCC'ptrd them 8S their brotbers. 

Madam, when Bahadur Shah Zafar saw 
thll;. be said: 

"Hindiyon mien boo rabeai jab 
talak imanki:' 

He carl::d ·Hindiyon·. He did not call 
Mu'alman, Hindu. BrahmaD or Thakur He 
only callrd 'Hindi)'on" 

··Uindiyon mien boo rabeai 
job talak imaoki 

Takhte London tak cha1eai 
tegh Hindustan ki". 

A per!oion who lives in ·tiind' wb~tb~r he is 
Hindu. MU'Ilim, Christian or of any other 
community, and "-'Clrks towards making the 
country strong is called Hindu. It is lodia. 
H~re there are different rclillioDS aDd sects. 
People here follow difft:rent paths but all 
path" lead to one God. Why are they goina 
to put hi ndrances in the progress, develop-
ment and unity and intr-grity of the country., 
Such elem,nts are raising cbeir heads. The 
specche!i were made there that we do Dot 
recogni,e chi, coun1ry lind its judiciary. Then 
Whom do thty recognise? Have they some 
tieparat~ authority or country in their 
minds *1 This mt'ans that these elements are 
leading the people to the same thinking and 
methods which brought partition of this 
country catlier. Mr. Home Minister, Sir, 
YOU should be cautious of sucb peopJe and 
shou1d deal with them sternly. 

Wbt'revt'r there is fanaticism-be it 
Hindu fanaticism, Muslim, Sikb or ChristiaD 
fanaticism - it I. fatal for tho patloa, 
~iaU.m aDd dC'fl'locrac),. 

Madam Cbairman. I would like to say • 
few words about languale problem al,o. 
My submilsion is that the issue of Om.:i.1 
LaDluage bas already b~n decided. This 
issue bas been finalised in the Constifution. 
Hiodi bas been accepted 88 tbe Official 
Lanauaae. It is Dot possible to chaOle it. 
The decision is being implemeoted. This 
laoaUBae hal been accepted 81 link lansuale 
and aloogwitb it IS more languages have 
heeD recognised. Hindi has bteo scbeduled 
as Officical Languale. It is not pr('per to 
indulge in politicking in tbe matrer of 
laoluage. J t is neither in tbe interest or the 
country nor in the interest or the people 
aDd the Government. To rake up tbe 
Janguaae issue again is not loina to bencfit 
anyone. In spite of tbis baving been decided 
in the Constitution, it is being said that 
Hindi is being imposed.. That way it caD be 
said that democracy is being imposed, tbe 
Constitution is beina Imposed. We would 
like to request tbe Tamil leaders that instead 
of plcading for EOIJish why do not tbey 
Babt for Tamil laoRuage ? English is 8 ver, 
ricb lanll1age: tbe country should benefit 
from it. French, GcrmaD and Rusf.lian ate 
also very rich languages and we should 
benefit from tbem also. We know tbat 
Eoglish has been quite uleful in tbis countr, 
and people have bentfited from if. but to 
continue it till eternity is against the diloit, 
a!1d self-respect of tbe country. Now il 
cannot be tolerated because the people are 
awakened. 

I can say witb surety that it is Dot 
necessary to make a laoguage tbe Official 
Laoluage of some COUtllry, only if ceot per 
ceot people Sbould be speaking that lanlua ... 
I would like to cite certain exampJes. In 
China, out of the population of 100 cror. 
ooly 45 crores speak Chinese but even tbeD 
people have accepted Chinese as tbeir 
Official Langua8e. In U.S.A. only 10 crore 
people are English-speaking, tbe remainiol 
population apt-aks Spanish, French and 
<lerman. Even then Eflglash bas been I;ven 
tbe status of Official Language there. 
Similarly. in Russia, 13 crore peopJe are 
Russian-speakiDI. the re,t speak different 
I.naua ... but in spite of this, Russian hal 
been rccolloKed as tbe Official Lanauage. 

10 India, tbere are '0 crore Hindi .. 
• .,eakin, people. out or which it is tbe 
..oetter-to"JUO or 4() ~rore people. Wbca 



351 D.G .• 87·'B-Mln. 0/ 
H ame Affairs 

(Sbri Umakant M ;sbra1 
the scbolars and thinkers from Soutb. Nortb. 
East and We"t sat together and 
decided collectively about it. it ~come9 

necessary tbat their decision ~hould be 
implemented and and HIndi should be 
used in official work wtth accelerated pace. 

We love and like S(luthern languages. 
We would like to ask the people of South 
as to why do not tbey dedde among tbem. 
.elves that of the 4 laoguages. namely, 
Ta.nil. TaJugu, Malayalam and Kannada. 
one )soluale should be made a~ the second 
lanluale? Why do not they fight on this 
iuue? Why do tbey fiitht for English? We 
aban resptct English but we sball not 
tolerate its imposition on the c<,untry for 
IOftI. We are ready to accept Southt;rn 
I.oauales but not Enahsh. 

I may submit tbat so far as the maUer 
or Official Language is conccrned, the Home 
MiDistry and tbe Government of Indla are 
doing thear job and are propogattng u. 
We want to 'Submit to the Govcrnment, 
bureaucrats and tbe people of S,.)uth and 
Norlb lhat tbis matter has been de':ldel1 
aDd no impediment§ should be brought in 
Ita implementation. Rather, iti pace ~hould 
be accelerated so that we can move w,lb 
aelf.respect. are able (0 enhance countr)'s 
prestige and can raise our bead Wllh pride 
in tbe world tbat we have a competent 
Jaolu8aC, we too have OUf idt"nl ity and are 
a country which has every tblOg. 

With these words, I support thc Demaods 
for Granes of tbe Ministry ot Home AlTalfS 
and hope that our views will be respecttd. 

SHRI SHYAM LAL YADAV (Vara-
aasi): Madam Chairman, jU5t now our 
friend Sbri Umakaot Mlshra has expressed 
hia views wbicb are quite eocouraaing. 

Supporting tbe Demands of the Home 
Mioilttry. I would like to submit two or 
three points. First of all I would like to 
talk about Punjab. The terrorists there are 
ereatiDI a situation which is Quate horribl~. 
The entire nation is concerned about tbis. 
There are no two opinion1 that it is bein. 
brought undeor control and efforts ate being 
made in tbat direction but tbe Government 
lbould be viailcot about tbe manner tbe terro-
ri$ts Jre atta~kiDf tile Q9n-Sikhs aad tbel' lir~ 
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Ityles. I baye returned tbrte or four day. 
back from Punjab. Several people told me 
there that sale of ciaarettes is being banned 
openly with the help of the terrorista. One 
should not smoke. that is better, and it ia 
bcirll pubhcistd that smoking is injlJriotU to 
health and tbis type of publicity should 
definitely be made but the people are beiDa 
terrori~d mala fide. Simihuly, barbers' 
shops are also beiva c'o~ed and th~y .r. 
heinl threatened. Th" ferroris(s are try in, 
to influence the pc('ple in sucb a way (bat 
tbey "..all automatically be terrori$td and 
\\ III do wbat tbese terrorists waot. Nothiol 
can cause more concero tban tbit. I rail 10 
understand to wbat extent tbe Punjab 
Governmel1l WIll be able to face tbese actl 
of social boycotts. One (bioI these terror-
i.,ts arc saying and other peop1e too Ire 
saying. Few days back Indis·s former 
Fore'¥ll Secretary, Sbri Ra~aotra. made a 
statement that talks should be held with 
Shri Pr8"'a~h Sinah Badal t.nd Sbri Stmraojit 
Sinah Maon, Jodbpur dcreDUS should be 
released and &~neral amne.ty should be 
given. He went to the extent of IdyiDI 
that we should have talk~ with Shri Ganga 
S'ogh Dhillion a),o. Thank God, he hal 
not 8'\k:-d (or bolding talks wnh Shri 
JJgjit S:nah Chauhan. If former ,ffi..:iat. 
or the Government talk in such provocative 
manner. I am compelled to think if he, the 
Cormer Foreign Secretary of India, was 
working with these feelings during bis 
service period. 

Secondly. our friend. have talked about 
Ram Jannlbhumi .. Babri Masjid problem. 
The turD thiS dispute has taken is also a 
matter of concern. Hmdu fanatics ",ant to 
aroule extreme communal fechols. I want 
to say it clearly that tbe fC'clinp of fanati-
cism created in Uttar Pradesh is the band;-
work of poht!cal parties. The~c are the 
political parties which call themselves 
nationali~t~ and consider them~el\'es the 
symbol of nationn1ism Even teday a 
5tatement of their leader has come in tbo 
newspapers. These are the people who 
belong to Raabtriya Swayam Sewak Sangh 
and BbartiY8 Jdnata Party and arc makin. 
statements openly IhcJeby incit. Hindu 
eXlremi~m and creating tension. A stare-
ment of their office bearers in my CilY bas 
appc"ared in tho preal. I want to know 
from tbe Government of India wby Iucb 
people ar~ Dot ~xp0se4' Wb~ doe. i& Dot 
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tate actioa ... iDS' tbOlO people who want 
to Imbibe tD HiDdul the feoliDII of fanati .. 
clam. There il Deed to keep a Itriet viail 
00 tbote penoDl wbo are provocatiDI 
people. 00 tbe other aide. there II restless-
nelS io t.tusliDll allo wbicb II Datural. I 
think tbis il becaUIO or tbeir beinl 
io mloorit,. It live. tbem thou reliaioUi 
identity and it Is also a 
question of exi.teoce or tbeir culture. 
Tberefore. wbatever baa heeD laid in tho 
rany beld in Deihl, II not at all tolerable. 
Sbri BanatwaJJa il present in tho HoUle and 
be will reply to this question. Such tbin .. 
wbicb come within tho peripbery of sedition 
bave been said in bit preseoce. How the 
oatlon can toler.ce lucb CbiD,,? At that 
time tbe Secretary or Jaaata Party and tbe 
people belong'na to lOme otber political 
parties were also preaent at the staae. Wby 
luch thiDp have been said in their presence? 
Did tbey refute such alleptioDl? The 
Muslim League claim. to be. non-commu-
nat party. but they bave to prove it. The 
.ay their aniance bat harmed us in Ker.1a 
has become a matter or national debate. 
Tb~rerore, tbey have to live tbelr clarifica-
tion on tbis matter ... (In terruptlolu) 

SHRt O.M. BANATWALLA (Ponn.Df): 
You may ask about it from tbe people 
of Kerall whetber tbey have barmed )'ou or 
Dot. 

SARI SHYAM LAL YADAV : Howso-
ever bi, you may talk. but II someone 
liUin, beside you talk, of treason or otber 
luicidal thinas and speak.. _ins, the entire 
ItU up of tbe country. tho people will 
IUSpect you also and you cannot bave any 
answer to it. 

A ray or bope i. also letD in tbis rally. 
Many people demanded tbe lolution of this 
problem and tbeir lugeationl are logical 
and worth consideration. They ",'ant tbat 
tbe "olution to tbis problem sbould be found 
tbrouab Judlet. No 000 can reject this 
proposal. It is a separate thinl 81 to wbat 
would be the detaila or tbis proposal and 
which jud,ea would be Involved In it, but I 
tbink the muslim Jeadenhip J. bonestly 
prepared to talk 00 tbis dispute and il 
ftady to accept a neutral verdict. It would 
be proper and acceptable to both aides if • 
bencb comprillna fi.. Judaes of Supreme 
CouJ1 d~d" tbi' matte,. S~b ..,"me," 
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wal signed in 1968 also at Mathur •• 
Tberefore I think, sucb agreement can also 
be li,ned in tbis dispute provided pure 
religious and liberal ~ople endcvour in lhis 
direction and tbe politician keep themselves 
away from tbis dispute. It is a common 
(eelina tbat a real solution to this problem 
wiJl automatically come from tbe Hindus 
aDd Muslims of Ayodbya. The Cobra in 
tbe form of reactionary and fundamentalist 
forces is raising its hood all over the 
country. Sir. I join several other hOD. 
Members in requesting t he Government to 
start a dialolue with the representatives of 
both sides who are willing to settle the 
dispute amicably and the Government 
ahould sternly deal with those \\ ho want to 
fan the dbpute and wanl to take political 
advantage. The Government should take 
wise and prompt action, otherwise it will be 
too laIc and some other complication may 
also arisc. It is merely en imagination if 
someone says that a particular place was 
birth place of Lord Rama and that it is no 
more a dispute over historic.' facts but it 
is a religious dispute. The views expressed 
by tbe so-called historians in this regard do 
Dot tally with these facts if one goes by 
what bas appeared io newspapers. The 
views of historians reflecl more of th~ir 
melltality rather than their bistorical 
researcb. AfI~a1s are being made to main-
tain communal harmony among the Hindus 
and M u~lims but it is unfortunate tbat these 
so-called historians are everyday discovering 
some new things. Now the question is 
whether a temple which wa~ converted into 
a mosque hundreds of years back can 8gain 
be converted into a temple. This logic runs 
on the same lines as a )oog time back some 
Hindus were convelt~d into Muslims. so can 
tbey again be converted into Hindus? Now 
after the lap~e of hundreds of years. tbe act 
of tllking revenge is communal aDd danger-
ous. Whenever, any efforls were made to 
diS the tbings long buried. it proved to be 
suicidal and resulted in blood-shed. Tbere-
fore, there is no u""e (0 dig the things 1008. 
buried. It can also be said that the disputo 
of temple and mosque cannot / be settled 
merely by law but it should be considered 
at political and social levels also and tbe 
a~5jstllnce of liberal elements of both 
side! should also be taken to settle tbe 
dispute. 

I would like to say one more point. I 
tbiok those are major problems ~rore \11 
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and tbe Central Government is also worried 
about tbero. I know tbat bon. Home 
Minister is endeavouring to solve tbe5e 
problema. I would like to teU him that the 
Government should Dot take new tbina in 
its band such as tbe case of common civil 
code which bal appeared in D~wspapera. 
I think, at present tbe question of common 
civil code sboulJ not be touched. The 
existina civil code based on religious recog-
nitions should continue. The problems 
wbicb are before U5 should be solved first 
aDd DO new problem sbould be created. 
The Government should not take any step 
under tbe influence of lome people. It is 
necelsdry to be vigIlant about the problems 
whicb we arc facioa today and no one 
should try to take po\itical advantage of 
tbem and no one should try to instiglle the 
people. Particularly those who call them-
selves as nationalilts should desist from it. 
It is their responsibduy to show mvre 
pneroU()ily as compared to the other people. 
If we work WIth such feeling! I am fully 
COllfiJent that the mdjority of the people of 
all comrnunitie~ Will support the Government 
in makinl every ef1'\lrt to reach an amicable 
agreement. I am sure that some sauif"clory 
solution to this problem will be found and 
religiou~ flJndamentali~ts and extremists will 
get disappointment only. I appreciate tbis 
effort and believe that our bon. Home 
Miniliter wiH solve thi .. problem also as he 
is solving other problems wisely and firmly. 

In the end. I would like to say tbat the 
courage shown by Sardar Buta Sm'Jh in 
dealing with the Punjab probJem and the 
way be fdced the extrcmi~h. iCl really 
commendable. \Vhat wa, not I\aid ahl.ut 
bim? He was even declared Tankharya. 
Some big politician, and people in power 
went there and be~,,~d pardon and have 
cleaned shoes, hut Sardar Buta Slogh IS the 
only person who is ,tin fighting again'it the 
extremists We hope that be wit) continue 
his fight (or the unity and integrity of the 
country and for the communal harmony 
and secularism. The entire nation and 
all parties wiIl support him in this 
struu1e• 

With tbele words I conclude. 

SHRI V. TULSIRAM (Nagarkurnoor): 
Madam, Cbairman~ we afe dISCUSSing tbe 
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Demands for Grant. of tbe Mtniltry of 
Home Affairs. JUlt flOW, one of our 'rlends 
wa. speak Inl about Hindi. S. BUla Sin,b. 
who is tbe Chairman or Official Lan,u8le 
Committee, is also preit'Dt bere. He is a 
lover of Hindi and .akes teen Interest in it. 
I want to briog one p ... liot Co b Is DoUce. 
Recently we, the members of DraftiDI Com ... 
mittee went to eMI Limited. Shri Chatut-
vedi was also wlth us. eM I l..imlted tl 
manuracturil11 Hindi computer. Tbey told 
us that tbouth they were manuracturina 
Hindi computet, yet there was DO demand 
for this computer in the m3rket. They do 
not let order for this computer. 

IS 24 lUI. 

(SHRt SOMNATlf RATII ill Iht' Cllair] 

Ju~' now one of our friends was sayiOl 
that there should t-., Hmdi. The hOD. 
~finister is prescnt here, that is \\hy I 
brOulht this thing to bi& notice. 

I have been 1i~teniol since yesterday to 
our colleagues from the other ~iJe who said 
that our country was becoming wC'sk and hs 
unity and intclrtty was In danaer. I do not 
blame S. Buta Sm&h nr hi., colleagues for 
thi! hut I would hke to '.Y somethu18 about 
the p .. llICY of th~ Cenrral (iilvernment The 
Government can go to any extent ttl Cit'rve 
thelf self-Interest. Thev are 8t""n\l~ ready 
to join handli or nlake alliance with Rn,one 
to ,ave the,r chair or to 8'ta l n thrrr sr.-If-
an'ete~t Today ,t is said that the Punjab 
prohlem i~ there and B!\hra ~1 l"jrd dl\\pute h. 
there but f would 'lay that there ,\ nf'ither 
Punjl-lh prohh .. m nor tht" rl'~Ptlf(" of Bahri 
Ma ... jtd hut It f\ th(~ 1101J( y of the (h~\crn­

nlent WhlLh ic;. C8u"m~ dl l'(I' J twtweeon 
Hmdu~ and Sf. hs or betv .. et-n IIlndu~ and 
Mu,llm'l I do not blame Anyone penon 
but I am 'laying time and 81luin that their 
policle'\ arc wrong. (lntt>rrupfion \) 

It is the policy or the GuvernmefJt which 
is makina Hindu~ and Sikhs quarrel amon, 
chemsti\'cs. You have adopted \HOOg policy 
in Punjab The Babri Ma~Jid dispute i. 
also the result of your \\rong policies. "lby 
do not you settle these di\.putc~ ,mmcdia-
.,Iy? Why are you kecpmg them p('odin~ ? 
J( such poliCies con' .nut. the PC'()fth: hit her-
10 supporti l1 8 you will alBo del"t )'ou. YOQ 
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always try to twist every problem aad ",ar.I' 
tbe people ooly to atta;D your self-interest. 

Mr. Cbairmaa. Sir. as 1001 .t Dr. 
Parooq Abdulla wal Dot witb tbem. tbey 
used to call him traitor and an alCDt of 
Pakiltao but DOW wheD he is witb them, be 
is • patriot. Tni. is their polley. 

SHRI SHY AM LAL YADAV: A person 
can amend bis attitude alw, tboo what is 
wrona in it. 

SHRI V TULSJRAM: We know who 
ha. amended and bow mucb. 

SHRI SHYAM LAL YADAV : He bas 
complct~Jy cbanaed himself. 

SURf V. TULSIRAl\t: I do not lay 
tbat a person cannot amend himself. It is 
not nece~~ary that a tbier will always remain 
thief bur 'he q,t~Cjti(}n IS what is your 
motive? \'o'J a~k from your conscience al 
to what is your policy and wbether whatever 
you are doing, is riabt or wrool 

Today. atrocities are beiDa committed 
on tbe HarljeAns in the countr),. What are 
you doioa for them? You are sbeddios 
crocodile fean. If some one wipe their 
tears you ask bim as '0 wby be did so. "Ibis 
is your policy. Wbatever you are sayina 
here, you come witb me to tbe Lobby and 
I sball tell you what you are doinl and bow 
much atrocities are beina committed 00 
Hartjans. We went to Kanpur. 
tlnlt'Truptlolll) 

A pregnant women was sbot dead there 
and I cannot explain bcre a. to wbic::b part 
of her body they made taraet of but you 
do not issue IUD licence to Iboae Harijaol 
and Ginjans. wbc:rcas these anti-social cle-
ments act liccnces. Tbey are made to run 
from pillar to post but ther do DO' lot 
licence. 

SHRI SHYAM LAL YADAV: You 
lasue licence in Andbr. Pradeab. 

SHRI V. TULSIRAM: III Aodbra 
Pradesh we ilsue lic:cncrs even to a common 
maQ. You e.G .Jeep on tbe road crostina 
UseN'. )'ou tao mow freel, anywbere you 
want whbout 8ay danaer or fear. 

-.----~~,---, 

•• BllPUopd .1 ordered by tbe Chair. 

Home Affairs 
So far as tbe matter of election or aoy 

otber matter is concerned, I would like to 
say that you joio hands with them in Keral. 
and bere tbey are aayina tbat tbe Ministers 
sbould be killed. 

SHRI SHYAM LAL YAOAV : They 
do not sa)' so, it is tbe other people wbo 
SlY 80. 

SHRI V. TULSIRAM : I do Dot blame 
eVeD those wbo said that tbe Minister should 
be killed. I bJame your policy. Your 
policy is behind the Hindu-Mu!'tlim and 
HIDdu-Sikh riots. I am saying tbat it is tho 
result of your policy. You are not able to 
solve the Punjab problem. They challcoat' 
us to come to lhe streets armed witb swords 
in order to iettle tbe issue. You have Dot 
solved ODe problem. how will you attend to 
other problems? You tell me for bow 100. 
the couDtry can be run hke tbis and bow far 
cao we keep ceiling lie. and for bow 1001 
can we save ourselves by telling lies '1 We 
can act away with one, two or even ten lies 
but bow caD we save ourselves by speakilll 
ODe bundred lic •..• (lntelruptions) ..• you CAD 
see tbe results. The results of ),our poUcy 
are comio. out. ODe by one all States are 
Ilippina out of your bold. The trood will 
continue in future also. What wo are to 
do? We have to speak. If we speak more 
tbe Han. Speaker does nol allow it aod we 
Itage a walk-out. You people think tbat 
because you are in majority, you can do 
ao)'thioS you waDt. You can assert your 
power ror you are in majority. But do tell 
us how much justice has beeD done to tbe 
H.rijaos. One Hclfijao M.L.A. was Dot 
IIllowed to 10 inside a temple. Wben I 
wrote a letter in this connection to the bon. 
Minister, he replied that it was all a pack or 
lies and that it could not be so. What more 
CAn I do 1 It bu beeD publisbed in the 
newspapers as well.·· 

[E",II."] 

MR. CHAIRMAN: That is expuoaed. 
It woo·, 10 on record. 

SHRf P. CHIDAMBARAM: Sir, 
one minute. Sir tbe HOD. Member 
i. quotioa lome oe •• paper report. 
Tbe rules are very welt-koowft. He 
eanno, do that. If be wants to qu.ote, bo 
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must take responsibility for it. He must 
salify hamself that the report is corroet. Not 
only is be quotiog the repart. be is Dot 
liviDI the date. be is not living the name of 
tbe paper. 

•• J think this is wrona. 

MR. CHAIRMAN: The Dame is 
cxpuo,ed. 

(Interruptions) 

MR. CHAIRMAN : 1 bave already said 
it. Please proceed. Please go 00. Please 
address tbe chair. 

( Trans/at ion] 

SHRI V. TULSIRAM : I was address-
ina the chair only. I want to submit ooe 
tbiog mote. All tbe tbree boo. Minister. 
of Home Affairs are present here. 10 other 
words. the trinity is present ber~. I will 
Dot say ~bc:ther they have done anythiog or 
not. But there are some freedom fighters 
wbo are not able to afford food for them-
selves. They are not being given pension 
even. These persons arc getting pension 
who had been jaIled for committing tbefts 
but had manipulated to get certificates and 
score off the section relating to their crim~ 
tberefrom. They have political backinB. 
Mr. Chairman, Sir. please do Dot ring the 
bell. Our party has been aHotted 25 
minutes time. The earlier Member baa 
spoken just for 7 minutes .... ( Interruptions) ... 
Tbe freedom fighters really do Dot have aoy 
kind of support. They sit under the trees 
and DO one is there to take care of tbem. 
The thieves who are sentenced to jail, 
manage to get certifi.:ates with the backiDI 
of polilicians and consequently, pension is 
sanctioned to them But tbe actual freedom 
fighters are deprived of tbis benefit. It is 
oDly as a result or the sac. ifices of these 
people that you are all sitting bere, I am 
Btanding here and hon. Sbri Butl Singb bas 
occupied tbat seat. We should help them 
open heartedly. But they are sittina under 
trccs witbout baving food and tbe thieves 
are gettins the pensionary benefits. J WQu,d 
to draw th~ attention of tbe hOD Minister 
especially towards this issue. 

•• &puDacd •• ordered by tbe Cbair. 
-Not recorded. 

[BnJrllli) 

THB MINISTER OF HOMB APFAIRS (S. 
BUTA SINGH) : Mr. Cbairman. It 'I very 
easy to make aucb a .woepioa and .. era I 
It_temeot. Let lbe boo. Member live 
Ipocifio Dames 01 tbOIO freedom fiabten wbo 
are sittiu. under t be CrOOl, without bavina 
food. I will definitely look ioto it today. 
But if be i. matl", a poerel lpeecb witbout 
names, tboD be Ibould be reapoosible. 

( TraILS/at loft] 

SHRJ V. TULSIRAM: If the boo. 
M initlor waotl, I caD aive tbo names and I 
can also brin. thom bere. I will livo it, 
why are you dolo. ,bis '1 He allo knows It. 
be is speatiDl witbout aoy roasoo. They 
are under areat difficulty. you know it vcry 
wclt •. (lnterruptIOlls) ••• 

(ElIglI.,,] 

MR. CHAIRMAN: Order pJeaee ... AlI 
,iibt; Mr. Tulliram, please live it in writ-
ina. He will live it in writiDI. Now Mr. 
Jujbar Sinah. 

(lnl~'''lIpllolU ). 

MR. CHAIRMAN: I have called Mr. 
Jujhar Sinab. Notbioa eJIC will 10 00 
record. Tbae other tbin .. will not 10 00 
recore. I have calJed Mr. Jujbar Siolb. 
Nothiog olle will 10 00 record, except wbat 
Mr. Jujbar Sio.b apeakl. 

[TranI/Olio"] 

SHRI JUJHAR SINOH (Jha'awar): 
Mr. Chairman, Sir, I rise to lupporc tbe 
Demands for Grants of the Home MiDistry. 
Before me, several bon. Member. bave 
expressed lbeir coocem about the cunent 
lituatioD in tho country 10 view 01 prevailiDI 
communaliam and tbe Deed for maintainiol 
national iDtearatioa. It il. very ICrioUi 
situation lad I am also quite concerned 
about it. The maiD lAue io tbe lut 
elections wu natioDal iDtqratioD. The 
people or tbe COODt" reodered full support 
aDd the COOltell CaDdidatta were elected 
in 18fae Dumberl. So lar.1 the people .... 
concerned. tbe, .till .upport tbe principle ot 
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_tional iDtearatioo U ItroDll, u tbey did 
duria, tbe electioaa aad OD the basis or 
_blob tbey vot6d UI to power. The, have 
DOt cbaaaed tbeir view eveG aliabtly till 
today •. 10 .pile or it all, the eoyironment 
wbicb is developina1o tbia couotry i. unror-
tUDate aDd special attentioa .bould be paid 
to i 14 The people liviDa io tbe rural areas. 
wbo are common people aDd wbom we 
repreeeot. are araduaUy JoaiDJ tbeir faitb 
aod contldeoce io us. Whatever .ssurances 
are liviD, to them io tbe Parliament or io 
,be State Lealal.llve AaaembJiea are Dot 
•• ecutcd. Wo frame lawl aDd take various 
.tepa but tboy are not implemented. That 
is why the peoplo are Iosiol confidence in 
tbe Governmeot. Tbe most .erious lIlatter 
it tbat a buac rally wa. held io Delbi 00 
tbe 30tb 00 tho Babri-Masjid iSlue and 
I.rik.. were oraaoiaed an over Ulta, 
Pradesb, and what did tbe Government do 
.fter that '1 Tbo people arc not interested 
io exbibitioDS but are mOf. concerned witb 
tbe a4;tioDS of tbe GovernOJeot and it is 
disappoiotina to Dote tbat atrict action is 
DOt beioa takem. When all tbe wues are 
ideotified. tbe individual. are identified and 
DO fact. are bidden, tben what is your dim ... 
cultJ io takina proper actioD ? Tin stronl 
measures are taken, tbe people caDDot have 
aoy faitb In you and )our allur.DeeS will be 
moaoioaJea. Therefore. 'be time i. ripe 
for lakin, Itronl action. 

Sir, I belODI to Rajasthan and our hoo. 
Ministor allo rcpraeou tbe .. me State. 
There were 21 entwbilo princely atate. in 
Rajaathao before tbey were meqed and aU 
of them were adjaceat to PakiltaD border. 
All tbose were H iodu kioadoms. tbe It inaa 
were Hindus aDd tbe, did DOl have any 
concealmeDt or reservaliool rcprdinl tbeir 
reliaioD and tbey called tbemselves Hindus. 
The States were ruo in the name of Hindu 
doitie.. Some atates luted fOl' SOO yean. 
some for 1000 yean aDd lome otben for 
350 ,ea,. but commuD81 teolion was Deftr 
witoeued there. Duriot tile partition in 
1947. lakt.. 01 people -:roased throulb 
Jodhpur. Bika.r wbicb are border areas. 
Bvea duriq tbat period of diitarbaDCel aDd 
in apile of beina aurrouDded by Hindu kina-
doms. wo did Dot ace a "0110 incideot of 
commuaa1i.m. Therefore. I tbiok tbat 
wbetber ODe calla bimMlf a Hiodu or a 
Muslim. it CIlDDot ai.. riae 10 aUJ dilpute. 
n.e .................. wtIo ... beD, 

Hom. Affair, 
upon pickjna up quarrels aDd strolll actioD 
should be taken against tbem, Until tbe 
people understand tbat tbe GoverDmont is 
takios strict action against tbe anti-oatiooal 
elements and it. actioDs are judicioUl aad 
intentions clear, sucb incidents will cootiaue 
to take place aod tbe people will coDtiouo to 
take liberties. Thererore, kindly take action 
also io conformity to what you ,.y in tbi. 
House. Uoless you take Itronl action OD 
theae issues wbetber it is Punjab or Delhi or 
aoy other issue. you caDoot re.tore cool-
deoce among tbe people.. ReatoratioD of 
confidence among tbe people ia tbe IOlutioD 
to aU tbese problems .. 

Another ,obmissioD I would like to 
mak.e to tbe boo. MiDitter is tbat tbe mOlt 
important unit of the police is district. If 
tbe district is governed properly. tho 
administration of tbe country will run 
smoothly. In every district there are lOme 
1 A.S. aod I P.S. officers and you bave 
directly or indirectly control over them. But 
we feel tbl! t 'h,"~ State administration bas 
become very loose and a lot of deficiencies 
have crept in our district administratioD 
which need~d to be remedied. A diatl'id 
ha. S.H.Os. and some constables. It ,. 
essential to bring about improvement at 
every level. Instead of paying attention to 
bigger tbiog~, if we take care of them. the 
situatioD caD be improved a lot. A commoo 
man does not find a police officer or. 
constable in uniform al serious at be suppo-
sed to be. I f you see aDY constable ataadlaa 
on duty at the railway station. cinema bouse 
or OD traffic duty. you will feel that be is 
not serious about hi. duty. Some day. back 
when I went to tbe taxi stand after aetunl 
down from tbe train at tbe New Delhi 
Stat ion aad asked a talli driver 10 10 to 
North Avenue. DO taxi driver wat willioa to 
10 there on one pretext or tbe otber.. TIle, 
have a union there. Wbeo 1 contacted. 
constable posted there aod showed biat m, 
identity card even tben bis reactioo ... 
casual. Eitber be was in lealue wltb tbe 
taxi drivers or tbe union of tbe tax.i driwr. 
or tber. was lome olber bob-oobbiDI but .. 
did Dot take any keen interest. I would 
Uke to teU you from tbat incident tbat tbere 
is no sense of seriousness ri.bt from tbe 
rank of Constable to S H.O. or Superia1ea-
cleot of Police io sbo Police Forco wbo bu 
been entrusted with tho talk of en(ol'Ciaa tile..... UDleu the, become ooaacioua to 
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t!leir duty. aD), amouot of rulea and laws that 
we make Bre meBDiDlless. So I would like 
to lubmit tbat special care must be takeo 
while poItio.. policeman and be must be 
.. ked to disebarle bis duty with a ICDIO of 
respooatbillty. 

Mr. Chairman. Sir, promotions and 
postiDP iD tbe Police department is allO • 
mailer of serious concero. You should pay 
attentioD to this problem aho. The boo. 
Minister m,ay say that it is a state subject 
but ultimately tbe problems are aeoerated 
from tbe levol of Sta'e Governmeot aod 
these small problems become bia ones later 
00. Sub~ueody these problems have to 
be de.1t with by tbe Central Government. The 
Government caDnot escape responsibility by 
I.yin, tbat it bclonas to tbe state services. 
It is due to tbis tbat so much inefficiency 
and lack of confidence bas crept into tbe 
Pohce Force. La ric scale bUDllinp take 
place in the matter or postings aod transfers 
in tbe States. In my state tbe order fot 
posting of Dot only a Sub-Iospector but even 
of • lower level personnel like A.S I. i. 
iRued from tbe higher level of tbe adminis-
tration tbus ilDoring tbe bierarchy like S.P., 
Dy. S.P .• of DIG etc. This resules in croston 

, in 1eDW: of responsibility amooa them 
because they know that Ibe order for postiol 
is issued from tbe bilber level. 

Sir. tbere should be a syatemetic policy 
of poslina aDd trao_fen. J( 'bit policy i. 
followed everywhere. tbe police focce will 
be demoralised and tbe demoratised police 
caDOO1 live 100d results. Dde to tbls, 
trouble first brews io tbe Yillala. tben it 
spreads to town. aDd from tbere to chin. 
Ultimately it spreads to (be district. There-
fore. it i! essential to foll,.>w properly tbe 
policy formulated in the maner of transfers 
aad po.ling.. Wbat ia bappeniftl at 
preaent muse be checked immediatel,. 

Mr. Cb.irman. Sir. I would Uke to 
make a small lubmissioo. Tbere are a 
member of pockets in my ar_ wbere 
notorious persons reaido aad ,"e1 operate 
under political sbied. la a villa.. named 
Baldar in Jbalam Paltaa. a periOD wrote 
• letter to tbe District Vllllaoco COIDmh.,o 
l8yinl lbat a murder w.. likely to tate 
place io bi. villa... Tbi. queRioo ... 

·.iIeuIHd by eM DilUkt Vilil ... Cal-

D.(i .. '7 ... "-Al",. III U4 
H..- AI.'rs 

mitteo but nobody did take an1 oo&ice el 
iL After 3·4 moo,h.. tbe murder «1111 
tat. place. JUtt.. be bad warood. but DO 
actiOll bas beeo takea apiost the persooa _01 ..... were meadoned b, tbat mu. 
Tbo fa.ity. to wbich lbe murdered maa 
boJoopd. baa left the villap. I ban 
w.-ittea to tbo police autboritiea aod ._ 
SI ... GOYCrDmcDt a DUmber of tim. tbat 
these people are micr.tinl due to tbe fear 
of lerrorists. But tbe GovcrnmeDt il DOt 
lakio, a01 aetioo .... at them aUbouab 
they koow evcrytbi.,. If auch «Dropin 
10 00 multiplyiJlI. it i. nau.ral tb,' abe 
people will Ieee tbeir confidonce. So J 
would submit tbat in.tead to makilll 
hollow claims bere:. tbe GoverDmenc Ibould 
do somethiDI poeiltVe wbicb may restON 
their con6deace. wbicla at prose at ataods 
eroded. If you think that sOCDelhiaa is 
.rolll. you aboald take .trool ac:cioo 
apiasl it so lbat tbe pOOplo ala), ~I tbat 
wba&ever the Home MiDister 0( .be Govern .. 
ment of lad,. or lomo otber n:.ponsible 
persoo says. i. implemented and action 
is allo taken apiast aoy aoti-lociaJ activity 
that takes place. Tbe problem caa oot 
aolved by mere 'alk;oa. 

W ilb tbe. word •• I coocludc. 

[E"./is'J 

SHRI HAREN BHUMIJ (Dibrularh) : 
J taka me .taad to ,.apport tbe Demand. 
for Or&O,. relatiol to tbe M uu.try or 
llome Affaira. Wbile otendina ID)' support 
I aloaa witb the people of tbe COUIlI" mu.t 
cooaratulate our drnamic Prime MiDiSler, 
Sbrl Rajiv Gaodtai. for bi! bold ItOI' in 
•• tablisbiol tbe uoiv~rsal trutb once ap'a 
tbat pen is miabter thaa the ,word. The 
turm.oil that wu tryioa 10 destroy lbe peace 
and iotqrity or tho country w.. vetoed 
by ,be mia,bter pen wbkb retuhed io tbe 
8CCotM like Punjab accord ....... m aocord, 
coaformeot oI:l&ateboocl to MiZOllUD, 
AfU1l ..... ad .0 08. 

Arter tbe Puoj." KOOf'd the .bolo 
oouotry i ...... 4 .1 s.rjk Sioab Bamala. 
I hope, tbe 'mple ...... tioo of abe accxwd 
10 ..... 101 and .plrit canDOt be abortive • 

I .... to coaIM ..., apeecb particularly 
. 10.... Aaaam .coord. ,. af_ thlt 
... d. die .pea" .,... ... .. 01 ""m 
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... aved a *ilD of relief tb.t 1001'1x ),eara 
or movement and a.ltation will come to 
an end and peace and tranquility will 
prevail tbere, because we bave lot • clear 
uoderstandin, at the time 01 ,t,olnl or 
tbe aCCGrd that tbe qltatioD win end. tbe 
movement win end. Now 1 "80t to know 
whetber tbl. aceord it beinl liven due 
bonour. Sbe State Government il aceolin. 
the Central Oovernment all tbe time aod 
tbe Centrat Government from time to time 
is aiving ita clarification. Is there violation of 
tbe accord rrom any .ide? Let us examiDe 
It. If it ia bein. honoured, bow could tho 
State Government live a can for Assam 
bandb on 8tb December, 1986? II it Dot 
violation of tbe accord? In tbe name 
or implemeo& •• ion or tbe accord. tbe State 
Government it actina the wa, il I iket. 
The people in the State particularly tbe 
reUaious minorhieA and linaui&tic minorities 
are beinl harassed. I do not want to elabo-
rat. on thi. point. The cvicalioD orders .ro 
beina issued without ,akin. ..epa for 
rehabilitation. In tbe name of implementa-
tion of the accord. thousand. aod 
thousands of notice~ are ~in. issued 
to the linluistic minorities and religioul 
minorities accusing them as foreiaocn. 
The State Government is DOW lakio. steps 
ur,lOl the Central Government to brioa 
an nmen.1ment to the Illegal Misraots Act 
of 198) Before making any amendment 
in the Act. the condition of an accu,ed 
bas be~ome like 8 client between the two 
Ilw\'en. If ,here is an amendment in the 
lite_a) M l"ran'~ An. .he condition of the 
Bccu .. ed '" 111 be nu les14 than a fish surroun-
ded bv CRt.. Mcu,t unfortunately. it has 
comt ('ur kno~Jedge that som~ notlces are 
.1~n h("in, 'I'Ol"rved on Adlvasi tribes. WhORO 

forefath~n migra'C'd to the Srate of Assam 
in the beainnma of 19tb century. Theso 
tbinls have been brought to tbe notice 
of the Mini~tr)' of Labour in the Stale. J do 
not )ikt- to reiterate all those tbin,s 

) would rt'Qu~st tbe bon. Home 
Mini5t~r that hc-rore gOioa into the amend-
mtnt this .hould be thought of otherwise 
the condition of an accused w()uld be like 
a fish surrounded by cats. 

H tJ"'e AltaI', 
ceDlus i. conducted in the Itatee. pard.' 
cutafl, ill tbe State of A ... m, tbe ceoau. 
work mUit be done ia true aDd prl'peI' 
leDSt. The namea of thousaDda aod 
tbousands of Tea Ad/vat Tribes people 
have already been deleted from tbe \lotara-
litt. Tbe preseDt population of tbe State 
of A •• am i. approximately two Clara aDd 
if tbere is a cen.us In true and pr..,er 
leOIe. tbe Dumber of reople beloDgiDI to 
these Tea Ad/vasl tribes will DOt be leu 
tban 50 lakh.. They contribute to tIM 
~onomy of tbe State by abeir toil and 
dilfaeoce. They are belpio, tbe Central 
GovCtrnment in lettiDH more tban 60 per 
cent of tbe foreign excbaoae rbrouab tea. 
The roreratber. of these peopJe, wlio 
now constifute one-fourth of tbe tot. I 
population of tbe State. migrated to 
Assam around J 846 when the Brftlsben 
started plantatioDs in Assam in tbe 
bcaioninl of tbe nineteenth century. All 
tbese Tea Advu..ds were migrated to Adam 
from Bihar and Orissa. Those who milrated 
to West B~naal and Tripura are cateaorised 
85 Scheduled Tribes but tbose _bo miaratod 
to Assam are neither cateaorised •• 
Scheduled Castes. nor Scbeduled Triba. 
They are categorised .a -More Other 
Backward CI,s~" baving no facilhiea at 
all. No Government can snatcb lbe 
democratic rights of the people. whicbevor 
may be tbe Government. .. (Inte,.ruptlons). 

What is Schedulina? 10 tbe Coo6titu-
lion of India, in my opinion. there is • 
provisioD for fj"jog tbe time limit or a 
span of time for tbe upliftment of lhe weaker 
sections. Since Independence, these 
'0 lakhs tribal people, tbtse Tea Adivasts 
who have lone there from Bihar and 
Orissa, have been cattlOrised as 'More 
Otber Backward Class" having no facilities 
at all. Tb~y have aot no rescrvatioD 
eitber in service or in education or in 
other fields. The then Government io 
1977 recommended nine Tea Ad/vast tribes 
(or IDclusion in the list of Scbeduled 
Tribes ... (IIrterr llptions) 

SHRI PARAG CHAL1HA (Jorbat) : 
Who wal in power in 1977 ? Which part)' ., 

My second point i. regardinl cen~U9 MR. CHAIRMAN: Please don't 
in tht ~t8te of A~s.m S;nce 1971 there disturb. 
ha, b (" II' 

$0 tbe bQP. 
c' ''''u • W(.lU'lt 

MIDI~tef ,b,lt 
like!' fO s~y 

wbenever tbo SURI "All~N PHVMll: Ple.s41 don't 
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(Shri Hareo Bbumijl 
disturb me. If you are not interested, I 
will request you to 80. . (Interruptions) 

SHRI PARAO CHALIHA: Sir. I 
",ant your protection. He bas asked me 
to 10 out. Who is be to ask mo 
to 10 out" I seek your protection, Sir •.• 
(/a'."uptlons J 

AN HON. MEMBER: He bas a 
ri,bt to say tbat ... (l1lte,,·upt,·on). 

SHRI PARAG CHALIHA What 
riaht hat a Member got to 8'3k me to 10 
OUI 1 ... (Intprruptlons). 

16.00 hn. 

SURI M. R. SAIKIA: Sir, Mr. 
Bbumij a~ked Mr. Chahha to 10 out. I 
would lake to ask wbether he i'!i the Presi-
dioa Officer or you are tb= Presidins 
08ker. 

(Interrupt i01l'i) 

MR. CHAIRMAN : Nobody goes 
unless be himself wants to go. Mr. Bbumij, 
please proceed. 

SURI HAREN BHU~11J: Sir. tbe 
aben Government in 197 7 recommended 
for tbe inclusion of Adivasis In the Jist 
of Scheduled Tribes. T(n years have 
palsed since then. This I~ nOw 1987, tbe 
Government bas not yet done it. TIme 
and again a Memorandum has bee a 
submitted to the Chief Minister of the State 
for furtber recommendatIon, but till today 
I do Dot know what would be the fate of 
tbese Adlvasi trabes in Assam. Their 
demand is Dot a new one. They are 
already scheduled in tbeir Srates of Origin. 
What it requires is the lifting of Area 
restriction, IIftillg of the fencing_ The 
State Government be directed 10 recommend 
aU tbe Tea Ad1Va~is of A,!am for inclu\ion 
10 tbe lilt of Scheduled Tribes and Govern-
ment sbould come forward Co brioR 
amendment in the Const itUtiOD, if 
Decessary. Alsam has lot ignition in tbe 
last six years. Somehow it bad been 
extinluisbed. hut if these people do not aet 
proper recognition, I fear it will get ianjted 
again whic~ cannot be extinguished b, Ibe 
wiltcr of 'be oc~aD. 

N.".. AJ/dlr. 
Sir, jUlt wllb • ve .... I want to 

conclude: 

I'ukh k. balldltalf 1IHt }alar. It_I_ A.,.", 
k. ella mozdoo, DM!II. 

Azadl kl ka.onl ltaI,umlul" •• 10 bid 
Qzat/ kQTO, lIIIko bill abaJ karo, 

Jo kat ,ay. ".1" pya,. bllpll ytUld ".0. 
ytJlld karo. 

(Eng/I,ll) 

Witb these words, I thank you. 

[ Trall,/al/on] 

SHRI NARESH CHANDRA 
CHATURVEDI (Kanpur): Mr. Cbairmao, 
Sir. wbile lupportiDI the Demands for 
Orants relatiol to tbe Ministry of Hoene 
Affairs. first of all J would liko to coo-
gratulaee Sbri But. Sinab tbat movement 
for scparatinl reliaion from politics " 
aainiol momentum. In .pite or the ract 
that force. of communalism are raiain. 
their bead, be bas taken initiative io tbis 
direction. I would Uke to CODlr.tulate 
him apin for Ibis. 

I joio the otber bon. Members In 
seyiDI chat tbe way tbe issue of Babri MIsJid 
and Ram Janam bboomi is beina blown 
out of proportion and tbe vicious propa. 
landa in r~lard to this i. beiDI made. it 
is a maller or concern for the wbole 
country. A few day. back our Muslim. 
brethren were Invited to a meetiol held 
in DeihL Similarly a few day. before 
tbis meetioa. a bia mecaiol of our Muslim 
bretbren was held in Kanpur in wbacb 
transonable speecbes were made. I have 
Jot newl~per cuttinp in reprd to tbese 
meetings. The speecbes delivered in Kanpur 
made my hair stand at cod. I have road 
in it tbat aD MLA called ·Dharat Mata' a. 
dayan (witcb) wbicb suck, blood. Notblna 
can be more shameful tbaD lucb type of 
speecbes made by ao MLA. I IUD sbocked 
to know tbe type of lanluap tbe Memben 
ot Parliament and the MLAs use in tbeir 
apeecbes. And yet tbey do Dot lote tbelr 
eJiaibiJUy or sittinl ID Parliament and State 
LeaisJative Aisembliel. Why such a pro .. 
vision e1listl in this country tbat ,"en 
tbose who make tbe people flabt, cau. 
eocmity amon. tho people, del troy tbe 
'ceUoli Qr barmon1 "Dd fOOd"ill "04 
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banD tbe uBI"· .... IDtearitJ of &lao country 
beoome lbe Meatbon of the LeliaJativo 
~bl'" and Par1ialDeol of. HC:ular 
coaal" Ilke oun. Tbere It DO Deed Co 
name loeb penoae. Ja 'erli,meot also, 
tbet. an Memben who bav. insulted tho 
aatloaal .ymOO .. , bave ,iwa • call 10 
boycott tbe .. tioGal 'atlval. Are wo Dot 
• ware of tbem' (Int.'''lIptltlllS) I, lhere-
fo .... ckmaod rrom tbe Homo Ministr)" 
aDd for cbl. I b... moved. Bill alto. 
(1"'6"lIpll01l6) tee. .un" cooacieDee 
ia.ll .. accuaed. I baYe Deitbel' pointed 
~ardl 80,008, nor I inteod to do to. 
You Ibould take aU tbeae tbiap· .... iousJy. 
Ha.. we after todepeodeoce, stopped 
'biot'Di seriouII, about tbo important 
...... f80i81 the country t Have we Itarted 
-utlna our time 00 trivial tbiop? W. 
pay aueolion •• to bow one call be bumi-
tiated and insulted aod bow. lerious and 
tnt. cbiDi can be ridiculed by thumpina 
tbe tab... Democracy does Dot flourish 
witb lucb Ihi .... 

I am one of thole wbo .ppreciate 
every lood thina. If a ,00<1 tbin. i, said 
in tbis country. we abould applaud that 
irresp*=tive of who b .... id it. If someone 
ba. said • wronl tbiDL be ma, bclonl 10 
any ftli.ioo, State or calf.. be mUll be 
punished. Onl, then tbe country will 
progress and only Ihen unity and in'ear't)' 
or tbe couotry cao be lustaioed. 

Mr. Cbairtnan, Sir, another cbinl I 
waot to .ubmi' il tbal we allow. litu.Uon '0 develop to extent where It take. danaerous 
dimension. Whit il tbis Ram Jaoambbumi-
Sabri . Ma.jid dispute? Repeatedly 
Incorrect cbinl' ar. heina said about tba ~. 
Many of our friend. bave either opposed 
or lupported many Ibin .. in Ibia rqard but 
tbey hive shown faitb in the judiciary. 
What .ort or raitb i. it? If tbey bad r.itb 
io the cour.... tt.eo wbat .a. tbe ncccsiity 
or sayiOI Ibat tbi' matter sbould b(l 
ref.rred to a judae or lome Hiab Court and 
tbat too from South India. Toll i. also 
another way of Ihowio. tbat they do not 
b.ve 'aith in the courts. I. South Jndia 
teparate from India" I. West or East 
lodia not part or India? India il India in 
Ita eotiri'y. Tbil IboWI tbat we do not 
have faith in the court. in tbo judiciary. 
II we haye rlitb 1ft t~ judicia.., tben tbere 
" qo .4 \0., ._ tbiUf'. If wo 

bav., faith iu tbe democracy. there I. no 
n«d to sal wbo out of 544 Member. of 
Lok Sabba Ihou'd be the Speaker of tbe 
HOUle. Tbat man, will become tbe COD-
troller of tbe destiny of thil countrY 
irrespective of bis caste, whom crores or 
adults of tbis country elect. Only then 
democracy will remain secure aDd tbat is 
",bat i. needed tod~y • 

Mr. Chairman, Sir, next I want to 
touch the laolu8ae issue. I have to 
submit two or three points in this reaard. 
Shri Umak.ant has raised tbe issue very 
well. I also want to say sometbing about 
this. Language issue ia as important .. 
any 0' ber issue. Regional ('Ir communal 
maUers are linked with laoguqe problem • 
Tbis il vcry daoaerous. Why tbis question 
crops up tbat 50 and so state will Dot 
r.coaDise this Janguage when the aame bas 
been decided in the Constitution of tho 
country? This is anotber rorm or cC)m-
muoaHsm. When the country has formu-
lat~d a threc-Ianauaae formula; tben Dot 
to acctpt it or to insist 00 two Iinguale 
(onnula is as serious an offence al those 
emunerated above. If a State in tbe 
country lays Ihat it will not enforce tbree 
lanlual~ formula in its education policy, 
or if people or a particular caste or 
relilious aroul) insist tbtlt they win Dot 
aaf'« to this. tomorr.)w ti'ey may say that 
tb( J will abide by tbe dirtctions of so and 
10 M in Iter only and not otbers. tbeD 
democracy cannol function. I want to 
submit to the hon. Home Minister that 
ao objectionable amendment has been made 
in the Official Language Act. It is very 
objectionable to amend the decision of the 
Constituent AS4\cmbly 50 dl asticany. This 
sbould b~ clarified. It is very undemo-
cratic to lay thac "English will continue to 
be imposed on crores of people of this 
country till such time chat even a sina1e 
Slate is in its favour:' I v. ant to ask that 
when St,tes are being car\'~d out with a 
population of 3 lakbs or 5 to 10 18th. 
and in such a situation if some them waDt 
tbat Enalish should be their State lanau8ge-
one of them has already adopted it-then 
will you ke-ep OD imposing Ena1i!)h on tbe 
remaining 74 crore ~oflle aDd will Dot 
bother for th eir feelings 7 You should 
remove tbis constitutional lacuna. It is the 
billest injustice to the Official Languaae. 
lb, matter rell\t" \0 \1l0 "om~ '1iQi,tr1 
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(SM't Naresb Chandra' Cbatotvedil 
aod 8urprisinaJy. no provision bas been 
made in tbe Demands for tbe Ministry of 
Home Affair, for the development or the 
laDluaae. The job or development or tbe 
lanlUage was entrusted by our Found Ina 
Fatbers to tbe Government of India but DO 
lunds bave been provided for tbe develop-
ment of tbe Official Language in the Budler, 
A provision should have been made in tbe 
Budaet. 

With these words. I support these 
Demands for Grants. 

(Engllll,J 

SHRI CHARANJIT SINGH WALIA 
(Patiala) ! Mr. Chairman, wc are discu~sinl 
tbe Demands of the Ministry of Home 
AtTdirs. A lot of discussion has taken 
place. It is very distressing tbat there is 
dissatisfaction all over the country whether 
it is Punjab, tbe Eastern State!', Tamilnadu t 

Gujarat tbe labour problems of the country 
or the aaitatioo! by the farmers or of the 
Babri Masjid. This shows clearly tbat 
aU sections of tbe society throughout tbe 
country are dissatis6td and .,itated over 
one issue or tbe other. My opinion is tbat 
this is al1 due to tbe policy adopted by the 
Central Governmcnt 1 think the basic 
policy of the Government is to proloDI 
issue! and problems and then (0 take 
political advantage out out it I agree 
with my bon. friends who said that the 
basic policy of the Government i~ to 
divide on tbe baqis of caltt'. on the basis 
of community and to make a capital out of 
it. I remember the words of the hon. 
Minister or State for Home Affairs Sbri P. 
Chidarnbaram when he was talking about 
tbe Assam Accord and about tbe Assam 
Cbief Minister. He was saying that 
the Government thcre wants to keep tbe 
fire burRing so tbat to make political 
advantage out of it. I can pole the lame 
question to the hone Minister as to whether 
it is tbe reftection of biB OWO thinkiol 
about tbe problem. Do tbey kcep tbe 
problems alive because they want to 18in 
political advantage out of it? I tblnk the 
reftection is of his own workina and the 
work ins of the Government. Ir it i. BO. 
tben .bi. (I a very danaeroUi policy. very 
harmful for the country and tbat is why_ in 
'be r~Dt palt. wo Ire Ult,nio, to tbo 

H om. ~ A.ff;JI,I' ~ 
now s'oaan '-om the Oo.eftl8Jent~ from ..... ' 
COD ...... Party tbat tbe unity aod' In.pRy' 
of tbi, counlty t. beioa thteatenM. 
I think If tbey rectif, tbeir own miltat ... 
if they correct tbeir own .policle.. tben tbere 
i. nobody on tbe eartb and io the country 
wbo can didort tbe unUy and iotearity' 
of , they Cotlbtf'Y. The, moft learch tbefri 
own consclee~ tbey tbould try to 1e8" 
tbi, polity 'Or putting blame on otbe,a., 
The Punjab problem, the Oor1cbatand, 
a,itation ao the Babri ", •• jid Itsue-wb1cb 
is taliced about thesc day. very mutb-
they have been .nowed to prolona and tbe 
GovernlMDt mult stop Ihi, policy or double' 
s'andards. We ... o.n one io tbis countJY 8. also in this Hou.. When our Taml16 • ., 
brothers In Sri Lanka are fiatttin, (or their 
cause. we are asktna our Ptimc Mini4)ter 
aod our Home Millister-we are unanimous 
on tbi. ilsue tbar thi... a politica' 
problem. The Sri Lankan Oovernment 
should evolve a polui:.' solutinn 10 It. eft 
round at the round table and talt. 
discuss cverythiol with all the Groups of 
the Tamlliaoa. 

The Home Mild.try ba. quoted in it. 
Report for J 986 tbat while signin' the 
Accord in Mi%ontm with Mr. Laldenge. tbe1 
have finbbfd Ind put an (od 10 two 
decades of inlurael'tcy in Mi~t)ranl. If tbere 
wa. insuraeocy. armtd revolt .,.iolt 'be 
Ccntral Government; it .boy alk the Sri 
Lankan Government and if th<y can sigo 
aD Accord with the insurgent Laldenga, then 
wb1tt is the barm-in my opinion. there 
i. no insuraency in Punjah; theore is no 
armed rcvolt in Punjab- and what Is the 
problem tn taikinl and di~cuss'nJ the wht'le 
matter with Mr. Pr8kft~h Sin8h Badett. with 
S S. Mann and other leadtfS ~ho .re 
I~aden of rtl'utt. wbo are ~ery respec1ed 
leaders and men of stalus and \\ith penOM 
like AISSP and Damdamt Toluol. and wby 
oot they call tbtfh, sit round tbe table and 
then find a solution o( tbis problem 1 
Arter all. tbey are not untouchables. tbey 
are not men belonging 10 any other country. 
If you can !lit with Mr. Laldentra and tlllk 
to bim, why not with these people 'I So, 
I request tbe Home MiniSter and our 
worthy Prime Minister tbat tbey Iboold 
atop this double standard policy and tTY to 
find a solution to the Unlettr. Punjab 
problem.. The Puftja~ •• ttat{()n •••• tatled 
io a ver1 ",aeerul' •• , 10 tbe ea,ly 1Uabtlet, 
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J.o 1982. I It was tbe deliberate 10100l.iOD of 
.,bo Ccnl,al o (lv.romeo& .to PI01~DB this 
problcru alf1 tbat ia how it baa eome to 
i41 prescnt form. It waa limply for river 
walo", it was r or implcmcatatioo of the 
Aaaodpur Sabeb R.csolutioD wbicb i. 
I)otbjoa mOle tbaD r"lructurins of 'be 
Constitulion to aive it a real sbape .a a 
SederaJ CODsUtutlOD, • f~deral cbaracter. 
ADd Ibia iJ what every politk;al par.y 
wantl. Our areat 1eadc.rs. Mahatma 
Gan4hi. Paodit J .. wab .. rlal Nebru and otber 
ConlUc. leadera, before iodependeoc.c aDd 
• fter independence. were ia favour of 
decentralisation of po\\ors. It was 
CXXDplicalcd becaUH or tho intention or tbe 
Central Govornment. 

Tbe DClt one is wbat is beina talked 
about these days. namely. cxtremi.m and 
terro(lsm. This extremism and lcrrorillm 
LO Puojab caine into bein& in the early 
Ei,btics. May I aJ" tbe Home Minister 
whether lbe Government is ready to 
appoiDt a Commission to 10 ioto tbe 
wbolc ShinS as to who starled this extremism 
and terroruul. wbo are responsible for il. 
10 that the wbolc mailer COQ,lC'S before tbe 
people. The persona wbo s"rted it, tbe 

j)CI$OCI who arc respoosiblo for it. Ihould 
be exposed before the whole COUl)(ry. before 
Ule people. So. J roque,t the Government 
to appoint a Commiaaion of laquar)' to 10 
ioto tbe wbole tbiDI ••• 

S. BU r A SINOH: Wbat is the posi-
4ion of your P"fly towards cxuemilm ? 

, 
SHRI CHAIlANJIT SINGH WALtA: 

Accordiog to your 1081)15il, utumism was 
Cleated by tbe ,Government. If you kill 
people, if you kill boys in f.ke eocounters. 
ir )'0'1 implie;ate (bean in raLao caiOS, wbat 
will bappen? Government must stop 
terrorism end extremism and tben it Ibould 
ask, dac dliuM ,to ltop k. 

( Tra".IatICJfl] 

lSHRI RAM NAOINA MJSHRA 
(Salfmpnf) : Do tbey tUI.... Innocent 
people? 

tE",11 sill 
SHRI CHARANJIT 1 SINOH,.,ALIA: 

ll?f~~ .l.~ Itt". $"a: p~at~D \ .~4 d~riD. 

Home AlTalrs 
tbe Woodrow OperatioD, IIaIldre4t ao4 
thousands of )'OU08 people were beiDI 
interroptcd, detained and killed. So, tbolO 
people Bed across the borders. lbey ran 
away because tbey (celled deatb. May 1 
koo\\' from the Government what i. tbeir 
attempt to brlog Ibem in tbe mainstream' 
Government must make amends aod must 
make efforts to bring the youth to tho 
maioltreMm. Tbis e.xtremism and terrorism 
cannot be stopped' by force and by 
repreasien. Rather, tbey Ihould be 
brou,bt round by persuasion. So • 
Government must pose itself as a synabol of 
justice. Dot as a badge of repression. 

May 1 bring tbi i to the notice of tbe 
hOD. Home Minister 7 Perhaps, be knows 
about it. Mr. Prakasb Singh Badal Mr. 
Gurcharan Singb Tobra aDd Mr. Simranjeet 
Singh Mann are beiDI shabbily treated in 
jails; they are Dot beinl pro1Jided with tbose 
ba!dc amenities whkh persons of tbeir 
status should eet. Aner all. they were 
Chief Ministers. tbey were men of ltatua. 
They are not beil.'la given tbe basic medical 
facilities. 

Mr. Mann is sufferiol from such ao 
ailment whicb can cause concero. It i. 
drterioratinl. 

Some people have conll'lltulated . tbe 
Government on sigoing tbe Punjab Accord 
an<1lhe ~aam Accord. But bere we have 
listened to people sayio, tbat tho Punjab 
Accord is not beioa implemented. The 
Chelf MiDi,ter of Punjab say. tbat it la tbe 
ecalral Government whicb i. Dot 
implemeatina while tbe Central OovcrnlDCDl 
aod the Plime Minister has said tbat lac II 
Dot im9lementioa tbose clauses 00 tbe 
request of tbe Cbief Minister. Botb ..... 
OD one tbina at least that it is DOt beiaa 
implemented. Btlt. for the people me 
Punjab AQcord is a dead accord. Notbi .. 
baa como out or iL 

Similarly other accords are scuttled 
:like ~OYfhlDl. I tbiok tbat the best course 
to bnDI peace 10 Punjab is to rreo all 
tbOl' boye. to rree tbe poUticaI' leaders, to 
restore democracy in Punjab, I)ot to II. 
tbe r .. Unll aDd .eotimenll 0' the peoplo 
aDd to brlDI about a IOlutiOD. 

\ Ip tbe -4 I '-4, Uk. to .y daat tbe 
Punjab Action Piu which bu, bceq 
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{Sbri Cbaranjit Sinah Walia 1 
8tarted by the Government Yo itb tbe aid of 
my HOD. friends in tbe oppositioo &bould 
Dot 10 and address rallies from bullel ... 
proof platforms" They :,houlJ tty to know 
tbe sentiments and feelinas of tbe people 
tbere. They should mix up with them io 
order to know tbe real sentiments of the 
people-how the people arc beioa subjected 
to excesses-Mod that win ereate aD 
atmosphere where some ~olutioo can be 
found. 

, With tbesc words, 1 tbank you, Sir. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
CHINTAMANI PANIGRAHI): Sir, I 
would be de.liDg with some of the problems 
of rehabilitation of the refugees. This was 
pointed out by some of OUf friends bere. 
I would like to inform tbe House that tbo 
Government of India bas been speodinl 
larae sums since Independence on relief 
and rehabilitation of refulee$ who are 
coming to India. The Government of 
India has been receiving representations 
from time to timo tbat the rcfuaees wbo 
came to India from former East Pakistan 
have Dot been able to le~rale eoouab 
Burp) uses to be able to repay tbe loans 
as per tbe terms of sanctioD or tbeae 
lOADS. 

When tbe Prime Minister visited Wat 
Benaal iD 1986. mlloy of tbe refUltft-
thOle wbo were Itayiol in the colooies-
repreaented that 'bey are faciol some 
difficu1ties. Takioa a sympathetic view, 
the Government has been advisina the 
S~ate Governments also to write-off the 
irreCoverable loans. U oder the delepted 
powerl. tbe Central Government deleaated 
powera to tbe State Government. to consider 
'MIC Cascl. The State Governments write-
off an amount of R.. 34.79 crore. upto 
31.3 1985. -rbi, was under tbe de'epted 
powers of tbe Central Oovernment. The 
Union Government also. aftor lenin, 
representations from the varioul Stat" and 
tbe HOD. Members of P . .uliamcDt .•. 

SHRI AMAR ROYPRADHAN: 11 it 
only the bouse bufldinl loao or tbe busiac .. 
108n al80 ? 

SHRI CHINTAMANI PANJORAHI: 
I am comiDI to tbat. 

Arl. lb. writio.-ofJ' of RI. 34.79 ero ... 
Joan. by tbe Sta'e o overamentl. _ID 
represent.donl were received from man, 
HOD. Mcmbe .... from various repnwsta,lve 
orpnisatioll, of refuaees aDd .180 rrom the 
State Govemments layiDI tbat tho refupee 
are oot iD a position to repay furtber loa .. 
tbat tbcy bav. taken. Tbctolore, .fter 
receiviol all theM repreeentatioos, the UDiOtl 
Govcrnment reviewed tho poaitiOD .... Ia 
and considered that lbe rcluaca would 
probably be able to build up a better 
economic base lor tbemseivel if tbey are 
relieved 01 all tbe loaOl burdeoa, totally. 
Tberefore. Sir, Goveroment decided to write 
ofT aU types of loaDS liveD aplo 31.3.1914 
and outstandio, loaoa.. 00 1.4.19.' and 
re .. lendinl loaDI liven from 1.4.1974 tUI 
31.3.1984 and tbe outltaodiol a. 00 
1.4 198'. Due to sympathetic conslderatloD 
or tbe boo. Prime M loilter a dectaio08 
were takeD to write off RI. 130.25 crom of 
recoverable loana of tbe reru .. a. Centr.' 
Oovernment .. ked tbe Slate Government, 
to write off aU thete loaOl. Earlier I beve 
mentioned about RI. 34 crorea. So tbo 
total comes to R.I. 164 crom 10aol wblcb 
were written ofl for beJpiDa tbe re(upe. to 
overcome rbelr dltBcultiel. So. wbeD tbe 
Centnl Government is writin, off R.I. J 64 
crores of loaDi tbe same should be pused 
OD to the refuaeea by tbe State Government. 
But unfortunately elrorts were made to 
link up locb a lood autore wltb the 
elections. It bal DotbiDI to do with 
~lectioDI because we bave written off tbese 
R.. 134 croree of loaDl In respect of 20 
States, namel)" Aodhn Pradesb, Aaa~ 
Bibar, OuJar.t, Himacbal Pradesh, Haryana. 
Jammu and Kalbmir. I(lroatal&:., Ketal .. 
Me,hal.y.. MaDipur. Madbya Pcad_h, 
Mabara!tblr., Orilla. Puojab, RaJa.tban. 
Tripurl. Tamil Nadu, Uttar Pradeab and 
Weat SoapJ. 

SHRI MANORANJAN BHAKTA. 
(AodamaD and Nlcob.r IaI.Dda): What 
about Andamao aDd Nkober IItlaoda 1 

SHRI CHINTAMANJ PANJORAHI : 
Uaion Terrttorin are alao there. Aodama. 
aDd Nicobar _laod. mOlt ba~e beoe 
covered. 

AN HON. MBMBER: What I. tile 
date of 'be ordw , 

SHaI CBlNTAYANJ PANJOllAlll: 
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It II 10 1986 and Dot DOW. Tbererore, I 
would like to lubmit. Sir, that tbis bas 
DOtbio. to do with tbe elections and it was 
decided mucb earlier aDd almost all the 
Statea have been beocftted from tbis 
concession liven by tbe Central Government. 

Sir. tbe decision to live free-bold land 
in urban area. wa. abo taken wben n18ny 
people represented their ditlkulties to' tbe 
Prime Mini.ter. Tbey requested him to 
live free-bold rishts aod not leasehold rights. 
The decision to live free-hold riahts on land 
wu taken in respODse to the repeated 
representation. or several hOD. M~mbe" of 
Ibis House as well as or the State Govern-
ments. The announcement relarding 
provi.ion of Rs. 93 crores (or reaularisalioD 
of quarlen/colonici was based 00 roulb 
..... ment at tbat time. The dClailed 
propoelta submitted by the State Govern-
meot. after repeatedly beiol alked 10 do so 
justiBed aD outlay or RI. 84.36 crOres. T be 
actual expenditure win have to be varified 
and bow mucb money tbey need win be 
decided. 

Now I come to tbe question of Union 
Territories which Mr. Maooraojan Bhakta is 
very mu<:b interelted to know. Mr. Chair-
man, .. you koow perbaps. Mr. Bhakta 
is &eniol the maximum advantaae (or bis 
people after tbe ltland Development 
Autbority was constitllted by tbe boo. 
Prime Minister. 

Sir. in re~nt timel, perhaps aomewhere 
some newspapers bave ",rilten tbat varioul 
developn~nts are lakiol place in the illands 
liko Aodamao and Nicobar. and otber 
places. Maybe if tbey completely OpeD up to 
tbe outlide world, perhaps tbe beauty ,hal is 
there will be lost. The development is tak ina 
place in a rapid way_ Hontble Mr. 
MaooraojaD Bhakta i. 10 mucb interested 
alwa". in the development of the peop1e and 
tbe Itlaods and tbe are •• there. We fully 
.ympatbiae with him. Perbaps in tbe 
Advisory Comruittee of the Ministry or 
Home Atral". be I. • member and I also 
ait tbere. We a1wa,. receive cooperation of 
die Council membeR tbere. 

Sir, 1 would just like to submit tbat 
'.bat lOme bODourabte Members waneed was 
tlllt tbouab tben it loiol to be aood 
*",opDacDl, tbll'O Ibotald bllOOd admJall-

Home Affairs 
tration also just comparablo with tbe 
prOIl'eSI and development. Tbat il wbat M 
meant. Rapid development takea place. 
Naturally there miabt be some ahortcomiop 
in tbe adminisfratlon. They miabt Dot be 
used to a particular kind of development 
process. Now rapid developm~ot procell 
meaos some more activities on tile 
part of the administration. When the Central 
Government is spendinl so mucb mODey ia 
tbe devdoprnent of the islands, tbe aood 
adminis'ratlon is bound to follow. Wherever 
there is an)' ddici~DCy in tbe admiDiatratioa. 
he can just point tbat out to UI. We .ball 
look into tb.s and we will live to tbe Uoioa 
T~rritories good administration. Otberw_ 
how can (he deveJC1pment take place , 
Wherever he (eel" some difficulty lomewbere. 
weJl he can point out to the Mini.try of 
Home Affairs. Advisory Committee i. there. 
He is accessibJe to anyone in the Oowro-
menlo in the Ministry and in the House. 
The",forc~. be can bring it to our notice. 

SHRI MANORANJAN BHAKTA: 
Nobody listens Ihere. You lend ioaCfuctio_ 
from here to tbe officials. We have pointed 
out specific cases but you dOD't take any 
action. 

StIRI CHINT1\MANI PANIORAHI : I 
think Mr. Manoranjan Bhakta II . DOt 
speaking tbe whole trutb. Wbatever tbinll 
he waots, I tbink, it is beio, a.a:odc4 to and 
development is lakiDa place. 

KUMARI MAMATA BANERJEE 
(Jadavpur) : Sir, please set up oae 
monitoring committee to look after tbe 
refulee problem because when Government 
of I ndia bas agreed to liye few laths of 
rupees to urban area people, you dloat 
involve the MPs io this monitorial 
committee. 

SHRI CHINTAMANI PANIOltARI : I 
think it is a 100d SUueStiOD. We mall.t. 
it into consideration becaule tbe 8l0Dey , .... 
we spend has to be mooitoftd. You woUl4 
be knowing tbat perhaps tbe bori'&OD or die 
union Cerritories ia If_dually df:cllollll aad 
perhaps more terrlto. i~. are becomi.,. 
Statt I. Rec~ntJy. the Prime Mia .... 
in8ulurated two new Itatel of Mizoram aDd 
Arunacbal Pradesb. Maybe io tuturo .110, 
Prime Minister milht fulfil tbe a.plration of 
the people or some other Uoion Territor .... 
Theretot&'. we an mat_ IftI7 doft ,. 
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expeditina the all- rouod development of tbe 
uolo. territories. 

Another point Will raised by lOme 
bODourable Member about the pension to 
tbe freedom fighters. We are do.in. our 
beat to lanction Swatantr. SaOlman Pension 
to all aenuine freedom fiabters. Sir, bere I 
mutt ackoowlcdae that Pror. Raog. and 
otber. are always helping tbe Home Ministry 
at) I.r at tbe Ireedom Bahters ~Dlion cases 
.... concerned. We bave already received 
4.44,725 applications up to 31.3.82. We 
have already sanctioned 1,41,714 case. till 
February. J987. 

.SHRI PARAO CHALIHA: Does the 
mioimum period !lliII remain six months 7 
Somebody told tbat DOW it bas been 
r-'uced. 

SHRJ CHINTAMANI PANIORAHI : 
It i. six montbs, but in abe case of schedulcd 
castes as also in the case or women. we have 
reduced it to three months. 

Tbe bon. Momberl maaht bave ex .. 
perienced them!elves also that wbenever tbey 
have brougbt any 8cnuine ca,e to my notice. 
we are lookina into tbose cases most 
sympathetically after callinl for tbe files and 
lootiol into them personally. Perhaps 
duriol me last tbree-four months, we have 
cleared hundreds of Icouine cases. 

We, are al80 DOW liberalizing tbe guide 
Jines to include tbe cases or ex-INA civilians. 
One day we met all tbe ex-INA htroe,. 
Moban SiDlb and olbers. We talked to ahem 
and they were vlry happy to know that we 
.were now tryin, to liberalize aDd include tbe 
~ses of ex-INA civilians. 

HOIIkI AJ!tJlr8 
receDt day.. we have "occllec1 8. maDY .. 
two buodred I.uch ca.s. U aoy rake ea_ 
arc brouabt to our DOt~, we would ('Orta1D.., 
review cboso caHl and will Cake \llmoat 
precautloQl in fUluro. However, t~ aonuine 
freedom 6abtcn wUI pi aU O\lr 
consideratioo. 

AN HON. MEMBER : Wbat .00,-, 
time-barred cu. 7 

SHRI CHINTAMANI PANIGRAHI: 
The time limit fs atiU tbere. Already tbe 
last date of ap",Jicalion i. over-in 1982. 
March J J. But. if some leoujoe cases are 
left out, we coo,ider their eascs and abo arc 
condoning delay io sucb case •. Jf any .ucb 
,enuine case. are left out. we would certainly 
try to do our be,t. 

1 would request aU tbe bon M~mben 
10 see thac Ihis scheme becom:s a IUCCCU. 
We bave liven tbe Ireedom ftahters. railway 
travel concession, tree medical (acjJicie. etc. 
Sbri Dioesh Ooswami bas scot me a teICor 
as to wbich are tbe places where the rreedom 
fi~hter. can act free medical facilities. The)' 
wlH let these facilities in Central Qoyernment 
Healtb Scheme Hospitals, wbere all tbe. 
racilities can bo availed out. 

SHRI DINES" OOSW AMI (Ouwabati) .. 
There i. aootber problem. A freedom ftahte; 
caD be accompanied by a person. Tho 
Railway Ministry bas been iosj5ltinl (or tbe 
name or the perSOD. Once a name is liven. 
aootber perIOD caDnot accompany him. Why 
001 do it •• to our C8ae 'a penon to be 
accompanled'1 

SHRI CHINTAMANI PANIGRAHI: 
That could be examiood. Witb tbcse worda, 
I conclude. 

(11ll_,ruptllJlu) 

MR. CHAIRMAN ! No ioaerrllptJonl 
please. abe rOit will be c:iarilled by 'be Home 
Minl.ccc tomorrow. 

Then. regent'y, we have, sanctioned 
,peoslool for peopl. involved in tbe qit.tioD 
durin, the period of Gandhi Irwin Pact. 
Man, freedom liabler. involved tben were 
DOt able to ,et tbeil' pen,ion. beeaU8e 01 
certain difficulties, but oow we bave cleared 
tbOle tbin" and many of tboso freedom 
labten will be l .ble to act tbeir peDliona. 

It is tme.,.s ~me of the hOD. Member 
have said, that tber. arc casca whicb ,are Dot 
JICOuloe, .,u, .,.bow or the other, tbo, 
.. .., ,_.. "to, .,..... to ... , ,peoaio.dI. ,~ 

saRI .M.S. GILL (Ludbiaoa): Mr. 
Chairman Sir. witb your perm'-ion I bave 
riMn here and now to oppoee wlib all Uae 
force at my command the motion for .... Dtt 
undor the. control of the Mioiltr)' of Yom. 
AfI'ain. It II wlll"Dieb impouib" for me .le) 
&lYe all the teaeoo. aad 1I'0_eII r~D lWI 
__ 011 jD ••. Uqat"" ''''ot ~ t , 
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It. But I will be placlna tbe .. neot f,atUm 
before lid. hOb. HOUle of tbe reaIODl lor 
wbfc1h I am oppotfol tbe demaDda 'or lranb 
of tbe MlnNtl")'. because the Ministry of 
Home ,.fF.in i. responsible for ereatioa lucb 
• 8100my picture io tbis couDtry. 

Mr. Chairman. thi. i. tbe Ministry whicb 
bat repeatedly. persistently ao4 conaiatcotl, 
r.ned In tbefr duty wblcb is enjoined on 
.hem by the ConltitutioO" to protect aad 
I.'epard tbe Ufe. liberty and propert, or tbo 
citizem. It .ppean tbar at all momenta of 
time, this Ministry bas been a sUeot aDd 
mute .peelator to tbe drama-ratber a .,..,. 
draMa-with the moat blood-curdUDI ICeOCeI 
of m ... murders. loot, .rlOo. PDI rape aDd 
other lucb oft'eocetJ. These oWeocet are beiDa 
committed 10 rbi, couatry OD tbose pertOns 
wbo are we.aker sections. who are ICCOnomi-
c.lty pom. wbo are numerically weak, wbo 
are deJ)ressed abd wbo are pbyticaUy unable 
to defend themselves. Tbis sbort of drama il 
lOinK on throulbout tbe country-in Soulh. 
10 tbe 'North, In the Weft and io tbe Ealt. 
With every last ray of tbe settih, Suo, tbfJte 
ill the riling leapb 01 atrocides, brutalities 
and 4=ruehies that are beiDg committed on 
certato minoritfet, partfcularly on the 
Scheduled Castet and tbe bKkward cluses 
by certain sections of tk society wbich have 
lot tbefr patronage In tbe rnUns el.~. And 
the ftlures liven by the MinIstry themRheI 
apeat ror if. Since tbe Home Ministry and 
the Oovemment themselves say tba' tMY 
are champions of the C8Uf;C of the down-
trodden people, I am living tbese figures (or 
the information of this House: 

During the period January 1982 to 
October 1986. 3.200 penons beJoolil11 to tho 
Scheduled Castes and Scheduled Tribes wero 
murdered by perloos beloo,iol to other 
comrrtunities for very peUy reasoos. Durint 
this period 4.400 .t,n. trom Scbeduled Castes 
were 8uhject to rape and aometimc. to aaol 
rape. 

PROF. M.O. RANOA (Gunfut): Who 
.... yoa these Bauret' How could you 
lMouf_ute luch 81uret ., 

SHRI M.S. GILL: TboIe ftluret aro 
"~en by th~ (jov~rument IbcmseJvea in tbo 
R.jya Sabba. 

Durina Ibis period '.400 .rsoo 4:8 ... won rep.ered wbercb)" "ftr'at tbou"ad. 

D.O •• ~;1;1'-Jl",~' hI tit 
BtnM Al1&h 

of boulH were razed to Irouod~ and ttie; 
wen decim.ted. TheH were cases and Dot 
lad ividua I iocideotl. In one case, Ouf 
'Whole colony of bouses wu reduced to 
asbes and 10 many tbouland. of peoplo 
were reodered bomeJes.. Durin. 'bil very 
period, •• per tbe 6aures available witb' me; 
62,917 alsault cues have beeo realltereel. 
This Dumber pertaiDS to case. and DOt to 
individual person.. SO, )IOU caD very well 
'maaine .be fjumber <,r abose ~rlo" 
iovolved io tbi' and tbe Dumber of boo" 
broken and so 00. Tbese are tbo fiaures 
aDd you call ima&inc tbo lituatioo (or 
youhClvcs. 

In ,be first lis monthl of 1986, 21. 
murder cases were reaistered and eU tbese 
pertain to depressed classes. Out or tbia. 
202 cases were reaistered in tbose Statea 
wblch are governed by the Conareu, tbe 10 
caned champions of tbe DaHII. And out 
of tbat. 112 cases were' rtaistered in Vttat 
Pradesh only. These are tbe fi,ures whfctJ 
apeak for tbemselves. 

Mr. Chairman. witb ev~r, tick of &be 
cJoct, whether it ia midniaht or about 
midday or botb dusk or dawn. ao iooocaat 
cold blood 01 an innocent Indian PUk'D iI 
beiDI spilt OD the. I should 8.,. forehead 01 
our mother Bharat. And tbe only re.so" 
and the only fault invariably is tbat tbe 
victim unfortunately befonaed to ODe 
community or Ibe olh~r; to one caste or tbe 
other. This is beina done before us C\le1'J 
day. The blood tbirst)' Iris/IIlIs and sharp 
pointed spears, razor-rd,cd dB"en are lbe 
prized poss~sion of certain oraaojaationa 
wbicb are caned SenDS or which are celled 
brilades and simply 10 many namea aro 
beiDI liven to thtm and the people .re .... 
(Int~'rupl;onsj Eyeryday. 9fC have been 
seein. these things. Those lentJe boy., I 
sbould say. tbe misiuidcd bO~>I, are beiPI 
liveD 10 understand that the welr.re of tbeir 
community lies in the decimation of tbe 
other community. Unrortunately. the. 
are the boys who are always anxious to dip 
tb, DOse of these weapons in tbe blood of 
tbeir next door neiahboul'l. These IbiD" 
are happening every day. What il the 
result? Jo Punjab. 6000 YOUOI bo)'. are 
abuD.isbinl ia Jails and more thaD -tOe) 
penons are rotting in jans, tho\l88od. 01 
kilometres aWIY from tbeir bouses in olber 
Stata. Several thousaods of penoDs ba" 
boeD tortured aDd maimed 10 tbo .-am. of 
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police interrogation and there are scores or 
persons who have been arilled through tbe 
mill of polic~ interrogation and they have 
been permanantly rendered unfit to lead 
their married life. Tbere are several 
Instances before us that these things are 
loio, on; tbese tortures are loing on. 
How it is possible? Who is re"pl)n~ib'e 

ror tbat? It is only the Home Ministry. 
Therefore, I wOiJld submit, your bon our. 
with aU the forces at my command and I 
oppose the Demands of the Home 
Mioistry because they b\ve faIled in their 
responsibility; failed in their duty enjoined 
.pon tbem by tbe Constitution. 

[ Tran,latlon] 

SHRI ANADI CHARAN DAS 
(Jaip\lr): Mr. Cblirman. Slf, sUppOrf!Oa 
tbe Demands or (he Home M tnlstry. I 
IUbmit certain points before the H04,nc. 
We know the root caulic of tbe d"tertor~tinl 
law aod order situ Ilion 10 the country A 
detailed discunioQ bas taken place in this 
reaard in this Hou,e. Why do immoraltty. 
atrocities. murderl. corraption anJ drug 
addiction-which ultimately re~u1ts in death-
mereale 7 Becau~ we do not nip the eVIl 
in tbe bud. 

To my mind, one or the rea~on' (or 
deterioration in the 1.'iN and orJer situation 
in the country is the burgeonlO" population. 
With tbe increa,e in population t~e econo· 
my of tbe eOlllfry too ha. heen imb.ilanced 
becau!e 'baves' are co-nmittinl atro.;ir'C5 on 
-bave-Dots·. This is the root cau~e of law 
and order problem. We are committed to 
democratic socialIsm and if our actions 
conform to tbis principle, there will be no 
,iob aDd violence. 

There has been a detailed di~cu'IJion in 
the House. I see that thefts are taking 
p1ace daily. Some people steal durina 
Disbt .nd others commit thert! in broad 
day.lilbt. Wbat is the punifthment for 
tbose who indulgfJ in thievery in the broad 
day nabt 1 (Interruptions) You can 8ay 
that 'We have a Vigtlence Department but 
v.e aee that mostly people commit thefts 
duriDS day time. You !.bould enact a law 
wbereby a person I,vina loformation about 
thos, wllo afe indul,iD, iQ profheerio8 

BOJfWqRIn 
should be rewarded lullably. Tbll lbould 
be done on tbe hnes you .'ve ioceDtiva to 
those who inform iocOIDe tax evadeD. If 101Dt-
oDe 8ives information about a pc'ftOQ •• 
is baving black-money (\r il caroin, mODey 
in 8n illegal maooor, tbe informer sbould be 
rewarded. 

I want to draw tbo attention of the 
Government toward. onc tbiol more. Two 
hundred bou,es were burnt and two penoDl 
were kIlled in vin.le Jaurl under Blojbarpuf 
Police station area in my CODltitueoc:y. 
Government has provided somo ,rant but) 
want h) tell Ibat DO cue has been iOltiru.ed 
aaainsl tbe luilty 10 rar beeaUN of the 
coonivaoce of tbe police. The police io tbe 
local police statioD belonaed to tbe area 
from which tbese offeDders came. Therefore, 
I sugest tbat no lAS or IPS officer abould 
be posted in his home area and police 
station incharle should also not be potted 
in bis bome area. Otherwise certain in .. 
fhleD~e is put 00 them because of theJr beina 
from the same locality. Ho cao be 
inftuen:ed by hi. taUe or community people 
also. 

Similarly. thouan we talk or secularillD., 
yet tbe Government unctions funda to tbe 
Waqr Board and Dovollar. People may 
live as mucb money al tbey want to reU .. 
giou, institution.. bUI the Government 
should not contribute for any reli,ioUI 
activities. Tbis situatioo needs to be im-
proved. 

17.00 'Jrl. 

Now I want to say .omelbtOI about tbo 
Department of Personnel. Tbe President 
has said in hi~ Address that admin.strative 
reforms should be beoulht. Ie is very 
essential aod attcntlon sbould be paid to-
wards 'his. In tbis cooncet on, 1 .u .... ' 
that all tbe class I and Class II officera aDd 
the employee, should submit tbelr montbly 
returns of expenses to the Oovernment. 
We ob~erye that Government official. and 
employees indu.,e in wasteful lpeodiq. 
Wherefrom tbey act Ibi. moDe,? How do 
they marupulate? There should be • pro-
vision under whicb tbey may be Plobibiled 
(rom pl!rchasiol eVeD 81riculturll lind. 
Dunng their f\erVlce period, sufficient facili. 
ties are provided to tbem. 00 tbe otber 
hand, there are people in tbis 9OuDt'f "~9 
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UYO 10 bup pipet aDd alve blrtb to their 
cbildren ioside tbeae pipes. Tbey do Dot 
aet aD, facilit, but OD tbe other baed the.e 
ofticen lead mooe,. do otber works 00 
cootract balis aDd increase tbeir bank 
balance. My IUlPltion il tbat there should 
be provision under wbicb tbey should be 
prohibited from i.piD, 4 to 'tolas (40 to 
$0 ,ramal of lold in tbeir poueuioo and 
they Ihould oot haYe more tban ODe boute 
Or tbelt owo. Durina tbeir service. period 
eYen tbe sbare of tbeir parental property 
IbouJd Dot be livtD to tbcm. Such stepa 
are necessary if you want to brina socialism 
In thit country. 

My luaettion is that there should be no 
atate cadre for tbe lAS and IPS officers; 
only ODe All lodia Cadre .hould be tbere 10 
tha' tbey can be traolfcrred from ODe place 
10 anotber. A letter baa been iuucd by 
• Director of the Department of PenoDDcl 
Itatina that at tbe time of recruitment tbe 
ceodidatea beJoaaioa to ecbeduled castel 
will be liven same marks.. liven to tbe 
sencral candidalOi. We have raised Ihis 
iSlue in tbi, House as 8110 in tbe Consul-
tative Committee. Uod~r tbi, procedure. 
tbe scbe-duled calte candidatea will not aet 
aDY concession. Tbe Government bas Dot 
yet paid attcntion towarda it. U Harijao 
and Adiva.i candidates are nOC able to 
apply for tbe post ioiciaJJy. bow "'In tbey 
be recruited. I want that tbe Government 
.houJd pay attention towards it 10 tbat tbe 
condition of Harijaos and Adivasi. could be 
improved. Tbe Itatistics liven uP'o 1984 
reaardina tbe Scheduled Tribes sbow that 
tbe candidates in respect or 6.4 per cent 
posts in clas. IV were not available Is it 
possible that not • liolle S.T. cat.didate 
wal .v.nable for recruitment in class IV 
posts? Simnarly filures show that S. T. 
candidates in respect or 3.79 per cent posta 
iD class III 80t available. It happens 
because you do not make efforts from tbe 
'Very belinniDI. You bave opened 80 
many schools and colleaes aod 10 many 
student. come out 01 them after complction 
of their .tudies.. You do not make .,roper 
efforts and tbat ia wby you do DOt aet 
lui'able candidates. I waDt tbat the 
Government mUlt look 1010 the points 
raised by me. With theM word I, I COD-
clude. 

£&.,116"] 
$fll1 G. N, ltANATWALt. ... 

Home Affairs 
(P~DoaDi) : Mr. Chairman, Sir, tbe question 
o( Babri Ma~jid is creatins increasiDI unrest 
and a800). The Babri Malljld bas to be 
restored without any furtber dday and tbe 
80vernmrnt cannot be a mere silent spectator. 
I must most respectfully submit tbat it is tbe 
procrastioation and inaction on tbe part of 
the government that is creating a Jot of 
discontent aod frustration and wbich lcads 
to tbe deterioration in tbe situation. I 
must. therefore, once aaain, appeal to tbe 
government 10 rise uP'o the situatioD. It 
is Dot only a questi(\~ of tbe Babri Masjid 
but I must put tbe government and tbe 
House on a Dole of caution with all the 
vehemence at my command. Claims are 
being made not only against this Babri 
Masjid but against a large number (If places 
of worship. 8hri~8 and places of religious 
significance. It is very 8stoni"biDS and very 
condemnable IbMt flimsy grounds ara sought 
to be extracted from tbe limbo of ,he past, 
from the history of thousano8 yeafs old aDd 
claims have been advanced in that manner 
to a large number of places of religious 
significa nee. 

I vc:ry much appreciate the point tbat 
was made by the hone member, Shri Sbyam 
Lal Yadav tbat history connot be invok~d 
and ftim9Y grounds found out and .ben an 
tbe problem§ cr'Bted. These attempts to 
lay claims to places of relig:ous significance 
on the basis of tlim:.y grounds cxtracred from 
tbe history of tbousands of years. this opens 
up a Pandora·s B,)x. All this releas~. 

tbe jinnee from the bottle. It ii here that 
this House has to act and act very firmly; 
it is here tbat the government has to act 
and. there' ore, 1 must urge upon tbe govern-
ment ror 8 step that solvts the entire prohlem 
once and for all. I urge upon the govern .. 
ment to COOle forward with an enactment to 
provide that the statu! 8'1d the form of all 
places of rcligious significance shan be main-
tained as they existed on the eve of 
independence on 15th AUlust, J 947; on 1 Stb 
August, J 947, ir it is a temple. it remains a 
temp1e and no claim shtd) be entertained; ir 
It is mosque, it remaills a mosque and no 
claim shan be eotcrtained. Here a move-
ment bas been launched called Dharam 
!sthan Mukti Andolan'. Here we have. what 
I may lay. tbe unleashing of discontent. An 
tbese claims raise serious controversies. Such 
claims lead to deep discord and sucb c'aims 
,rc prejudicial to commuoal barmoDY aoe) 



387 D.G •• a1-.a-Mln. oJ 
H om~ Affairs 

APRIL 2, 1987 D.O .• 87-"-1411". of 381 

(Sbri G.M. BanatwaUa] 
the stability of tbe country. I must, tbere .. 
fore. wltb all the vehemence at my command. 
ask the government to rise. to come forward 
with a central enactment to provide that tbe 
status and tbe form of all places of worhship 
as tbey existed on ISth August, 1947, sball 
be maintained. 

And no claims there to will be enter-
tained. It is only tben tbat we will be able 
to cope up with the situation. It is not 
mere'y a Question or Babri Masjid. I must 
tell )'ou that that Mosque has to be resColed 
but at the ~ame time, claim' beiog made 10 
8 large number of tbese places of reli.ious 
siln i6canc~, they have co be taken care of. 

1 need not. Sir. dwell at length on the 
history and everytbing hecau§e as I sai1 that, 
bi,tory cannot be invoked to raise all tbe!e 
types or frivolou. claims otherWise there WIll 
be discord every"here. 

Sir. I must also draw tbe attention of 
tbe Government to tbe fact (hat il is unfor .. 
lunate that communal ten,ion and communal 
violence sun rock variou, psrts of the 
country. The hOD. Mini1ter. Shri 
Chidamhuam, ha. given Uq certain figures. 
We wi~h the Government well Because it 
is only on c')nrrollJng 'hiJ communal violence 
that we WIll be able to save this country. 
But. Sfr, the fact remains, look at Gujarat, 
a chronic Sfate it ha!l become and look 8t 
variou. other plac~! We have major 
communal riot~ I have a h!lt berore me 
but time WIll not permit me to talk ahout 
the "n~lc feature1\, the characteristiC'S or the 
co."muna' Violence that ha~ rocked these 
many p'act~. An important point;s tbat 
communal hatred is projected everywhere 
and the Government must risc to Itet" ... 
(Intt!rruptlonJ) 

SHRI BANWARI LAL 
(Nagpur, : By whom 7 

PUROHIT 

SHRI G M. BANATWALLA: Let him 
ask. I will yield to every meft,1ber who 
wants to a9k me aoy question on any topi~ 
whatsoever. 

Sir. I say that tbi .. hatred will have to 
be che,'k('d from wh,C'hever QuartC!'r it comes 
and It ""III have to he checked wlch a vcry 
firm ~and at 'be: ,am~ (aIDe. 

Hom. Aff41rs 
AN HON. MEMBER : I will -are •. 
PROF. N.G. RANOA: By officials a. 

well as non-officials. 

SHRI G.M. BANATWALLA : Yes. We 
have written to tbe Government. All these 
several forces tbat have ~en disscminalin. 
baued, look at what is bappeniol in 
Mabara.hrra. ShaU I name the Pramukb 
of a political party ovt'r there? I have 
written to the Government. All lorts of 
thinas are beml said.. Tbe ChIef Minister 
or the State simply says. ... 'WIll lasten to 
tapes". He never finds time to listen to the 
tapes. There are a lethQra and a Ilut or 
venomou, "pee:hes and writin~ over here 
and tbe Government mu~t shake off its 
lethargy 10 see that firm step, are caken so 
that this communal hatred. chic; hatred 
against minorities and 0'''10 th~sc venomous 
writing. and s~h~ do n(lt cnntinue. 
Complaints are al.,o rampant agaiobt ... 
( rlllL'" lIptluns) 

SURI RA~A VIR SINGH (Kai"arganj) : 
win Mr. BaOJuwatla ,ake the re~p()osibiJjty 

o( belping our Government in doing all that 
is being done? Tne other day \l ht'Q 'he 
proceniCtn or the rally WS4I there. I think be 
wa~ tbe be .. t Ip{lk~man of the Yo hnle thina. 
He ~hnulll have: heen there ht come r"I(WIHd 
and be1f1 the Gov.:rnm~n{ to !\ee (hat ,uch 
thing, are not allowed to hapr'en. I lhmk 
be tIlhuulJ give an a\\urance that this i, ,lie 
tiT'l! and 'he I,uc thlO~ that has h4trpene .. J. 
(/nreuupfioll \) 

SHR I G M. BANATWALtA: I wa~ 
waiting that 'ht~ qUC:5tlon he rut to me, and 
I lim very thank ful to the hon. ~h:Olber. 

the whole trouble i5 (l"rN"~/I!d)IJ') that 
we do not have the entire facts l-..efllre liS. 

We are talkin. about ralti~'Il. what type of 
speeches were made? Thai h 8 rmot which 
j~ dlsfurbing or dl-"lwlhina the mind of this 
hon. Member and some olh(r Members. 

(/n/~rrupllolu) 

MR. CHAIR~~AN: Please hear him. 
Please take your seat. 

(Inte"upllo1t6 ) 

SHRI G.M. BANATWALLA: The 
bon. Member should k.now that I partici. 
p.ted iD t~ ,.U,. I do DO' boast tlere 00 
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the ftoor of the House. 10 the rally itself 
I told tbe pcople to guard. And I told tbe 
people that any person who excites to vio-
lence, harms the people tbenl.elvcs, wbo 
bave gathered here and barms the nation. I 
qUCitioncd In the rally itself. Wbat to do 'I 
Tbe prCS!i doel not report tbat. This it tbe 
thinl. I must cell the people. who have 
collected r~tber tban 1 tell you cbaracter ••• 
(lnt~rruplionl) I must also say that the 
speech of the ImAm is also mis-reported 
and put out of context. But tben 1 must 
say thal there Elrc two thinlS to it. Where 
were thc!U: hon Menlbcrs when venomous 
lpeeches and wfllings ",cre PUI out aDd I 
was bere waitUla for people to Ict up aod 
ask the Government to lake aClioD? 
(In/err put ion:;) 

MR. CHAIRMAN: There cannot be 
word for word debate. Please proceed. 

SHRI G.M. 8ANATWALLA: We 
have been .",kln" th,s Gl)Vernment bere and 
tho Govc::rumcrul in the Stat.. quotiol 
cbapter and verse what types of venomous 
wntings and ~pe("cbes aDd coming. But till 
now we hdve never come across any action 
wbatsoever against hatred ,bat i. being 
spread throUlhout the country by certain 
elements l1¥illOSt the minOrities. This is the 
whole tr,,)uble with the communal history 
ov:r here. The communal bistory of our 
country knows no pUl1Isbment whatsoever 
given to the cutprits. There are several 
reports of judicial commissions in wbich 
even pol icc officers have been named. dis-
tricl officers have been named and we have 
never fouod adequate action beioa lakeD 
aiainsl them. I must say, lona allO, in 
Mahdratthtra there was a Madan Commis-
sioQ. The Madan Commission pointed out 
the officers relponsiblo for beinous crimCi. 
I was a M ember of tbe Assembly at lbat 
timo. 1 asked tbe Governmeot as to what 
action tbey were t.kina. I was assured tbat 
action would be takeD. ADd later OD, dOl"l 
tbe House know what action was takon 
apinsllbose people? Yes, apio" those 
pohce officers .110 action was taken. Aod 
wbat •• , tbe action? A. 800 of RI. 10. 
Tbe police officers who were pointed out by 
tbe Madan Commission beinl responsible 
for commit'D. heinous crimo WOfe ODed 
RI. 10. And it.u said Ibat tbose officen 
or police personnel may Dot be in • positioo 
to ,beU out ft... 10, tbererore. Ro. 1 per 
month.u to be deducted from Cbeir """. 

This i8 what leads to frustrataoo. It i, this 
that leads to discontent. And if we do DOt 
rise up to Ibis type of lituation, tben wo 
have ugly situations before us. I must UrlO 
upon tbe hOD. Minister, I must urge upon 
tbe Government to call a meeting of tho 
Chief Ministers of all tbe Slates, f'speciaUy 
tbose states which have been very sensitive 
and have witnessed so many communal 
riols. Let us not merely mourn. How 1001 
are we going to complain and mourn ovor 
here ? Let some constructive steps be now 
taken. You ba ve given certain auideliDet. 
Thank you very much, but thon they have 
to be implemented. Can a meeting of tbe 
Chief Ministen. sit at tbe bighest level, can 
tbe leaders of tbe parties also there anJ let 
us face this menace of communal violence 
and communal hatred throughout and let 
us stamp it out completely, once for all, 
from our country. It is witb these particular 
thoughts and for tbi, purpo&c that th: cntiro 
cooperation. I offer to this House. to tbo 
Government in stampinl that out. There 
in will lie tbe Ilorious future of democracy. 
DO, of tbo secular democracy of our 
country. 

If you permit me, I would say two-three 
words witb respect to tbe Assam Accord. 
Certr..io SUlgestions were made by the Chief 
M ini,ter to brina about somo amendments 
in tbe IlIcgal Migrants Act-Determination 
by Tribunals Act. I must conclude by 
saying -because there is DO time-tbat tbo 
Government should Dot succumb to sucb 
types of demands tbat are beina made. Let 
the Act be not made an instrument for per-
secution of tbe bel pless and tbe innocent 
people and I am sure that the Government 
will look into it and safeluard tbe interests 
of one and all. 

[Translation) 

SHRI K.J. ABBASI (Domarialaoj) : Mr. 
Cbalrman, Sir, 1 bavo lot tbe opportunity 
to speak after Sbri Baoatwalla baa taken 
bis turD. He bas drawn attention toward. 
a aerious matter about wbich ODO of our 
friends, Sbri SiDlb bas allo raised some 
questions. I keep Sbri Banatwalla totally 
aloof from this iasue because according to 
my inrormation tbe people. who ha.-e done 
all tbis. were lOme ott era but the 
reapooslbilU)' ror it fa Us Dot only on Sbrl 
BaDat"alla but also on me who nover 
participated io it. becauae I am a MusJiIDt 
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Therefore, we are all rcsronliblo for it 
wbether \\0 participated in it or Dot. 

b it not a matter of shame for UI tbat 
even after 40 years of Iodependence we are 
discussing tbe matter of Hindu aDd 
Muslim in this House? You ask from 

• t~osc who fought for Jndependence 
of the country 40 years back as to what 
they are feeling. We were petty workers 
wbo fullowed Mahlma Gandhi and 
JawahJrlal Nehru durin'l the' freedom 
struggle. They dreamt that (he country 
would be;oluc iodepc:ndent aod they would 
not alluw tbe partition of thit cOl.lotry to 
take pJace. We HmJus and Muslims 
woulJ live together and die to¥elher. We 
d~ oot W..lOC Pakistan. ToJay you ask from 
those p.:ople a, to what they are feeling and 
thinking about it. 

I would like to ten Sbri Baoltwalla that 
tbe blood-shed in Karachi in Pakistan was 
not due to the: HlOdu-Mu~lim riols; it wa9 
due to P,lthao-~1J.bljlr ri\,)t~. Who are tbe 
MdbJj1rs? They are all our brothers who 
went to Pakistan from Uttar Pradesh and 
Bihar at the time of partition. One brother 
is living here in India and ahe other bas 
Kooe to Pakistan. Though both are 
muslims aod recite ayats of Koran but 
even tben the Pathnas are not toleratina 
tbe Mahajirs. When borb of tbelD arc 
muslims, why tbey are fightiol among 
themselves. Jinnah had said that we 
were not one nation, W~ were two nations. 
but we d:d not subscribe to bis tbeory and 
said that we were one nation. The 
partition took place aad Pakistan because 
u separate iodependt!nt country why the 
people are figbting among themselves in 
Pakbuan even today; why a Muslim is 
cutting the throat of another Muslim. When 
there i! no di~pute like Babri Ma!Ojid aDd 
Ram Jclnam bboomi in Pakistan, why tbey 
are figbting and killinl each other. 

Toduy, after 40 yean of Independence 
if sucb i8~ue has come up before us, we 
should think over it as to who win 501ve 
it. This problem win be solved by tbe 
Congress part)' and its leader Shri Rajiv 
Gandhi. Today our hOD. Prime Mtoi3ltcr 
h following tbe loot print. of Mahatma 
Gandhi. Jawabarlal Nehru and Indira 
Gandhi. 

Sbri BaDatwalla will Dot deny tbat • 
few days back a Qhe relatina to the 
divorced Muslim. women came before .. 
which sbook even biS people. At tbat 
time wbo came to our l'elCue aDd wbo 
solved tbat problem? Wu tbat mat .. 
solved tbrousb procesaioDI. It wat our 
bOD. Prime MiDister, Sbrl Rajiv a.Delhi 
wbo solved that problem. Today we .n 
bopeful tbat be will aolvo thit problem 
too. I would like to toll Shri Banatwal .. 
tbat io tbis reaard I have written 2·3 leu .... 
to tbe Primo Minister. We roly 00 our 
parey. We ,baJl cootiolH our fiabt with 
our Home Minister S. BUla Silllb till lbit 
matter is tiDally seUled, but wo shall DOt 
oraaoisc rallie. and murden to acbieve 
this end. It i. apparent from ,be spoocb 
of Imam or Jama Mujid that be is pot a 
rriend or Muslims. be is tbeir eoemy. Ho 
instig_teu tbe people to kill tbe Muslim 
Mombers aDd burn down tbeir bouscs. 

Today the conaress party is in power ira 
India and bal a strona Government. It 
follows the prin~iples of Mabatma Oandhi 
and know. to pardon the Daber. Otbcrwiae, 
by now tbo Imam would have been put 
bebind tbe b,rs. 

THE MINISTER. OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
PORES rs (SHRI Z.R. ANSARI) : You 
bave lot it done before 1941. 

SHRI K .. l. ABBASI : I would like to 
request cbat in lodi. we sbould .dopa a 
balanced approach. I do Dot aay tbat 
Babri Mujid abould be liven to U8 or that 
the Ram Jaoam bboomi ba. DO importaoce. 
but we should M)lvc thi. problem witb 
broad minded approach. Tbe forcea wbicb 
are workio. bebind tbe Ram Jaoam bboomi 
are Dot reU.ioul. Tbcy want to divide tbe 
country and waDI to creato rift bet .... 
Hindu aDd MualilDl. Our bOD. Home 
Minister, wbo .110 beloo .. to the minoritJ 
communily wbicll ioelude. Sikbl-"" 
Mu.liml, bat bravel, faced tbe commuoal 
rorCCl in Punjab. II be Dot capable of 
lolvin, thi. problem 7 We hope tba' be 
will cerLalnl, do lometbJoa 8t tbis critical 
juncture to BDd out an amicable IOlutloo. 
As tbe boo. Home Minister baa ."0 aakI 
In the HoulC while replyia, to three de,.· 
deleate on c:ommuaaliam tbat it la Dot. 
ditBcult problem aad it will be 1Olwd. W. 
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waDt bit bleaslDII. We would like to 
remind him tbat It II Dot. difficult ta.k aDd 
If the Goveroment is prepared. ao amicable 
IOlutioD to Ibis problem will be found. It 
requires your atteotion ooJ,. 

At tbe aame time, I 'Would like to tell 
my Muslims brotben tbrouab tbis House 
lbat in India we baye our own Constitution, 
law •• riaht to equality aDd aU other rights. 
These rilbts ba YO been liveo to UI by those 
a,aioat wbolO wisbes we formed Pilkistao. 
Some Muslims ~ent to PakistaD and tbose, 
who were loft in lodia, were embracod and 
were aiveo equal ripts. We should 
commend tbat we were considered worthy 
of beioa aiveo equal ri,btl. Therefore. 
DOW it also becomca our responsibility to 
dltcbarae our duty properly. After 40 
years of Independence, wo haW'e to prove 
that wo are a part of tbe lodian mainstream. 
We can say it with pride tbat we are 
Mutlirn. and we are Indians. In the 
capacity of Indiao., wo have certain duties. 
which we shall bave to fu1611. It is also 
our duty to sellJe tbe Ram Jaoam bboomi .. 
Babri Masjid dispute and we abaU work 
day and oigbt for it and sball never take 
.ides. 

Without sayina much. I want to draw 
your attention to another point. The 
newspaper. are full of a dispute that bal 
ariscD ill our area. Tbis issue bas Dot been 
raised in tho House 80 far. This dispute i. 
IOina 00 in Sbamli. I cannot understand 
a. to what is tbe bone of contention tbere. 
Even tbe police officers do Dot have the 
couraae to 10 there, what to talk. or boldiOI 
bia raUies. An absolutel) new picture bas 
emerged before us. I will request the 
boo. Minister of HoUM' Affairs to kindly 
pay attention to it so tbat tbis spark does 
DOt become a fire and it II put out before 
It can ~proad. 

AltboUib Babri Maljid dispute beloDgs 
to Uttlr Prad.h, Jet tbe Government of 
Ulcar Pradesh is fUDctionioa more 
efficiently .1 comppred to other States. I 
have written to the boo. Prime M loister 
alain and aaain and I have submitted io 
tbe House earlier allo and I say in once 
... in that I am oot tryiDI to flatter bon. 
Sbrl Veer Babador SIDlb. What I want to 
.obmlt I. that tbouab be is lurrounded by 
10 maD1 OODtro .. n .... yet be Ie mao ..... 

H orM A/f4I", 
to keep tbe riots under control. We .bould 
leod bim all our strengtb a04 support aDd 
you should also do tbe same. 

I waDt to submit one more poiot. The 
wa, tbe issue bas bee~ presented by bOD. 
Shri Sbyam Lal Yadav, I cooaratulate bim 
for it. At least I feel satisfied wheo 
someone speaks in consonaoce with me 
which assures me tbat there are at ill such 
people in India who will approach a 
problem 81t Indians irrespective of wbet_ 
they are Hindus or Muslims. I waDt 10 
consratulate tbem (or it. I also believe 
that like otber issues. tbis issue too will be 
settled. 

At the same time, ODe of my able 
(riends from that side delivered • speech 
bere, supported ~ ilb pJcot)' of 08urea f,om 
all over the country but did Dot diva. 
tbe source. W, kept 00 IisteoiDI. H. 
gave the figures in thousands and lakb. aod 
I want to ask him a serious question. I 
want to ask him, tbrough you. wbetber be 
has ever thougbt honestJy as to bow maOJ' 
people have been killed in Punjab due 10 
terrorism and what ",as their fault., Have 
you ever given it a thousbt and takeo lome 
action? Without 5a)iol much. I want to 
convey a message throuab you tbat lbie 
triviaJ issue which bas become a majol' ODD 
should be settled at tho earliest.. HoD. 
Sbri Bashecr bas stated that Ibis i ... 
sbould be settled mutually. It caDDot be 
resolved by holdiog a rally bowlOOver biI 
it milY be. If one side orasnises • rall7. 
tbe other sido will oraaoilO four taU .... 
This is eDough for aosweriq raU_. Tbe 
Hindu Parisbad is raisins (uocb tbrouab 
donations and tbe Muslims .rc abo doiaa t. 
sanle. The side whicb bas a laraer oumber 
or members will collect more fUDdt aad 
will also bold more rallies. But what -UI 
be the result" Ooly tbe buts of lbe poor 
will be burnt and we sban warm ountt_ 
by aUtin. arouod tbat bonfire. 

With tb~se word. I support die 
Demaods of tbe Ministry of Home AtraJn 
with full strenatb at my commaod. 

SHRI MOHO. MAHFOOZ ALI KHAN 
(Etah): Mr. Chairman, Sir. tbe mala 
target of today'. discussion in lbe House II 
the ~am Janam bboomi-Babri Masjid I_ue. 
I think tbat bad tbat rally Dot been bel4-
potb.pa, this cHacuasloD would HI bate 
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taken place. Tbe reason is that we bad 
first demanded •.. (Interruptions) Mamataji, 
kindly listen to wbat I say ••• (lnterruptiOlls) 

SHRI RANA VIR SINGH (Kaiser-
.. oj): Mr. Cbairmao, Sir, I want to submit 
ODe point. The bon. Member bas submit-
ted that had tbe rally not been held, tbis 
issue would not have been discussed here. 
However, I want to 58y that the Sbah Bano 
case was discussed fully in tbe House 
although tbere were no rallies beld on 
tbat issue. The matter was taken up in 
the House in order to respect tbeir senti-
ments. 

SHRI MOHO. MAHFOOZ ALl 
KHAN: We have made efforts in thIS 
reprd in the House. We have staged walk-
outs and we have asked for permission for 
discussing tbis matter in tbe House, but we 
were Dot given permission to do so. That 
is why I !Bid tbat bad tbe rally Dot been 
beld. we wouid not have discussed tbis issue 
and what 1 have stated is tbe truth. Wbat 1 
want to lay is tbat though the Briti!hers have 
quit but they bave lert behind thC'ir policy 
of divide and rule. OLlr Government today 
Is acting on tbat tbeory and is rulioa the 
country 00 tbat basis. Wbat is the reason 
for making a mountain out or a mote bill 
wben it was in tbe knowlcdle of the Govern-
ment? Our bon. Minister of Home Bod 
bOD. Sbri Chidam~aram are botb prescot 
bero. Were they oot aware as to where 
was thi' issue drirting? Wbat will be it, 
fate, bow much blood will be shed aod what 
will become of u.? The tem Dies as wen al 
tbe mosques belong to UJ. These are places 
or worship It is nobody's parental property. 
It is the abode of Allah. of Lord Jesus: but 
it is being destroyed today aod dhlputes are 
beinl raised over this issue. Man Hlbtl ror 
his owo bouse but tbis is tbe !-louse of Qod, 
of Jelul o( the Almilbt,. It is nobody', 
property. It neitber belongs to tbe Hindu 
Dor to tbe MUllim. I will recite a COD-
plet :-

ftMazhob kl/aruhal meln 
parrna nahl achha, 
Hindu·Mudman ka Jhogarna 
nahl achha". 

What I meaD to say is tbat Ram Janam 
\)boomi beloop to UI. Tbe Babri-MaaJid 

Home Affairs 
also belooll to us. You can read tbeil' 
billories. I am not loiol into tbe bistory 
of eitber tbo temple or tbe mOlquo. 
Neither was J preteDt io your function. 

AN HON. MBMBER : Tbe court bu 
,iYen tbe Judgement • 

SHRI MOHO. MAHFOOZ AU 
KHAN: The court has aiveD its judacmoDt 
bue tbere arc many tbin,1 in it. I hold tbe 
Uttar Pradesb Government respoosible for 
tbis issue. As boo. Shri Kazi Jalll bad 
'tated that tbe adlDioiltration is beinl rUD 
properly aDd lood work. is beioa dODe 
Ibere. Mr. Home Mini.ter Sir, tbe 
Government of Uttar Pradesb is bebind tbe 
dispute. The Babri Masjid CAlC i. not 
Dew. II Iracc, ita origo to the timea or 
the Britisben. It has a bistory. I think 
tbat a platform Ihould be raised and tbe 
Ma\jad should be allowed '0 c~i., 10 tbat 
botb Hindus aDd Muslims are able to offer 
prayers tbere. but our consci~ncc i. not 
clear in tbis regard. It \s because we an: 
Dot clear minded about it, tbat is wby 
di~putC8 arc being created: Heoce, J sball 
request the boo Home M anister and bon. 
Sbri Cbidambaram-botb are very able 
representatives-that tbey shou!d settle the 
issue at the CArliest because otherwise the 
fire whicb hal already starled may spread 
to any extent. I sh"H request you 10 look 
into it and set tbe matter riah'- It 15 tfue 
tbat it il a local islUC. Tbetefore, the 
Government sbould call tbe Hindu and abe 
Muslim. of tbat area to settle tbe issue. 
Tbe political leaden of botb commuDities 
should Dot be assodated with the oelotia-
Cions. Tbe local people Ihould be included 
but not tbe politician'l. I repeat tbat the 
political teaders should nol be associaled. 
lostead. tbe local people should be 
associated with it. You may approach 
the problem leaatly or otherwise but it 
sbould be solved. Ir we alance ioto tbo 
bistory of tbe time or Babur. we shall ODd 
tbat history repeats itlelf aDd we drive a lot 
from it. 

Secondly, cuttism i, eatio, into the 
vital. of tbe countr7 like termites. U I, 
cancer like disease. It will also come 
before you. There il DO limit to thi, 
disnae in tbi' country. If an officer 
beJon .. to a particular ca.te or commuaity. 
be appoiatl hil luborciiDatc' from lb. 
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.. me community. Today admioiltratioa, 
law and justice have come to an end in tbe 
country. The people are practllinl 
casteism franticaUy. Therefore, you will 
have to look into it, judae it aDd eradicate 
tbe evil. 

Tblrdly. I waot to lubmlt io 'reaard to 
ponce administration. You will at once 
say tbat it II a .tate .ubject under tbe 
rule". We are very bar •• sed 00 thil 
account. We are elected to the Parliament 
but whatever issue we try to raise is 
rejected on the arounds of ib beina a State 
matter. But thil matter i. allo a Itate 
lubject and yet we are discu"ina it over 
here. Why is tbe Babri- Masjid cate beinl 
discusscd 7 It concerns Uuar Pradesh and 
we are discus.siDI it h~re. Similarly. tbe 
Punjab issue also ralls under the Sute list 
yet we have taken it up in tbis House. 
Therefore I want to say that 10 far as the 
police- administration is CODCerl'led, it baa 
not underaone any chanae. The policemeo 
bave Dot stopped acceplinl bribes. Their 
behaviour i. not proper. A school should 
be ~t up to train tbe police personnrl as to 
how tbey should bebaye witb people. A 
poor man does not bave the couraae to 
Jodae an P.I.R. and if he muslers eoouab 
courage to do 50: the firet question tbat be 
is 8sk~d is whether be can pay Inylbina to 
them. As be it in torn clothes. bis r~port 
is not registered and a shower of such 
abUle!'l in hurled at him wbich we sball not 
find in any dictioocry. If we utter tbose 
.bU8e~ we shaH be accused of usioa uo-
I'artiamentar)' lan,u.ge. Hon. Shri Shy am 
Lei Yadav .. bo is prescot here will support 
me that the F.I Rs IOO,ed by the poor 
pearfe arc not wri((to and if tbey are at 
an wrinen. tben proper investigations are 
not d~oe and con'tQuently justice is Dot 
done to them. 

One more point which want to submit 
il that numerous encouoten have been 
staled by the police at tbe be best of tbe 
politicians. For example. lr I am an 
M.L.A. or M.P .• I can influence tbe local 
police. Whatever I uY. they will have to 
do It. Tbus tbe politicians let their 
enemies liqoidated and the, lot tbeir 
revenae. 10 our Etab district hundreds of 
Innocent people were kilJed by the police in 
tbe Dame of • dacoit named Cbbavi Ram. 
There is • Deed to cbenp lucb a situation 
.bl~b il prev,UiDJ at pres,,,t, 

We bave completed 40 yean of our 
Independence yet tbe police are Itill 
corrupt. The police-station incharle II Dot 
worried about bis aalary. You may 
increase his pay-scale to aoy extent; make it 
R,. 2500 or RI. 3000 but be will Dot .top 
takin. bribes. 

"Yet anotber point whicb I waot to 
mention il that our country i. independent 
but liceDses for keepinl IUDS are not beinl 
issued in Uttar Pradesh. We are tbe 
residents of Uttar Pradesh, but we canDot 
aet licence to keep a lun. 18 tbis tbe 
freedom 7 You go to other countries aDd 
you will find tbat there is DO need to let a 
licence tbere. You just ao to tbe sbop, 
buy a .8D, 10 to tbe police statioo aDd let 
the reli'tratioD do~e. What ia tbe use of 
tbis freedom wben we canDot aet arms' 
licence for self-protection. There are maoy 
illicit arms factories in Uttar Pradesb and 
tbe people keep inepl arms. Why doet 
not the Government issue licences? If 
tbey do it. tbey will let revenue in tbo 
form of licence fee on the ooe hand and 00 
the otber. tbe people will neitb~r manu-
facture nor keep illegal arms. The 
(Jovernment should issue us licenccs so tbat 
we could protect ourselves. Thougb our 
district is a criminal and backward district, 
yet tbe Uttar Pradesh Government hal 
excluded it from the criminal list and bave 
included the neigbbourirg districts or 
Mainpuri and Etawah in that list because 
c~ime rate in tbose district is' also very 
blab ..... (Interruptions) I am aiving the 
reasons why it 5hould be treated as a 
criminal district. If it is accepted as a 
criminal district, development can take 
place tb~re.. As of now, tbere is neitber 
any industry nor a railway line tbere. I 
bave all aloog beeD demanding a railway 
line tbere. but my demand bas Dot been 
accepted. Even the condition of tbe 
existiog railway line is not being improved. 
I had requested tbe Prime Mioister also that 
our di strict should be included in the list of 
backward and criminal districts so tbat 
development could be undertaken tbere 
I am sayinl tbis tbina from tbis point 0; 
view. 

So rar a. recruitment i. coocerned. we, 
tbe representatives are not invited aDd we 
Dever know where aDd on wbat dates tbe 
'~ruiqn,nt will tat e pla~ 10 '''0 dl~tri9t. 
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., we public representatives are informed 
io advance about the places and dates of 
recruitment to C R P F. and B SF, we 
.au be in a position to teU the authorities 
.. to wbere they can set better stuff for 
recruitment and we can also make publicity 
amODI tbe public about the ptace where tbe 
recruitment is soing to be made. 

The Government are well aware of tbe 
Jaw aDd order situation. Altbou..,b 40 years 
have passed since Independence, yet tbe 
ICbeduled castes, minorities and the back-
ward classes cootinue to be oflpressed aDd 
there is no change in tl1eir condition. 
Riots continue to pla.lue the Slate and no 
end to thae riots is visible. Why don't 
they conduct rcsearct) io this regard 7 

The I.A.S and I.P.S. offi~ers should not 
be posted in their home provinces. They 
should be posted outside theIr home~states. 

If tbey are posted in their home-st.tes. 
tt aives rise to nepotj~m and favouritism. 
The case of Babri Masjld IS before you. 
Government should take up this mattcr 
seriously. There is an urgent need for it 
today. Botb the sides are swelling their 
arsenal. Government should ban tbe 
communal parties. R S.S. which gives fuel 
to fire should be banned. The communal 
party in Gujarat should be banned. These 
communal parties instigate the people for 
communal clashes, that is their mainstay. 

We are Indians and are faithrul to OUf 
country. We have fought for the 
Independence or this country. This 
country is Gaodb.·s C(.llmtn. Wr! as well at 
our ancestors have fought f\.)r its freedom. 
We are not Pak.i~taDis; we are Indians. We 
are with India. 

I wou1d request the hone Minister to 
take step' to settle this dispute very early 
and carefully. 

With these words, I express my thanks 
to you. 

17.46 hr •• 

{MR. DEPUTY SPEAKER In the· Chair) 

(En,II."] 

SQR.J S,B. SIDNA~ (Bel$aum): Mr. 

H.,. qlllr. 
Deputy Speaker. Sir, I thaDk ,OU vory muclt 
for aivina me Ibll opportuak, to partici-
pate iD tbis discv.ssioo. 

Law and order ba. been the maia 
problem of this country. The qUCllioa 
is bow we caD lolve: tbis problem. Com-
munalism and c •• teism bave been raIsin. 
their uBly beads because tbero are fuoda-
mentalists from all aides aDd they cDcouralO 
these people. Ther., .re lOMe penonl aod 
organisations who are promptinl these 
people. Therefore, Oovernment baa to 
take serious steps apinst all these communal 
oraanisations. Otherwise, every State will 
become independent and tomorrow tbey 
will ask (or ('verythiol. even for the military, 
and we wiIJ stand divided; there will not 
be anything like India as a wbole. Tbere-
fore, my earn~t request to tbe Oovemmeot 
is to see tbat communal oflaoiptiona and 
commuDal parties are binned. 

All these tbin.s bappen Dot ooly in 
thi.. country but outside allo, interna-
tionalty. We are OD tbe vcrae of traa,for-
mati.)n of 'be society. The Society II 
changing from old values to new values, and 
in this pr~ss, in tbe traosition period, 10 
many tbings are coming. It il Dot tho 
creation or fhe Government a, lome of our 
friends have said. So many tbin" are 
happeoinlt which are beyond 'be control or 
law and order also. Any Dumber 01 
Jeli~latlon9 cannot prevent these. All 
reliaiou! bead!y all lOCial leadcrs, an 
political parties, sbould create a aood 
climate in tbis country. Otherwiae, the 
future generation win suffer; politica' 
stability will not be there and the economic 
progress wiJI be bampered. Because thil 
law and order cannot be considered inde-
pendent',,; it hal to be considered 
relatively with the political and economic 
proarammea. Imaaino wbat will bappen II 
in the disuicts they cannot Implement our 
programmes because of law and order 
problem. Therefore. tbls hal to be taten 
Dote of very seriou',ly. 

Much has been laid about commun.1 
ri\)ts In Gujarat. Yes. there WI. an antl-
Harijao alltatloo. There "al • provf.,oa 
fot reservation in the Con,titutloD. but 
tbe Harijaos. tbe Scheduled Ca'tn and 
Scheduled Tribe. peop1e, could oot avail of 
it because tbey were not fully qualified; It 
bae taken them 25 to 30 ,ean to .cqvl..., 



401 D G .• a7-88-Mln. of CHAITkA 12. 1~ (SAKA) D.O •• 87 .. 8B-Mln. 0/402 
Hom~ Affairs Bome Ajfalrs ' 

tbe qualification. in order '0 ,et tbe 
beoelt of reaerv.rion. Now tbey are ,tady. 
But there is a eec:tiOD wbich is lOiol all 
eMIt a,ainat tbelO Harijanl; an aDtl-
Harijan cUm ace i. there. It is very UD-
fortunate. My earnest req~at to the 
Government i. Ibal we .bonld Dip it in the 
bud icaelf, before it .row8 aDd' poisons 
tbe whole country. 

Thirdly I conar.,ulate tbe Prime 
Minister and tho Home Miniller for bavina 
come CO accords and created a clima&e iu 
wbicb democracy hal gooe to the roots of 
tbis country aDd every maD lives a mucb 
better life. If there wero no accords. 
tbe country would have been io cbaotic 
condition. The Prime Minister bas brouabt 
tbe democracy and the country on the 
riabt traok. Therefore. I congratulale 
them. Tbi~ bas totally cbaoaed tbo mood 
of tbe people and brought democracy in 
this country. Otherwite tbere would bave 
been a h.)t of blood-,"ed. divisioD and 
wrong forces would have bcon eocouraacd. 
With these 8io..'Cords., the mood of the 
people bas changed aod tbe elected aovern-
menta have been constituted in their 
fOlpoctive statel, Therefore. I conaralu .. 
late the Prime Miniater aDd tbe Home 
Minister. 

Now I come to my borne State, 
Karnataka. There is a sayioa that aeoerally 
corruption cannot be rooted-out, but it can 
be reduced, Corrupuon. accordiol to me, 
canDot be rooted out in democracy. 
Bccauae it is ooe of .. be demerits of demo-
cracy. It i •• aid by D. H. Lawrence also 
tbat "corruption caoool be rooted out, it 
caD be reduced u • Once we are married to 
democracy. we ba~e to ao by it. But \\e 
abould try to reduce it aDd try to curb it. 
10 ,orne of tbe Stat... more so in my 
State. Kacnatau, corruption bal come to 
sucb a Itaac al it bas to be nationalised J 
It baa come to tbat staac Sir. Without 
these thinll no work can be done. There 
is a lot of injusti~e to tbe poor people. 
There is DO implementatioD of tbe pro-
arammes. Tbere i. injusllce to minority, 
injuadco to Harijans aDd injustice to YlOmeD. 
Riabtly my frieod bas said tbat tbe Central 
Government bas to monitor all these tbiDas 
not only tbrouab papen, but also by 
physical presence, by makiol tborouah 
-.., 8D6 by teU,., tlwlD Qat to 10-

dulae io certain tbiolS. Corruption abould 
aot be allowed because a day ma)' como 
when it becomes the bi_eat problem. 
It is betause tbe country ia Dot develoPdd. 
it i. devcJoping. Therefore, it should not 
be allowed. I don't cbarac tbat tbe 
Government is eDcouraging it. In many of 
tbe otber democratic set up we have aeen 
tbat tbese tbings are continuiog even in 
big countries. Therefore, my appeal to tbe 
Government is chat be more vigilaot OD 
corruption and punisb tbe corrupt. If 
there is corruption there win be aduJlration, 
Influence which will spoil the texture of lb. 
dociety. Therefore. it should be rooted 
our totany. 

We find ooly Punjabi, Haf)'aovJ, 
Karoataka-man. Mabaraahtra-mae, 
AI.amese. Ker.lite and 10 00; but we 
don-' find Bny Indians. Therefore. aalieu.· 
lily has to be inculucated tbroulb odueatioo 
at least for tho coming aDd lucceediQ8 
seneratiOD. If it is oat done DOW, we 
cannot achieve iotelration. IOlear.tion 
cannot be acbieved tbrouab leetures 001" 
it should be inculcated tbroUlb educ.tioo 
and uniformly right from the kioderprden 
level upto tbe university level. 

~tany times educational institutiona 
become the preaching places of rdilion. 
How can you bifurcate relision from poli-
tics ? Whether reli,ion is based 00 
politics or politics i. based on relilion-
it bas created a confusion. Many people 
only 80 00 communal lioe. It bas happened 
in many of tbe States and ~.DY of the 
parties are based on communal Jioes. But 
in future tbis should not happen. 

Somebody has said tbat in 40, ... 
Dolhioloculd be dooe to aoybody. There 
it a cbarao asains' the OoveroDlCIDt Ie 
reaard to poverty. I would liko to say 
that there was poverty. There i. po .... " 
and tbor. will be pcvcrty but the power" 
definition aets sHahtly cbaaaed. POYCrtr 
cannot bo rooted out. What was povortr 
40 years back it was abloJute ~ 
What was poverty 20 ).,. back it ... 
coroparati'Jc poverty. Today we aro ltill 
poor. We bav" many problclQI aod 
Government of India and Coo.r.. aad 
more 500 I plule Indira Gandbi wbo ... ned 
Ulil20 .. poiot proar_mllle '0 Oabt aaaialt· 
pov.rt,. I al.o cenar.lul... our PI'" 
Prime Minister who is GQ8tiQJlOUl., 
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Itrulllina to 6gbt against poverty tbrouab 
these prolrammcs wbich have been recently 
revived. Therefore. the charlel made by 
tbe other side arc Dot correct. 

Sir. I come from Soutb aDd I love 
Hindi. I 'lfant to learn it also but It 
ahould not be imposed and it should Dot 
be an emotional issue at least OD the Floor 
of tbis auaust House. Everyone of us 
wants to learn Hindi. I can apeak better 
Hindi tban many or the other fricnds who 
preach Hindi but we should not be told io 
tbat way because all of us arc Dot tbat 
biably qualified. Tbere will be D"ore tban 
60 per cent ignorant who will be mlsauided 
by political forces under tbe 18rb of 
laoluage or some other thiol. Hindi is 
heina tauabl better 00 'be TV and Radio 
ratbor in the schools and collClos. Every 
child knows Hindi but it should Dot be 
politicised. We should be cautious while 
s~akiog and we must know wbat we 
are speaking and what are the other fellow·. 
fcelio,. and wbtre it burts aod wbom it 
hurtl. Therefore. in nly opinion sucb 
thioas should not be raised. I request my 
friends 00 both sides not to make emotional 
lpeecbes especially on the J.nguale issue. 
Wben we can learn Eogliih which is a 
foreigo languaae who cano't we lcarn our 
own language? Thererore, my earnest 
appeal is tbat in tbe best interests or the 
country no emotional issue should be 
toucbed and oobody should feel tbat Hiodi 
is beina imposed 00 Soutb people. 

Now I come to modernisation and 
iDYOItiaation of tbe police. Lot of tbin .. 
have been done and I conaralulate botb 
tbe Ministcra. Police il very limited aod 
tbe population is Bulgiog out 01 proportion. 
Inveltiaatioo. are dereetive and aa a relult 
accused 80 scot (ree and be becomes qualified 
to do tbe aecond crime. As a lawyer I koow 
wben the IDvestigation Officer il put 
iocharae of lome police atation aod wheo 
tbe second incident happens be leaves 
it tbere and loeB and somebody else comel 
and fakes over tbe charlO and writes tbe 
InvestiptfoD wbich is totally wrona. Tbere-
fore. special investigation branch bas to be 
eatablisbed wbicb alone sbould loveatiaate 
aDd bandle tbe investiptloD riabt from 
tIlo bellum ... to tbe ODd. 

18.80 hl'l. 
Oecondt, bow can we improve the 

police force if everyone aoea on coodemnio. 
tbe police of6ccn. They will pi demora-
lised. Tbey are our own brothen. Wo 
have not imported them. We sbould lell 
them Dot 10 commit mi:.takes. We koow 
man), bia officer. are corrupt but it i. ooly 
tbe small man wbo il alway. cau.ht and 
oat tbe bi. Bib. Their morale bas to be 
boosted. Their pay-scales have to be 
revised and more work bas to be exacted 
from tbem. I salute our late Prime 
Minister lodira Oandbijl for baviDI 
m:oaoiaed tbe freedom 6lhter. aDd makina 
them happy by way of livina pensions. 
Our PAotarablji it aD boneat lentleman. 
We are happy wltb bim. Only I am 
cautioninl him to I.feluard himself from 
the officials because I am a grandsoo of 
a freedom ftabter. My father bad lone 
three times of Jail. I know bow much 
bard.hip they bad faced in tbe jail. It ia 
a dictum io tbe Indian Evidence Act tbat 
·-Let tbe 9 rascall pall away from tbo 
clutcbet of Ibe la", and Dot an innocent.·· 
In a limitar way. not a lioale acouioo 
rr~dom Babler should suffer. Let nine 
boaus people take away. There i. a Jaw 
to punisb lbem WMO (ouod, Tbere are 
maoy rules rramed periodically and tbey 
are relaxed Iubsequc:ntly to tbe advantaae 
of tbe freedom fl,blers for ",bieb I conal a-
Iulate tbe Home M ioister aDd Sbri Rajiv 
Gandbi. How can ... o find a lCouine and 
noo·pnuioe ooe? Th~re 91... time lbat 
a co·prilOoer sbould certify aDd be Ibould 
Doceuary be MP. MLA or MLC. It was 
chaoted to tbe belt advaotap of tb. 
freedom flabton. Anybody wbo hal lone 
to jail more tbaD a year or two can certify 
as a co· prisoner. But bardly iD my place 
balf a dozen freedom ftable" are IiviDI who 
are eJiaible to certif, others freedom 
8abren. When they certify, tbo offtci." 
say tbat wby theM people aJoae are certJ-
ryiol. TbeD tbey doubt the intearily of 
tbe c.rtlfyina perIODS. So, I requel' tbe 
Home Minilter to look loto tbe matter. 
Alter doubtilJa. tbe ofBcla'l send ror 
verification to tbe respective Slates aad 
tbere it i. terribly delayed. Somebody bal 
to prompt them or areue tbeir palmi. 
Tbia i. lb. dlfBcult, witb tbe aeoufoe 
people. 

I req,*t IOU to tat. • Irm dlaJlioa 
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riabttJ or wrona'Y. Onl, tbeo, you caD 
IDd out lbe WroDg people. tbat i" tbe black 
.beep. I do oot want to quarrel with tbe 
Mlnlatty. Mao, • time, I have discuued 
about tbe ,eouine freedom fiabters. I appeal 
to tbe Government to be very liberal to tbe 
wldoa'i. I would Dot bave bothered. Wben 
tbeir bUlbaods were aettiol tbe pension, 
delay should not be tbere to cootinue tbe 
.. me pensioD to their widows and DO 
verification should be made. I thiok tbe 
Government hal done it but it i. Dot 
.trielly fonowed. I request you and appeal 
to tblt auault Houle tbat we canoot find a 
Iinale freedom ftabter after 10 yearl. So, be 
kind to tbem. I c:onaratulate Shri Rajiv 
Gandhi ror bavio& iocrcased tbeir pcp.iDn 
and racilities like train put, hospital 
facilitiel, etc. 

Tbero may be bogus freedom fiah.era. 
But tbey cannot be of youna age of 40 or 
SO yean. They must be old people and rna)' 
be ooly 10 or 20 per cent boaus. But 
Government can take action .,ainat tbose 
by loveatiaalioD witbout deDyinl the acnuinG 
people-. claim.. When tbe State Oovern-
ment. recommend. here in the Central 
Government the applications are delayed for 
,fantina pension. Therefore, I request you 
to frame Itrict rulea and adbere to ,bem aDd 
complete action witbiD aix months or in a 
year 10 I. to facilitate tbe dyiol old freedom 
Babler •. 

National iotearatioo baa to be brouabt 
ioculcatloa 10 tbe education rlabt from tbo 

klnderprteD .tap to tbe poal-araduatJoo 
Ie"el. 

Laldy. tbo nationality should be abo". 
our persooality aad morality. 

THB MINIS fEll OP STATE IN THB 
MINISTRY OP PERSONNEL, PUBUC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATB IN THB 
MINISTRY OF HOMB AFFAIRS (SHRI 
P. CHIDAMBARAM): I wiah to correct • 
miltake wbicb was made by me wheD I 
intervened in the debate. Hoo'ble Member 
Mr. lodrajit Gupta earlier asked mo wbetber 
tbe oil refinery in A.sam will be in tbe joint 
sector. The correct position I. tbat at tbe 
time of eoterios ioto tbe Accord. it was 
made clear tbat tbe refinery will be in the 
privlte sector aDd tbat the Allam Govern-
meDt must identify a private party. A. 
statement to this effect wu made by tbo 
Home Minister in thi' HoUle on tbe 16th of 
Au,ust, 198.5. And wben tbe Cbief Minister 
met tbe Prime Miniater, it was made clear 
tbal tbe State Government sbould identify a 
lultable private party. Tbe question of joint 
lector does not arise. I, therefore, wlab to 
correct tbe erroneous imprcaion wbleb miabt 
have mn created. 

18.OS .n. 
TIle Lok Soblttliltell IIdjo.,,,ed 1111 Ele'.11 
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